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—

The Lok Sabha met at Eleven of the Clock
[MR. SPEAKIR i the Chair]
ORAL ANSWERS TO QUESTIONS

MR. SPEAKER : Shri Subodh
Sen. He is not there.

Shri George Fernandes. Shrimati
Jayanti Patnaik. They are also not
there.

SHRI JAGDISH TYTLER : It
is strange, Sir. When we want to
prepare question and we do this,
the whole Orpposition gets up and
_disturbs the House. And now when
their questions come, they do not
come. It is mackery of this Parlia-
ment.

MR. SPEAKER : Shri Man-
mohan Tudu. He is not there.

Should I thank you, Mr. Desai,
for bcing present ? _

Looting of Lucknow-Delhi Mail
on 3o0th October, 1981
) +
*63. . SHRI B. V. DESAI :
" SHRI MANMOHAN
- TUDBU = -
Will the Minister of RAILWAYS
be pleased to state : R
(a) whether ~Goernmient ~ are
aware of the looting that took- place

2

in the Lucknow-Dethi Mail on the
night of 3oth October, 1981 ;

(b) if so, whether those dacoits
have been traced out ;

(c) the action taken against
them; and

(d) the security measures propos<
ed to be taken to protect the night
passengers travelling in varioustrains
in different rail routes of the countey ?

THE DEPUTY MINISTER IN
THEMINISTRIES OFRAILWAYS
AND EDUCATION AND SOCIAL
WELFAREAND INTHEDEPART-
MENT OF PARLIAMENTARY
AFFAIRS (SHRIMALLIKAR JUN) ¢
(a) Yes, Sir.

(b) 1 dacoit was killed in en-
counter with the Police and his 2
associates were arrested.

(c) Police investigations are in
progress.

(d) Government Railway Police
who are responsible for safety and
security of passengers travelling in
trains and their  belongings, are
making efforts to control crime on
the Railways by providing escorts
on trains, surveillance over criminals,
arresting and prosecuting them in
specific cases. Railway Protection
Force is assisting the Government
Railway Police in this regard.

SHRI B. V. DESAI : On this
subject, the other day, there was a
detailed ‘discussion on  Calling
Attention. Thére is not much

- which is to be asked.

MR. SPEAKER : We had a lot
o diseussion_ on this.
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SHRIB. V.DESAI : The hon.
‘Minister was kind enough to explain
when we had Calling Attention, but
1 would like to ask one supplemen-
tary. Lucknow-Delhi mail incident
is not a particular incident when
there was looting on goth October,
1981. Umpteen number of such
incidents are taking place. Govern-
ment is trying to take some steps.
But none-the-less the Central Govern-
ment is trying to pass on the buck to
the State Governments also. In
so far as such incidents are concerned,
it may be State Governments or the
Central Government, but the public
is agitated regarding the pattern of
these incidents. May I know from
the hon. Minister, has the Central
Government asked the State Govern-
ments also to tighten their security
measures and to see that they help
the Railway authorities to locate and
to punish those persons who get
involvedin this ?

SHRI MALLIKARJUN :
Meetings have been held constantly
with the State authorities, including
the Chief Ministers and the Chief
Secretary, I1.G.P., and so on and so
forth. There is regular, proper
co-ordination between the Railways
and the State Governments. The
State Governments particularly U.P.,
Bihar, Madhya Pradesh and
Rajashan are taking adequate steps
in order to prevent such occurrences.

Recently also, apart from this
particular case, just about two days
back, there was one such incident
that took place and immediately
the S.R.P., Gorakhpur was able to
stop the train and chase ihe criminals
near Basti and they were also able to
kill one ot the criminals and arrest
some of them.
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Commonwealth Conference

+
*64. SHRI AMAR ROY

PRADHAN :.

SHRI VIRDHI CHANDER
JAIN :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whetheritisa fact that Prime
Minister ot India had attended the
Commonwealth Conference  held
recently ; and

(b) if so, the outcome ol that
conference ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P.V.
NARASIMHA RAO) (a) Yes,
Sir.

(b) The exchange of views held
in a free and frank atmosphere led
to a better understanding of problems
contronting the international com-
muni'y in general and the Com-
monwealth countries in particular.
The conference expressed its concern
about “the slide from detente to
confrontation, mounting tension
between the Super Powers and the
build-up of nuclear arms threatening
the very survival of mankind.”
The conference also devoted consi-
derable attention to the North=
South dialogue and in this regard the
Commonwealth Heads of Govern-
ment issued the Melbourne Declara-
tion. Thisrecognised the importance
of carrying forward the political
commitmentsreflectedinthe Declara-
tion into arcas of practical action.
In the Declaration Heads of Govern-
ment also expressed their determina-
tion to help the internaticnz! com-
munity to usher in a new era 'n

rconstructive  economic  relations
bctwcqn developed and developing
countries,

There was general agreement at
the Conference that the international
community should return to the

Oral Answers 6

path of detente and disarmament.
The conference also recognised the
significant role which non-aligned
countries have been able to play
in world affairs. Among the other
achievements of the conference was
the support for an early settlement of
the Namibian question on the bhasis
of the UN Resolution 435 and the
reaffirmation of the Gleneagles
Agreemnt on sports contacts.

The Melbourne Conference also
reviewed the technical and economic
cooperation amongst the Common-
wealth Members. Finally, it may
be added that the next meeting of
the CommonwealthHeads of Govern-
ment will take place in New Delhi
towards the end of 1983.

SHRIAMARROY PRADHAN:
At the outset, I would like to con-
gratulate the hon. Minister for taking
the trouble of preparing such a
lengthy reply. Perhaps, Sir, you
know, just before the Melbourne
Conference, what were the burning
questions before Indiaregarding inter-
national situation. I think, you will
agree with me that the firstand fore-
most guaestion which struck Indian
pecople’s mind was the US arms
supply to Pakistan, particularly, F-16
fighter aircraft and, segcondly, the

presence of US nuclear armaments
in the Indian Ocean intensively,
ignoring th¢ United Nations resolu-
tion declaring Indian Ocean as a
zone of peace. So, I would like to
know what are the reasons and the
Government of India failed to bring
outtheresolution to condemn U.S.A.
in Commonwealth Conference.

SHRIP.V.NARASIMHARAQ:
The answer to the first question js
that at Commonwealth Conferences,
bilateral issues are not discussed.
They are not debated and nothing
appears in the Communique as a
consequence.
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On the Indian Ocean issue, the
general deterioration of the security
environment has been referred to in
the Communique. There has been
no particular reference to a particular
arca. So many areas have been
referred to in the Communique.
There are any number of areas,
zones of peace etc. You Ssee, for
instance, Para 26 :

“Heads of Government noted the
trend inherent in the call for the
States and the various regions
represented in the Common-
wealth for the creation ofzonesof
peace in thair raspactive regions.”

" So, this matter has been covered.
It was not possible to mention any
area with particular reference he-
caus¢ the Commonwealth consists
of 45 countries and s0 many regions
are involved. Therefore, no separate
mention was mad- of each region but
a cumulative paragraph like the
one mentioned has been inserted.

SHRI AMAR ROY PRADHAN:
If we go through the reply, we find
reference to the Namibian question
and the Melbourne Declaration.
All these are jugglery of sweet-
sounding words only. I fiad no
justification then why the Govern-
ment of India objected to the read-
mission of Pakistan in Common-
wealth,

At the Melbourne Common-
wealth Conference, 41 countries in-
cluding India were unanimous on
withdrawal of foreign troops from
Afganistan. But, in the last Com-
monwealth Heads of Government
Conference, which was held in Delhi,
there was no mention even of foreign
tronps in  Afganistan. I would,
therefore, like to know whether there
is a departure in the foreign policy
of the Government of India regarding
Afganistan.

1 would like to know whether
the Government of India intends to
quit the Commonwealth,

NOVEMEBER 26, 1981
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SHRIP. V. NARASIMHA RAOQ:*
In fact, I omitted to inform the Hon,
Member that the Indian Ocean also
has been mentioned in Para 32 and
the formulation is one which is5in
line with our own formulation.

In regard to Afganisthan and.
Kampuchea, South-East Asia, I may
inform the House that what has
been formulated here is in line with
the consensus of the Foreign Ministers
of non-aligned countries arrived at
in the Commonwealth Conierence
held in New Delhi. There may be
small variations hut, in the mair, it
is the same line.

SHRI AMAR ROY PRADHAN:
I would like to kncw whether there
is a departure or not.
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SHRI KRISHNA CHANDRA
HALDER: You know that leaders
of Khalistan movement are using
another Commonwealth country,
that is, Canada, to attack the unity
and integrity of our country, May
I know whether the Prime Minister
discussed this issuc in the Common-
wealth Conference and expressed
her resentment on that because they
are citizens of Canada, whether it
was discussed and what was the out-
come of that.
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-

SHRIP. V.NARASIMHARAO:
This matter has béen taken up with
the Canadian Government by our
Government. I have answered seve-
ral questions on this. The hon.
Member may please refer to those
answers, _

SHRI BHERAVADAN K.
GADHAVI: During the Janata
Party rule, India’s prestige in the
international forum had greatly dimi-

"nished. May I know whether it is
a fact that, with our Prime Minister’s
visit to this conference and to other
eountries, India’s viewpoints on
different problems have been more
cogently emphasized and explained
to the other countries and that the
response is much better now ?

SHRIP. V. NARASIMHA RAO:
Yes, Sir; that was the purpose of
the visit; that was the purpose of our
patticipation in the Commonwealth
and other Conferences.

¥SHRI H.K.L. BHAGAT: I would
like to congratulate our Prime Minister
for the leading and positive role
which she played in the Common-
wealth Conference. I would like to
know whether itisa fact that, though
there were differcnces in approaches
on cerlain issues, vet, because of the
political wisdom show by the various
Heads of Dzpartments and the lead-
ingroleplayed by var Peime Minister,
the Prime Minister of Australia and
others who emphasized theimportance
of common approaches on imatters
of common interest, a common
thinking could be achieved which,
to an extent, helped the developing
nations at the Cancun Conferenc
also.

SHRIP. V. NARASIMHARAO :
Yes, Sir. Nohnody pretends that there
were no difference on any issue.
But the differences were ironed out
in such a way that the Communique
represents the largest measure of
agreement among these countries.
This had its own impact and its own
Impetus on the subsequent Con-
ference at Cancun also.

Oral Answers 18

SHRI GHULAM  RASOOL
KOCHAK: The outcome of the
Commonwealth Conference is depen=
dent on securing global negotiations.
Sensing the attitude of big powers
demonstrated in Cancum Suminit
Conference towards developing coun-
tries, is it possible to gain success in
global negotiations?

SHRI P. V. NARASIMHA RAO;
No one can make any correct prag-
nosis. What I can submit to the
House is that, as a result of the
Cancun Conference; .. In fact, we
are going to the next question; I
am answering a question in regard
to the Cancun Conference—there
has been some forward movement
although it cannot be measured, it
cannot be really assessed at this
moment; we are awaiting the results
of the discussions that are going on
at the U.N. at the moment.
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Amount earmarked for Family
Planning Programme for
1981-82 and Achievement

*66. DR. KRUPASINDHU
BHOI: Will the Minister of HEAL-
TH AND FAMILY WELFARE
be pleased to state :

(a) whatis the amount earmarked

for family planning programme for
1981-82;

(b) what is the total amount so
far spent by all the States on this
account since April this year and
what is the achievement so far made
by each state in this regard;

(c) whether the achievement made
so far in the current year in the matter

of population control is much helow
the target;

(d) if so, what are the reasons
thereof; and

(e) what firm action Géverniment
have taken to enforce family planning
programme more vigorously ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NTHAR RANJAN LASKAR): (a)
to (e). A statement is laid on the table
of the Sabha. [Placed in Library,
See No. LT-2951/81.]

DR. KRUPASINDHU BHOI :
My question was:

“What is the amount earmarked

for family planning programme
for 1981-82?*

In the Budgetary provision there
was an allocation of Rs. 1400 crores
for the Sixth Five Year Plan and
the answer says ‘Rs. 155 crores’.
This is much below the target and
expenditure is also like that.

In part (c) particularly 1 have
asked:

NOVEMBER 26, 1981
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“Whether the achievement made
so far in the current year in the

matter of population control is
much below the target?”’

The answeris Noand the answer for
(d) regarding the reasons is ‘It does
not arise’. In theattachedstatement,
if you see, in the matter of sterilisa-
iions, many of the States are much
below the target.

So I want to know categorically
from the Minister. According” to
the interview in the Doordarshan,
Mr. Gandhi has envisaged a growth
rate of 33 per thousand and the
mortality rate at 9. ' So she wanted
to bring it down to 21 per thousand
though the international mortality
rate was 4 to 5 per thousand. Keep-
ing in view the Prime Minister’s
Doordarshan interview, the target
has been fixed. According to that
target may I know whether all the
States and Departments have fixed
the targe?s and which are the States
which have not achieved the target
of the Prime Minister and whether
the Department has envisaged the
target of the Prime Minister, Mrs.
Indira Gandhi—this is my first
question.

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND): As a
matter of fact I have given a very
detailed answer to this question and
whatever information my friend
wanted about the performance, good
performance and ncn-performance
of the various States is there.

The targets he referred to are to be
achieved by the turn of the century.
Sir, the concept of targets may not
be mistnken only with reference to
the terminal methods. There are
various methods of family planning
and having a small family like delay-
ing the child, spacing children and
then finally terminaling the entire
process.

But one fact Ishould bring to the
notice of the House that this family
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planning programme was knocked
down. It was knocked down and very
badly injured during the period
of 1977-80. Now we took a great
effort to make it healthy and restore
its health and credibility in the country
and the programme is picking up.
Soin that way, I should say, the
result is very encouraging.

DR. KRUPASINDHU BHOTI:
My question was different......
(Interruptions) My question was
the decadal growth of the country
envisaged by Mrs, Gandhi in the
Sixth givc Year Plan was 16 per cent.
Keeping that in view—because 141
cannot be 3—we must take a pro-
spective view. This is not a party
matter. This is 2 matter of national
interest and the national concept
is 16% decadal growth rate which
we have to achieve. Keeping in that
in view, in the last half-an-hour dis-
cussion also I said the allocation of
Rs. 1400 crores for the Sixth Plan
just a spoonfeed. I want to know
whether the Health Ministry will
take it up with the Finance Ministry
and get more allocation and whether
in this Budget he will achieve a
growth rate of 16%. That is
my first questien ... .., Sir, he has
not answered my question properly..,

MR. SPEAKER : You have taken
too much time.

DR. KRUPASINDHU BHOI:
My second supplementary is whether
in the Department of Health and
Family Planning there is a uniform
policy ... for appointment of Secre-
tary, Commissioner of Family Plan-
ming, different Assistant Commis.
sioners and Deputy Commissioners,

Now that has been changed. The
Commissioner‘s Post for the Family
Planning is now given to a2 bureay-
crat. * Before that, the Commissioner
or the Additional Secretary, all the
time, was manned by technocrats.
Commussioner’s job is purely that of
a technicrat. So, there is a tussle
between the technocrats and the
bureaucrats. Previously, in three re-
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gimes, that post was held by a techno-
crat, I want to know whether the
Minister is aware of this fact, (Inter-
ruptions). What is the progress of
research and development  and
whether the Minister is going to have
the Research and Development Wing
in a separate autonomous body
throughout the country in the head-
quarters of the States? If this were
done, the the Research and Deve-
lopment Wing can function better,
What is the position of vaccine for
population control which was envisag-
ed previously ?

MR. SPEAKER: Too long a
supplementary. If this type of sup-
plementary goes on, I do not know
what will happen.

DR. KRUPASINDHU BHOI:
No Sir. This is a very important
question.

SHRI B. SHANKARANAND:
Sir, the hon. Member referred to the
dispute between technocrats and
bureaucrats, There is nothing like
this existing in my Ministry.

Regarding the workdone in ICMR.
«». (Interruptions) V
SHRISOMNATH CHATTERJEE:
Do you want a dispute between
couple?

MR. SPEAKER: Mr, Chatterjec
is himself an advocate and he is trying
te boost up his income!

SHRI B. SHANKARANAN :
Sir, Shri Chatterjee also belongs to
that profession. I am also an advo-
cate but I do not plead a bad case.

PE(egarcling research, the ICMR
is an autonomous body and it Is
doing all the work that is needed In
furtherance of this programme.

DR. KRUPASINDHU BHOI:
Mr. Speaker, Sir, I am sorry I asked
a categorical question,
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MR. SPEAKER: Itis all right.
Mr. Karan Singh.

DR. KRUPASINDHU BHOI:
Sir, T seek protection. If you are
satisfied, I am satisfied. Are you
satisfied ?

MR. SPEAKER : It is a long
supplementary,

DR. KRUPASINDHU BHOI:
These posts were manned by techno-
crats for the last three regimes.  Why
this post was taken over by a burecau-~
crat? This is my simple question.
I want to know whether vaccine has
now come out.

AN HON. MEMBER: The
Minister does not give a satisfactory

reply.

MR.SPEAKER: Plcase sit down.
Now, Dr. Kiraa Singh.

.DR. KARAN SINGH : Mr.

Speaker, Sir, it is, I think,now univer-

sally recognised and appreciated by’

allsections that family planning is one
of the most vital programmes for the
future ot the nation. Sir, in regard
to part {c) of the question, namely,
whether the achievements made this
yearare below the target, the Minister
was pleased to reply in the negative, .

However, if you look at the sterilis-
ation statements, you will find that
our total target this year was about
29 lakhs. Only 11 Jakh sterilisations
have been achieved in seven months
which is just about one-third of the
total target. So, even according to
the statement given by the Minister,
the achievement so far, till the end of
October, is well below the target.

This is the point I would like the
Minister toclarify, Thesecond point
I would liks him to clarify is this.
Tnere were three projsctions made
or the population of India. By
(Jre end of the century, the most

wptimistic projection was 850 million,

NOVEMBER 26, 1981
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the intermediate was g25 million and
the most pessimistic projection was a
thousand million.

Now, I would like the Minister
1o kindly tell the House as to whether
the targets that have now been laid
down by the Government are direct~
ed towards achieving the lower
target, intermediate target or higher
target because, as the says rightly,
this is the cummulative effort. But,
it seems to me that the targets that
you have now set are so low that you
willnot be able to come to less than a
thousand million by the end of the
century. Would the Minister kindly
clarify both these points—dfirstly, how
is it that in seven months, only eleven
lakh sterilisations have taken place
against the target and, secondly,
what is your target by the end of this
century ?

SHRI B. SHANKARANAND :
Sir, the hon. Member himself was
the Health Ministerat a very crnical
time. I would say fixing target does
not at all mean that it is target only
for sterilisaton.

DR. KARAN SINGH : I was
saying for sterilisation your targets are
well below.

SHRIB. SHANKARANAND: Sir,
if the hon. Member goes through the
statement that I have made he will
find that the pertformance of the
bigger States like U.P. and Bihar is
far below the national average. That
eats away the better performance of
the smaller States, That is the

T reasomn.

DR. KARAN SINGH: What
about the second part of my question
whether the targets which you are
fixing are enougu to achieve the
desired goals by the end of the
century ?

SHRI B. SHANKARANAND :
Sir, as has been earlier stated by me
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the health of the family planning was
injured and now I have done some-
thing to regain it and it is now gain-«
ing speed. In view of this I have
fixed these targets. When it gains
more speed the targets will be revised.

SHRI BIJU PATNAIK: Sir, it
seems the hon. Minister has fixed
the higher target or hundred thousand
millions because he is contributing to
that target by having eight children
himself.

(Interruptions)

SHRI SONTOSH MOHAN DEV:
Sir, during the recent Asian Con-
ference on Population when we
were in China we were pleased to
see the performance of Chinese Gov-
ernment on the population front., I
would like to know whether the
Government will give continuous
incentive asis being done in China
instead of the ad hoc ones given here.
There they give say Rs. s0/- per
month, more ration, more accom-
modation and so on. T would like
to  know whether Government is
thinking on the line of giving conti-
nuous incentives? If so, when and
how are they going to implement it?

SHRI B. SHANKARANAND:
Sir, the political system of China is
entirely different from the pol.tical
system of this country. In view of
the democratic set-up of this country
it has been often said by the Prime
Minister herself that the family
planning programme is to be liberated
from the governmental action and
made people’s programme.

(Interruptions)

SHRISONTOSH MOHAN DEV:
What has incentive got to do with
‘Communism and Democracy, Sir?

(Inierruptions)

SHRI B. SHANKARANAND:
The opposition seems to be indulging
in taking this serious problem very
lightly. And, I think, they are not
n a mood to consider this problem
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very seriously. I cannot say any-
thing more now on this matter.

MR. SPEAKER: Next question,
Member absent. This is a day of

. absence! Next question.

Demand of a Superfast Train
between New Bongaigaon and
Calcutta

*658. SHRI ANANDA PATHAK:
Will the Minister of RAILWAYS
be pleased to state:

(a) whether  Government are
aware that the people of North Ben-
gal, Assam and Eastern Region have
demanded a superiast train between
New Bongaigaon and Calcutta since
long;

(b) whether the Government are
also aware thatitwasalready dec'ded
by the Railway to introduce such a
superfast train;

(¢) it so, reasons for the delay in
introducing the train ; and

(d) when such a train will be
introduced and details thercof?

THE DEPUTY MINISTER IN
THEMINISTRIES OFRAILWAYS
AND EDUCATION AND SOCIAL
WELFARE AND IN THE DEPART-
MENT OF PARLIAMENTARY
ATFAIRS (SHRIMALLIKARJUN):
(a) Yes, Sir. '

(b) to (d). Introduction of addi-
tional Expfess trains between New
Bongaigaon and Calcutta has been
examined and not found feasible on
account of acute shortage of coaches,
constraints of capacity on sections
enroute and at terminals at New
Bongaigaon as well as Sealdah/
Howrah.

SHRI ANANDA PATHAK: The
answer of the hon. Minister is rather
cvasive. What I wanted to know
was this: For want of a super-fast
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train, thousands of passengers are
facing great inconvenience. Calcutta
is a very important city and it is ane
of the most important centres of
commercial activity. Thousandsan {
thousands of people from Assam,
the Eastern Region, North Bengal,
Sikkim, Bhutan, Nepal, and other
places, have to undertake train
journey irom New Bongaigaon and
New Jalpaiguri. But, the existing
trains are quite insufficient to cope
with the problem.

The Darjeeling Mail, originating
from New Jalpaiguri also, cannot
cater to the needs of the people.
Mareover, the Darjeeling Mail, origi-
nating from New Jalpaiguri, never
reaches Calcutta in scheduled time,
causing insurmountable difficulties
for the people.

Therefore, the Passengers’ Asso-
ciations, the different mass organis-
ations and prominent citizens, have
been demanding the introduction
of superfast train on this line for a
long time.

Inview of this may I know whe-
ther hon. Minister is prepared to
reconsider the matter and do the
needful to alleviate the difficulties of
thousands of daily passengers from
this backward region, by introduc-
ing this superfast train?

SHRI MALLIKARJUN: After
the completion of the B.G. line from
New Bongaigaon to Gauhati, there is
every posibility of reconsidering
it as desired by the hon. Member
who wanted introduction of super-fast
train from Calcutta to New Bongai-

As a consequence of that the
terminal facilities and other thi
will be ided. That will be after
the completion of new B.G. line from
New Bongaigaon to Gauhati.
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SHRI ANANDA PATHAK: We
find that the Railway have already
introduced some ‘Summer specials
on the same line during the Toutist
season. On the same line, why
cannot the Government introduce
some regular Express and Mail trains
so that the problem of'these backward
areas could be solved to some extent ¥
Sir,immediately after the Lok Sabha
election in 1980 the Government
introduced the Gour Express from
Malda to Calcutta with a view to
boost the image of our Energy
Minister, Shri Ghani Khan Chau-
dhuri, May I know why the Govern-
ment is not extending the same train
to New Jalpaiguri, so that the problem
ofthe daily passengers could be solve
to some extent? Extension of this
Iine to New Jalpaiguri can be done
very easily. May I know what is
the proposal which is there before
vou? Will the Government consi-
der the two alternatives so that this
problem can be solved tosome extent ?

SHRI MALLIKARJUN: The
extension of No. 53 and No. 54 Gour
Express from Malda to New Jalpai-~
guri or New Bongaigaon has also
been examined; but we found that it
is not possible to extend it so far.

SHRI AMAR ROY PRA-
DHAN : Sir, the hon, Member's
question has not been replied to.
You do not know where New
Bongaingaon is.

SHRI MALLIKARJUN ! T
have already informed  this
august House that there is cons-
straint on this Section. That is the
main factor. When the New
Bongaigaon-Gauhati B. G. line is
constructed, the terminal facili~
ties will be provided. After that we
will be in a position to consider
whether it can be extended or a
new train can be introduced.

SHRI AMAR ROYPRADHAN:
Sir, the hon. Minister does not
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know at all the geographical posi-
tion of the New Bongaigaon. He
is talking of New Bongaigzon-
Gauhati Section. In this region
only two trains are running from
New Bongaigaon to  Calcutta.
In North Bengal region there are
ahout one crore people for whom
you are maintaining only two trains.
He was saying about the terminal
facilities in New Bongaigaon
as well as Sealdah and Howrah.
There are terminal facilities avail-
able in those places. There may be
a question of extra terminal faci-
lities. Sometime back there was
a unanimous resolution in  West
Bengal Assembly,  Even  your
party, Ccngress-I  party,  also
supported  that resolution that
there should be a train from New
Cooch Behar to Sealdah-Howrah.
You are telling us abcut the acute
shortage of coaches. But I would
like to draw the attention of the
hon. Minister to the fact that re-
cently about 43 trains were in-
troduced in Delhi and Patna re-
gions. The people cf the locality
are agitated. I woud like to know
from the hon. Minister how long
this type of reactionary  replies
will be given to the House and
whether it is upto 1985 or beyond
that.

SHRI, MALLIKARJUN
Action and reaction oppose each
other equally. If you call me re-
actionary, then vou vourself be-
come reactionary, But we do not
want te become reactionary. Now,
the question is cf introduction of
new super-fast train from Calcutta
to New Bongaigaon. IfI just take
the name cf New Bongaigaon if
the hon. Members feel in what
way New Bongaigaon is concern=
ed with this issue, I have nothing
to say further on this psint. What
I have mentioned is that there is a
constraint in  Section-I and termi-
nal facilities are essentially required
for the maintenance of the rakes
and apart from that we are also
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facing shortage of coaches. That
may be a secondary phenomenon
to consider in the light of the re-
solution passed by the Assembly
or whatever it is. But uniess the
faciities are provided, it is not
possible to yield under the pressure
cf this nature to intraduce a super-
fast train from Calcutta to New
Bongaigaon. Today  North-East
and North Bengal is served by 5
trains.

st e amt ¢ wEGrETe @
T WIEA TEAGIGT AT FMgHa iy
ge Mar A g 1 agt W A Yo
ATET A g & | TRl qT Ay
FAST AT &1 HIAT-ITAT GaAT § |
FE N AT FA A oFIg ¥ A
WAT € | #4T g HERT N I9
a # fa=az frar g ?

St wfewia gz WA
awfaa @€ &
SHRI SUNIL MAITRA

Sir, the supplementary question
was this : why the train starting
from Sealdah and reaching new
Malda Station cannot be extended
up to New Jalpaiguri Station ? Now,
the New Jalpaiguri Station ‘and
Bongaigaon Station are far off"
from each other. The termial
facilities and availability of rakes
do not came in the way of extemd-
ing the service from Malda Sta-
tion to New Jalpaiguri Station.
Will the Minister kindly assure
the House that the train- services
will e extended from  Malda
Station to New Jalpaiguri Station?

SHRI MALLIKARJUN : I
would not like to repeat  what I
have already mentioned in spite
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of the repatition of the same ques-
tion. Apart from that, the North
Eastern region has to be served
with certain =s2atial commadities
and ather things. The mivement
of goods traffic is, therefore, one
of the important factors in that
region. In any case, the passenger
traffic has got its own prime impor-
tance. Itis secondary wazther the
'53-54 Gour Express was introduced
by one Minister or the other. The

fact is that this cannot be extend-
ed because of the constraints that
I have mentioned.

NoasFormal Education

*69. SHRI P. RAJAGOPAL
NAIDU: Will the Minister of EDU-
CATION "AND SOCIAL WEL-
FARE be pleased to state:

(a) whether Government are im-
plementing non formal education in
the country; and

(b) whether Government are en-
couraging voluntary organisations to
take up non-formal education?

THE MINISTER OF STATE OF
THE MINISTRIES OF EDUCA-
TION AND SOCIAL WELFARE

SMT. SHEILA KAUL): (a) and
%b). Yes Sir. As a part of the pro-
gramm: for Universalisation of Ele-
mentary Education, States/Union
Territories have been advised to start
Non-formal Education Centres for
the benefitof those children who have
not been able to benefit from the
Formal Education system. Finaneial
assistance is given by the Central
‘Gavernment for this purpose to the
educationally  backward  States.
Voluntary organisationsin these States
are also eligible to get assistance for
running Non-Formal  Education
centres. Financial Assistance to
voluntary organisations in any State/
Union Tercitory is also available for
innovative and experimental projects
in Non-formal Education.

SHRI P. RAJAGOPAL NAIDU :
Is the Government giving any assist-
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ance to the volantary organisations
to superwise the hon formal education
centres that they have started?

SHRIMATI SHEILA KAUL: As
I have mentioned, we are giving aid
to the voluntary organisations
but I am sorry to inform
you that so far we have receiv-
ed onlysixapplicationsin thisrespect;
we are waiting to get more applica-
tions from the voluntary organisa-
tions which should come forward
to help us.

SHRI P. RAJAGOPAL NAIDU:
My question was: Is any assistance
given to the voluntary organisationsto
supervise the non-formal education ?

SHRIMATI SHEILA KAUL: No,
Sir. We do nnt give aid like this.

SHRI P. RAJAGOPAL NAIDU:
Are any audio-visual educational
aids given to these centres to educate
children ?

SHRIMATI SHIELA KAUL: Ac-
tually, in India there are nine States,
namely, West Bengal, Assam, Bihar,
Orissa, Uttar Pradesh, Madhya
Pradesh, Rajasthan, Audhra Pradesh
and J ammu and Kashmir, which are
educationally backward. We are
looking after these States, where the
total number of illiterates is 809, of
the total number of illiterates in the
country. We have got centres that
are looking after the drop-outs, that

‘are 63% at the end of the primary

stage and 779 at the end of the
middle stage. As I mentioned, we
have opened centres for the non-
formaleducation. The hon. Member
wants to'know whether we orovide
audio-visual aids to educate children.
For that I will have to find out,
whether we do give audio-visual aids
also to these centres. I may, how-
ever, mention that these non-formal
education centres are looked after
by the different States. The Central
Govt. also looks after some centres
that have been set up and there are
certain centres that the states look
after.
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SHRIA. E.T. BARROW: Sir, is

it a fact that eight Field Advisers,

. fourteen colleges and two thousangl

villages were involved in an exper-

ment on non-formal education and

that the results have been found most

unsatisfactory. I want to know wh_o

organised or coordinated the experi-

mentand what amount of money
was sanctioned for this?

SHRIMATI SHEILA KAUL: As
I have mentioned just now these
centres are being organised by the
Centre and also by the States. And
as I said it is those States that are
educationally backward, which are
running these centres.

SHRI A. E. T. BARROW: My
question is not on whether this has
been done by the Centre or by the
States. My question is with regard
to an experiment, which I under-
stand was organised by NCERT and
the results were found to be unsatis-
factory. 1 want to know how much
money was spent on this experiment?

SHRIMATI SHEILA KAUL: Sir,
in our Constitution under Article 45,
it hasbeen desired thatthereshould be
universalisation ¢of education and for
that Eurpose this non-formal educa-
tion has been started. We found
that was the only way to give educa-
tion to the children who have no
chance of being educated during their
childhood; and these children can
catch up with the, formal education
afterwards, after having received this
non-form- 1 education.

st THATT FIET WOEET : AT
HEl WEET F T YEW F ST A
Farar f edfsas gisai 1 gw qgraar
W §1 IER Az W Fg o gd
Twamt, wgEaa § fyg e feogs
TSt R wEw & agmar 3§
F Al N A wmeTAgAr g i edfoe
qrEdt A A dEmat A e §oag

frg Aife & sra o A @ !
gHTL SO SRW FT UF aga T81 §S7
srefors wevasas fower af q0oq ¥
AT oW & @i faei § Wi foer
FTAFN WA & (@@ HATdLA-
g fo4T 97 S 9 WG F4T FIAATE)
# 7 W vg 7g @ & & wfsew
gusal 1 ggrgar 23 & AfEw somas-
2 wE £ _' .

SHRIMATISHEILAKAUL: Sir,
just now we are dealing with non-.
formal education and the Hon,
Member is asking about the adult
education programme. They are:
two absolutely different things. Just
now, I thought I was to speak on the
non-formaleducation asthe Q uestion
very clearly shows., But ‘n case
he wants to know something about
adult education, I would say that we
all know this adult educat’en pro-
gramme was startcd earlier. But
beeause it received a few unbecoming
comments from here and there and
from some very reliable sources also
that it was not functioning prop erly,
we had to freeze it for a short while.
But still we are thinking to start it
all over again.

HAFA AFATA

*70. ot TREATC WTERY ¢
=t To Fo T

Fur fadw o g @@ ) gar
w3 e

(%) 7t ug 9% & & faavads-
aar fawfas (fds i gd) Tof
3 SHTENEl FT AAgA W wEgaT §
mF fr@r avdEw gun v

() af g, & = aomers
Fam wr § fadls v weas ¥
wrr forar Or ; v,
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(7) ¥4a wrwaq ¥ R faadi
3 =9 &t wg; AR

(w) za¥ 93 w7 froiqi #1
ST FAT § ?

fadwwat (s qto dto iy
) (F) HR (@). S g
@3 & 22 T 23 AIGE, 1981
F\ FEAW A fawrg o gFmeaisgg
dom gk At 1 faF @ F Twar-
-enedt/aramreaet | fagw Afemi A
= 950 ¥ W forar 3% a9 g
T R T @A AL

[varmm & <an wan/fed e
‘qo #o~2952/81]

(@) #R (=), 955 F E Aa-
wifeR g agf @ 1 @fFw @
o7 & farg faar-fand ) fSa srEr
gz ggufa g€ @t saw faara ¥ fag
AT FgaT F1 Wigsy A favg
Ft wgeggedr #) fox ¥ afww @
wifReE 9T, TER WATAT @rey &
7 X Ffy fagm, oW, O AR
WAMFT, FAT AR Frfgw qgr
facia 7 ) 91 g9 @ 9T A
agafy g8 fe.dsw #1 wea 3w
FrawT Fal I F a7 wgafa
AT FAT 4T

FAFT TEHAT  AA-9F TEY 9T |
gt :E oot forg Q3 ) mrwm A
9 | doF & aftuw DT gg-seaa
T Wy veAa # frowg ¥, faaa
sfa FEA AN Iw @A TE

[viuer ¥ o own [ iR
‘o g -2952/81]
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St TRTAATT WA & HEq&T AT
FAFA AEAAT TH TFEIQT AFAAA
FET ATaT § HIT TAH 22 UERet ¥
am faur, saifE T 9 wwaa
% favia adf faw @q &, Ffsa aga
Ay g gt 4 € | UF A ag
Fd v g f5 aq 2000 o a% gfaar
8 aEadr gv@ S fuo frerrarodr
w 1g wraAr FEgar g fa fadr e
d FPF AL E AR gfaa 3@ &
faw gfaat # wifia =1 giar fagraa
& gt g, afsa awr wra-g,
fig Fiees-are agq &, aga 33 9%
AT GAQFT GIRT qZTA-A7 FANHR
fageftsvor ¥ qara 1 ATHAT
31 ZraY %t Arfa——Far TA AT [ATHT
9 agi 3o faare-fafana gar?  #ar
gRrdr  weTA w7 o za famfed
# Fw Aral agi <@ ?

ot gt Wt AIfag ww AT gh
T ZfEg-wurran F w_¥ A Hg-Aa
Flee-¢ F A A g AT, T AW
gar|t za art ¥ W waigd, afFA
AnFr A ¢ fo ag awd@a faam
Far § ar 1+ wifer & I naw
atg, Jfwa mfva ¥ ary d ag a=w@q
afi ar, fasm & IR F 91
RAFAT U ATTGH-S0RGT T FaTE
FIR A a1 § 2g 9 & FE 477
g e mifen 90 ama WY agi =9t A arg
S

ot THEAR WRA RN
watzu, §a?r A4 ag dar f and
Fgt & fegadl feare-fafaar at aga
& af, ATFA § AN F-wd? @
A @R & 958 "@En—2 W
T IAF 9FFT JaT AT AFaT§ AR
AMAY Ta I H  T™ ATAAT HFar

g7



29 Oral Answers

arfge # fagr g —

“The view was expressed. that, in
an increasingly integrated world
economy, no country or group of
countries can evade their res-
ponsibilities.” .

af fagd X § a gear Frgar
T T

“In this respect, regret was
voiced about the absence of the
Soviet Union from the meeting.”

# agwrAarwgar g 5 st ga am
' argmFar o 5 @fqag gfaaq o7
TF avg d A fear arg i gor
TR WTEHY F T YUTA HAr agwa

27

q) @ qA, AWAE T : AeqeT
AgRA, T8 FTIRH A wAABHT ATAT
e oY 97 FIT A o FR v
g & IT ATH I IATAMGATE |
d w3 § 9gF qrag agW % 9w ag
g qar gf f & fea vearedt 71
QN AT AT, Qa3 Wi gfaaa
H12 orq DA AT F ArAT K TH ArEv
T Ay | AT F SAEn S TFW fFaar
# fagw wfeat & avdma 3 feyr war
qT L WA T AR waF gied
T 4 fr [s¥ wra-urg Qifesa
gfaaa & a1 wrard ) IfFa wa
aifega gfRaa ¥ ug anar fé 9a &
Ta wmg arAEAd 8 a@ @ar =y,
aa ga 7 71 A A8 fmar ot g8
WA & W) mree adt fear, shea
fiz (da) o= fmar) A & ad
A A 36 aFRwA § Q@ qofar A €,
Ig g arg

st TR R ;@ X 3g
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9§ &7 garar § ——

“In this respect, regret was
voiced about the absence of the
Soviet Union from the Meeting.”’

ag “f@e’ anr g, ToF nlawmaar
a7 A ? '

MR. SPEAKER : Why
misinterpret it Shastriji ?

do you

(Interruptions)

MR. SPEAKER : Why do you
want to put something which is not
there ?

ot TREAR Wt 2 fae f
Fgt FaT IEva €7 | F1$ A wrar ar
agt @mar wE gavgwdr 1 oAd
a |

)

WRITTEN ANSWERS TO
QUESTIONS

Information to News Media on
Non-Major Accidents

*61. SHRI SUBODH SEN :
Will the Minister of RAILWAYS
be pleased to state :

(a) whether itisa fact that the
Railways have issued a circular
forbiding zonal railways from dis-
closing information on non-major
accident to the news media ; and

(b) if so, the facts thereof and
reasons therefore ?

THE MINISTER OF RAILWAYS
(SHRI KEDAR  PANDEY) :
(a) and  (b). According to the
extant rules Railways are reporting
to the Press all accidents  involving
loss of human life or grievous hurt
or serious damage to Railway pro-
perty or which cause prolonged in-

_ terruption to through traffic. It

was noticed recently that certain
accidents which did not involve
any injury had been reported in
the press as having involved a
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large number of casualties. Since
publication of incorrect newsregard-
ingaccidents duetolackof adequate
information is apt to create un-
necessary fear and apprehension in
the mind of the public, Railways
were advised to maintain closer
liaison with the Press to prevent the
changes of distortion of facts and
unnecessary ' apprehension and mis-
givings being createdin the mind of
the travelling public.

Pak Presidentis offer of No-
War-Pact

*62. SHRI GEORGE
FERNANDES :-
SHRIMATI JAYANTI

PATNAIK :

Willthe Minister of EXTERNAL
AFFAIRS be pleased to  state :

(a) whether President
Haq of Pakistan has made the offer
of No-War-Pact with India ; and

(b) if so, the
reaction thereto ?

Government’s

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P. V,
NARASIMHA RAO) : ‘a) On Sep-
tember 15, 1981, while announc-
ing the formal acceptance by Pakis-
tan of the US package proposal of
supply and sale of arms to Pak istan
the official spokesman of the Pakis-
tan Government, in the concluding
portion of his statement, suggested
Pakistan’s readiness ‘‘to entcr into
immadiate corasultations with India
for the purpose of exchangingmutual
guarantees of non-aggression and
non-use of force in the spirit of the
Simla  Agreement”. A little over
two months later,on 22nd Novem-
ber, 1981, the Pakistan® Government
confirmed this in official  notes co-
mmunicated to us in Delhi  and Isla«
mahad.

(b) Our attitude in this regard
wili b2 pitive on the basis that
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Pakistan’s ‘“‘offer” constitutes an
acceptance of India’s offer of a No-
war-Pact which dates backto 1949
and in amplification of the Simla
Agreement. A detailed statement on
this matter. has been made in. both
Houses of Parliament on 25th
November, 1981.

Literacy in Bihar

*55. SHRI VIJAY KUMAR
YADAV : Will the Minister of
EDUCATION he pleased to state :

(a) whether itisafact that the
literacy percentage in Bihar has
increased by only 6.1 per cent bet-
ween 1971 and 1981 against national
average of 34 per cent ;

(b) if so, the details and reasons
therefor ; and

(¢) whether it is proposed to
take any extra measures to improve
theliteracy ratesofsuch  backward
states and il'so, the details thereofl ?

THE MINISTER OF STATE
OF THE MINISTRIES OF EDU-
CATION AND SOCIAL WELFARE:
(SHRIMATI SHEELA XAUL) !
(a) and (b). Theliteracy percentage
in Bihar rose by 30 per cent over
the base levelof 19.94 per centin
1971 to 26.01 percent in 1981.  For
the country -asa whole, the literacy
percentage rosc by 21.1 per cent
from the base level of 29.45 in 1971
to g6.17 in 1981, While Bihar
started from a lower literacy * per- °
centage "level compared to the
country as a whole, it_ has been
increasing its  litearcy percentage
at a faster pace than the country as
a whole.

(c) Yes sir. Assistance is being
given to Biharand other eighteduca-
tionally backward States both under
Adult “Education and Non-Formal
Education Scheme.
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TRETY A 1y

*67. S\ AT W ART : AT
X HA g8 AR T Far A fa

(%) ;T ®IP1E W]WF AW AT
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Siaking of "Machagandha”
Near Madhavpur

*~1, SHRI
KHE PATIL : Willthe Minister of
SHIPPING AND TANSPORT be
pleased to state :

(a) whether it is a fact that the
Ship Machagandha carrying lime-
stone from Veraval to Bombay
sank near Madhavpur about 25 k.m.
from Porbander on 1st November,
1981 due to cyclone in coastal area ;

(b}if 82, the numbsr of crew
members in the ship and the extent
ofloss of life and property caused
dye to the sinking of the ship ;

2473 LS—g
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(c) the details of such other in-
cidents which took place due to
the cyclonic storm in the coastal areas
of Gujarat and Maharashtra during
thelastoneyear ; and

(d) the extent of loss of life and
propertycaused due toeach cfthese
incidents ?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEE-
RENDRA PATIL) : (a) Yes, Sir.

(b) There were 18 members of
crew on this Vessel out of which 1 is
dead and 2 missing. The remaining
15 crew are safe. The approxi-
mate value of the cargo lost is Rs.
41,625 and the vessel’s estimated
value is Rs. 15 lakh.

(c) and (d). The information is
being collected and itwill be placed -
on the table of the Sabha.

Improving Hospital conditions

*72. SHRI RAJNATH SON-
KAR SHASTRI : Will the Minister
of HEALTII AND FAMILY
WELFARE be pleased tostate :

(a) whether attention of Govern-
ment has been drawn to the news
item appeaving in the Indian Ex-
press dated 8 October, 1981 captior-
ed ‘‘Hespital conditions  upset
Shankranand”;

(b) if so, the reaction of the Go-
vernment thereto ;

(c) the steps taken to improve
the prevalent stateof affairs  parti-
cularly (i) laying greater emphasis
on mamtaining high ordero: clean-
liness in the outdoor and indoor
patients department; (ii) making
suitable arrangements for provids
ing medicine¢ available to thepaticnt-
without loss of much time and
abolishing of big queues in front of
X-Rays, ECGs roomsetc. ;and
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(d) what steps have been taken
to make CGGHS dispensaries also
function well since the condition
thereinisin no way better than what
has been brought out in the news
report ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND) : (a) Yes.

(b) Government are seriously
concerned that their hospitals in
Delhi should provide efficient
service and arc constantly striving
to imprcve the working of these
institutions  within  the limited
resources.

(c¢) To ensure better cleanliness
of hosipital premises and of linen,
special efforts are underway. Dis-
pensing counters have been increased
and staff strengthened as necessary
to meet the ever increasing pressure
of patient care. Similarly, ECG
and X-Ray services are being
strcamlinec.

(d) Necessary steps have been
taken inregard to CGHS dispensa-
ries toimprove their working.

T W wTEET W A gran
*73. it wagw fag wtot o
t IO W qE ¢

Fu7 fadwt "o ag waw & gar
ot fa o

(®) *T FATT WK AAHOER,
dTqTar & TOAT & g A aTuA arg
yiefr SreEf ar W S F fad sy
A Dt F an=T ¥ fAg 7w
Iura e § fawd =y dv § -
arar W A AWrawEY gl Hiw

(@) afz gf, a acawrdr sl

@1 g AT M gAE F 9w Y
wEHT w7 favg ;@r & ?
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fadw Aot (=7 dYo Fto axiug
W) (%) S gho

(w) darar & fag ay =az
qa D T F JT F 71 F1IHeA
F fag, favg &7 & o &1 W,
HT [ qATHAF WHEATT FW F
gEE WA U 1 A T oM ag
i wm & fAy  Igav gwrfaw
ageqy A F gama fauan E fand
FATH W~ AT F fwfac-easiue
fafsear gfama o wfaq §1 fd-
ShECHE R K CICEEEEICL R LRy
2 fasd ssdR @ aw & wfe qu
LIWEAT Wi agAf =Ea Ao
fa g4 & &A1 oefi T aga & W
ana § FaFy aFEAr FAY qFr ofr )
HIFTT AT o8 FAF A AMA-
adee W Ty arfaat & fag
AgaT oFEAT FI Fv gfec § gulr
gaat v famw @v <@ g0

Spreading of Eye Disease ‘“Xero=
phthalmia”

*54. SHRI  DAULAT SINHJI
JADEJA :

SHRI P. NAMGYAL :

Will the Minister of HEALTH
AND FAMILY WELFARE be
pleased to state:

(a) whether it is a fact that eye
disease Xerophthalmia is spread-
ing in India particularly in slum
areas;

(b) whether it is also a fact that

" hundreds of children are facing this
* disease;

(c) what are the main causes of
spreading this disease;

(d) the names of the States which
have this digsease; and
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(e) the measures taken by the Go-
vernment to check the spread of
this disease ?

THE MINISTER OF HEALTH
ANDFAMILY WELFARE (SHRI
B. SHANKARANAND) : (a) to
(e) It is a fact that several children
in rural areas as well as in urban
slums are affected by xerophthalmia
which is caused by Vitamin ‘A’ de-
ficiency. Available evidence does
not indicate any increase in pre-
valence. This discase is prevalent in
all the States except Punjab, Goa
and Kerala.

The following programmes are in
operation to combat Vitamin <A’ de-
fieiency directly or through nutri-
tional supplement:

1. Massive Vitamin ‘A’ Prophylaxis
Programme against blindness in
children caused by Vitamin ‘A’
deficiency.

2. Integrated Child Development
Scheme.

. Applied Nutistional Progrimme.
. Special Nutritional Programmn:.
. Balwadi Feeding Programme.

Mid-day Meal Programme for
Primary Schoeol Children.

S o W

Memorandum to Abandon Pro-
posed Delinking of Haldia from
Calcutta Port

*75. SHRI SAMAR MUKHER-

JEE.
SHRIMATI GEETA MU-
KHERJEE :

Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether Governmentare aware
that an all Party delegation rep-
resenting West Bengal Legislative
Astembly called on the Prime Minis-

39

ter in New Delhi on 4th May, 1981
and submitted a memorandum to
abandan the move for delinking the
Haldia Doack Complex from the
Calcutta Port; and

(b) if so, steps taken so far by the
Government on the said memoran-
dum in the interest of the entire trade
and economy of eastern region to
abandon the delinking proposal?

THE MINISTER OF SHIPP-
ING AND TRANSPORT (SHRI
VEERENDRA TI'AYIL) - (a) Yes,
Sir,

(b) A decision on the question of
delinking of Haldia Dock Complex
from Calcutta Port has yet to be
taken.

Cause of Tamil Nadu Express
Mishap

*76. SHRI CHATURBHUJ :
SHRI JANARDHANA PO-
OJARY :

Will the Minister of RAILWAYS
be pleased tostate:

(a) whetherhis attention has been
drawn towards the newsitem ‘Cause
of T.N. Express mishap still unknown’
appearing in the Indian Express of
14 September, 1981;

(b) if so, the reaction of the Go-
vernment thereto; and

(c) details of remedial action
taken, together with reasons for so
many rail accidents taking place one
after the other?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI C- K. JAFFER SHARIEF):
(a) to (c). A statement is laid on
the Table of the Sabha.
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Statement
(a) Yes.

(b) Occurrenee of an actident is
a matter of serious concern to the
Railway Administration whose cons-
tant endeavour i3 to provide safe
travel to the public. Every accident
is inquired into thoroughly to as-
certain its causes and take measures
necessary to prevent recurrence of
similar accidents. The derailment
of Tamil Nadu Express on 31-8-81
has been inquired into by the Com-
missioner of Railway Safety, Banga-
lore, who is an independent staturoy
authority functioning under the
- administrative control of the Ministry
of Tourism & Civil Awiation. He
hag submitted his preliminary report.
According to his provisional finding,
the derailment ot the train was
primarily due to failure of Railway
staff.

(c) The quest for railwav safety
is a continuing one. The number of
train accidents which took place on
the Indian Ralways in 1g60-61 was
2131. This number came down in
the last two decades and during
1980-81 stood at 1013, representing
a reduction of about 52.6%,. During
the first 7 months of the current
year, viz. 1981-82 there were 700
accidents on the railways, the causes

-of which are as under :—

Failure of Railway Staff 204

Failure of persons other
than Railway Staff . 59
Failure of equipment . 174
Accidental . . . 45
Sabotage . N 8
Could not be established , 7
‘ Under investigation . 113
* ToraL 700
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Since failure of railway staff, is
the largest single factor responsible
for accidents, Safety Organisations
on the railways have been engaged
in a relentless campaign to create
greater safety consciousness amongst
the staff connected with running of
traing and to ensure that staff do
not violate rules or indulge in short-
cut methods that may lead to
accidents. -

Examination of trains and spot checks
in Carriage and Wagon Depots have
been intensified. Greater attention
is being paid to the proper mainte-
nance of track. In order to reduce
dependence of human clement, so-
phisticated aids like ultrasonic flaw
detectors for wheels, axles and rails,
axle counters, track circuiting etc.
are being intioduced progresuvely,

Diesel and electric locomotives

‘have been provided with flasher

lights. In case of an accident to a
train, these flasher lights are switched
on to warn the driver of another
approaching train tostop. This avoids
the chances of a train running into
the derailed vehicles of the train.
Breathlyser test has also been intro-
duced so that the staff do not come

-on duty in a state of intoxication.

In order to see that operations
and maintenance of rolling stock
and Permanent Way are placed on
sound footmg, a special safety team
from the Railway Board is going
round the Railways where is it
examining the safety provisions in
day to day working. Similar teams

“have been formed on the Railways

to make inspections in greater de-
tailand report to the General Mana-
gers so that immediate corrective
action is taken.

General Managers have pro-
grammed to make a special safety
inspection on all the trunk routes by

‘November, 1981.



41 Written Answers AGRAHAYANA 5, 1903 (SAKA) Written Answers 42

Train robberies in last three
months

*77. SHRI BALAKRISHNA
WASNIK :

SHRI ASHOK GEHLOT:

Will the Minister of RAILWAYS.
be pleased to lay a statement

showing :

(a) the number of robberies in
running trains committed during
the last three months ending 3Ist
October, 1981 ;

(b) the value of property looted
and the number of persons injured
in these train robberies ;

(c) whether any compensation
has been paid to the injured persons
and if sp, the details thereof;

(d) the effective steps taken to
check robberies in running trains ;
and

(e) the number of running train
robberers arrested so far and the
action taken against them ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIlL-
WAYS AND EDUCATION AND
SOCIAL WELFARLE AND IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLI-
KARJUN) : (a) to (e). A statement
is laid on the table of the Sabha.

STATEMENT

(a) cases of .dacoities/robbexies
in. running trains were reported
during the period August to October,
1981° C '

(B) Value of property looted was
estimated to be Rs. 5,53,359/-. I

passenger was killed and 37 were
injured. ' '

(c) No.

" (d) Government Railway Povlrice,
who are responsible for safety and

security of passengers travelling in
trains and their belongings, are
making efforts to control crime on
Railways by providing escorts on
trains, surveillance over criminals,
arresting and prosecuting them in
specific cases. Railway Protection
Force is assisting the Government
Railway Police in this regard.

(e) 100 obbers/dacoits have so
far been arrested by the Police in
these cases.  Police investigations
are in progress.

News item captioned “Diwali
Sweets pose Health Hazard”

*78. DR. A. U. AZMI : Will
the Minister of HEALTH AND
FAMILY WELFARE be pleased
to state :

(a) whether Government’s atten~
tion has been drawn to the news
item captioned “Diwali Sweets pose
health. hazard” appearing in the
Indian Express dated 22nd October,
1981 ; :

(b) if'so, the reaction of Govern-
ment thereto ;

(c) the action taken to ensure
that the people got safe eatables on
Diwali eve; -

{d) whether sample of sweets,
sugar, vanaspati, ghee, colourg
silver leaves (Varak), besan, edible
oils were lifted in Delhi and if so,
with what results; and

(e) whether cheap khandsari has
been used.in the preparation of
sweets in place of crystal sugar?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND) : (a)
Yes, Sir,

.~ (b) and (¢). Delhi Administra.
tion who are responsible for the
implementation of the P.F.A. Act



43 Written Answers

n the Capital were quite concerned
and alert about this matter. Conse-
quently, theylad drawn 101 samples
of various food stuffs from 2ist
October, 1981 to 31st October,
1981.

(d) Yes, Sir. The details of
samples drawn from 218t October,
1981 to gist October, 1981 are as
follows :

Sweets . i . 86
Vanaspati . . 6
Ghee . . . 4
Besan . . . | 2
Edible oils . . 3

Test results take considerable
time and i fact some results z1e
still awaited. However, drawing of
samples itself serves as deterrent
againstadulteration by thesellers.

A\

(c) There have been no such
reports. However, there is no
embargo on the use of khandsari in
sweets under the P.F.A. Act.

Problems in regard to Ranaghat-
Bongaon section

*20. SHRI =~ MOHAMMED
ISMAIL : Will the Minister of
RAILWAYS be pleased to state :

(a) whether ~ Government are
aware of the problems of the Com.
muters of Ranaghat-Bongaon section
(Eastern Railway) caused by slow
locomotion of trains because of use
of steam engine and onlv one
passenger train running at present
which is very much insufficient for
the commuters;

(b) whether Government had
received any representation/ memo-
randum regarding the substitution of
steam engine by diesel one and
running additional trains on this
section; and
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(c) if so, remedial steps taken or
proposed to be taken by Government
in this regard?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS, EDUCATION AND SO-
CIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS  (SHRI
MALLIKARJUN) (a) All the
seven pairs of the passenger trains
on Ranaghat-Bongaon section are
hauled by steam locomotives. They
are adequate to cater to the needs
of present level of traffic.

(b) Yes, Sir.

(c) Diesel locomotives are pri-
marily meant for movement of
freight traffic which is vital for the
economy of the nation. It is not
proposed tc replace steam locomo-
tives by diesel locomotives in the
near future on this shor* length
section where utilisation of diesel
locomotives will not give any dist-
tinct advantage as the trains' stop
at all stations and the speed will be
limited to 65 KMPH against 6o
KMPH for steam locomatives.

WE WA AR fedftwat st g&=0

*80. =t WWETE  FEA : WAl
W 9 farafafas smed suly ama
[qazor q9T 939 9T 1@+ 1 FqT &L
fE:

(%) g8 &#wg w3 At
feaiaal #\ d&u1 T §

(@) weaF Sa ¥ T argAt 5
quErg faefaas fadie g,

(w) Far AT A F3FiRAT
gaisw  faaradig & ;

(%) #ar @8 @t fefraq 0 #
faad Feww oF ) A # fean

&
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(7) #a1 gafax ¥@F =R I/
wd, DA ¥ gaq fediaqa qEvEg
agas # feaq g

(%) =1 A AT F fasqq
@a #y zfez # R@F §T 9T TH T
¥ 3 mewradt % eavEAT ¥ 9 I
faq w1 fqa| gax WT F
A% fzdmm #) qafac @3 &
wefix A FT §; AR

(8) #a1 gafR @ & A=A
¥ %1 F5) argq # FAA F AR
TF WHR FT gANEA  sqragriiw Adl
g7

Y qar foan @R @At s
waaal aar e wr  fawm A
% wa@t (a whewea) @ (F) &
(8) us faaco 79T 92d TG
frar qar g

IECEL

(F) %4 A 9 3T /T AT 54
qUzA F

(@) 31-3-1980 % 9 #Haw
W @ owiw fradizr asad 38
HqFCT § =

A AT 6,684.01
qd aq _ 4,201.94
Tae WF 10,853.09
gFfaR 3aq 5113.11
qa e FAr 377 3,628.13
gfaor ¥AF 6,629, 24
IIET ey A7 6,478.08
zferor q 393 7,006.32
IR VG 10,339.04
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(7) wFR g WE gax
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o wea @ EF WI-HTY WARAR
[ oax @at A FEAE F gAie
gz frarcatq | afafa % faerfal
B AL B SO S LEC I T C
qfsa @& X ¥ AT FIAE &
ATAT |

(7) sk (%) =0, &

(=) #wx (®) fw=ge, =@
e aT Mg weafa faargia gl
g

Academy to Promote Hindi

6g:. SHRI BHIKU RAM
JAIN : Will the Minister of
EDUCATION AND  SOCIAL
WELFARE he pleased to state :

(a) whether it is proposed to set-
upin Delhian Academy to promote
Hindi ; and

(b) if so, the details thereof ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE, AND IN
THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a)
and (b). According to information
received from the Delbi Adminis-
tration, an Academy to promote
Hindi is being set up on the pattern
of Urdu and Punjabi Academies in
Delhi. Nccessary action is being
taken by the Delhi Administration
to get this Academy registered under
the Societies Registration Act, 1860.

Job Quota reserved for
Handicapped

692. SHRI ARJUN SETHI :
Will the Minister of EDUCATION
AND SOCIAL WELFARE be
pleased to state :

(a) the details regarding the
quota of jobs reserved for handi-



47  Written Answers

capped persons by Centre as well
a& the Union Territories ;

(b) whether Government have
considered  sympathetically  the
question of hclpin% the - handi-
capped children at least these who
belong to the Central Government
Employees by giving them some
scholarships ;

(c) whether it is a fact that
Government is reluctant to help
such children and rely upon the
Voluntary Organisations only to
whom the Government is extending
some Financial assistance ;

(d) if so, the reasons thereof ;
and

{(e) whether Gevernment pro-
pose to frame laws to help such
children’s education from the primary
stage and provide jobs to their
parents during * this Imternational
Year of Handicapped Persons ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIAM-
MENTARY  AFFAIRS (SHRI
MALLIKARJUN) : (a) 3% posts
of Group C and D under the Central
Government and Public Sector
Undertakings and Union Territories
have been reserved for the phyisi-
cally  handicapped persons. Out
of this, 19 is reserved for the biind,
19, for the deaf and 19, for the
orthopaedically handicapped per-
sons.

(b) to (d). Under the scheme
of “Scholarships for the Blind, the
Deaf and the
Handicapped”, scholanships are
given to handicapped persons for
pursuing studies from Clas: IX
onwards or for undertaking voca-
tional/technical training.  Various
States/Uls too have their own
schemes of scholarships for studying
upte Clags VIII. Like other handi-

NOVEMBER 26, 1981

Orthopaedically *

Written Answers 48

capped children, the handicapped
children of Central Government
employees are also eligible to receive
these scholarsbips.

(e) A Working Group has been
set up to consider the advisability
of taking- legislative measures to
promote  economijc rehabilitation
and sacial integration of handicapped
persons. The Report of the Group
1s awaited.

Prime Ministers’ formula for
Aid without ideology endorsed
at Commonwealth Conference

693. SHRI H. N. NANJE
GOWDA : Will the Minister of
EXTERNAL AFFAIRS be pleased
to state .. .

(a) whether it is a fact that the
Commonwealth Prime *  Ministers”
Conference endorsed the Indian
Prime Minister’s [plea that the
international financial Institutions
like the World Bank and the
International Monetary Fund should
not mix up ideclogical consideration
with the question of asistance ;

(b) if so, whether any proposal
in this regard was put foiward
during the Commonwealth Prime
[ Ministers” Conference; and

(c) it so, who many countries
supporied India’s proposal and how
many opp-sed it and what was the

ultimate result ?
T

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P.
NARASIMHA RAQO) : (a) This
point was made by the President
of Tanzania who was the lead speaker
on the “World Economic Situation”.
The Prime Minister, during berd
intervention on this subject, suppor-
ted the statement that multilateral
financial institutions - should avoi
mixing up financial business with
ideologica considerations.  This
point of view received consensus in
the Conference and



49 Written Answers AGRAHAYANA 5, 1003 (SAKA) Written Answers 50

(b) and (c). the relevant por-
tion of the Communique issued by
the Heads of Government reads as
follows ¢

“Heads of Government re-
cognised the substantial contribution
that multlateral institutions had
made to economic development,
and emphasised the major role they
should play in expanding the flow
of resources to developing countries.
They agreed to make special efforts
to ensure that progress in streng-
thening the resources of these institu-
tions would not falter at this critical
time. They stressed the need for
these institutions to avoid political
and ideological] considcratios in
determining  their operational
policies.”

Shed at Gopalnagar Station

694. SHRI R.P, DAS : Will the

Minister of RAILWAYS be pleas-
ed to state:

Steps taken so far by Government
for construction of shed at Gopal-
nagar Station Platform to protect
commuters from sun and rain?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS, AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : For the con-
vience of passenger traffic offering
at Gopalnagar Railway Station

waiting accommodation by way of
waiting hall already stands pro-
vided which is considered adequate.
Considering the present extent of
passenger traffic provision of cover
over the platform is not considered
justified for the present.

Pay Scale of Staff of Lady Noyce
School for Deaf, New Delhi

695. SHRI PIUS TIRKEY ¢
Will the Minister of EDUCATION
AND SOCIAL WELFARE be

pleased to state:

(a) whether it is a fact that Cent-
ral Pay Commission had made re-
commondations in November, 1949
with regard to the pay scale of the
staff of the Lady Noyce School for
Deaf, New Delhi; :

(b) if so, what were the recom-
mendations; .

(¢) whether these recommenda-,
tions have been implemented; and

(d) if not, the reasons thereof ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) Yes, Sir.

(b) As given in the Statement
attached.

(c) Yes, Sir.

(d) Does not arise,
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Palace on Wheels for Tourists

696. SHRI K. MALLANNA :
SHRI ASHOK GEHLOT :

Will the Minister of RAILWAYS
be pleased to state:

(a) whether it is a fact that Rail-
way workshops in Jodhpur, Ajmer
and Bikaner are busy in giving the
final touches in the restoration of
some luxury saloons once used by
the rulers of the erstwhile convenat-
ing State of Rajputana to make up
a Palace-on-Wheels trains for tourists;

(b) if so, the number of such
coachrs its capacity, time, fare as
well as other facilities that are being
extended to the tourists; and

(c) whether Railway Officers are
al o entitled to travel in such trains?

THFE. DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF PARLIA-

MENTARY AFFAIRS . (SHRI
MALLIKARJUN) (a) Yes,
(b) There will be accommoda-

tion for 124 tourists in the sixteen
bogie train. Two itineraries have
been tentatively proposed in the
pilot project, one of seven days
duration and the other of two days*
duration. The first itinerary will
cover Delhi-Jaipur-Udaipur- Jodh-
pur-Jaisalmer-Bharatpur-Agra De hi
and the second itinerary will cover
Delhi-Jainur-Agra-Delhi. The total
charges, inclusive of railway fares
an gervices rendered by the Rajas-
than Tourism Development Cor-
porat’on, like catering, sight-seeing
tours, etc., for chartering the entire
train for 124 tourists will be Rs. g' g5
lakhs per trip in respect of first itine-
rary and Rs. 8' 16 lakhs in respect of
second itinerary.

'c) The proposed se.vice is pri-
marily for the tourists.
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Overbridge at Majh ergram Sta-
tion

697. SHRI ~MOHAMMED IS-
MALIL : Will the Minister of RAIL-
WAYS be pleased to state :

‘a) whether there is any proposal
to construct an over-bridge on the
platform at Majhergram station;

'b) if so, when and the details
thereof; and

(c) if not, the reasons thereo®?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS, AND EDUCATION
AND SOCIAL WELFARE AND

IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKAR]JUN)

(a) No.

(b) Does not arise.

(c) Fuot over bridges cor}nccting
the platforms at the stations are
normally provided taking into consi-
deration the extent of passenger
traffic offering, frequency of train

services, operational hazards and
availability of funds. The extent
of paswsenger traffic offering at
Majhergram station is small. As

such there is no justification to pro-
vide foot over bridge at this sation
for the present,

Seniority List in M oradabad D i-

vision

698. SHRI CHINTAMANI
JENA : Will the Minister of RAIL-
WAYS be pleased to refer to the
reply given to Unstarred Question
No. 4631 on 17th September, 1981
regarding confirmation of Clerks of
Moradabad Division and state:

_(a) the date on which the Senio-
rity List in question was circulated
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and the date by which the objections
were invited;

(b) the date on which the List
was finalised; if not,the reasons
therefor; .

(c) the date on which the con-
firmation order of clerks concerned
were issued in case the List had been
finalised ;

(d) if not, the reasons for the de-
lay; and

(e} ‘whether he will set down a
target date for completion of this
wark which had already been consi-.
derably delayed and, if not, the rea;
sons therefor?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) and (b).

The senjority lists in respect of cleri-

cal staff in majority of the Depart-.

ments have been finalised and circu-
lated on different date from 20-8-
1981 onwards. The seniority lists
in  respect of remaining Depart-
ments will be circulated shortly.
The objections, if any, have been call-
ed for within two months from the
date of circulation.

{c) and (d). The work of confirma-
tion of staff will be taken in hand as
soon as final seniority lists are issued
after disposal of representations.

(e) Setting down of a target date
is not considered necessary as follow
up action for confirmation of staff
is expected to be taken up expedi-
tiously after the objections received
are considered and final seniority
lists re¢ issued.
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Railway Overbridges umder
@onstruction
699. SHRI LAKHSMAN MAL-
LICK : Will the Minister of RAIL-
WAYS be pleased to state:

(a) the total number of overbridges
on railway lines which are under
construction in various states;

(b) the date of the beginning of
constryction work of those over-
bridges;

(c) thetarget date of their comple-
tion;

(d) whether Government have a
proposal to take up the construction
of some overbridges in the South
Eastern Railway divisions;

(e) if so, whether the proposal
for constructing two overbridges
are at Cuttack railway station and
another at Jajpur-Keonjhar Road
Railway station are under the consi-
deration of Government; and

(f) if so, the expected time of the
implementation of such proposal?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) to (f). The
information is being collected and
will be laid on the Table of the Sabha,

Late Running of Moradabad
Bound Trains

700. SHRI GHULAM MO-
HAMMAD KHAN : Will the Mi-
nister of RAILWAYS be pleased to
state :-

(a) whether it is a fact that 351
UP passenger train running from
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Allahabad to Saharanpur is often
late and reaches Moradabad late
every day;

(b) whether it is ako a fact that
Moradabad bound train leaving
Delhi at 3 00 A.M. does not reach
Moradabad before 10~ oo Q’clock;
and L ]

+

(c) the remedial steps being taken
by Goyvernment to improve the
running of these two trains?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF  PARLIA-
MENTARY  AFFAIRS (SHRI
MALLIKARJUN) : (a) to (c). The
punctuality performance of 351 Up
Allahabad-Saharanpur Passenger
and 2 MD Delhi-Moradabad Pas-
senger has not been satisfactory
mainly due to alarm chain pulling/
hose pipe disconnection by mis~
creants, Punctuality of passenger
carrying trains is closely watched.
Ambush checks by ticket checking
staff and Government Railway
Police are being carried out to com-
bat the menace of Alarm Chain
pulling/hose pipe disconnection,

U.G.C. Grants to Government and
Private Colleges Under Be rham
pur University

7o1. SHRI GIRIDHAR GOM-
MANGO : Wil the Minister of
EDUCATION AND SOCIAL
WELFARE be pleased to state:

(a) the names of the Government
and private colleges under Berham-
pur University, Orissa which re-
ceived U.G.C. grants for the year
1980-81 and 1981-82 and the pur-
pose with amount therefor;

(b) the names of the colleges locat-
ed in tribal areas and Districts and
the programmes extended by the
Government of Orissa and the

U.G.C. for the development of thee
colleges so far; and

(c) the total number of privatees
and Government colleges establish-
ed under this University and the
names of the private colleges propos-
ed by the Government of Orissa for
take them over and the criteria adopt-
ed for the same?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKAR]JUN): (a) A statement
is attached.

(b) The Commission had agreed
to provide special assistance during
the Sixth Plan to colleges located
in tribal areas and catering to the
needs of tribal students, Such col-
leges would be entitled to a maximum
assistance of Rs. 4° oo lakhs from the
Commission, if they have § perma.
nent teachers and 100 students, of
whom at least 35 should belong to
Scheduled Tribes/Scheduled Caste.
The assistance f{rom the Commis-
sion would be available {or purchage
of books and journals, equipment,
organisation of remedial courses,
extension  activities, improvement
of faculty, provision of hostel ac-
commodation for students and hous-
ing for teachers, etc. The guidelines
for formulation of proposals by co-
leges for assistance during the Sixth
Plan were circulated in July, 1981.

The programmes offered by the
Government of Orissa for the deve-
lopment of colleges in tribal area
are not available, The names of
colleges which are cligible for assis-
tance under the U.G.C. scheme have
not so far been received by the Com-
mission. :

(¢) According to the list main-
tained by the U.G.C. under Section
2(f) of the UGC Act, there are 19
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colleges functioning under the Ber-
hampur University. Of these 8 are
Government Colleges. The names
of the 11 non-Government Colleges
are:—.

1 . Aska Science College, Aska.

2. Gunupur College, Gunupur
Distt.Koraput (Orissa).

3. Kabi Samrat Upendra Bhanja

College, Bhanjnagar (Ganjam).

4. D. A, V. College,
(Orissa).

Koraput

5. Ganjam College, Ganjam.
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7. Nowrangapur College, Now-

rangapur.

8. Ramachandra Mardaraj Science
College, Kh._llikote (Ganjam).

9. Rayagad: College, Rayagada
(Koraput).

10. Lingaraja Law College, Ber-
hampur.

11. Science College,
Ganjam (Orissa).

Chatrapur,

The Central Government have no
information about the names of
private Colleges proposed by the
State Government for take over or

6. Hinjilicut Science  College, the criteria laid down by them for
Hinjilicut (Ganjam). the purpose.
Statement

Details of grants paid by U.G.C.

to colleges

affiliated to Berhampur

University during 1980-81 and 1981-82

Name of College Purpose Amount  paid during
1980-81 1981-82
(1) - (2) (3) €Y
Rs. Rs.
NON-GOVERNMENT COLLEGES :
1. Aska College, Aska . Teacher Fellowship Book 10,100 ..
Bank. 1,500 o
2, Kabi Samrat Upen-  Teacher Fellowship Research 12,000 77,764
dra Bhanja College Fellowship Construction 3,000 ..
Bhanjnagar. of Lah. Bldg. 2,372
3. D.AV. Collegc, Kora- Teacher Fellowship Adult 18,117
put. Education. 5,000
4. Ganjam College, Financial Assistance to Tea- 2,500
Ganjam. chers.
Teacher Fellowship Hostel 25,000 41,000
Facilities, 20,000 ..
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(1) (2) (3) (4)
5. Hinjilicut Science Teacher Fellowship 20,000
College, Hinjilicut. Financial Assistance to - 1,250
teachers for rescarch
work. 50,00 0

6. Nowrangpur College, Teacher Hostel

Nowrangpur. Financial Assistance
to teachers. 8,000
7. Rayagada College, Books & Journals Teacher 3,621 .
Rayagada. Fellowship : 7,000 12,000
8. L. R. Law College,  Building 50,000
Bethampur. Financial Assistance 4,125
to teachers.
9. Science Clollege, Book Bank 1,500V e
Chatrapur.
10. Science College, Teacher Fellowship 12,000
Aska.
11. Gunupur College, Financial assistance 10 5,000
Gunupur. teachers for Research
work.
GOVERNMENT COLLEGES :
1. Govt. Science College, Purchase of Lab. cquipment 20,000
Phulbani. Books and Journals 20,000
Teacher Fellowship 23,000 4,510
2. Govt. Women College, Financial assistarce to 1,500
Behrampur. teachers.
Teacher Fellowship 1,500
Books and Journals . 4,398
. M.K.C.G. Medical Financial Assistance 10 10,600 2,500
College, Berhampur. teachers for research. .
4. SK.C.G. College,  Teacher Fellowship 10,500 15,000
Paralakhemundi.
Construction of workshop. 4,500 30,000
Library books & cquipment 10,991 ..
Financial assistance O 4,500 )
teachers.
Development of Play field 81y e

Adult Education 5,000
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5. Vikram College, Building 50,000
Jeypore. " Staff quarters 10,000
Hostel facilities : 6,000
Purchase of Lab. equipment 20,000
Workshop Equipment .. 20,000
Purchase of books and 17,500
Journals.
Adult Education 4,000 .
Teacher Fellowship 10,000 6,000
6. Khalli Kote College Purchase of books, Labo- 34,970
Berhampur. ratory equipment. ‘
Development of P. G. Stu- 1,50,000
dies during V Plan period
Misc. 2,334
Teacher Fellowship 25,620
Building 10,000
College Humanities Impro- .. 80,000
vement Programme.
7. Govt. Fvening College, Teacher Fellowship .. 4,500
Berhampur.

Supply of Wagons for Hay in
. Western Railway °

vo2. SHRI R.K. MHALGI :
SHRI GHATURBHUJ :

Will the Minister of RAILWAYS
be pleased to state :

(a) whether the senior Divi-
sional Superintendent Western Rail-
way, Bombay Central has received
a memorandum dated goth May,
1681 from the President Thana
District Ghas Utpadak Sahkari
Mandal Ltd., regarding supply of
wagons for Hay ;

(b) what are the demands made
in .the said memorandum ;

(c) what action the Railway
authorities have takenfare taking in
this regard;; and

(d) if not, the reasons therefor,
and when the same is likely to be
taken ? )

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF  PARLIA-
MENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) Yes.

(b) The moemorandum contains
varjous demands regarding (i) sup- .
ply of wagons for hay and salt from
Boisar station (i) provision of
facilities for loadmg and unloading
ol goods; (ii) extension of railway
yard; (iv) provision of a separate
yard for inward and outward traffic;
(v) Tarapur siding to be used for
outward traffic; (vi) quick clearance
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of iwward trafiz; (vii) pravision
of witzar tap in the yard ete.

{¢) and (d) The supply of
wagons is mide in accordance with
the priority and seniority of indents.
During the period January to
November, 1981 (upto 15th), a total
of 2032 wagons were loaded at
Boisar station under priority ‘E’
for clearance of this trafic. As
on 15-11-1981, only 15 dem2ands
which were just 2 days old were
pending. It would thus be seen
that this traffic is being cleared
currently.

The party has not loaded any
salt traffic. Other demands of the
party, referred to above, are under
consideration of the Western Railway
Administration. A réply has been
sent to the party by the Western
Railway on 15-6-1981 that there is a
proposal to extend the Goods Plat-
form at Boisar to accommodate a
full rake.

Grants to the Institations working
for rehabilitation of
Handicapped Persons

703. SHRI S. B. SIDNAL :
Will the Minister of EDUCATION
AND SOCIAL WELFARE be
pleasad to state :

(a) the amount of grants given
or propased to he given during the
current financial vear to the instity.
tions ahd organisations working for
the rehabilitation of handicapped
in various States ; and

(b} the namss of those institu-
tions, statewise together with the
amount of grant given to each insti.
tution?

THE DEPUTY MINISTER. IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) and (b)
Grants are given to voluntary
organisations/Institutions ~ working
in the field of education, training
and rehabilitation of the handi-
capped persons under the (i) scheme
of Assistance to voluntary organita-
tion *for the handicapped and in)
Scheme of assistance to disabled
persons for purchase/fitting of aids/
appliances. An  amount of
Rs. 65-39 lakhs has been sanctioned
8o far to voluntary Institutions/organi-
sations against the budgetted amount
of Rs. 140 lakhs under the scheme
of assistance to voluntary organisa-
tions and an amount of Rs. 22-23
lakhs has “been sanctioned to orga<
nisations under the scheme of
assistance to disabled persons for
purchase/fitting aids/  appliances
against a budgeted amount of Rs. 25
lakhs.

It is not possible to indicate the
amounts proposed to be given to
voluntary  organisations/Institutions
under these two schemes during the
current financial year as  the
release of grants depends upon the
number of applications received from
voluntary Institutions/organisations.
The State-wise names of Institu-
tions/organisations under the two
schemes (together with the amount
given to each Institution) are given
in the enclosed statements at
Annexure-A and B.

[Placed in Library Sz No. L7-
2953/81]. :
Central assistance provided to

Orissa for Family Planning
Programme during 1981-82.

7o4. SHRI A. G. DAS : Will
the Minister of HEALTH AND
FAMILY WELFARE he pleased
to state :

(a) the total anrount of central
assistance provided to Orissa during
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1981-82 for implementing family
planning programme ;

(b) whether itis a fact thatthe
UNO is giving financial assistance
to the country during 1981-82 for
implementing  family  planning
programme ;

(c) if so, the total amount pro-
posed to be given by UNC to the
country during the ahove period.

(d) some of the states where
such amount will be disbursed ;

(e) whether Orissa is likely to
reccive financial assistance out of
that amount; and .

(f) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRIES OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR )
{a) Rs. 755°23 lakhs.

(b) and (c). Assistance of Rs.
1260-57 lakhs (approx.) in cash
and Rs. 101-6 lakhs (approx.) in
kind is likely to be received during
1981-82 from International agencies
of UNFPA, UNICEF, WHO and
World Bank for various schemes
under the Family Welfare Program-
me.

(d) to (f). Assistance provided
by these agencies in cash is reim-
bursement for part of the expendi-
ture incurred by the Central Govern-
ment through the  States/Union
Territories on various projects
under the Family Welfare Program-
me. Out of total cash assistance
of Rs. 1260-57 lakhs, Rs. 1380
lakhs will relate to the States of
Bihar, Rajasthan, Andhra Pradesh
& Uttar Pradesh towards partial
financing of area projects operating
in these States. (A similar project
partially assisted by the United
Kingdom is in operation in five
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districts of Orissa State). De-
pending on their performance/ re-
quirements, the balance of Rs.
222- 57 lakhs of cash and Rs. 10160
lakhs of commodity assistance will
relate to Family Welfare Schemes
being operated in all States/Union
Territories.

Non-practicing allowance to
Government Doctors

vo05. SHRI HARTHAR SOREN:
Will the Minister of HEALTH
AND FAMILY WELFARE be
pleased to state :

(a) the name of the States where
private practice by the Govern-
ment doctor has been disallowed and
non-practicing allowance is being
given to them ;

(b) whether Government has a
proposal to adopt this system all
over the country;

(c) if so, what are the Central
guidelines proposed to be sent to
various State Governments in this
regard; and

(d) the details thereof?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR) :
(a) As per available information,
Manipur, U.P., Lakshadweep, Orissa,
Delhi, Dadar & Nagar Havel,
Andaman & Nicobar, Sikkim,
Arunachal Pradesh, Goa, Haryana,
Mizoram, Nagaland, Gujarat, H. P.
and Rajasthan have banned private
practice by Government doctors.
There is a partial ban on private
practice by Govt. doctors in Kerala,
Tamil Nadu, Maharashtra, Andhra
Pradesh, West Bengal J&K and
Assam.

(b) No.

(c) and (d). Do not arise..
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Panels prepared by Bombay
Railway Service Commission

706. PROF. MADHU 'DANDA-
VATE: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whetheritisa fact that recent-
ly the panels that have been put up
by the Bombay Railway Service
Commission are not prepared as in
the past on the basis of the combined
results of the written tests and inter-
views conducted by the Railway
Service Commission buton the  basis
of result of the interviews only;

(b) ifso, what was the reason for
. this deviation from the usual prac-
tice ; and

(c) whether the pancls are pro-
posed to be prepared a fresh on the
hasis of the combined results of
written tests and interviews of candi-
dates conducted by the Bombay
Railway Service Commission ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENT ARYAFFAIRS (SHRI MAL-
LIKARJUN): (a) No.

(b) and (c). Donot arise.

Route Relay System at Asansol

707. SHRI KRISHNA CHAND-
RA HALDER.: Will the Minister of
RAILWAYS be pleased to state:

(a) progress, so far, made about
the route relay system at Asansol
railway station;

(b) when it will start functioning;

(c) whether there is any proposal
to introduce route relay interlocking
system in any stations under the
Fastern Railway;

(d) if so, names of those stations
and when; and

(e) if not, the reasons thereof?

THE DEPUTY MINISTER IN
THE MINISTERIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE ANDINTHE
DEPARTMENT OF PARLIAMEN-
TARY AFFIARS (SHRI MALLIK-
ARJUN): (a) and (b). Work of
provision of route relay interlocking
at Asa®sol is in an advanced stage
and final testing of circuits is in pro-
gress. It is expected to be com-
missioned by March, 1¢82.

(c) Yes.

(d) The work of provision of route
relayinterlocking has heen sanctioned
for Bandel Junction and Andal
Junction. The works at Bandel and
Andal shall be progressed consistant
with the availability of funds.

(e) Dues not arise.
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Round-Rupee Accounting

711. SHRI KRISHNA KUMAR
GOYAL: Willthe Minister of RAIL-
WAYS be pleased to state:

(a) whether the railways have
adopted the principle of round--rupee
accounting;

(b) whether it is also a fact that
the cost which involves more than 50
paise is rounded off to the next
highest rupee and below 50 paise
is not rounded off to the next lowest
rupee; and

(c) the reasons for the railways to
round off their tariffs on the higher
side?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOIAL WELFARE AND IN THE
DEPARTMENT OF PARLIAMEN-
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Implementation of National Policy

TARY AFFAIRS) (SHRI MALLIK-
ARJUN): (a) to (c). The Passenger
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fares are rounded off as indicated
below:

(1) Second Class (Ordinary) upto 200 Kms. to the next higher multiple

(2) Second Class (Ordinary) for 201 K ms.

and above.

(3) Second Class (Mail/Express)

(4) A.C.Chair Car, 2-tier AC. Sleeper,
First Class and A.C. First Class.

The revised rounding off rule has
been introduced with aview to a chieve
simplification of transactions and to
mitigate the inconvenience caused
due to non-availability of small
change.

Resolution on Education

712. SHRI NARAIN CHAND
PARASHAR : Will the Minister of
EDUCATION AND SOCIAL WEL-
FARE bepleased to state:

(a) whether Government have
examined the implication of the
inclusion of education in the con-
current list of the constitution of
India (VII Schedule with reference
to Article 246) especally with regard
to the eflective implementation of the
National Policy Resolution on Educa-
tion adopted by the Government of
India on 24th July, 1968;

(b) il sn, whether any mechanism
has been set up for this purpose and
whether any legislation would be
enacted to ensure the implementation
of the Resolution ; and

(¢) if so, the likely date by which

it would be done ?

10 paise.

to the next higher multiple of
50 paise.

to the next higher multiple of
50 paise.

1o the next higher rupee.

THE DEPUTY MINISTER IN
THE MINISTERIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND DFPA-
RTMENT OF PARLIAMENTARY
AFFAIRS ( SHRIMALLIKAR-
JUN) :(a) and (b). Government of
India, as well as the State Govern-
ments, are generally following, the
National Policy on Education, 1968
and the Government of India do not
consider it necessary to invoke the
concurrent powers to ensure its
implementation. The question of
setting up a mechanism for this pur-
pose, therefore, does not arise.

(c) Daoes not arise.
TEw oW w7 A

713. %t % qaor : Fav fwen
WYX AR S FeAl A FATH F) FAT
F3a o o

(%) mragaag & F7 T
M FEA-HI T Neqrga A 7 gfee
gomg @ udid dang Afa qu
FE OFHA T ; TR

(w) afx gf, @ 7@ @ % =
Far g?
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W aar frar s eATY WA
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Widening of Delhi-Rohtak Road
at Village Mundka

714. SHRI ERA ANBARASU:
Will the Minister of SHIPPING
AND TRANSPORT bhe pleased to
state:

(a) whether it is a fact that Delhi-
Rohtak Road is being widened at
Village Mundka m Delhi on the
South side by demolishing hundreds
of houses mistly owned by Balmiki
Harijans and people belonging to
backward classesandnoton the North
side where there- are no houses
which may need demolition;

(b) whether it is also a fact that
the width of the said road is proposed
to bhe increascd by about o feet
towards the South side where there
is village and only 15 feet towards
the oppasite side; and

(c) if 55, th2 reasans for widening
the road on South side necessitating
demglition of hundreds of houses and
not on the North side where there are
na houses situated ?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING
AND TRANSPORT (SHRIBUTA
SINGH): (a) to (c). Land acquisi-
tion proceedings for acquiring a road
width of200feetas per NH standards
hasbeen initiated in respect of NH-10
passing through Mundka Village.
In o-dzr to obviate difficulties of the
affscled village people, the road
had already been given a bend to-
wards the North, which would avoid

excessive land acquisition South of
the road where the village is situ-
ated. Inspite ofthis the road width
required to be acquired onthe South-
ernsideontheroad was contemplated
to be 124ft {from the central 1ine of the
existing road. Since the acquisition
of even this width was adversely
affecting a number of houses including
those belonging to Harijans, acquisi-
tion of land width on the Southern
side has been reduced from 124 ft
to 76 ft where houses are involved
within the village limits. This will
mean acquisition of a strip of land
about 14 ft wide only on the Southern
side of the Village. Instructions to
this effect have already been issued
by the Ministry.

Proposal for a Seamen’s Employ-
ment Office at Madras

715. DR. A. KALANIDHI: Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) Whether there is any proposal
to open a Seamen’s Employment
Office at Madras as at Bombay and
Calcutta;

(b) if so, when it will be opencd ;
and

(c) if not, the reasons therefor?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEER-
ENDRA PATIL): (a) to (c). Govern-
ment have no proposal at present
to open a Seamen’s Employment
Office in Madras.

Car Parking Contract at Kanpur

716. SHRI R. N. RAKESH: Will
the Minister of RAILWAYS be

pleased to state:

(a) the date on which open tenders
were invited by Divisional Railway
Manager, Allahabad, fer allotment
of Car Parking contract at Kanpur
and when the same were opened;
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(b) the names and addresses of
parties who submitted tenders to-
gether with amount quoted by them
separately;

(c) what was the amount of Earnest
Money fixed by the Railway together
with amount deposited by each party
separately; and

(d) what is the percentage of in-
crease in rates compared with the
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THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) Sealed tenders .were
invited by the Divisional Railway

‘Manager, Allahabad for award of

the car parking contract at Kanpur
on 1-10-81. These tenders were
opened on 22-10-1981.

(b) and (c). A statement is attached..

earlier tender? (d) 85%
Statement

Sl. Name of the Party Amount Earnest  Earnest Money
No. Tendered Money deposited by

fixed by the the parties.

Railway Admi-
nistration
Ras. Rs.

1. Shri T. P. Misra, Secretary  65,111°11 4,000 Society  requested
Rly. Cycle Stand Karam- that earnest money
chari Shram Samvida may be adjusted
Samiti Ltd., 21, Ahmdganj, through  Security
Allahabad. money already de-

posited for existing
contract.

2. Shri Rajender Singh 110/65, 6o,r11-2r1 4,000 4,000
Jawahar Nagar, Kanpur.

Sh Mohd. Sabbir Khan, 57,333" 33 4,000 4,000

126, Shahganj, Allahabad.

Cycle Stand Contract at Kanpur

717. SHRI N.K. SHEJWALKAR :
Will the Minister of RAILWAYS
be pleased to state:

{a) whether Cycle Stand Contract
at Kanpur was allotted to M/s.
Railway Cycle Stand Karamchari
Shram Samvida Sahkari Samiti Ltd.,
Allahahad, for two years by the
then Minister of State for Railways;

(b) the names and addresses of
all the parties who submitted tenders
and the date from which the success-
ful tenderer commenced working;

(c) whether the above named
Society paid monthly licence fees
etc. in time together with details of
money receipts numbers, date of
deposit and the amount deposited
during the entire contractual term
each month separately;
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(d) how much amount was out-
standing against the Society when
Ministry issued instructions to renew
the contract ; and

(e) why the contract was not
terminated for not paying Railway
dues as per agreement as was done
in case of cycle stand-cum-Car
Parking contract at Allahabad
(City side) ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAILWAYS
AND EDUCATION AND SOCIAL
WELFARE AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKUR-
JUN): (a) to (e). The informa-
tion is being collected and will be
laid on the Table of the Sabha.

Declaration of Major Rivers as
National Waterways

718. SHRI JAGDISH TYTLER:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether the Government are
considering a proposal to declare
several major rivers as national
waterways;

(b) if so, the details thereof; and

(c) whether any separate autho-
rity would be constituted to look
after their development?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING
AND TRANSPORT (SHRI BUTA
SINGH): (a) and (b). Yes Sir. The
following ten waterways have been
identified as suitable as National
Waterways:—

(i) The Ganga-Bhagirathi-Hoogh-
ly system

(i) The Brahmaputra
(ii1) The Sunderbans
(iv) The Narmada
(v) The Tapi
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(vi) The Mahanadi
(vii) The Godavari

(viii) The Mandcvi-Cumbarjua
Canal and Zuari wate:way

(ix) The Krishna

(x) Tke Alleppey Cochin water-
way.

(c) The National Transport Policy
Committee (1980) have recommend-
ed creation of an “Inland Water-
ways Authority of India” to look
after among other things, the develop=
ment maintenance and manage-.
ment of these National Waterways.
This recommendation is still under
consideration of Government.

Committee to Study theWorking
of Private Agencies in Ports
for Booking of Space Etc.

for Foreign Trade

719. SHRI K. T. KOSALRAM:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether the high-power Com-
mittee set up to study the working
of private agencies in the ports of
the country for booking of space etc.
for foreign trade and other allied
matters has submitted its report; and

(b) if so, the principal recommend-
ations contained in the report and
the action proposed to be taken on
this report?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEERE-
NDRA PATIL): (a) and (b). Yes Sir.
The Working Group on Tramp
Operators has recently submitted
its report. The Working Group has
recommended that-—

(1) The intermediary agents, e.g.
Steamer/Shipping agents, fre«
ight forwarders etc. should be
licenced by Director General
of Shipping or his delegated
authorities. For this purpose
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Government should consider
framing suitable comprehen-
sive legislation,

(2) Standing Committees may be
set up at ports of Bombay,
Calcutta, Madras and Cochin
consisting of representatives
of Director General of Ship-
ping, Port Trusts, Income

Tax, R.B.I., Customs,
Ministry of Commerce and
GIC.

(8) More Indian Shipping Com-
panies should enter India’s
overseas trade.

(4) Government should support
the establishment of Inter-
national Maritime Bureau.

(5) Shippers Organisations should
patronise national bottoms.

-(6) Conferences should periodi-
. callyreview their freight tariff
and fix economic freight rates
under the existing procedure.

(7) Conferences, particularlyIndian
lines, should provide regu-
lar/promotional  sailings to
various overseas destination.

(8) Foreign Shipowners should
furnish to Customs the re-
quired information relevant
to their credibility, past record
of service ete.

-(9) MMD Officers should be more
vigilant 'in respect of inspec-
tion and survey of foreign
tramp vessels.

(10) R.B.I. should withhold remit-
tance of freight by steamers’
agent, till the delivery of
goods at destination ports.

{11) Indian Shippers should patro-
nise national bottoms.
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The above recommendations are
under examination of the Ministry:
The other Ministries/Departments
have been addressed. It will be
sometime before decisions are taken
by Government.

Hfﬂﬂt T2 7 q wfasmii w1 ware
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Letters from Members of Parlia-~
ment

721. SHRI D. S. A. SIVAPRA-
KASHAM: Will the Minister of
RAILWAYS be pleased to state:

(a) how many letters from the
Members ot Parliament were received
from December 1980 to till date by
Divisional Manager, Madurai and
Chiel Personnel Officer, Madras,
Southern Railway; '

(b) how many such letters have
been replied to by the concerned
officers; and
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(c) the dates of receipts of letters
from the MPs by the concerned
Officers and the dates of reply?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS): (SHRI

MALLIKAR]JUN) : (a) 30 and 14
respectively.

{b) 19and 6 respectively. Replies
to three letters received by the Chief
Personnel Officer and two received
by the Divisional Railway Manager,
Madurai, were not called for.

(c) A statement is attached.

Statement
Divisional Railway Manager Chief Personnel Officer,
Madurai - Madras
Date of Date of Date of Date of
receipt reply receipt reply
6-2-1981 22-3-1981 19-2~1981 12-3-1981 )
9-2-1981 22-3-1981 26-2-1981 16-4-1981
11-2-1981 12-2-1981 13-3-1981
17-2-1981 12-3-1981 20-3-1981 18-4-1981
16-3-19%31 20-5-1981 14-4-1981  Not called for.
17-3-1981 18-5-1981 21-4-1981 Do.
25-8-1981 20-5-1981 24-4-1981 Do.
15-4-1981 20-5-1981 8-6-1981
17-4-1981 20-5-1981 25-7-1981 11-9-1981
21-5-1981 6-8-1981 9-11-1981
26-5-1981 27-5-1981 22-8-1981 29-9-1981
5-6-1981 8-6-1981 25-8-1981
3-8-1981 6-8-1981 1-11-1981
18-8-1981 2-11-1981
31-8-1081 20-11-1981
19-0-1981 6-10-1981
30-9-1981
2-10-1981 10-10-1981 )
13-10-1981 20-11-1981
13-10-1981 Not called for. .
29-10-1981 29-10-1981
29-10-1981 Not called for.
29-10-1981
29-10-1981
4-11-1981 21-11-1981
41 f-1981 18-11-1981
4-11-1081
4-11-1981
11-11-1981

17-11-1981
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Central Trade Union Resoluations

722. SHRI SOMNATH CHAT-
TERJEE: Will the Minister of
RAILWAYS be pleased to state:

(a) whether Government have
received any resolutions on the Indian
Railways from a Central Trade

Union;’

(b) if so, details of the subject
raised in these resolutions; and

(c) details of decisions and reac-
tion of Government on those resolu-
tions? '

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL~
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) to (c) A
statement is attached.

Stqtement

A copy of the resolutions passed in
the General Council meeting of the
Centre of Indian Trade Unions at
Howrah on 21/24-8-81 has been for-
warded to the Minister for Railways
by the Secretary of the C.LT.U.,
with his letter dated 26~9-81. In this
communication, particular attention
has been drawn of this Ministry to
the following six points:

(i) Allegedrepression of workers
in general;

(ii) Alleged violation. of labour
legislations;
(i) CITU’s grave concern over

the growing accidents on
Indian Railways;

(iv) Alleged failure of the Govt.
to implement the contract
Labour (Regulations & Abo-
lition) Act; ’

(v) CITU’s expression of solid-

arity with the  railway
workers;
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(vi) CITU’s expression of solid-
arity with the cause of loco-
men.

2. At the outset, it may be stated
that the Ministry of Railways do
not directly deal with any of the
Central labour organisations. Nego-
tiating facilities have been given to
two railway Federations, namely,
the All India Railwaymen’s Federa-
tion and the National Federation of
Indian Railwaymen, and they hold
periodical meetings with the railway
Administration at the diffrrent tiers
of P.N.M. machinery. Also they are
represented in the Joint Consultative
Machinery meetings at the Depart-~
mental Councillevel and the National
Council level. Matters are discussed
across the table and solutions found.
It is only appropriate that any griev-
ance of staff should be channelised
through these recognised Federa-
tions. Notwithstanding the fact that
no correspondence is entered into with
any unrecognised organisation, any
representation put forth by them is
given due consideration and action
taken as justified on merits. With
this background, comments are given
on the six points on which specific
attention has been drawn:

(1) Alleged repression of workers
in general: Action is taken
against any railway employee
for specific acts of omission
and commission and within
the framework of Discipline
& Appeal Rules, and it is
not the policy of the Govern-
ment to take any repressive
action.

(1) Alleged violation  of labour
legislations : The —Railway
Admiristrations  generally
comply with the statutory re-
quirements of the Industrial
Disputes Act, 19047, Payment
of Wages Act, 1939, Con-
tract Labour (Regulation &
Abolition) Act, 1970. Reme~
dial measures are taken when-
ever infringement of these
provisions are reported to
them.
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(i) CITU’s grave concern over the Introduction of more Trains on
growing  accidents on  Indian Trivandrum-Capnanore
Railways: The Government Sector
are also exercised in this : .
regard and the matter is . 723. SHRI B.K. NAIR : Will
receiving the regular atten- the Minister of RAILWAYS be
tion for taking remedial pleased to state :
measures.

(a) whether he is aware that
commuters in Kerala are put to
considerable inconvenience and hard-
ship owing to the utter inadequacy of

iv) Alleged fail the Govern-
(V) Alleged failure of the Govern the Road Transport service;

ment to implement the - Contract

Labour (Regulations &  Aboli-

tion) ugﬁt:egu’fzhzgn;ueged fai- (b) if so, whether he has under
lure to implement the Con- consideration any proposal to intro-
tract Labour (Regulation duce some more trains, including
& Abolition) Act seems to day-trains in the  Trivandrum-
relate  to prohibition of Cannanore sector ; and
employment of  contract o .

labI;ur in coal and ash hand- (c) if 50, the details thereof ?
ling and cinder picking in

Loco Sheds in Railways as THE DEPUTY MINISTER IN
recommended by the Cent- THE MINISTRIES OF RAIL-
ral  Advisory Contract WAYS AND EDUCATION AND
Labour Board. The Rail- SOCIAL WELFARE AND IN THE
ways have made a lot of DEPARTMENT OF PARLIA-
progress towards replacing MENTARY AFFAIRS (SHRI
steam-traction by electric and MALLIKARJUN) : (a) Rrepesen-
diesel traction. This on- tations have been received from the

public about the inadequancy of

going process will lead to 1ade
Road Transport service in Kerala.

steam locomotives being
discarded in the not too dis-
tant future. It may be app-
Teciated that it is not desir-
able at this stage to depart-
mentalise operations of coal
handling, ash-pit cleaning
and cinder pickingin steam
locosheds when the men are ) .
going to be rendered sur- - WET G AES TR W §
plus as a result of discard- mufea fear s

ing steam locomotives on the

Indian Railways. Also, these

operations are not of peren- 724. 5 qpE gewed ¢ 3a7 fadw

niel nature and do not re- . N N
quire employment of whole HE| ag FarH F AT FA

time regular railway staff.

(b) and (c) A proposal to extend
Cannanore-Ernakulam day express
to run between Mangalore to Tri-
vandrum was examined but due to
paucity of coacting stock could not
be implemented.

(F) Far smrar UF wEq FEAAT
wrea # T@1d F faory w5 faqr wan

(v) & (vi) CITU’s expression of g, @R
solidarity with the railway o
workers :  solidarity with the (=) afzgi, ) axyqs ) wearfaa
cause of locomen: The views ot r ¥ T
expressed in these two resolu- AT tu’h‘? v @ feam =
tions are not subscribed to. g WA
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Compensation to the victims of
Road Accidents

725. SHRI D.M. PUTTE
GOWDA. Will the Minister of
SHIPPING AND TRANSPORT he
Fleased to state :

(a) whether according to Section
95(2) (A) of the Motor Vehicles Act,
1939 Ry. 20,000 are to he paid by
the Insurance Ciompany as Compen-
sation to each injured or to heirs of
each of these killed ;

(b) whether according to Supreme
Court there is necd for amelioratirig
the woes of the victims of the road
accidents and issue payments of
reasonable amounts of compensation.

(c) whether the ex-gratia pay-
ment of Rs. 500 to Rs. 2000 was a
niggardly recognition of the State‘s
Obligation to its people; and

(d) if so, action proposed by
Government in the matter ?

THE MINISTER OF STATE
IN THE MINISTRY OF SHIPP-
ING AND TRANSPORT (SHRI
BUTA SINGH) (a) According to
Section 95(2)(a) a policy of insurance
shall cover any liability incurred in
respect of any one accident involving
a goods vehicle upto a limit of
Rs. 50,000 in all, including the
liabilities, if any, arising under the
Workmen’s Compensation Act, 1923,
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in respzct of dsath of, or badily
injury to, emnlayees (other than the
driver), not exceeding six in number,
being carried in-the vehicle;

(b) Yes, Sir.

(c) Ex-~gratia payments to acci-
dent victims or legal heirs, as the
case may be, is sanctioned by the
State Governments over and above

the compensation payable under the
law.

(d) Proposal for enhancements of
the limits of compensation are under
consideration of the Government.

Pakistan’s Re-Admission into
Commonwealth

726. SHRI R.L. BHATIA :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether the issue of Pakis-
tan’s re-admission into the Com-
monwealth was raised at the last
Commonwealth Summit at Melbour-
ne overtly or covertly; and

(b) if so, the stand taken by India
on this behalf in ¢r outside the
Summit ?

-

THE MINISTER O EXTER-
NAL AFFAIRS (SHRI P. V.
NARASIMHA RAO): (a) The
question of Pakistan’s readmission
into the Commonwealth was not
raised formally by any delegation at
the Commonwealth Summit in
Melbourne.

(b) In informal dicussions outside
the summit, we took the view that
the question of readmission of former
members into the Clommonwealth
should be considered very carefully,
and members should not be allowed
to walk out of it or fo rejoin it
as they pleased. Taking all the
circumstances intc account, we did
not consider it possible to support
the idea of Pakistan’s readmission
into the Commonwealth.
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Establi shment of International
Economic Order

727. SHR1 JITENDRA PRA-
SAD : Will the Minister of
EXTERNAL AFFAIRS be pleased
to state specific efforts being made
to establish an international eco-
nomic order kecping in view the
discussion held at 22 nation Summit
at Cancun ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P. V.
NARASIMHA RAO): The Cancun
Summit Meeting of 22 mnations is a
part of the ongoing effort  for the
establishment cf the Necw Inteina-
tional Economic 'Order which com-
menced in 1974 when the United
Nations General Assembly adopted
Resolutions on the establishment of
a New International FEccorcmic
Order and on Programme of Action
on the establishment of New Inter-
national Economic Order. The
discussions held at Cancun Summit
were summed up by the two Co-
chairmen at the end of the meeting.
Alcopy of, the (document has been
laid on the Table of the House in
reply to S.Q. No. 70 dated
26-11-1981.

Efforts are currently under way in
the United Nations for launching
Global Negotiations. The Heads
of Government/State participating
in the Cancun Summit are also
determined to attack the problem
of revitalising the world economy
and accelerating the development of
developing countries on an urgent
basis in the international institutions
existing for this purpose and wil]
continue to give their personal atten.
tion to this process. Follow-up
action on other understandings  rea-
ched at Cancun will  be undertaken
in appropriate fora.

Details of Agreememt with
Russian Publishers for Trans-
lation of Indian Books in
Russian Language

728. SHRI M. RAMGOPAL
REDDY: : Will the Minister of
EDUCATION AND SOCIAL WEL-
FARE be pleased tc state :

(2) whether National Book Trust
have signed an agreement with
E.ussian publishers for translat’on of
Indian Ltooks in Russizn lerpiige;

(b) if so, the titles of hooks
selected for translation : ard

(c) the criteria fixed for selectiom
of these books ?

"THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIALWELFAREAND INTHE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS: (SHRI
MALLIKARJUN): {a) The Natio-
nal Book Trust participated in the
3rd Moscow International Book Fair
from2nd to 8th Scptember 1681 and
signed 43 option agreements on
behalflof Indian publishers for trans-
lation of Indian books in Russian
and in a few other languages of the

USSR.

(b) A statement showing the:
titles, authors and publishers is
attached. [Placed in Library. See Ao
LT-2954/81].

(c) The concerned Soviet pub-
lishers selected the books for transla~
tion out of the bouks displaced at
the Fair.

Indo-Iraq Joint Commissicn
Meeting for Supply of 0il

729. SHRI R.P. GALEKWAD :
Will the Minister of EXTERNAL
AFFAIRS be pleazed 1o state

(a) whether the Indo-Iraq Joint
Commission meeting tock place
recently in Baghdad;
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(b) whether Iraq had agreed to
supply more oil to India.

(c) whether during the meeting
other problems concerning Indian
comipanies engaged in various deve-
lopment projects in that country
also been taken up; and

(d) if so, the response from the
had Iraq Government ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P. V.
NARASIMHA RAQ): (a) the 7th
Session of the Indo-Iraq Joint
Commission was held in Baghdad
on October 21-22, 1981.

(b) During the discussions the
Indian side noted with satisfaction
the Iraqi statement that they would
guarantee future suppliesof crude oil
to meet the requirements of India.

1.0.C. has already entered into
an agreement with the Iraqi Natio-
nal Oil Company for supply of 3.5
million tonnes of crude oil during
1982. The carlier arrangement for
supplies during 1981 had envisaged
the supply of 0.9 million metric
tonnes of crude oil only.  The
agreement for 1982 was entered into
prior to the 7th Session of the Indo-
Irag Joint Commission.

{c) and (d) During this meeting
problems faced by Indian companies
in Iraq as aresult of the Iran-Iraq
conflict were discusted with the
Traqi side. The response from the
Iragiside was possiive. The agreed
to consider claims of cost escalation,

etc. and advised the Indian companies
to file their claims with client organi-
sations.

Prime Minister’s Foreign Visit

7%0. SHRIGHULAM RASOOL
KOCHAK: Will the Minister of
EXTERNAL AFFAIRS be pleased
to state:

(a) whether Prime Minister paid
wisit t9 many countries during
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September, October and November,
1981;

(b) ifso, what were the countries
visited by her ;

(c) whether many agreements
were also reached by her visit;

(d) if so, whether India’s image

.has improved after her visit to these

countries; and
(¢) if so, to what extent ?

‘THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P. V.
NARASIMHA RAO) ; (a) and (b)
Yes, Sir. Prime Minister visited
Indonesia, Fiji, Tonga, Australia,
Philippines, Romania, Mexico,
Bulgaria, Italy and France.

(¢) A number of bilateral Memo-
randa of Understanding were signed
during her visit abroad.

(d) and (¢) The visits to Austra-
lia and Mexico were for the Com-
monwealth Summitmeeting and the
International Meeting on Coopera-
tion and Developmenl. Apart from
contributing to the successful out-
come of these meetings, Prime
Minister was also able to have a
number of bilateral cxchanges with
Heads of Government of a large
numberofcountries. All these visits
have helped in building goodwill for
India and have resulted in greater
understanding of our view point on
major international, regionaland bila-
teralissues.

Prime Minister’s Talk with U.S.
President regarding Supply of
Nuclear Fuel

731.  SHRI MADHAVRAO
SCINDIA : Will the Minister of
EXTERNAL AFFAIRS be pleased
to state :

(a) whether she took the oppor-
tunity to explore the possibility of
resumption of supplies of enriched
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Uranium for the Tarapur Atomic
Power Plant under the agreement;
when she discussed various bilateral
issues between India and USA with
President Reagan during their stay
at Cancuninconnection with North-
South Dialogue ; and :

(b) if so, the outcome thereof ?

TIIE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P.V.
NARASIMHA RAO): (a) No, Sir.

(b) Does not arise.

Prime Minister’s Visit
Abroad

v32. DR. SUBRAMA NIAM
SWAMY : Will the Minister of
EXTERNAL AFFAIRS be pleased to

state :

(a) the number of days the
Prime Minister was out of the country
since 18th September, 1981.

(b) the members of the Prime
Minister party while she was abroad;
and

(c) dates and places visited by the
Prime Minister ?

THE MINISTER OF EXTER-
NAL  AFFAIRS (SHRI P.V,
NARASIMHA RAO) : (a) the
Prime Minister was out of the country
for 36 days since 18th September,
1981,

(b) The requircd information is
given in the attached statement,

(c) The Prime Minister visited
Indonesia on 23rd-24th September,
Fiji from 25th to 28th September,
Tonga on 28th-29th  September,
Australia from 2gth Sepiember to
8th October, Philippines on 8th-gth
October, Rumania from 18th to 20th
October, Mexico (Cancun) from 2Ist
to 24th October, Bulgaria from 6th
to gth November, Italy from 9th to
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12th November and France from 12th
to 15th November, 1981. There was
also a technical halt in Montreal

(Canada) and in London {UK).
Statement

List of Members of the Prime Ministers

Party while she was aboard since

18-9-1981

(A) Indonesia, Fiji, Tonga, Australia
and the Philippines.

1. Dr. P.C. Alexander.

2. Shri H.Y. Sharda Prasad.

. Shri K. K. S. Rana.
Shri N. N. Jha.
Shri R. K. Dhawan,
. Dr. K.P. Mathur,

LR N

. Miss Usha Bhagat.
. Shri J.S. Bique.

(sl N |

9. Shri Y. Dave.

10. Shri Ram Kishore.
11. Shri Nathu Ram.
12. Shri Rai Dass.

Plus security personnel, members of
the official mcdia party and journa-
lists.

(B) Romania and Mexico.

1. Smt. Sonia Gandhi.
2. Dr. P. C. Alexander.

. Shri K.K.S. Rana.,

. Shri R.K. Dhawan.
. Dr. K.P. Mathur.

3

4

5

6. Miss Usha Bhagat.
7. Shri J.S. Bique.
8. Shri R.K. Sikri
9. Shri Nathu Ram,
10. Shri Shayam Lal.
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Plus security personnel, members of
the official media party and journa-
lists.

(C) Bulgaria, Italy and France.

Smt. Sonia Gandhi.

Smt. Maneka Gandhi.

. Shri H.Y. Sharda Prasad.
. Dr. AXK. Sengupta.

. Shri K.K.S. Rana.

—

Shri J.S. Bique.
Shri R.K. Dhawan.
. Dr. K.P. Mathur.

W N D o B

9. Miss Usha Bhagat.
10. Shri M.M.N. Sharma.
11. Shri Ram Kishore.
12. Shri Shyam Lal.

13. Shri Madan Lal.

Plus security personnel, members of

the official media party and journa-
lists.

t

Achievement of Family Planning
Week in November, 1981

733. SHRI DHARAM DAS
SHASTRI: Will the Minister of
HEALTH AND FAMILY WELFARE
be pleased to state :

{a) the results achieved in different
methods (tubectomy and vasectomy
and other contraceptives) °during
Family Planning Programme in
Delhi during the Family Week
observed in November, 1981 ;

(b) total amount spent item wise
on publicity etc. by the Delhi Adminis-
tration during the above mentioned
week and whether the aforesaid achie-
vements are satisfactory in compari-
sion to total amount spent on the
same and ;

NOVEMBER 26, 1981
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{c) the details of other concrete
measures heing taken by the Govern-

- ment to implement this National pro-

gramme ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR) : (a)
Initially a Family planning fortnight
was observed in Delhi from 11-10-81
to 25-10-81. Subsequently, encoura-
ged by the response to the programme,
the observation of the Programme was
extended to a monthi.e. from 11-10-81
to 10-11-81. Achievement in tobec-
tomy and vasectomy and other con-
traceptive methods during the afore-
said month as reported by the Delhi
administration (Provisional figures)
is given below:

S.No. & Method Achieve-
ments

1. Vasectomy 352

2. Tubectomy 1821

3. L.U.D. 3653

4. G.C. Users 15,261

5. O.P. Users 39

——————

(b) Approximately an expenditure
of Rs. 67,520 has been incurred by
the Delhi Administration on the
publicity during the above mentioned
month as per details given below :

No. of Programmes held  Amount
spent
1. Press Publicity 24 29,800.00
2. Mini O.T. Camps/
Seminars 33  1,980.00
3. Cultural Program-
me 30 24,800.00

. Puppet Shows 25

RS

1,950.00
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- FAIRS (SHRI MALLIKAR.-
. 2 3 4 JUN) : (a) The Plan for acquisi-
tion of wagons in 1981-82 is 18,000
. wagons as per plan provision of
5. Exhibitions 16 1,00,000 wagons in the entiroc
6. Hari Kathas/ plen.
Bhajan 18 0.00 N
shajan 99 / (b) and (c). Against ‘this 9,570
7. Cinema Slides 7 dozen 2,000.00 wagons had been produced upto
31-10-1981 against pro rate re.
8. Banners 10 1,000.00 quirement of 10,500. To meet thig
. District level gap of 922 wagons, the produc-
O.T.Camps 1  1,200.00 tion | level > being closely monj-
¢ » ) 1
10. O.T. Camps 19 3,800.0° ored and close liaison is being

The achievements are statisfactory
Moreover the awareness and enthusi-
asm created by publicity and motiva-
tional efforts will last beyond the
fortnight leading to further acceptors
desiring to adopt the samll family
norm.

(c) Inspiteof higher than allIndia
average level of effectively protected
target couples in Delhi, motivational
& educational measures to popularise
small family norm are being intensi-
fied, particularly inthe J.J. Colonies,
Slums, Labour Colonies and Rural
Areas. Services are also being provis

ded near the door steps of the People

Demand of Wagons in 1982

‘|. 734. SHRI MUKUNDA MAN-
DAL : Will the Minister of RAIL-
WAYS be pleased to state : I.

(a) the requirement of wagons
during the current year;

(b) estimated demand of the
wagons for the year 1982; and

(c) steps taken by Government
to meet the gap between require-
ment and output ?

THE DEPUTY MINISTER
IN THE MINISTRIES OF RAIL-

WAYS AND EDUCATION AND .

SOCIAL WELFARE AND
IN THE DEPARTMENT

OF PARLIAMENTARY AF-

maintai'm_ad with wagons producers
and Ministries concerned,
Details of Agreements Rea-
‘ ghed at Cancun Summit

735. SHRI D. P. YADAV .
Will the Minister of EXTERNAL,
AFFAIRS be pleased to state:

; (2) the dctails of the agree-
ments and decisions reached and
communique if any, issued at the

summit of Cancun held recently;
and ’

(b) the impact of Cancun sum-
mit on India’s much needed finan-
cial stability and financial re-
quirements ?

THE MINISTER OF EXTERN
AFFAIRS AL

(SHRIP.V.NARASIMHARAOQ):
(a) and (b) The Cancun meeting,
of Heads of Government/State of 22
countries was not envisaged as a
negotiating forum and it was not
expected to take any decisions. The
meeting Was to provide participating
leaders with an opportunity for a ge-
neral exchange of views on prablems
of cooperation and development, It
had been agreed in advance that the
discussions that would be held in
Cancun would be summed up by the
two Co-Chairmen of the meeting on
their own responsibility. A copy of
the summing up by the two Co-
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Chairmen at the end of the meeting
has been laid on the Table of Phe
House in reply to Starred Question
No. 70 dated 26-11-81.

While it is not possible to assess
the direct and immediate impact of
the Cancun meeting on  Indid’s
financial requirements and stability,
the exchange of views there have
resulted in @ better perception of the
problems of countries like India
in the field of finance particularly,
on the question of additional funds
required for developing energy re-
sources.

All India Adult Education Con-
ference '

736. SHRI KAMAL NATH: Will
the Minister of EDUCATION AND
SOCIAL WELFARE be pleascd to
state :

(a) the recommendations made
at the All India Adult Education
Conference held recently at Patna;

(b) the reaction of Government
thereto; and

(¢) the stcps propased to bz taken
to implement these recommenda-
tions ?

THE DEPUTY MINISTER
IN THE MINISTRIES OF
RAILWAYS AND EDUCATION
AND SOCIAL WELFARE AND
IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRI MALLIKARJUN) : (a)
A statement is attached.

(b) and (c). Government has
taken note of these recommen-
dations,

NOVEMBER 26, 1881
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Statement

The existing rural insti-
tutions should be strengthen«
ed and conditions
should be created so as to
enable the rural poor to
participate in the decision
making process.

Adult Education programme
should be intensified through
the active involvement of all
institutions, organisations
and individuals, with parti-
cular reference to rural
areas.

All the personnel of the va-
rious rura] institutions and
organisations  should be
madc aware of and, if pos-
sible, trained in the princi-
ples and methods of adult
educatiou.

All neo-literates and semi-
literates should be organis-
ed so as to be able to inden-
tify their sources of exploi-
tation and fight against the
same, exercise their rights
and responsibilities, break
the age-old vicious circles
of various types of social
evils and enagage themselves
as learning-cum-production
groups in the learning so-
ciety of the future.

Adult Education should
accelerate the process of
education of the members
of Panchayats and Co-ope-
ratives,

A permanent adult educa-
tion centre should be estab-
lished at the village level
to organise different types
of need-based continuing
education programmes.
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More and more women
should participate in the
learning agctivities 3o as to
enable them to fully parti-
cipate in the Panchayat and
Cooperative affairs.

Special ~ efforts should be
made to involve the weaker
sections of the community
in the educational program-
mes so that they are encourag-
ed to participate in the com~
munity affairs.

Cooperatives and Panchayats
should be indentified as the
learning resources and en-
couraged to organisc adult
education programmes by
adequate financial support
from the Government.

Folk High Schools should be
revitalised and established
in different parts of the
country under the auspices
of Voluntary Agencies.

The ¢School-cum-Community

Centre’ concept should be
popularised again and imp-
lementation should start
forthwith, so that the exist-
ing infrastructural facili-
ties of the schools are utilis
ed for adult and non-formal
eduation.

Adult Education schools
should be organised for pro-
viding continuing education
to men and women in variouys
disciplines and -skills.

An information programme
should be suitably designed
to make the rural poor aware
of the various developmenta]
schemes of the Government
and other agencies, which
are meant for them and they
should be motivated to come
forward to  participate in
the programmes.

(14) A suitable programme of
technology transfer should
be designed so that appro-
priate low-cost technologies
can be adopted in the farms
and homes resulting in the
saving in time and labour
and encouraging the parti-

cipation of women in learn-
ing activities.
(15) Adult Education, being a

sub-system of Education, is
an essential input for the
process of development and
social change. and for our
country, it should be a na-
tional movement of high
priority, based by a  strong
political will and commit-
ment. ~

India’s Campaign against
Nuclear Proliferation

737. SHRI JAINARAIN ROAT:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is a fact that Gov-.
crnment of India have started a
campaign against nuclear prolifera-
tion abroad; and

(b) ifso, the details there of and
reaction thereto ?

THE MINISTER OF EXTER-
NAL AFFAIRS ( SHRI P. V,
NARASIMHA RAO): (a) and (b).
The Government of India has con-
tinted to maintain its firm position
of princinle—which it has reiterated
ever since the 1960os when the ques-
tion of non-proliferation of nuclear
weapons first came to be discussed
intensively by the international com=
munity—that both horizontal and
vertical proliferation of nuclear
weapons should be dealt with toge-
ther and simultaneously within the
framework of a single international
treaty/instrument, if a satisfactory,
viable and effective solution of the
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question is to be arrived at. There
has been no change in that vosition
of the Government of India,. Un-
fortunately, howaever, the Treaty on
the Non-Proliferation of Nuclear
Weapons (NPT), as it emerged in
1953, is an uiequal and diserimi-
natory treaty, as it sccks to vprohibit
only the horizontal proliferation of
nuclear weapons, without dealing
with the aspect of vertical prolifera-
tion by the existing nuclear-weavon
States. Moreover, a so-called non-
proliferation regime, which inter alia
aims atimposing international' safe-
guards on the non-nuclear-weapon
States only in regard to their neaceful
nuclear activities, is sought to be
built on the cornor-stone of the NPT.
In accordance with its basic stand on
the question of proliferation of nuclear
weapons, India has continued to
express in all international forms its
strong reservztions against such a non.
proliferation regime. L
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State Government s to bear
Financial burden in New

Lines
739. DR. VASANT KUMAR
PANDIT : Will the Minister

of RAILWAYS be pleased to lay a
statement showing

(a) whether the Railways have
received several nroposals from a
different State Governments to bear
some part of financial burden of some
Railway oproposals ec.g. for new
lines, doubling of track, new yards
etc.;

(b) if so, State-wise details of
names of the proposals and the offers
by the States and the decision taken
thereon;

(c) whether the Railway Board
is not willing to accept such offers
by the States;

(d) if so, the reasons thereof; and

(e) whether Government propose
to encourage joint ventures in new
lines and track expansion proposals
by Railways and State Governments ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLI-
KARJUN ) : {a) Yes,
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(b) A detailed statement is
closed [Placed in Libiary.
No. LT-2955/81].

en-
See

(czmand (d) Insome cases, new
lines have been-built where a part of
the cost is being borne by the State
Government concerned. It has not
been possible to undertake constru-
ction of certain other projects due to
overall financial constraint.

(e) The Railway Reforms Com-
mittee set up recently is eaxamining
this policy issue with particular
reference to constrvction of new rail-
way lines in economically and indus-
trially backward areas,

110

Traiinng Camps for Asian
Games

740. SHRISUBASH CAHNDRA
BOSE ALLURJ:

SHRI VIRBHADRA SINGH :
SHRI T. DAMODAR REDDY

Will the Minister of EDUCA-
TION AND SOCIAL WELFARE
be pleased to state:

(a) the details of training camps
set up in different parts of the country
to impart training to athletes who will
take part in the Asian Games; and

(b) the number of persons who
are being trained .for each item?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAILWAYS
AND EDUCATION AND SOCIAL
WELFARE AND IN THE DEPART-
MENT OF PARLIAMENTRY
AFFAIRS (SHRI MALLIKAR]JUN):
(a) and (b). A statement giving the
required information is attached.

Statement
Name of Game [Sport No. of Average Venues of the camps
camps attendance : '
held upto  in each
31-10-1981 camp
I - ) 2 3 4 T
Athletiés ~ . . 13 38 Patiala/Bangalore/Hyderabad/
Chandigarh.
Archery . 4 21 Calcutta/Amravati/Patiala,
Badminton 5 22 Patiala/Bangalore/Hyderabad,
‘Basketball 8 22 Patiala/Delhi,
Boxir;g . . . . 4 32 Patiala.
«Cycling . . . 5 41 Patiala. "
Equestrian . . . 3 ' 104 Delhi/Meerut/Jaipur Bareilly.
Football 4 33 CaICutta;‘ﬁé.'rrackpore;‘Secundra-
bad.
‘Gymnastics . 11 23 Patiala.
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1 2 3 4
Gof . . . . 1 9 Delhi/Calcutta.
Hockey (M) . . 3 64 Patiala/Bangalore/Calcutta/
Pune/Lucknow/Jullunder.

Hockey (W) . . 3 39 Gwalior/Pune/Delhi.
Handball . . 3 41 Patiala/Hyderabad/Nagpur.
t Lawn Tennis . . 2 22 Bangalore/Patiala.
Swimming . . 3 84 Madras/Patiala.

Shooting . . . 3 33 Delhi/Ahmedabad.

Table Tennis . . 4 20 Patiala/Bangalore
Volleyball . . . 6 25 Patiala/Hyderabad/Rai.
Wrestling . . . 5 15 Patiala.

Weightlifting .. 5 21 Patiala.

Yachting . . . 2 29 Bombay.

Education of liliterates (b) The steps taken by the Govern~

ment include among others, the
741. SHRI CHITTA MAHATA: following:

PROF. RUPCHAND PAL:

SHRI SATYASADHAN

CHAKRARBQRTY : (i) The Adult Education Pro-
gramme has been included among the

Will the Minister of EDUCA- Minimum Needs Programme as a
TION AND SOCIAL WELFARE be component of Elementry Education in
pleascd to state: the Sixth Five Year Plan.

(a) the number of illiterate per-
sons in the country till June, 1981

State-wise; and (ii) An oullay of Rs. 128 crores

including Rs. 6ocrores in Central
(b) the steps taken by Govern- Sector and Rs. 68 crores in State

ment in the Sixth Plan period to educ- S¢ctor has been made for Adult

Five Year Plan,

THEDEPUTY MINISTER IN THE
MINISTRIES OF RAILWAYS AND
EDUCATION AND SOCIAL WEL- (iii) Although no specific targets
FARE AND INTHEDEPARTMENT have been laid down for the Sixth
OF PARLIAMENTARY ~AFFAIRS Plan Period,the Sixth Plan documents
(SHRI MALLIKARJUN) : (a) envisages cent per cent coverage of all
Statement showing the provisional illiterate adultsin the age roup 15-35
number of illiterates State-wise, ac- under the Adult Education Proram-
cording to 1981 Census is attached  me by 1990.
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Statement
State/Union Provisional
Territory number of
illiterates
persons as
per 1981
Census
I 2
Sintes
Andhra Pradesh 37,414,353 |
Assam . . . N.A.
Bihar .- . 51,650,744
Gujarat . . . 19,102,830
Haryana . . . 8,245,253
Himachal Pradesh 2,460,368
Jammu & Kashmir 74,395,763
Karnataka 22,814,504
Kerala 7,831,398
Madhya Pradesh £37,629,654
Maharashtra 32,998,177 4
Manipur 831,748
Meghalaya.. 886,795
Nagaland . 448,58,
Orissa ' 17,307,429
Punjab 9,878,208
Rajasthan . . . 25,901,207
Sikkim . . 208,902

Tamil Nadu

Tripura

F26,185,863

1,203,501
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Uttar Pradesh 80,500,006
West Bengal 32,213,603:
Union Territories

Andaman & Nicobar 91,734
Arunachal Pradesh 501,865,
Chandigarh " 158,970
Dadra & Nagar Haveli " 76,099
Delhi 2,412,803
Goa, Daman & Diu " 477,628
Lakshadweep } 18,219
Mizoram E 197,583
Pondicherry 276,536

Indian Ship ‘Rishi Vishvamitra”

742: SHRI ATAL BIHARI
VAJPAYEE:
SHRI SURAJ BHAN:
SHRI R.P. GAEKWAD:
SHRI JITENDRA PRASAD

Will the Minister of SHIPPING
AND TRANSPORT be pleased “to
sltate:

(a) whether it is a fact that one
person was killed and two were
missing from an Indian Ship ‘Rishi
Viswamitra’ which was sunk by gun
fire while leaving Bandar Khomeini
in Iran on October 25 last; and

(b) reasons for the Indian ship
being fired upon and compensation
go far obtained regarding the dead
and injured persons and damage to
the ship and cargo?
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THE MINISTER OF SHIPPING
AND TRANSPORT SSHRI VEER-
ENDRA PATIL): (a) Shri A. E.
Adam, Seaman, is reported killed.
Shri C. Rozario, Second Engineer

is reported missing and presumed,

dead: The ship was not sunk but

damaged and was towed by Iran

Naval authorities to Bushire.

(b} The reason for the gunfire on
the ship is not known. The compen-
sation is being arranged by the Ship-
ping Company to the families of the
deceascd persons as per the agreement
with the Seamen’s Unions. The ship
is reported to have suffered heavy
damage and may require extensive
repair to become seawarthy. It is
understood there was no damage
to the cargo which had been off
loaded.

Karonji — Barwadih Line

743. SHRI CHAKRADHARI
SINGH: Will the Minister of RATL-
WAYS be pleased to state:

(a) since when Government have
been considering for laying the pro-
posed railway line from Karonji to
Barwadih in respect of which survey
work has been completed; and

(b) if so, the obstacles in the way
-of laying the said railway line?

THE DEPUTY MINISTER IN
THE MINISTERIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIK-
ARJUN}): (a) and (b) A preliminary
Engineering-cum-Traffic Survey for
a Broad Gauge line from Barwadih
to Karonji with an alternative route
via Ambikapur and Bishrampur was
sanctioned in 1978-79. The field
work of the survey is over and the
financial appraisal is being worked
out. A final view in the matter will
he taken in consultation with the
Planning Commission with duc re-
gard to [easibility and viability of the
scheme and availability of resources.
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Improving External Publicity

44. SHRI HIRALAL R. PAR-
MAR : Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:

(a) the present arrangements for
external publicity and to correct the
misinformation being circulated in
Arab countries about India;

(b) the steps proposed-to be taken
to challenge and contradict distor-
tions about our country and project

real picture of India; and

(c) whether any scheme is under
consideration to overhaul and im-
prove the system of external publicity ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P. V. NAR-
ASIMHA RAO): (4) .and (b) Im-
proving our external publicity effort,
particularly in the Gulf, West Asia
and North Africa, has been a matter
of special interest and concern over
the last two years. The steps already
taken and in the process of imple-
mentation in this regard are the
following :—

(1} A larger number of Arab
journalists have been invited to visit
India to observe developments in
India first-hand;

(2) greater attention is being
given to put out printed publicity
material on India in Arabic for dis-
tribution in the Arab countries;

(3) our missions in Cairo, Demas-
cus, Kuwait, Abu Dhabi and Tripoli
are being provided with a greater
amount of feature articles and com-
mentaries on Indian developments for
local publicity through their own
news bulletins.and magazines;

(4) Indian trade, technological and
journalists delegations have visited
these countries and they have utilised
the opportunity to remove distortions
and to put Indian developments in
correct perspective ;
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(5) Prime Minister’s visit to the
Gulf earlier this year made an
important contribution in_rectifying
and improving India’s imdge. A
number of journalists from Arab
countries visited India preceding PM’s
visit and a number of special supple-
ments on India were published in
different countries during the course
of her visit;

(6) The Ministry has also initiated
steps to dub and sub-title Indian fea-
ture and documentary films in Avabia
so that Vvisual information about
India in correct perspective is made
available to Arab audiences; and

(7) OQur Heads of Mission have
been asked to.evolve closer contacts
with local public opinion makers and
Jjournalists.

(c) The Ministry is considering
the opéning of separate information
wings with appropriate staff in a
number of Arab countries.  Proposals
are also under consideration to bring
out publicity material in Arabic
from Cairo and Damascus. New
guidelines have been issued to our
Heads of Mission to disseminate
correct + information promptly and
effectively. This is within the overall
scheme of improving external publi-
<ity which is an on-going and multi-

. dimensional process covering printed
as well audio visual media.

-

Demands of All India Federation
of University and College
Teachers Organigation

745. SHRI INDERJIT GUPTA:
"Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleas-
ed to state:

{a) whether Governmentare aware
that the All India Federation of
University and College Teachers
| Organisations (AIFUCTO) has given
'a call for a one-day national strike
i all CoHeges and Universities on
December 15 to press their demands

included in a 10-point charter of
demands placed before Governmeng
in April this year;

(b) if so, the detajls thereof and
Government’s reaction thereto;

(¢) whether Government have
taken any steps to resnlve - their
demands since the charter of demands -
was submitted in April; and

(d) if so, the details thereof?

THY. DEPUTY MINISTER I
THE MINISTRIES OF RAILWAY
AND EDUCATION AND SOCIAL
WELFARE AND IN THEDEPART -
MENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKARJUN}:
(a) In a letter dated November &,
1981, addressed to the Prime Minister,
the Federation has mentioned that
they have given a caill for observance
of national strike in all colleges and
universities in the country on 15-12-
1981,

(b) to (d). Therepresentatives of
the Federation had met the Educa-
tion Minister when it was explained
to them that most of their demands
concerned the State Governments and
that acceptance “of some of these
demands would have financial impli-
cations for them. The demands
made by the Federation have, how-
ever, been brought to the notice of
the State Education Ministers for
their consideration,

As for the pay scales of Director
of Physical Education and Librarians,
the Central Government had received
representations from various quarters.
The Governm:ant have agreed, in
principle, to upgrade their scales of
pay and to br.ng them at par with
those of lecturers, readers, etc. {rom
1-4-1980, and to implement the deci-
gion in coasultation with the State
Governments,
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Introduction of Fast Trains Bet«
ween Madras and New Delhi

747. SHRI HARISH KUMAR
GANGWAR: Will the Minister o}
RAILWAYS be pleased to state:

(e) whether it is a fact that the
Railways were not having coaches to
replace the demaged coaches of Tamil
Nadu Express which met with an
accident sometime back due to derail--

ment;

(b) whether the run of this train
had to be curtailed to once a week as.
against thrice a week and will resume
the normal run from 8th October
1981 with 13 coaches as against 21;

(c) whether Government propose-
to run a Rajdhani type train between .
Madras and New De}ﬁi as the existing
number of trains are considered to be
inadequate;

(d) if so, is it not a matter of
serious consideration for the Govern=
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ment to augment the Coach Factory
and make available more fast and
convenient trains for south bound to
reduce the waiting time; and

(e) if not, reasons therefor?
4

THE DEPUTY MINISTER IN
THE MINISTERIES OF RAIL-

. WAYS AND EDUCATION AND

SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIK--
: AR]UN?: (a) Yes, due to limited
availability of particular type of high
speed coaches on Railways.

(b) Yes. The train had been res-
tored to run with reduced composi-
tion of 13 coaches and normal fre-
quency with effect from 8-10-1981.
Since 12-11-1981 the train is running
with full composition of 21 coachcs
and normal frequency of thrice a
week,

(c) On account of shortage of
coaches it isnot proposed to introduce
Rajdhani Express type of trains bet-
ween Madras and New Delhi.

(d) A propesal for setting lup
Coach Factory is under consideration
of the Government.

(e) Does not arise.

+ Setting up of Ship Repairing Yar ds

748. PROF. RUPCHAND PAL:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

* (a) whether Government are con-~
sidering any proposal to set up some
more Ship Repairing Yards in our
country; and

(b} if sa, the detatls thereof?

THE MINISTER OF SHIPPING

» AND TRASNPORT (SHRI VEER-
ENDRA PATIL): (a) and (b). A

team of consultants has been appoint-

€d to prepare a 15-year Perspective

Plan for ship repair facilitiesin India.
Its report is expected in about three
months,

Political Settlement of Afghan
Problem

749. SHRI ZAINUL BASHER*
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether any recent initiative
hus been taken by India for he politi-
cal settlement of Afghanistan crisis
which can result in the withdrawzls
of Soviet troops from that country;
and

(b) if so, the details thereof ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRIP. V. NARA-
SIMHA RAO): (a) and (b). Govern-
men of India are vitally concerned
about and interested in a satisfectory
solution of the Afghan crisis. India
has consistently advocated a negotiat-
ed politicel settlement of the Afghanis-
tan issue. We have been in consult-
ation wiih large number of countries
both in the region and outside, as
also with the Secretary-General of
the United Nations, with a view to
promoting such a settlement. How-
ever, in the lasc several weeks no
specific initiative, as such, could be
taken by India.

Geuographical Jurisdiction of
North Eastern Railway

750. SHRI HARINATH MISRA:
Will the Minister of RAILWAYS be
pleased to state:

(a) geographical jurisdiction of
North Eastein Railways;

(b) total income from fare end
freight and its break-up, State-wise
for the last five years;

(c) total expenditure on staff and
maintenance of assets;
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(d) whether most of the steam
engines are over aged and resulting
in frequent break-downs;

(e) whether due mainly to non-
supply of suitable coal or break-down
of engines, or both, a number of
trains have to be cancelled or result
in late running of trains if so, number
of break-downs and late running of
trains since November, 1980 to Octo-

-ber 1981; and

(f) whether a Commission is to go
into working of North Eastern Rail-
ways for overall improvement in
working of North Eastern Railways
and their phased development so as
to bring them at per with Central
and Western Railways, il so, when,
if not the reasons thereof ?

THE DEPUTY MINISTER IN
THE MINISTERIES O RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY  AFTFAIRS (SHRI
MALLIKAR‘]UN;‘: (@) to (f)- A
statement 1s attached.

STATEMENT
(a) North Eastern Railway con

sists of five Divisions which serve U.P.
and Bihar States as shown below:—

Diyision State served

(1) Izzatnagar U.P.

(#) Lucknow U.P.

(1#f) Samastipur Bihar

(i) Sonpur Bihar

(v) Varanasi U.P. and
Bihar

(b) Total income from fare and
freight (the term fare and tireight
being taken as ‘Passenger earning’
and ‘Goods earning’ respectively)
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over North Eastern Railway during

- the past five years is as under:—

(In crores of Rs.)

-

Year Passenger  Goods
Earnings Earnings

1976-77 42.66 33-88
1977-78 45.27 34.81
1978-79 47.97 33-63
1979-80 50.45 36.12
1980-81 48.49 37.82

Figures of earnings are maintained
railway-wise and not statc-wise.

(c) the total cxpenditure on staff
and Maintenance of assets for the
year 1979-80. for which the data is
available, is as under:—

(In crores of Rs.)

Total Staff Ex-
penditure _
(Open Line) 68.95

Expenditure on
Reépdirs and
Maintenance

(:) Permanent

Way & Works 13.03

(i) Motive Power 10.05,

(i) Carriage &

Wagon 2.1

(i) Plant & /
Equipment 6.01

41.30
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The expenditure on rapairs and
maintenance includes an element of
expenditure on staff employed on
repairs and maintenance works,
which is reflected in the total staff
cost also.

(d) None of the Broad Gauge
Steam Locomotive on the North-
Eastern Railway are overaged. On
the Metre Gauge, only 37 out of 716
locos are overaged, which are utilised
on inferior services.

(e) None of the trains had to be
cancelled on the North-Eastern Rail-
way either due to break down of
engines or due to non-supply of
suitable coal during November, 1980
to October, 1981. Some trains were,
however, cancelled due to shortage,
of coal.

Out of a total of 390 trains run
every day on North-Eastern Railway
late running of trains was 10-99%, due
to failure of locomotives and o-13%
due to non-supply of suitable coal
during November, 1980 to October,
1981.

(f) There is no such proposal under
consideration at present; the existing
administrative and operational set-
up is adequate to effect improvement
in working and the phased develop-
menof the Railway.

Congestion at Bombay Port

751..SHRI RASHEED MASOOD:

SHRI RAMGOPAL
REDDY:

SHRI JAGDISH TYTLER:

Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether because of the in-
adequate berthing facilities and con-
gestion at the Bombay port the cargo
is dierted causing serious transport
problems and often the ships have to

wait for more than a month in mid
stream for berths; and -

(b) if so, details thercof stating the
steps taken by the Government to
decongest the port and for its expan-
sion and modernisation ?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEER--
ENDRA PATIL): (a) and (b) The
Bombay Port is called upon to handle
cargo much in excess of its rated
capacity. As a result of this, ships,
particularly bringing  steel, have
some time to wait for over a month
to get a berth. There has, however,
been no significant diversion of cargo
from Bombay to other Ports,

As on 215t November, 1981, ten
ships, which were ready for Derthing,
were waiting for a berth at Bombay
Port. The earliest general cargo
vessel was waiting since 1st November,
1981 and non-general cargo since 1gth
August, 1981.

The Bombay Port Authorities have
taken various steps to relieve conges-
tion at the Port. These include
encouragement of mid-stream dis-
charge of cargo through payment of
subsidy, taking action against such
vessels as do not perform  adequately
at the berths and providing out of
turn berths to vessels which complete
cargo operations at faster rate etc.
Besides, the central Ministries and
Public Sector Undertakings  are
being advised to make greater use
of other Indian Ports wherever practi-
cable till the congestion in Bombay
Port eases.

As long term measures, steps like
constructinn of fourth oil berth at
Butcher Island, purchase of high-
powgred tugs, container handling
equipment are being taken. It is
also proposed to construct a new port
at Nhava-Sheva near Bombay.
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Wagon Allotment to Steel Sector

752. SHRI TARIQ ANWAR:

Will the Minister of RAILWAYS
be pleased to state:

(a) whether there has been a short-
fall in the allotment of wagons to
priority sector: such as steel;

(b) wiether Governmenthave diffi-
culties in allotting wagons to Rourkela
steel plant ; and

(c) if so, the reasons thereof and
steps taken to improve the situation?

THE DEPUTY MINISTER IN
THE MINISTERIES OF RAIL-
WAYS AND FEDUCATION AND
SOCTIAL WELFARE AND IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRIMALLIK-
ARJUN): (a) and (b) No.

(¢) Does not arise.

Reguest for a Fast Train on
Calcutta-Kharagpur-Adra-
purulia-Chakradharpur Sec-

tion

753. SHRIAJITKUMAR SAHA:
Will the Minister of RAILWAYS
be pleased to state:

(a) steps taken so far by the Gov-
ernment on the West Bengal Chief
Minister’s request to introduce a
fast train on Calcutta-Kharagpur-
Adra-Purulia-Chakradharpur sec-
tion and conversion o. Purulia-Kot-
shila narrow gauge line into hroad
gauge; and

(b) details thereo.?

THE DEPUTY MINISTER IN
THE MINISTERIES OF
RAILWAYS AND EDUCATION
AND SOCIAL WELFARE
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN): (a) and
(b) Introduction of additional train
on Howrah-Purulia-Chakradharpur
section is not feasible due to acute
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shortage of coaches and resultant im-
pairment of flow of steel plant traffic.
315/316  Howrah-Purulia/Chakra-
dharpur Passenger train has already
been accelerated with effect from
15-2-81 in order to provide an over-
night fast service between Horwah
and Purulia. One and a half coach
has also been provided for passengers
orjginating and terminating at Puru-
lia by this pair of train.

An engineering-cum-traffic swvey
for the conversion of Purulia-Kotshila
narrow gauge line into broad gauge
has been sanctioned in the Budget
for 1981-82 and the field work of the
survey is in progress. A final view
in the matter will be taken after
examination of the survey report
with due regard to viability of the
project, availability of funds and
clearance of the Planning Commis-
sion.

Minister’s Discussion with Dele-
gation of A.LL.R.S.A.

754. SHRI BASUDEBACHARYA:
Will the Minister of RAILWAYS
be pleased to state:

(2) whether he beld a discussion
with a delegation of All India Loco
Running Staff Association on 18th
August, 1981;

(b) if so, details of the grievances
and discussion that took place on 18th
August, 1981; and

(c) details of the implementation
of the agreed points? :

THE DEPUTY MINISTER IN
THE MINISTERIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) to (c) A statement is
attached.
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Statement

In the memorandum referred_to
various points such as staff being
penalised for taking part in peaceful

demonstrations, discontinuation of .

provision of two._firemen in long dis-
tance Mail/Express and Passenger
trains, discontinuation of conven-
tional “frst in first out” booking
system, working of trains without
Guards, unsafe working system, utilis-
ation of firemen as driver on Mail/
Express trains in Izatnagar Division
of NE Railway, severe detention and
cancellation of trains services be-

cause of mis-management, non-imple- -

mentation of decisions of Running
Allowances Committee and Uniform
Committee, alleged victimisation and
detention of railway employees under
National Security Act and irregulari-
ties in promotion.

Ref em'pg to certain of the demands
the following position may be given:—

(a) Renning Allowance Commiltee’s re-
commendations :

After the matter has been thorough-~
1y discussed with the organised labour,
the entire running allowance scheme
has been rationalised on the recom-
mendations of the Running Allowance
Committee and necessgry instruc-
tions have geen issued on 17-7-81.

(b) Recommendations of Uniform Com-
milgee :

The recommendations have been
examined and a decision has already
been taken. Based on the decision,
appropriate instructions would be
issued.

{c) Alleged victimisation and detention
of Railway employees under National
Security Aet

It has been made clear on the floor
of the Parliament and elsewhere that
Government’s policy i3 not to resort
to any victimisation of employees and
action is taken for their acts of com=
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mission and omission which attract
the provisions of the Conduct Rules
and Discipline and Appeal Rules.

As regards the detention of Loco
Running Staff under National Secu-
rity Act, it may be stated that while
action is taken by the State Govern-
ments concerned, information avail-
able indicates that there are no such
cases where Railway employees are
under detention.

(dy Alleged irregularities in promotion:

The , Government do not accept
that there has been any irregularity
in promotion, as promotion to ‘selec-
tion’ and ‘non-selection’ posts have t0
follow a particular procedure “which
is uniformly applied to all categories
of staff.

Other issues: Certain other issues
in this memorandum are being
examined on merits and action as
appropriate would be taken by the
authorities concerned.

Expenditure on education by
various states

755. SHRI SATYASADHAN
CHAKRABORTY : Will the Minis-
ter of EDUCATION AND
SOCIAL WELFARE be pleased
to state :

The percentage of planned ex-
penditure carmarked for educa-
tion by the various States 1n

1981-82.

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIAMENs
TARY AFFAIRS (SHRI MALLI-
KARJUN) : The available informa-
tion of the percentage of planned
expenditure earmrked for educa-
tion by the various States in
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1981-82 is given in the enclosed
statement,.

Statement
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S1, State/Union

Percentage
No. Territory of Plan
Expenditure
earmarked
for

Education

1 2 3
1. Andhra Pradesh . 6 93
2. Assam . . . 14 83
3. Bihar . . . 1548
4. Gujarat . . . 3" 84
5. Haryana . 9’ 62
6. Himachal Pradesh , 4 61
7. Jammu & Keshmir . 4' 49
8. Ka.fnataka 7' 50
9. Kerala . . . 1084
10. Madhya Pradesh . 4 go
11. Maharshtra ., 6 79
12, Manipur . . 3' 81
13. Meghalaya = . . 10" 41
14. Nagaland . . 4’15
15. Orissa . . . 7' 67
16, Punjab . . . 10779
17. Rajasthan .. 13°23
18, Sikkim . . . 9 28
19. Tamil Nadu . . 31§
=0. Tripura . . . 7' 75
a1, Uttar Pradesh . . 6" 45
22, West Bengal . . I1'03

Total (States) . 77
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23. A & N Islands . 1633
24. Arunachal Pradesh 5 06
25. Chandigarh 34’ 33
26, Dadra & Nagar Haveli 13 62

27, Delhi . . 18" 00
28. Goa, Daman and Diu 18’ 37
29. Lakshadweep . 12°58
30. Mizoram . - 618
31. Pondicherry . . 1038

Total (Union Territories) 12°3%7

Grand Total 7 04

Railway Fare Hike

756, SHRI CHATURBHU]J :
SHRI CHITTA MAHATA:
SHRI N. G. HORO :

Will the Minister of RAILWAYS
be pleased to state :

(a) whether Government’s atten-
tion has been drawn to the news
item captioned ‘‘railway fare
hike coming’’ appearing in the
weekly magazine ‘On  Lookers’
of September 1—15, 1981 issue ;

(b) if so, the reaction of the
Government thereto ; and

(c) reasons for such a hike and
why could it be not foreseen ear~
lier ?

THE DEPUTY MINISTER iIN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCJIAL WELFARE AND IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MA-
LLIKARJUN) :(a) to (c) Revision
ofrailway fares and {reights is a con~



133 Written Answers AGRAHAYANA 5, 1303 (SAKA) Written Answers 184

. tinuous process. Increase jn the
price of petroleum productsand
additional instalments of Dearness
allowances to the employees are
some of the factors that have added
40 the railway’s overating costs.

Dharmanagar Saproom Line

757. SHRI AJOY BISWAS:
SHRI BAJU BAN RIYAN:

Will the Minister of RAILWAYS
be pleased to state :

(a) whether his attention has
been drawn towards an unanimous
resolution passed in the Tripura
Assembly on 21st September, 1981
regarding the expansion of rail line
from Dharmanagar to Sabroom;
and

(b) if so, when the'project will be
taken up and details thereof ?

THE DEPUTY MINISTER IN
THE MINJSTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL. WELFARE AND IN
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) and (b).
No referenc drawing attention to
the said resolution has been received
in this Ministry so far. However,
Chief Minister, Tripura in his
letter dated 1-10-1981 has stressed
the need for extension'of the railway
line beyond Kumarghat to Agartala
in Tripura on priority basis., A
preliminary engineering-cum-traffic
survey (updating) has already been
sponsored by N.E. Council, at their
cost and the N.F. Railway has been
advised to complete the survey as
early as possible. Further conside-
ration to this project will be given
after the results of the survey be-
come known, subject to availability
of funds and its clearance by the
Planning Commission.

Enquiry into the accident of
123 Dn Andhrq Pradesh Express
on I.10-1981

758. SHRI L. BALANANDAN:
Will the Minister of RAILWAYS
be pleased to state : :

(a) Whether the Railways con-
ducted an enquiry into the accident
on the early hours of 1 October,
1981 of 123 Dn Andhra Pradesh
Epress in which three bogies were
derailed ;

(b) If so, who conducted the
enquiry; and

(¢) What are the details of the
findings ?

THE DEPUTY MINISTER
IN THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIALL. WELFARE AND IN
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS : (SHRI

" MALLIKARJUN) : (a) Yes.

(b) A Committee consisting of
Additional Heads of Departments
conducted the enquiry.

(c) The Enquiry Report is under
finalisation.

Steps to curb blindness cansed
by Coroneal Diseases

759.. SHRI K. LAKKAPPA
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state :

(a) whether it is 2 fact that 25
per cent of all the blind and visually
handicanned persons in the country
have got handicapped duye to coros
neal giseases ; and

(b) what stcos have been taken/
proposed to be taken to minimise
blindless due to this reason’?
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THE MINISTER OF STATE IN -~

' THE $MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR):

(a) Yes.

(b) Government of India has
already launched National Pro-
gramme for Control of Blindness
since 1976. The services under the
programme are being developed
from peripheral to the apex level
to provide comorehensive eye care
service which also includes the
steps to minimise blindness due to
these reasons.
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Projects Functioning for the

Child Development Program-
mes

761. SHRI R.P. YADAV : Will
the  Minister of EDUCATION
AND SOCIAL  WELFARE be
pleased to state:

(a) the number of projects func-
tioning for the child-development
programmmes in the country and
the number of beneficiaries in
urban, rural and tribal areas;

(b) whether it is a fact that the
impact of thesc projects is [sparse
and neglibible; and

(¢) if so, the efforts proposed to
be made to make the programme
more vigorous and intensive?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF PAR-
LIAMENTARY "AFFAIRS (SHRI
MALLIKAR]JUN): (a) Of the 200
Integrated Child Development Ser-
vices (ICDS)Projects sanctioned up-
to 1980-81, 105 are in backward
rural areas, 67 in tribal areas and 28
in urban slum localities. The

programme is being expanded by 100}

additional projects during 1981-82,

Of these 60 will bein backward rural
areas, 30 in tribal areas and Io in

urban slum localities. Numbér of

beneficiaries in 160 projects reporting
are as under —

138

Children in the age group 0-6 years;
) R T
179,580  3,55.079  1,74:388

Expectant and nursing mothers:

37,519 91,526 33,508

(b} No, Sir. Studies carried out
by the All India Institute of Medi-
cal Sciences through Medical Col-
leges have revealed that there hes
been substantial improvement in
the Health and nutrition status of
children and mothers in the pro-
ject areas,

(c) It is proposed to expznd the
Integrated Child Development Ser-
vices Programme in order to cover
more backward rural, tribal and
urban- slum areas,

Enguiries in Cases of Serious
Road Accidents

762. SHRI JAGDISH TYTLER :
Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state : .

(a) Whether  Government has
asked the State Governments to
institute enquiries in cases of serious
road accidents by an outside agency
actively assisted by expaerts;

(b) Whether the Government

- have recommended to the State

for the establishment of a post of
Commissioner for Road Safety ;
and

(c) if so, the reaction of the
States in this matter?

THE MINISTER OF STATE
'IN THE MINISTRY OF SHIPP-
ING AND TRANSPORT (SHRI
BUTA SINGH): (a) to (c). During
the recent meeting of the Transport
Development Council, a suggestion
was made to the Statc Governments/
Union Territory Administrations,
that in all cases of serious accidents
State Governments may caonsider
instituting proper and detailed en-
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quiries  preferably by an outside
agency with the active assistance
of experts to identify the contri-

butory factors so that corrective
measures could be effected and that
the incumbent of a very  senidgr
quasi-judicial post in the State Go-

vérnment could be nominated as
Commissioner for Road Safety of
the State.

The suggestion has been welcom-
ed by the Council whose members
are the Ministers of road transport
of the State  Governments/Union
Territory Administrations.

Recommendations of National
Transport Policy Commmittee
regarding National Waterways

763. SHRI CHINTAMANI PAN-
IGRAHI : Will the Minister of
SHIPPING AND TRANSPORT
be pleased to state:

(a) whether any of the recommen-
dations of the National Transport
Policy to declare 10 major rivers
and canal systems as national water-
ways have been implemented by now;
and

(b) if not, the reasons thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING
AND TRANSPORT (SHRIBUTA
SINGH) : (a) No Sir.

(b). Before a river can be consi-
dered for declaration as a National
Waterway, Hydrographic Surveys
and Techno-Economic Studies will
need to be done to ascertain avail-
ability of water depths for naviga-
tion and traffic on the waterway.
Consistent with physical and finan-
cial resources available for carrying
out the above, the river systems are
proposed to be taken up for such
consideration. Itis proposed to make
a beginning with Allahabad-Haldia
reach of the Ganga-Bhagirathi-Ho-
oghly river system as 2 National
Waterway.
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Circular Waterway for Calcntta

764. SHRI CHITTA BASU :
Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state.

(a) whether it is a fact that a
scheme for circular waterway for
Calcutta has been suggested by some
cxperts as an alternative mode of
transport for the repidly growing
population of Calcutta;

(b) if so, the details of the
scheme suggested;

(c) whether the Government has
since examined the feasibility of
the scheme; and

(d) if so, the decision of the Go~
vernment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING
AND TRANSPORT (SHRIBUTA
SINGH) : (a) No scheme for a cir-
cular waterway as an alternative
mode of transport for the rapidly
growing population of Calcutta is
under consideration of the Go-
vernment of India. However, the
Government of West Bengal has
indicated that such a scheme is
being examined by them.

(b) The following existing Water-
ways around Calcutta are being
examined by them for running
Water Transport Services along
them :—

1. Krishtopur Canal
Canal

3. Beliaghata Canal
4. Intercepting Channel

5. Toll’s Nullah,

2. Circular
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(c) and (d) It is for the 3tate Go-
vernment to examine the feasibility
of the scheme. They have indiea-
ted that field investigation is in pro-
gress.

Second Rajasthan Conference
on T.B. & Chest Diseases

765. DR. SARADISH ROY :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether attention of the Go-
. vernment has been drawn to the re-
vealation made by medical specia-
lists at the second Rajisthan Confe-
rence on T.B. and Chest . discaves
held on 1oth and rrth October,
1981 that every minute, one Indian
dies of tuberculogis (T.B.) taking the
toll of over five lakh persons in a
year; and

(b) if so, the reaction of the Go-
vernment thereto?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR) :
(a) and (b). Tuberculosis and Chest
Workers Conference held at Sekar
(Rajasthan) have emphasised the
seriousness of the disease. No survey
has bzen made to confirm the death
toll as stated in the Conlerence. Go-
vernment is, however, aware about
the problem of tuberculasis in the
country, and with a view to combat
the dis=ase, the Government have
launched  National Tuberculos is
Choatrol Programms.

Howrah-Sheakhala Project

766. SHRI AJIT BAG : Will
the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that Minis-
ter of Railways have been regularly

announcing their assurance through
the Press that the Howrah-Sheakhala

project is underway;

(b) if so, whether the Minister is
aware that the allotted Rs. 10 lakhs
have been transferred to other pro-
ject as per Railway Board’s Order
dated 1gth December, 1980; and

(c) if so, how is claiming that the
project is underway?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI-
MALLIKARJUN) : (a) Construc-
tion of a B.G. line in the area served
by the former Howrah-Sheakhala
light Railway was included in the
Budget for 1973-74. Work on this
project could not be star ted so far
due to constraint of resources.

{(b) Yes.

(c) There has been severe cons-
traint on the availahility of funds
for various Railway Projects, and
this  position has been continuing
for some time now. Since Howrah-
Amta line praoject has made some
progress, it was decided to continue
to, allocate available funds to this

roject and take up Howrah-Sheak-
ala line only after the Howrah-
Amta and Santragachi-Bargachia
lines have been completed.

National
No. 34

Fly-over on Highway

767. SHRI ZAINAL ABEDIN:
Will the Minister of RAILWAYS
be pleased to state:

(a) w;uhat_ “steps have been taken
by the Railway Ministry regarding
the proposed fly-over on National
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Highway No. 34 in West Bengal;
and

(b) details in this regard?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL~
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY  AFFAIRS (SHRI
MALLIKARJUN) : (a) and (b). A
road over-bridge at Ballarpur
on National Highway No. g4 is
under construction. The progress
achieved on this project is 209,. The
proposal sponsored by the State Go-
vernment for construction of a road
over-bridge in replacement of exist-
Ing level crossing No. 19-C, on Na-
wonal Highway No. 34 near. Maur-

am is still under the examination
of the Railway and the State Go-
vernment. General Arrangement
Drawing has been accepted by the
State Government and finalised.
Estimate for the bridge structure
has been sent to the State Govern-
ment for acceptance and they have
been asked to furnish estimate for
the approaches to the proposed road
over-bridge. After receipt of the
same, combined estimate will be
prepared and the proposal includ-
ed in the Railways Works Prog-
ramme as and when detailed dra-
wings, designs, estimates and the
terms and conditions of sharing of
cost are finalised and mutually ace
cepted by the Railway and the State
Government.
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Filling Up of Posts of Teachers
in Directorate of Education,
Delhi
768. SHRI KRISHNA PRATAP
SINGH : Will the Minister of
EDUCATION AND SOCIAL.

WELFARE be pleased to state:

(a) whether a large number of
posts of teachers in Delhi Schools
are 1yThg vacant;

(b) if so, the details thereof and
since when these posts are lying
vacant;

{c) the steps taken to fill up these
vacancies;

(d) whether it has also come to
the notice of Government that. the
Directorate of Education, Delhi,
takes unncecessary long time in res-
pect of filling up of posts in aided
minority schools and does not even
send the names of Government Ob-
servers in time; and

{e) if so, the steps taken to improve
the working of the Directorate of
Education, Delhi?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLI-
KARJUN) : (2) and (b), According

to the information furnished by
the Delhi Administration, M.C.D.,
N.D.M.C. and the Cantonment

Board, Delhi, the number of vacancies
in diffcrent categories of teachers is
as under :—

Delhi Administration . .

Cantonment Board . R .

M.C.D. . . . . .
NDMC. . , . . .

Category Vacancies

PGTs 168.

TGTs & others 834.

Yoga teachers 692

TOTAL : 1694

. Asstt. Teachers - 8
. Nil .
. Nil .

GRAND TOTAL : 1702
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(c) the  available vacancies in

Cantonment Board are being filled -

up by recruitment through emp-
loyment exchange. Steps have als
ready been taken by the Delhi Ad-
ministration to constitute  Staff
Selection Boards/Special Staff Selec-
tion Boards and D.P.Cs. to expedite
the selection process.

(d) No, Sir.

(e) In view of reply to (d) above,
the Question does not arise.

Criteria for the grant of Com-
pensation by DTC to the
Accident Victims

769. SHRI RAJESH KUMAR
SINGH : Will the Minister of
SHIPPING AND TRANSPOR pe
pleased to state

(a) what is the existing criteria
for the grant of compensation by
DTC to the accident victims ;

(b) what are the reasons for djs-
crimination, if any in the payment of
compensation to the rural commuters
and urban passengers ;

(c) whether Government propose
to remove the discrimination in
granting compensation to its rural
and urban passengers; and

(d) if so, the steps taken by the
Government in this regard ?

THE MINISTER OF STATE
IN THE MINISTRY OF SHIPP.
ING AND TRANSPORT (SHRI
BUTA SINGH): (a) Compensation
to accident victims or their legal
heirs under section 110B  of the
Motor Vehicles Act, is paid by DTC
as per award of the Motor Accident
Claims Tribunal or on the basis of
out of court settlement where so
desired by the claimant.
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(b) Inawarding compensation no
distinction between rural and urban
claimants is made by the Tribunals.
In cases of out of court settlement also,
the principles applied by the tribunals
are made applicable by the Corpora-
tion.

(¢) and (d). Does not arise.

Rational distribution of Cargo
among different Ports

770. SHRI SATYA
MISRA:

SHRI NIREN GHOSH:

GOPAL

Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state

(a) whether there is any proposal
to introduce a natjonal policy for
rational distribution of Cargo among
different Indian Ports ;

(b} if so, details thereof and from
when; and

(c) if not, reasons therefor 7

THE MINISTER OF SHIPP-
ING AND TRANSPORT ( SHRI
VEERENDRA PATIL) : (a) to
(c). It is not practicable to have such
a policy as most of the cargo is
imported by private parties and it
is not the policy of the Government
to control the Shippers’ choice in the
matter of preference of port of import
or export, Every ship has a right
to call on any port of its choice,
However, for planning the Import
and export of bulk commodities like
fertiliser, fertiliser raw material, steel,
edible oil, newsprint, cement etc,
imported on Government account, a
Standing Inter-Ministerial Commuttee
called the ¢Standing Committee on
Rationalised Distribution of Cargo’
has been functioning in the Ministry
of Shipping and Transport since
February, 1978.  All user Ministries/
Public Sector Organisations are re-
presented on this Committee and it
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meéts once in three months under the
Chairmanship of Additional Secretary;
Ministry of Shipping and Transport.
However, in view of the prevailing
congustion at Bombay Port the meet-
ines of this Committee are now
being held at least once a month,
The role of this Committee is not
to impase allocation of cargo but to
seek agreed solutions.

Criteria for Electrification of
Railway Lines

771. SHRI A. NEELALOHI-
THADASAN NADAR : Will the
Minister of RAILWAYS be pleased
to state :

(a) what are the criteria for
clectrification of Railway lines ;

(b) the details of Railway Lines,
so far, electrified; and

(c) the reasons for not electrifying
the Railway lines of Kerala ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAILWAYS
AND EDUCATION AND SOCIAL
WELFARE AND IN THE
DEPARTMENT OF PARLIAMEN.-
TARY AFFAIRS (SHRI MALLI-
RARJUN): (a) Electrification is
taken up on sections carrying very
high densities of traffic, where electric
traction iz found more economital
than diesel traction, priority being
given to highest density routes so ay
to obtain high rates of return on
capital invested.

(b) A statement is attached.

(c) Projected traffic densities on
these sections, even by 1988-89 is
expected to be low as compared to the

sections being taken up for electrifica.
tion at present,

Statement
1. Central Railtway:

1. Bombay VT«Kurla & Mahim
Chord {(Harbour Branch).
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2. Bombay-Pune, Kalyan-Igatpuri.
3. Kurla-Mankhurd.

4. Igatpuri-Bhusaval.
Ii. Eastern Railwgy :

i. Chitpur-Mughalsarai-HB Chord
& Grand Chord.

2. Howrah-Burdwan.
3. Sheoraphuli-Tarakeswar.

Sealdah-Panaghat.

Dum Dum-Bongaon.

IS S

Banaghat-Krishnanagar Gity.

!

Kalinarayanpur-Shantipur.
8. Bandel-Naihati.
9. Kankurgachi-Do ‘ks.

10. Baruipur-Diamond Harbour.

11. Sealdah-Baruipur.

12. Baruipur-Lakshmikantapur.
13. Sonarpur-Canning.

14. Majerhat-Budge Budge

15. Belur-Dankuni.

IIT. Northern Railway:

1. Mughalsarai-Delh;j.

IV. Southern Railway:

1. Madras-Tambaram-Villupuram.

2. Madras-Trivellore.
3. Madras-Gudur.

V. Soath Central Railway:
1. Vijayawada-Gudur.
VI. South Eastern Railway :
1. Asanso!-Sini including ‘triangle.

2. Howrah-Durg.

3. Rajkharswan-Dongoaposi - Gua=-
Bolanikhendan.

1
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4. Padapahar-Banspani.
5. Rourkela-Birmitrapur.

6. Garhdrubeswar-Adra-Joychandi-
pahar.

4. Ramakanali-Chourashi.
8. Damodar-Radhanagar.

9. Adra/Anara-Rukni-Santaldih-
Jamadoba-Pathardih.
10. Panskura-Haldia.

11. Kirandul-Jagdalpur-Koraput.
VII1. Western Railway:

1. Churchgate-Borivli-Virar.

2. Virar-Ahmedabad.

Expansion of Indian Tonnage in
view of substantial decline in
the prices of Ships

772. SHRI MOHANLAL
PATEL : Wil the Minister cf
SHIPPING AND TRANSPORT be
pleased to state :

(a) whether hisattention has been
drawn to the news item ‘Opportunity
to buy ships cheap’ appearing in the
"Hindustan Times” dated 22 Sep-
tember, 1981 ;

(b) whether Shipping Industry
has urged the Government to sallow
rapid expansion of Indian tonnage
in view of the substantial declihe ih
the prices of ships ;

(c) if so, the steps taken by the
Government thereon;

(d) wheétheritisafact that during
the last time India missed the oppors
tunity when fhe ship builders went
through a slump while China bought
about 200 ships ; and

(¢) whether this time Govern-
ment will consider and avail of this
Opportunity ?
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THE MINISTER OF SHIPP-
ING AND TRANSPORT (SHRI
VEERENDRA PATIL) : (a) Y,
1r.

(b) and (c). Individual Shippin
Companies approach the SDFGgf
Govt. for permission to dcquire vessels
and for financial assistange. Depend.
ing on the viability of the proposals
and other factors final decisicns are
conveyed by S.D.F.C,/Government.

(d) and (e). The ship acquisition
is & commercial decision taken by the
shipping companies. The shipg ing
comapnies in their acquisiijons are
ns rinally guided by the then prevail-
ing freight rates, future propsects,
etc. Government accotd perinission
for such acquisitions and render
assistance depending on the merits
of the cases. Government have fited
a target of 2.5 million G.R.T. nes
addition to the .national tonnage
during the Sixth Five Year Plan,

Recovery of stolen property and
goods of Railways at Moghal-
sarai Juneétion

273. SHRI JAMILUR RAH-
MAN : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether there have been huge
recovery of railway stolen proper-
ties and goods at Moghalsarai Junc-
tion in the month oféctohci', 198t ;
and

(b) if so, the details thereof ?

~ THE DEPUTY MINISTER
IN THE MINISTRIES OF RAIL-
WAYS - AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) and (b).
Yes. On 31-10-81, on an informa-
tion, a raid was organised by Rail-
way Protection Force at Moghal-
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saral with the assistance of Govern-
ment Railway Police and Civil
Police/Moghalsarai on criminals and
receivers operating in Moghalsarai,
Varanasi area. In this raid, pro-
perty worth over Rs. one lakh sus-
pected to have been stolen from
raiiway consigniments was rccovered
with the arrest of 8 criminals/recei=
vers. 2 casés have been repistered
in this connection by the Govern-
ment Railway Police/Moghalsarai.
Another case under the RP (UP)
Act has been registered at the RPF
Post/Moghalsarai. All the 3§ cases
are under investigation.

Affect of British Nationality
Bill on Indians

774. SHRI RAM VILAS PAS-
WAN : Will the Minister of EX-
TERNAL AFFAIRS be pleased to
state

(a) whether Nationality Bill has
since been passed by the UK,
Parliament ;

(b) its affect on Indians residing
in U. K. ;

(c) whether  Government  of
India has taken up this matter with
U. K. Government during recent
Prime Minister’s stop over at
U.K.; and

(d} the details thereof ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P, V.
NARASIMHA RAO) : (a) Yes,
Sir.

(b) The British Home Secre-
tary, in reply to the Aide Memoire
presented to the British Govern-
ment on 12 November, 1980 by
the Indian High Commission in
London, had assured it that no-
thing would affect the immigration
status of those citizens of India who
were already settled in the UK.
The Bill would, however, permit
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citizens of India who had been
settled in Britain before 1973, to
exercise their entitlement to he
registered as British citizens within
five years of the New Act coming
into force. Those whodid not
wish to apply for registration would
still remain eligible to acquire
British citizenship in due course
by naturalisation, if they so wished.
There would, however, be no
obligation on Indian | citizens living
in Britain to become British citizens
and there was nothing in the Act
which would alter their status under
the present immigration laws, if
they choose not to become British
citizens.

The Government of india hopes
that all the formal and informal
assurances given by the U.K. Go-
vernment and authorities in regard
to the righs of the Indians, settled
in U.K. will be honoured.

(c¢) No, Sir.

(d) Does not arise,

Inadequate facilities of medi-
cines, Doctors and Nurses in
Government Hospitals of

Capital

775- SHRI JAGPAL SINGH :
Will the Minister of HEALTH
AND FAMILY WELFARE be
pleased to state :

-

(a) whether  Government are
aware of the inadequate facilities,
unhygenic conditions, non-availa-
bility of medicines and above all
lack of doctors and nurses in the
various Government hospitals in
the Capital to look after the increas-

ing number of patients ; and ’

(b) if so, what steps have been
taken by Government to improve the
situation in these hospitals ?
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THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
IS\{IIHAR RANJAN LASKAR) : (a)

€Ss.

(b) The Government are serious-
"ly concerned and striving to improve
the working of Government hospitals
within the limited resources. Addi-
tional dispensing countries have
been opened and staff strengthened
to meet the increasing pressure of
patient care as necessary. Two
500 bedded hospitals one each at
Shahdara and Harinagar are already
under  comstruction. This is in-
tended to reduce the load on Hos-
pitals in Dethi. To ensure better
cleanliness of hospital premises and
to provide Dbetter services special
efforts are underway.

Nurses, Staff Nurses and Sister
Nurses working in various
hospitols of the Capital

776.  SHRI MOHAMMAD
ASRAR AHMAD : Will the Minis-
ter of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) the number of various cate-
gories of  Nurses, Staff Nurses,
Sister Nurses etc. working in various
hospitals of the Government in the
Capital ; and

(b) the present mode of recruit-
ment of such employees ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH

“AND FAMILY WELFARE (SHRI

NIHAR RANJAN LASKAR) :
(a) and (b). A statement contain-
ing information in respect of major
hospitals of Delhi is enclosed.
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Priority for Long Distance
Movement

777. SHRI T. DAMODAR REDDY:

Will the Minister of RAILWAYS
be pleased to state :

(a) whether it is 2 fact that Gov-
ernment give priority for allotment of
wagons to longer distance movement;

(b) whether allotment of wagons
to short distance below 400 Km for
small consignee is not given any a
consideration; and

(¢) if so, the reasens therefor ?
THE DEPUTY MINISTER IN

THE  MINISTRIES OI RAIL-
WAYS AND EDUCATION AND

SOCIAL WELFARE AND IN
THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRI MALLIKARJUN) : (a)

and (b) : No.

{c) Does not arise,

Visit of UNESCO Team to
.Historical Monuments in
Orissa

778. SHRI K. P. SINGH DEO:
Will the Minister of EDUCATION
AND SOCIAL WELFARE be
pleased tc state :

(2) whether a two member of
UNESCO team of experts visited
some famous historical monuments of
Orissa very recently and submitted
their recommendations for their
proper upkeep; '

(b) if s0, the names of the histori-
cal monuments that were visited by
this team ;

{¢) the precise recommendations
made by this expert team for each of
these monuments; and

158 .

(d) whether implementation of
the recommendations will call for
additional financial outlay and is so,
what additional financial outlay and if
50, what additional allocatign will be
made for 1981-82 undertake the pre-
servation work fully and their  break
up for eachh monument ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAILWAYS
AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN): (a) ard (b). Yes,
Sir. The team visited the Sun Temple
at Kona.k.

(¢) Their recommendatiors are:

(i) Construction of drainsge net-
work for a quick run-off of
rain water from the structure,
keeping in view thearchitce-
ture of the temple;

(ii) Examination of the .ize of
the porcs and the mecha-
nical characteristics of the
weathered tone, comparing
them with  unweathercd
stone for augmenting the
existing documenteticr, ;

(iil) Investgation into the nature
and distribution of saltsina
particular area of the south
face of the upper part of
the assembly hall; and

(iv) The examination of the
microflora and autotrophic-
flora which develop on the

monument,

(d) An allocation of Rs, 1,31,800/~
exists in the programme for 198r-82
for conservation works zt the tempple.
Additional allocation of funds will

be made, if necessary.
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Extention of 3 NP Train
from Panipat to
Kurukshetra

779. SHRI CHIRANJI LAL
‘SHARMA : Will the Minister of
RAILWAYS be pleased to state :

(a) the number of communters
daily passengers travelling up and
down between Kemal and Dethi on
the Northern Railway;

(b) whether the commuters have
been making scveral representations
to the Railways authorities for ex-
tention of gNP train from Panipat to
Kurukshetra and to start the same
train from Kurukshetra end to
start the same trein from Kuru-
kshetra Junction to Delhi  as 2DP
or 4DP; and

(¢) theaction taken thereon?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND EDUCATION AND SOCIAL
WELFARE AND IN THE DEPAR-
TMENT OF PARLIAMENTARY

AFFAIRS(SHRI MALLIKARJUN):

(a) The average number of com-
muters daily passenger travelling on
Monthly Session Tickets U{) and
Down batween Kernal and Delhi s

523.
(b) Yes.

{e¢) Extension of 3 NP New Delhi-
Panipat shuttle to Kurukshetra is at
present operationally not feasible for
want of spare line capacity and due
to lack of terminal facilities at
Kurukshetra.

Issue of Passports and
Currency by sponsors of
Khalistan in Canada

780, SHRI BAPUSAHIB PARU-
LEKAR : Will  the Minister

of EXTERNAL AFFAIRS  be

pleased to state :

(a) whether there is any com-
munication from the Governmnt of
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Canada ahout the reported issue
of Passport and Currency by the
sponsors of Khalistan movement ;
. (b) whether these are also being
1ssued from India ; and

(c) if so, the details thereof ?

THE, MINISTER OF EXTER-
NAL AFFAIRS (SHRI P. V.
NARASIMHA RAO): (a) No, Sir.

(b) No, Sir. There is no evi-
dence to indicate that either this so-
called currency or documents pur-
porting to be passports are being
printed and issued in India;

(¢) Does not arise,

Residential Accommodation
for employees of D. T. C.

»81. SHRI R. R. BHOLE: Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether it is a fact that therg
acute shortage of residentjal accom.
modation with the Delhj Transpor
Corporation in Delhi/New Delhi with
the result that employees having
more than 25 years of service have not
been provided with Government
accommodation;

(b) the total number of house
with D. T. C. meant for Drivers,
Conductors, A.T. Is and the priority
date up to which the employees of
these categories have been provided
with accommodation; and

(c) whether there is any proposal
to construct more houses for thege
categories of employees during the
next three years and if so, the details
thereof ?

THE MINISTER OF STATE
IN THE MINISTRY OF SHIPP-
ING AND TRANSPORT (SHRI
BUTA SINGH) : (a) Yes, Sir.
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" ad(b) Out of a total of 480 quarters
95 dquarters stand carmarked for

allotment to drivers, conductors and
A. T. Is. as under.

§.No. Category of Staff  No. of
houses
carmarked

1. Driver . N < ! 46
2. Conductor . . 46

3. Time-keeper (now re-
designated as Asstt. 3
Traflic Inspector) =

S ————

95

No priority date is fixed because
of the very small number if quarters
available,

(¢) There is no such proposal.

Utilisation of Grants by Orissa
Universities

2782, SHRI RASA BEHARI
BEHRA.: Will the Minister of EDU-
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CATION AND SOCIAL WEL-
FARE be pleased to state:

(a) whether the amount sanction=
ed Utkal University, Berhampur Uni-
versity and Sambalpur University
of Orissa by University Grants Commis=
sion during the year 1979-80 and
19080-81 have been fully utilised for
the purpose; and

(b) if so, the détails thercof?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS: (SHRI
MALLIKARJUN) : (a) According
to the information furnished by the
University Grants Clommission, the
grants sanctioned to these Universi-
ties during 1979-80 and 1980-81 have
generally been utilised by them in
full.

‘(b) The details of grants sanction-
ed to, and the amount utilised by the
three universities are as follows:—

Grants Amount Grants

Name of the Universi Amount
" Y paidin utllisedln paidin  utilised

1579.80 1979-8¢  1980-81  in 1980-81
1. Berhampur University .. 15,09,025 31,02,723 16,98,306 "

2, Sambalpur Unlversity

e

3. Utkal University . -

. 2592,434 2566844 T,61,148 834530

21,36,855 20,88,468 26,43,543 26,43,543

#The details of grants utllised
the Ber! ur University
uring 1980-81 have not been

received.

2473 L. 5.6
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Homoeopathic Dispensaries on
Zonal Railways

783. SHRIMATI  KISHORI
SINHA: Will the Minister of RAIL"
WAYS be pleased to state:

(a) the number of part-time‘ and
full-time Homoeopathic Dispensaries
on each Zonal Railways;

(b) the minimum and maximum
honoraria paid to doctors in-

charge;

(c) whether there is any proposal
to convert part-time Homoeo dispens-
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ary to a full-time one in the scheme
proposed during the Sixth Five Year
Plan; and

(d) whether there is a proposal to
revise the present honorarium paid

- to doctors in view of high cost of

living ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAILWAYS
AND EDUCATION AND SOCIAL
WELFARE AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS: (SHRI MALLIKA-
RJAN) : (a)

Dispensarics.

Railway
Part-time Full-time
Central 6
Eastern 9
Northern 12 -
North Eastern 11
Northeast Frontier, 5
Southern 3
South Eastern 2 g
South Central
Western . . . . . . - L

(b) A minimum of Rs. 100/~ and
Maximum of Rs. 500/- per month.

(c) and (d). No.
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Violation of Scheme of Mana.
gement Under Delhi Edu-
cation Act

_..786. SHRI TRILOK CHAND -
will the Minister of EDUCATION
AND SOCIAL WELFARE be
pleased to state :

(a) whether there have been
any violation of the Scheme of
Management as provided in rule
59(R) of the Delhi Education
fAct;’Ru]-:s 1973 in the aided schools
in Jast three years ; and

_(b} if so, details thereof and the
action taken by Government in
the matter ?

THE DEPUTY MINISTER
IN THE MINISTRIES OF
RAILWAYS AND EDUCATION
AND SOCIAL WELFARE AND
IN THE DEPARTMENT OF
PARLIAMENTARY ATFAIRS
(SHRI MALLIKARJUN) :
(a) and (b) According to infor-
mation furnished by ‘the Delhi
Administration and the Municipal
Corporation of Delhi, 4 instances of
viojation of the provisions of Rule
59 (r) of the Delhi School Edu-
cation Rules, 1973 in the case
of following schools have come to
notice :-

(1) Commercial Senior Secon-
dary School, Daryaganj
New Delhi.

(2) A.S.V.J. Senior Secondary
School, Daryaganj, New

Delhi.

(3) AS.V.J. Primary School,
Delhi.

(4) Commercial Primary School,
Delhi. / .

These are being enquired.
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North-Eastern Hill Uni-
vergity, Shillong

787. SHRI SA_.TYEND.R:_&
NARAYAN SINHA : Will the Mini-
ster of EDUCATION AND SOCIAL
WELFARE be pleased to state

(a) whether the affairs of the
North Eastern Hill  University,
Shillong have been in a bad shape
for quite some time

(b) whether Government have
been able to find a replacement
for the assassinated Vice-Chancellor ;

and

(¢) if not, what steps have been
taken to see that normalcy is restored
in the University ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL.
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI ~MALLIKARJUN)
a) The Vice-Chancellor of the

niversity resigned in November,
1980 and the Pro-Vice-Chancellor
had been acting as Vice-Chancellor
since then. There have been re-
presentations about the functioning
of the University,

(b) Yes, Sir. The new Vice-

Chancellor has assumed office on:

November g, 1981,

(c) Does not arise.

World Bank Loan for Railw

Computerisation y
788. SHRI  CHANDRADEO

PRASAD VERMA . Will th inig~
tit:rt of RAILWAYS b; pl:aseMén It:‘ca
state:

(a) whether it is a faet th
“decision of the World Banl?t t};g
extend loan for the computerisation
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of the Railways is linked with the
finalisation of the relevant tech-
nology for the programme;

(b) if so, the details thereof; and

(c) howfarour countryisequipped
with the required computerisation
technology?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS  (SHRI
MALLIKARJUN): (a) No; There is
no decision of the World Bank to
extend loan for the computeristion
of the Railways though they have
emphasised the need for computeri-
sation.

(b) Does not arise.

(c) This matter is still a subject
of joint study with the Department
of Electronics, Ministry of Science
and Technology.

Improvement in relations with
ASIAN countries After Prime
PMinister’s Visit

789. SHRI H. N. NANJE GOW.-
DA : Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

_(a) whether the visit of the Indian
Prime Minister to Philippines and

. Indonesia during the month of Qcte-

ber has smoothened the relations
between the Agsaciation of South
East Asian Nations and India;

(b) if so, to what extent the rela-
tions have been improved;

(c) whether any economic agree-
ment has been reached with these
countries by India;

(d) whether itis also a fact that
Indonesia together with other mem-
bers of ASEAN became unhappy
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with India in 1980 when India
recognised the Heng Samrin regime
in Kampuchea;

~ (c) if %0, to what extent these
relations have improved and whether
any economical and financial agree-
ment with these countrieshas been
reached; and

(f) if so, the details of the same ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P.V. NARASIMHA

RAQ):(a) to (f). The Prime Minister
visited Indonesia on September 23-24
and the Philippines on October 8-9,
1981. She had wide ranging exchange
of views with the leaders of the two
countries on bilateral, regional and
international matters of mutual in-
terest. . .

It is assessed that the visits, and
the discussions during the visits, have
led to a greater understanding and
apprecia tion of each other’s views on
recent international developments in-
cluding those in Indo-China.

No specific economic or financial
agreement was planned to be signed
during the visits. However, it Is
expected that there will be further
strengthening of our economic
and commercial relations with these
countries in the months to come.
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Approach Road at Gangapur
Station

7gr. SHRI R. P. DAS: Will the
Minister of RAILWAYS be pleased
to state:

(a) whether there is any proposal
to construct an approach road at
Gangapur Station:

(b) if so, when and the details
thereof; and

(¢) if not, why not?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE .
DEPARTMENT OF PARLIAMEN-

{TARY AFFAIRS (SHRI MALLIKA-
RJUN) : (a) No.

(b) Does not arise.

(e) Already an approach road
connecting the station with a village
road is there.

Recommendations by National
Advisory Committee, 1g61, for
the Education of the Handicapped

792. SHRI PIUS TIRKEY: Will
the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to

state :

(a) the recommendations made by

the National Advisory Committee in
1961 for the Education of thé Handicap-
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ped and especially for the teachers in
the schools for the deaf and mentally
deficient; and

(b) whether the Assistant Teachers/
other members of the staff of Govern-
ment Lady Noyce Szcondary School
for the Deaf, New Delhi are paid
according to the recommendation
made by the National Advisory Com-
mittee for the Education of the Handi-
c:app;:d and the Central Pay Commis-
sion ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION
AND SOCIAL WELFARE AND
INTHE DEPARTMENT OF PARLI-
AMENTARY AFFAIRS (SHRI
MALLIKAR]JUN): (a) The recomm-
endations made by the National Ad-
visory Committee were as under:—

(i) to grant a better structure of
emoluments;

(ii) to grant one stage higher pay
scale to the teacher of the
handicapped in comparison to
the teachers in normal schools;

{iii) to examine and recommend
suitable revision of pay scale,
special allowance and other
amenities and facilities to
those category of teachers
which are desirable and
feasible.

{b) Yes, Sir. A special pay at
the rate of Rs. 25/-per month for
Graduate and at tge rate of Rs. 15/-
per month for non-graduate teachers
of Lady Noyce School for the Deaf,
New Delhi has been sanctioned in
January 1964 and restored in 1978
and the teachers are being paid the
scales recommended by the Third Pay
Comminsion.
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Pay Scale of teachers of Lady
Noyce School for Deaf, New Delhi

793. SHRI PIUS TIRKEY: Will
the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to
state: )

(a) the pay scale given to. the
Assistant Teachers of Lady Noyce Se-
condary School for the Deaf, New
Delhi; and

(b) whether it is one stage above
the pay scale of the teachers in the
normal school, if not, the reasons
thereof?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAILWAYS
AND EDUCATION AND SOCIAL
WELFARE AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKARJUN):
(a) The Pay Scale of Assistant Teachers
of Lady Noyce Secondary School for
the Deaf, New Delhi is Rs. §30-10-350
EB-380-15-500-EB-15-560. (plus Spl.
pay at the rate of Rs. 15/- p.m. to
nongraduates and Rs. 25/- to graduate
teachers).

(b) No, Sir. Special pay rather
than pay one stage ubove the pay-
scale of teachers in the normal School
was sanctioned.

India’s Payment to U.N. Bulget

794. SHRI CHITTA MAHATA':
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it isa fact that there
had been anomaly ih India’s payment
to United Nations budget in that it
had paid 0.1 percent more than
another country with a per capita
income of § 10,700; and

(b) if so, the details thereof and
steps taken by the Government in the
matter? '
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THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P.V. NARA-
SIMHA RAO) : (a) and (b). the
scale of assessment for contributions
of member states to the UN hudget
is determined every three years by
the General Assembly upon the
recommendations of the 18-member
Committee on Contributions. This
scale of assessment is based on the
principle of “‘capacity to pay” which
takes into account the comparative
estimates of national income with
adjustments for per capita income
and the ability of states to secure
foreign currency. In addition, low per
capita GNP countries are provlded
some relief while their apportion-
ment is worked out. The  ceiling
on contributions and 2 minimum floor
level has been fixed at 25% and 0" 02%
respectively. Almost seventy member
states comprising approximately 509,
of the UN membership are currently
being assessed at the floor level.

India contributes at present at the
scale of o' 60 9 of the UN budget.
India’s contribution is higher than
the contribution of certain high per
capita income countries which are
small in size. This results froin the
basis on which assessments are
made, in which per capita income
is not the only germane  factor.

India’s Stand About Disarma-
ment

95. SHRI K. MALLANNA :

SHRI CHINTAMANI JENA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Indian Government
has clarified its stand and charged
the super powers with pushing mankind
‘closer to a nuclear catastrophe than
ever before’;

(b) if so, the details regarding
the policy of our Government in this
Tegard;

(c) whath~r our representztive in
the United Nations has also clarified
India’s position regarding complete
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disarmament besides eliminating
the danger of war and the wuse of
force in international relations; and

(d) if so, details in this regard?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P. V,
NARASIMHA RAO) (a) The
Government of India has continued
to express its total opposition to
nuclear weapons and has categori-
cally stated that the existence of
nuclear weapons (in the arsenals
of all those States which possess such
weapons) poses a grave threat to the
very survival of mankind.

(b) Besides its earlier initiatives of
calling for an immediate suspension
of all nuclear weapon tests, pending
the conclusion of a comprehensive
test ban (first put forward in  1954)
and stoppage of all praliferation of
nuclear weapons both horizontal and
vertical together and simultaneously
(first putforward in 1965), the Gover-
nment of India has, ever since 19%8,
been calling for the total prohibition of
all use of nuclear weapons, ending
nuclear disarmament, since zny use
of such weapons will be a violation of
the Charter of the United Nations
and a crime against humanity.

(c) and (d) India‘s position on
general and complete disarmament,
with the hl%hest priority being accor-
ded to nuclear disarmament, as also
its position on non-use of nuclear
weapans and prevention of a nuclear
war, have been reiterated by oui
representatives in the United Nations
General Assembly, United Nations

- Disarmament Commission and the

the Committee on Disarmament.

New Coach Factory in Northern
India .

706. SHRI BALASAHEB VIKHE
PATIL: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether Government have
decided to set up a now Coach
Factory 'in Northern India;
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(b) if so, when , where and what
cost the factory is likely to be set up;

(¢) what will bz its annual capacity
of manufacturing coaches; and

(d) what is the present demand
and annual capacity of manufactus=
ring coaches and wagons in the
country?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLI-
KARJUN): (a) No.

b) and (c). Do not arise.

"{d) (1).—Planning  Cormmission
has zllocated funds for only 5,680
coaches in the Sixth Plan, Adequate
capacity is available for production
of this number in 5 years.

(ii) Planning Commission has
allocated funds for acquisition of one
lakh wagons (four-wheelers) in Sixth
Plan. The present installed capacity
of 28,040 four-wheelers per annum is
adequate to meet this demand.

Railwy Construction offices in
States

797. SHRIMATI JAYANTI
PATNAIK : Will the Minister of
RAILWAYS be pleased to state:

(a) the total nutmber of construc-
tion offices of the Ministry of Rail-
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ways have been set up in various
states;

(b) the places where such offices
have been located;

(c) whether it is. a fact that no
such construction offices have been
set up in Orissa though number of
railway projects have been taken up
and at various stages of construction;

(d) if so, the efforts proposed to
be made by his Ministry to open a
construction office at Orissa; and

(e) the details thereof?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAILWAYS
AND EDUCATION AND SOCIAL
WELFARE AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS (SHRIMALLIKARJUN):
(a) and (b) ““Construction Offices™
are manned at various levels in
the field, ranging from offices of
the status of General Managers to
those of Assistant Engineers and
Inspectors of Works. There are four~
teen offices of Chief Engineers (Cons-
truction) and other higher officers on
the Indian Railways as a whole,
These offices are locatedon the
basis of therequirements of various
projects.

The details of these fourteen offices
are given below:—.

Railways Designation of Principal officer ccrcar«d Place where
office is located
(1 @ (3)

Central 1, Chief Administrative officer/Constructicr. Benkay.

0. Chief Engineer/Construction]) Bombay.
Eastern . . . . Chief Engineer/Construction Calcutta;_
Northern . . . » + Chief Engineer/Construction Delhi.

Chief Engineer/Construction Gorakhpur.

North Eastern . . .
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(1) (2) @ M
Northeast . 1. General Manager/Construction Gaubhati.
Frontier . 2. SChief Engineer/Construction Gaubhati.
Southern 1. General Manager/Construction Bangalore,

2. Chief Engineer/Construction Madras..
South. 1. Chief EnginccrlCo‘nstruction Calcutia..
Eastern 2. Chief Engineer/Construction Bilaspur.
Western 1. Chief Engineer/Construction Bcmbay.

2. Chief Engineer/Construction Abhmedabad.

In addition, there are Principal
offices located at Delhi, Bombay;
Caleutta and Madrzs for constru-
ction of  Metropolitan  Trans-
port Project schemes. There are also
principal offices [or Electrification
schemes at Allahabad, Mathura,
Vijaywada, Madras and Nagpur.

(c) A few censtruction offices under
the charge of Executive Engineer
lave been located in Orissa.

(d) Principal officers are head-
quartered at suitable places with
due regard to the requirements of
projects I a zone to ensure their
speedy execution. Tt is not ad-
ministratively practicable to have
one such office in each state where
Railways® construction work is in
progress.

(e} In view ef the position explain€d
in reply the part (d), the question
does not arise.

Creation of Special Cell to jn.
vestigate the Complaints
of Dowry Demands

798. SHRIMATI  JAYANTI
PATNAIK : Will the Minister
of EDUCATION AND SOCIAL
WELFARE be p/eased to state :

(a) whether it Is a fact that Go-
vernment have taken decision to

create a special cell in the Minis-
try to investigate the complaints
of dowry demands ; )

(b) if so, the expected time of
the implementation of this decision ;

(c) whether Government have
a preposal te send guidelines to
various States for creatingsuch special
cells to go into the cases concernin
thf(:j dowry demand in State level;
an

(d) the details about the steps
proposed to be taken in.this regard ?

THE DEPUTY  MINISTER
IN THE MINISTRIES OF
RAILWAYS AND EDUCATION
AND SOCIAL WELFARE AND
IN THE DEPARTMENT OF PAR-
LIAMENTARY AFF AIRS SHRI
MALLIKAR]JUN) : (a) No , Sir.

(b) Does not rise.

(c) No, Sir.

(d) Does not arise,

Survey of Ramachandi Temple
Orissa

799. SHRI LAKSHMAN MA-
LLICK: Will the Minister of EDU-
CATION AND SOCIAL WEL-
FARE be pleased to state :

(a) whether Government are
aware of the historical importance
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of the places around the premises of
Ramachandi temple near the mouth
of Kushabhadra river of Konaark
in Orissa.

(b) whether his ministry has re-
ceived any proposal from the Go-
vernment of Orissa to conduct
the archaeological survey around

the above Ramachandi temple of
Orrissa ; g

(¢) if so, whether Governmen!"

propose to conductany archae:ologica1
survey there ;and

(d) when such proposal is goind
to be implemented ?

THE DEPUTY MINISTER
IN THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MA-
LLIKARJUN) : (a) to (d). As
per the report of the Orissa State
Department of Archaeology, the
area around the Ramachandi temple
near the month of the Kushabhadra
river has already been surveyed by
that Department.

Total K.M. of Railway Lines
to be Electrified during 1981-82

__800. SHRI LAKSHMAN MA.-
'LLICK : Willthe Ministerof RAIL-
WAYS be pleased to state :

(a) the. total Km. of réilway lines
under various railway divisions are
proposed to be electrified during
‘the year 1981-82.

(b) whetherany such railway line

which passes through Orissa is pro-

posed to be brought under the
electrification scheme during the
current financial year ;
.. () ifso, the name of that railway
Tine and its total length ; and

(d) the progress made, so far,

in the implementation of that pro-
posal,
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THE DEPUTY MINISTER
IN THE MINISTRIES OF RAIL-
WAYSAND EDUCATION AND
SOCIAL WELFARE ANDIN THE
DEPARTMENT OF  PARLIA-
MENTARY AFFAIRS  (SHRI
MALLIKARJUN) : (a) 322 Route
Kms.

(b) Yes.

(c) Approximately 150 Route
Kms. between Kotpar Road and
Darliput stations on Waltair-Kira-
ndual section.

(d) Jagdalpur-Koraput, of which
Kotpar  Road-Koraput  section
lies in Orissa State, has since heen
energised. The electrification on the
remaijning section between Kora-
put and Darliput is targetted for
completion by March, 1982, but
may be delayed for want of comple-
tion of teransmission line works by
Orissa State Electricity Board for
power supply.

Sale of Tickets for AsianGames

8o1. SHRI LAKSHMAN MA.-
LLICK : Will the Minister of
EDUCATION AND  SOCIAL
WELFARE bz pleased to state :

(a) whether the Comnittee on
Asian Games has taken a decision
to sell, separate tickets for separate
items of the Asian Games ;

(b) whether the proposal to sell
season tickets is also under the
consideration of " Government;

(c) if so, the expected time of
taking decision .in the matter : and

(d) the details about the proce-
dure going to be adopted in this
regard ?

THE DEPUTY MINISTER
IN THE MINISTRIES OF
RAILWAYS AND EDUCATION
AND SOCIAL WELFARE AND
IN THEDEPARTMENT OF PAR-
LIAMENTARY AFFAIRS ‘(SHRI
MALLIKAR]JUN) : (a) The Special
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Organising Committee, which is

" responsible for the conduct of the
Asjan = Games 1982, has decided to
sell daily tickets for separate events
for each vanue of the game or sport.

(b) The Special Organising
Committee has decided that there
will not be any season ticket for any
event.

(¢) Dues not arise.

{d) Does not arise.
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Central University at Nalanda

804. SHRI VIJAY KUMAR

FYADAV: Will the Minister of

EDUCATION AND SOCIAL WEL-
FARE be pleased to state: .

(a) whether a memorandum on
behalf of the Nalanda and Bihar
peoplehasbzensubmittedto Govern-
ment demanding a Central Univer-
sity at Nalanda in the State of
Bihar; and

(b) if so, the reaction of Govern-
‘ment ihereto?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY  AFFAIRS (SHRI
MALLIKARJUN): (a) and (b). Re-
presentations are made from time to
time by individuals and organisa-
tions suggesting the establishment of
a Central University at Nalanda iin
Bihar. As the Central Government
has no proposal to establish a Central
University at Nalanda, they have
been informed that their proposal
should be taken up with the Govern-
ment of Bihar.

Opening of a Hospital in Bihar
on the pattern of All India
Institute of Medical Sciences

8o5. SHRI VIJAY KUMAR
YADAV: Will the Minister  of
HEALTH AND FAMILY WEL.
FARE be pleased to state: '

{a) whether it is » fact that the
majority of the patients visiting All
India Institute of Medical Sciences
belong to Bihar State;

(b) whether the Government are
aware that the Health Services in
Bihar State is in a chaotic conditions;

(c) whether government have any
plan to open an All India Institute
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of Medical Sciences type hospital in
Bihar; and

(d) if so, the detail thereof?

THE MINISTER OF STATE IN
THE MINISTERIES OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR): (a)
No. patients from All the States and
Union Territories  in the country,
the majority of whom belong to the
northern region seck medical atten-
tion at the Institute.

(b) to (d). Health is a State subject.
The Gavernment of India have no
plans to establish @n institution like
the AU India TInstitute of Medical
Sciences in Bihar.

Number of Handicapped Persons
without Jobs and Education

806. SHRI VIJAY KUMAR
YADAV: Will the Minister of
EDUCATION AND SOCIAL WEL-
FARE be pleased to state number of
physically handicapped persons who
are still uneducated, homeless and

unemployed ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS  (SHRI
MALLIKARJUN): No data is avail
able, However, the total number of
such persons on the live reigster of
Employment Exchanges, including
special employment exchanges, till
1980, is 76903. This includes blind,
deaf and dumb, orthopaedicaily
handicapped and those with respira-
tory disorder Registration with the
Employment Exchange being volunt-
ary all the unemployed do mnot
registe r with the Employment Ex-
changes and all the job seckers
registered with employment exchanges
are not necessarily unemployed.
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Trains ranning between Bakhtiar-
pur and Rajgir

80o7. SHRI VIJJAY KUMAR
YADAV: Will the Minister of
RAILWAYS be pleascd to state:

(a) whether the Government are
aware of the deplorable condition
of Passenger coaches, enginesand late
running of the trains between Bakh-
tiarpur and Rajgir in Eastern Rail-
ways ; and

(b) if so, what steps the Govern-
ment propese to improve its all
round condition ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHR1 MAL-
LIKARJUN): (a) No. The condi-
tion of coaches and engines running
between Bakhtiarpur and Rajgir is
satisfactory. None of the coaches
are overdue scheduled POH (periodi-
cal overhauling) repzirs. The steam
engines used in this section are also
not of the old design but of the latest
design on the Indian Railways. Basic
maintenance facilities for the rakes
running in the section have been
provided at Danapur and Bakhtiar-
pur. Punctuality has been main-
tained to the order of 90.3% in
August, 92°2%, in September and
93.4% in October 1981 respectively.

(b) Does not arise,

U.G.C. Grant to Gunupur College
Berhampur University

808. SHRIGIRIDHAR GOMAN-
GO: Will the Minister of EDUCA-

TION AND SOCIAL WELFARE
be pleased to staie:

(a) whether the University Grants
Commission has received the recom-
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mendation from the Berhampur
University, Orissza regardirg  the
U.G.C, grants for the colleges, of
tribal Districts for the ycar 1981-82;

(b) whether the name of Gunupur
College, Koraput District has been
recommended by the University for
the Grant;

(c) if so, the grants provided by the
U.G.C. to this college for the year
1981-82; and

(d) if not, whether the University
will consider this college for U.G.C.
grant during the year 1982-83 and
recommended to U.G.C.? .

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRIMAL-
LIKARJUN): (a) No, Sir.

(b) and (c). Do rot arisc.

(d) The matter has to ke deciced
by the University in the liglht of the
guidelines provided by the University
Grants Commissior.

Koraput-Rayagada Line

809. SHRI GIRIDHR,
GOMANGO: Will the Mipister of
RAILWAYS be pleased to state:

(a) the steps taken by his Ministry
for inclusion of Koraput-Reyagada
rail link for construction in current
financial year;

(b) when the construction of the
line was proposed by the Ministry
and the preliminary work on it
started;

(c) the funds provided so far and
the proposal for the year 1982-83; and

(d) as this new railway line is
mainly meant for the transportation
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of Alumina from Damanjodi Koraput,
when this line is tentatively fixed for
completion by his Ministry?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY  AFFAIRS (SHRI
MALLIKARJUN) : (a) and (D).
Construction of Koraput-Rayagada
Broad Gauge rail link was approved
by Parliament through the Supple-
mentary Demands for Grants (Rail-
ways) 1981, in August 1981 and work
on 1st Phase from Koraput to Matta-
laputtu has been commenced on
12-11-81.

(c) For 1981-82, an outlay of Ras.
1.10 crores has bzen provided. The
outlay for 1982-83 has not yet been
finalised. . '

(d) As the first phase, final location
survey and construction of the section
from Koraput to Mattalaputtll is be-
ing taken up. The siding for the
Alumina Complex at Daman-
jodi to be constructed on deposit
terms will take off at Mattalaputtu.
It is programmed to complete the
construction work in time for use by
the Alumina Complex.

Bridge over River Vansadhara

810 SHRIGIRIDHAR GOMAN-
GO: Will the Minister of SHIP-
PING AND TRANSPORT be pleas-
ed to state:

(a) whether the Government of

. Orissa completed the soil testing and

selection of site for construction of
bridge over river Vansadhéra after the
floods;

(b) when the proposal from the
State received by his Ministry and
approved under ‘Inter-State Econo-
mic Importance, programme; and

(¢) the measures taken by hig
Ministry to expedite the same?
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THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING
AND TRANSPORT (SHRI BUTA
SINGH): (2) to (c). Work ol construc-
tion of a bridge over river Vansadhara .
on Parlakhemundi-Gunupur-Bissam-
Cuttack road was approved at an
estimated cost of Rs 108 lacs under
the Central-Aid-Programme of State
Roads of Inter-State for Economjc
Importance during Vth Plan  Sur-
vey and Investigation of this bridge
has since been completed and the
State Chief Engineer has recently
forwarded a detailed estimate for
this bridge work for sanction of the
Government of India.

EMU Rakes for Bombay Suburban
Area

811. SHMI R. K. MHALGI: will*
the Minister of RAILWAYS be
pleased to state:

(a) the number of EMU rakes
for Bombay Suburban area (each
rake comprising 9 bogies, or 3 units)
ordered to be supplied by the Central/
Western Railways and when these
orders were placed;

(b) what was the delivery schedule
fixed; :

(c) whether the rakes were/are
being delivered as per this delivery
schedule;

(d) if not, the specific reasons
for the non-adherence to the delivery
schedule;

(e) what is the revised delivery
schedule of these rakes; and

(f) what steps the Government are
taking to see that this schedule is.
strictly adhered to?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL.
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY = AFFAIRS (SHRI

MALLIKARJUN): (a) During the
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6th Plan acquisition of 218 Nos. of
EMUs—equivalent to 72 Nos.
g-car units 2 spares of 24 Nos.
of g car sets and 2 sparcs have been
provided. Accordingly an order
for 239 EMUs comprising of 79
three car units and 2 spare motor
coaches was placed in November,
1978.

~

(b) Delivery schedule is as follows:

1980-81—36 i.e. 12—3 car units
(Planned)

"1981-82—39 i.£. 13—3 car units
(Planned)

Rest in phased manner,

(¢) No. Complete 3 car units have
not been delivered so far. However,
13 Trailer coaches have been supplied
so far. '

(d) Due to delay in supply of
Electric Traction Equipment by M/s.
BHEL and certain technical teething
problems which M/s. Jessops had.

(e) Revised delivery schedule is
as under:

1980-81 — 3 (Actual)

1981-82 - 50 (Planned)

1982'83 - 50 ( EE) )

1983-8¢ — 55 ( . )

1984-85 — 6o ( , )
218

(f) Supply of Electric Traction
Equipment has been arranged. The
teething problems which M's. Jessops
faced have bzen sorted out and the
firmhds commenced series production.

Explosive Found on the Shore of
New Mangalore Port

813. SHRI JANARDHANA
POOJARY: Will the Minister of

SHIPPING AND TRANSPORT be
pleased to state: .

_ () whether an explasive resembl-
sing a rocket was found on the shore
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of New Mangalore Port on 11th
October, 1981;

(b) whether this wassent for irnves-
tigation and test;

(c) whether a report has been
received from Forensic Laboratory;

(d) if so, the details thereof; and

(e) steps taken by Government to
tighten the security?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VLER-
ENDRA PATIL): (a) Yes. The
Naval authorities have however con-
firmed that the explosive was only a
type of shell used by the Navy during
emergency to attract attention of
other shipssaircrafts as these shells
while floating in water emit smoke
and light.

(b) ta {d). Yes, it was reported to
the Police and the Explosive Depart-
ment for investigation. However, in
iew of the fact that it was the type
of shell used by the Navy, the State
Police did not consider it necessary
to get a report from the Forensic
Department.

(e) Necessary security measures
are being taken,

Proposal to set up a Ship Re-
pairing Yard in Kdrnataka

814. SHRI JANARDHANA
POOJARY: Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state:

(a) whether there is any proposal
under the consideration of Govern-
ment to set up a ship Repairing Yard
in Karnataka;

(b) if so, the site selected for the
yard;

(c¢) whether the survey has been
made in this regard;
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(d) if so, the details
and

thereof;

(e) the amount earmarked during
the current financial year?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEER-
ENDRA PATIL): (a)to (e). A Team
of consultants has been appointed
to prepare a " 15-yecar Perspective
Plan for ship repair facilities in Indie.
This team has visited a number of
sites in maritime States, including
sites in Karpataka. The report of
the consultants is expected in about
three months, The question of estab-
lishment of additional ship repair
yards in the country will have to be
considered in the light of the Consul-
tants® report availability of resources
and other factors.

The Govt. of Karnatak: are, how-
ever, considering a proposal for estab-
lishment of a ship repair yard at
Karwar in the Joint Sector,

Sabotage cases on railway
lines in Punjab

815. SHRI H.N.NANJEGOWDA:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether it i3 a fact that reports
of sabotage cases on Railway lines
in Punjab hae caused serious con-
cern in the Railway Ministry which
is now assessing whether the measares
taken by the Government are suffi-
cient;

(b) if so, whether during the month
of Octobtr, a meeting was called by
the Railway Minister and was attend.
ed by the Home Minister and repre-
sentations of thestate Government;

() if so, what were the measures
taken by all concerned to see thai
railway sabotage cases are checked
in the state;
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(d) if so, to what e tent they Tzne
been checked upto October;

(¢) the total cases of sahotage on
railway during the months of Scptem-
ber, October and November;

(f} to what extent, they love dee-
reased since these measures Fave Lbuen
initiated ? )

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF  PARLIA-
MENTARY  AFFAIRS  (SHR!
MALLIKARJUN): (a) Yes,

(b) A meeting was called by the
Chief Minister of Punjsb at Chandi-
gath on 9-10-81 and was attended by .
the Chief Secretary, Addl. Chiefl
Secretary, Director General of Police,
Deputy Inspector Generzl of Police
(CIDY, Director, Rail Movements (all
of Punjab) and Sectetary, Railway
Board and Divisional Railway Manag-
ers, New Delhi and Ferozepur.

(¢) The Railway Security Scheme
was enforced to protec  railway
track by way of intensive patrolling
by Police alongwith railway gengmen
and able-bodied civilians, particularly
in sabotage -prone and vulnerable
sections,

(d) No incident of sabotage of
railway track has occurred = after
7-10-81 within the State of Punjab.

(e) 4 cases of sabotage of railway
track in Punjab State were reported
during the period 18t September, till
the 7th October, 1981, No case was
reported thereafter.

(f) 3 cases involving sabotage of
track occurred on all Railways during
September, 1981. The number of
such occurrences came down to 1 in
Océober and Nil upto 15th November,
1981.
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Accident of Mountaineers

816. SHRI S. B. SINDAL: Will
the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to
state:

(a) whether the number of deaths
is unusually high on the mountains
and large number of mountaineers
have met with accidents; and

(b) the steps Government proposed
to take to minimise mishaps and
reduce mountain casualties?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
- DEPARTMENT OF PARLIA.

MENTARY  AFFAIRS (SHRI

MALLIKARJUN): (a) and (b). A

statement is attachcd.

Statement

The Indian Mountaincering Found-
ation, New Delhi, is concerned with
expeditions to the Indian Himalayas.
During 1981 there were 26 deaths in
mountaineering expeditions to the
Indian Himalayas. The casualties
comprised of g Indians and 17 foreign-
ers, Thestepsthe Indian Mountain-
cering Foundation proposes to take
t0 minimise mishaps and reduce
casualties are indicated below:

1." Whether forecasts in respect of
all difficult peaks would be
obtained in advanceand broad-
cast ozr the A.LR. for the
expedition;

2. The applications received from
foreign climbers would be
checked to ensure that at least
one or two of the members of
the expedition have previous

experience of high altitude
climbing in the Himalayas;

3. The forcign expeditions would
be encouraged to bring wire-
less sets with them for commu-
nication on the mountains;
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4. Theselection of Li-ison Officers
would be done with reference
to their experience and past
performance;

5. The Liaison Officer must check
up with the last Indo-Tibetan
Borders  Police post or
Army post while going to
the mountainsfor purposes of
obtaining priority communica-
tion incase thereisanaccident;

. The leader of the expedition
would be advised that all
members undergo medical exa-
mination before going on the
expedition to ensure that only
those who are in perfect health
areincluded in the expedition;

7. Theattention of the expediticn
leader and members would be
specifically drawnto the instruc-
tions contained in the “Dos &
Dont’” issued by the Indian
Mountaineering Foundation.

Foreign Assistance for Khalistan
Movement

817. SHRI ARJUN SETHI: Will
the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether there have been some
indications that sorne Western Powers
are financing and instigating the
separatist ‘Khalistan’ movement;

(b) whether it has taken a toll of
many lives and caused disturbances
in Punjab, and the subversive cam-
paign is being kept alive by certain
external forces; and

(c) whether any information has
been collected by the Indian Govern-
ment in this regard if so, the details
thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARA-
SIMHARAO): (a) The Government
are aware that this movement does
receive financial and other support
from external sources.
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(b) There have been disturbances
and loss of life in the Punjab. We
however have no authentic evidence
to connect this directly with the
Khalistan movement.

(c) Their activities in foreign
countries are a source of concern and
we are keeping a close watch on them.

Cases of Wagon Breaking report-
ed in Dhanbad District of Bihar

818. SHRI A. K. ROY: Will the
Minister of RAILWAYS be pleased
tostate: :

(a) cases of wagon breaking
reported in Dhanbad District of Bihar
(Eastern Railway) and the places
where they took place for the year
1981 upto 1st November, 1981;

(b) whether sensitive spots have
bzen located for that, if so, details
thereof;

{(c) whether heisawarethatir the
heart of Dhanbad town with full
knowledge of the Railway authorities
in Washepur area wagon breaking
has become an accepted profession
for many; and

(d) whether the (Guvernment pro-
pose to make a high levelinquiry into
the matter?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI
MALLIKARJUN): (a) 14 cases of
wagon breaking were reported in the
Dhanbad Diviston of Eastern Railway
during the period 1st January to Ist
November 1981. Nine of these cases
were reported f{rom running trains
in Gomoh-Dhanbad Section. The
-other five cases occutred in yards at
Dhanbad, Jharia, Patherdih, Matari
-and Pradhankhanta,

(b) The area between Buli-Tetul-
mari in the Gomoh-Dhanbad Section
has been localised as most sensitive
spot,as 6 cases of running train theft
were reported from this area during
the period 1-1-81 to 1-11-81.

(c) Washepur area is no doubt
infested by criminals, but it is not a
fact that wagon breaking, with the
knowledge of Railway authorities,
has become an accepted profession of
the people there.

(d) No. The Government is alive
to the situation and taking suitable
steps to keep the crime under co-
trol in the Dhanbad Division. As a
result of these efforts, out of property
worth Rs. 42043/- stolen in these 14
cases of wagon breaking, property
worth Rs. 22720/- has been recovered
with the arrest of 8 criminals. Two
criminals were also shot dead in the
encounter with the RPF. One
veteran criminal r/o Washepur has
also been detained under National
Security Act.

Railway Quarters in Dhanbad

819. SHRI A. K. ROY : Will the
Minister of RAILWAYS be pleased
to state :

(a) details of the Railway quar-
ter in Dhanbad town under fthe
occupation of the outsiders who

* never worked in the Railways as on

1st November, 1981 with the colony-
wise breakup in details ;

(b) whether many ofthe occupants
are musclemen carrying out anti-
social activities from these quarters
terrorising the Railway cmployees
around ;

(c) whether  these  anti-social
elemens are in league with the
officers and security “personnel of the
railways ; and

(d) if so, steps taken thereon ?
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THE DEPUTY MINISTER IN

THE MINISTRIES OF RAILWAYS

AND EDUGATION AND SOCIAL

WELFARE AND IN THE DEPART-
MENT OF PARLIAMENTARY

AFFAIRS (SHRI MALLIKAR-

JUN) : (a) to (d). Information Is

being collected and will be placed on

the table of the Lok Sabha in due

course.

Railway Land Grabbed in
Dhanbad

820. SHRI A. K. ROY : Will the
Minister of RAILWAYS be pleased
to state @

(a) details of the railway land
grabbed by the outsidersin Dhanbad
town in Eastern Railway ;

(b) whether  some of the land
grabbers ate  poor  shopkeepers
earning their livelihood while the
most of others are the musclemen of
the political and financial resources :

(c) whether Government have
made any survey about he indis-
criminhate grabbing of railway land
in Dhanbad if so, details of that ;

(d) whether thereisany plan to get
the Railway land vacated ; and

(e) if so, facts in details ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN& : (a) There are
about 200 encroachments on railway
land in Dhanbad covering an area
of approximately 266311 sq. ft.

(b} Financial position or Political
resources of the encroachers  are
not known to the Railway,

Pa(;) (‘;’)c-s, as given in 'reply to
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(d) Yes.

(e) Action is taken for removal of
encroachments on railway land
under the provisions of Public Pre-
mises (Eviction of Unauthorised
Occupants) Act 1971 : Eight cases
involving an arca of 45846 sq. ft.
are pending with the Estate Officer,
Calcutta. One case is pending
with Civil authorities involving 1053
sq. ft. Two cases are under exa-
mination of the Railway’s Law
Officer. The remaining cases are
being processed for eviction in
accordance with rules.
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Doubling of Dum-Dum Bongaon (m) Fa1 3§ T F fag il

Line wemifeat & gy maw fesd S

824. SHRI SAMAR MUKHER- wR S Al ag e oA g, @

JEE : Will the Minister of RAIL- dd aifgat sam N F}E DeEr
WAYS be pleased to state the details 27

of progress” so far made in doubl-
ing the Dum-Dum Barasat-Bongaon

rail line of Eastern Railway ? " @ Far fmem Wi Qe weqmor
THE DEPUTY MINISTER IN waterdl qan dedw we faww H

THE MINISTRIES OF RAIL- gq wey (st Aferwrda) ¢ (F) &

WAYS AND EDUCATION AND 1) . 8

SOCIAL WELFARE AND IN THE (). st 7"

DEPARTMENT OF PARLIA-
MENTARY AFFAIRS  (SHRI } .

- MALLIKARJUN) : Doubling of . - . - -
¢ Kms. section within Dum-Dum qrEfEaT wEaEw & AR K
Junction and Dum-Dum cantonment - ®Fmad
has been completed and opened on
1-3-B1. Doubling between Dum-

Dum cantonment and Madhyam- ‘ 2 . . ,

gram (8 Kms.) is planned to be g26. = bk f-!-‘qur : qar foan
opened by 31-3-82.  Works  for X qE™ &M A Ag  FaTd
balance section Madhyamgram to AN g FG

Barasat (5 Kms.) are in progress and
are planned for completion within

next year. (%) #ar ufas arda aFdH
Bira crossing station has also foer afkeg &1 faac g fras
Jheen opened on 20-8-81. Crossing ¢ ® oFaaE 99 FIH
station at Ashok Nagar is planned . ﬂmmﬂ ¥ dawAm ditaw
to be opened by 31-3-82. ;R
Expenditure  incurred up to : '
August 31 is Rs. 2-65 crores. (@) 71 =@ # fa‘zeﬂ'{:\jﬁ'
Overall progress 60 per cent. faw waraw F q@ faawd gar
T AR

awk, 3w ¥ Fharo-afeaw, et v (m) afr g, @ amEd s
W & ST WY WIR L N

825. st JT &0 : F17 I

Tl 7z I F U FW e ™ aa foen WX g wRW

Haredt aqt qudlm w@ fawwr

(%) 7ar awd, 2o 3 afor- v wt (st whewra) : (7) A
“uafeqa s =fEU-gET wri & wrad 721 1 .
N NE DR Wafedd s ¥

(@) szagy, @ #w z@ AW (@) s agi

¥ @idl  Agwifear wa®@ N NE . A
T aHT D faarwda g W . (w) swa a@l ssat
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Job reservation for handicapped
persons by Central and State
Governments and Public
undertakings

827. SHRI 'D. M. PUTTE
GOWDA : Will the Minister of
EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) what is the percentage of job
reservation for the handicapped in
Central Government and State
Governments and Public Under-
takings ;

(b) whether there is any reser-
vations for the handicapped in
the Private Sector also and if so,
the details thereof ; and

(c) the checks exercised by the
Government to ensure that handi-
capped persons actually get the
jobs reserved for them and the
resegvation quota is fully utilised ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS {SHRI
MALLIKARJUN) : (a) 3% posts
of Group C and D under the Central
Government and in Public Sector
Undertakings have been reserved for
the Physically Handicapped per-
sons. According to available in-
formation, about 15 States have
also reserved certain percentage
of posts under them for the Physically
handicapped persons.

. {b) According to available infor-
mation, 1/2% reservation for dis-
abled persons in the factories has
recently been introduced in Gujarat.

(c) Following steps have heen
taken to ensure that the physically
handicapped persons are able to get
the posts reserved for them ;——

1. A 100 point roster has been
prescribed indicating the specific
roster point which has to be
filled by appointing the blind,
the deaf or the orthopaedically
handicapped person.

2. All the  Ministries/Departs
ments are required to send a
quarterly statement to the Minise
tries of Lahour and Social Wel-
fare. |

Government Strategy to Counter
Khalistan Movement Abroad

828. SHRI CHINTAMANI
JENA : Will the Minister of EXTER -
NAL AFFAIRS be pleased 1o state:

(a) whether Government have
taken steps for long term strategy to
counter the Khalistan movement
abroad where anti-national elements
are spearheading this campaign

among overseas Sikhs ;

(b) whether Government have
reviewed their activities abroad
particularly in USA, Canada, West
Germany, U.K. and Singapore
through diplomatic channels as well
as through Indian citizens visiting
these countries ; and

(c) if so, the details thereof ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P.V,
NARASIMHA RAO): (a) Govern-
ment are taking requisite steps to
counteract the campaign abroad of
anti-national elements among the
overseas Sikh communities,

(b) and (c}). Government keeps
under review the activities of such
elements in the concerned countries
through our Diplomatic Missions who
keep in constant touch with the
Indian community, visiting Indian
citizens and local authoriies.
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Position of Tarapur Nuclear Fuel
Agreement

829. DR. SUBRAMANIAM
SWAMY : Will the Minister of
EXTERNAL AFFAIRS be pleased
to state :

(a) the current status of the
Tarapur Nuclear fuel agreement
with the United States ; and

(b) when the Government pro-
pose to terminate the agreement ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P. V.
NARASIMHA RAO) (a) The
agreement for cooperation between
the governments of India and the
United States concerning the civil
use of atomic energy is still in force.

(b) The future of the agreement
is at present under consideration by
the Government.

Wagon Supply to Chanda Coal
Fields

830. SHRIK.T. KOSALRAM:
Will the Minister of RAILWAYS
be pleased to state :

(a) the number of coal wagons
supplied to Chanda Cloal-fields during
the post six months for transporting
coal to the small brick and tile
manufacturing units in Tamilnadu;

(b) whetherthese small-scale units
are all on the verge of closure for
want of coal in the absence of allot-
ment of wagons ; and

(c) if so, the steps being taken or
proposed to be taken to augment
the supply of wagons to these coal-
fields ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE-
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLI-
KARJUN): (a) 493 wagons.
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(b) and (c). There is no reason
for these units to be in distress for
want of coal because the rate of
loading of coal from all fields includ-
ing Singareni fields in the South
is satisfactory. Loading for these .
units has also been stepped up.

Number of ships awaiting berth-
ing at Bombay, Madras and
Calcutta

831. SHRI K.T.KOSALRAM:
SHRI K. RAMAMURTHY:

Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state :

(a) the number of ships awaiting
berth in Bombay, Madras and
Calcutta (individual port figures) and
for how many days ;

(b) whether the Government’s
decision to take the ships having con-
tainers to the crain-site so that there
is no delay in transporfation is being
implemented now ; and

(c) if not, the reasons for the
same ?

THE MINISTER OF SHIP-
PING AND TRANSPORT (SHRI
VEERENDRA PA'l1L): (a) A state-
ment is attachcd.

(b) and (c). Presumably the
Member is referring to the Program-
me of equipping major ports of
Bombay, Madras, Haldia, Cochin
with container handling equipments.
Action has already been initiated to
implement the programme in this
regard.

Statement

Position of watting vessels as on
16-11-1981 Bombay Port;
(i) Vessels which were  ready to

discharge but were waiting for a
berth

There were 11 such ships and
their dates of arrival were 19-8-81,
g-10-81, 30-10-81, 40-10-81, 1-11-81,
1-11-81, 6-11-81, 10-11-81, 12-11-81,
14-11-81 and 16-11-81.
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(i) Vessels waiting for want of
completion of import documents:

Eleventh such ships were waiting
and their dotes of arrival were
28-9-81, 6-10-81, 20-10-81, 23-10-81,
25-10-81, 3i-10-81, 4-11-81, 5-11-81
10-11-81, 11-11-81 and 14-11-81.

(iii) Ships discharging in mid-stream :

Nine vessels were discharging in
. midstream. Their dates of arrival
were 3-9-81, 8-9-81, 9-9-81, 15-g-81,
10-10-81, 14-10-81, 20-10-81, 9-11-81,
11-11-81 and 13-r11-8r.

(iv) Miscellaneous:

Four vessels were waiting because
their export cargo was not ready,
The dates of their arrival were
6-11-81, 12-11-81, 14-11-81.
One vessel which had
arrived on 2¢-8-81 is waiting because
it is a gearless vessel and can be
berthed only when suitable cranes
for unloading the steel cargo are
available.

Madras Port

At Madras Port 7 vessels were
waiting. Their dates of arrival are
15-11-81,9-11-81, 16-11-81, 12-11-81,
13-11-81 and 15-11-81.

Calcutta/Haldia Ports

At Galcutta/Haldia Ports 2 ships
were waiting and their dates of arrival
are 12-11-81 and 16-11-81 The
ship which had arrived on 12-11-81
at Calcutta Port had to” wait because
its export cargo was not ready.

Pak hlamed for India’s defence
expenditure

832. SHRI H. N. NANJE GO-
WDA Will the Minister of EX-
TERNAL AFFAIRS be pleased to
state :

(a) whether the Prime Minister
had made it clear in Canberra on
4th  October, 1981 that it is

Pakistan which is responsible for
making India embark on a huge
defence expenditure to protect is
security and integrity ;

(b) if so, whether she has also
pointed out to the various leaders
who attended the Conference that
India had to divert funds for defence
which could have been used for the
benefit of the poor because of the
new situation created by Pakistan's
acquisition of sophisticated weapons
from the United States and other
countries ; and

(c) if so, whether there was a
great appreciation of India’s ploicy
by all the heads of States who
attended the Confereuce ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P. V.
NARASIMHA RAO) : (a) and (b).
Yes, Sir.

(c) There isnowa greater aware-
ness in other countries of India’s
concern over the scale and context
of Pakistan’s acquisition of sophis-
ticated weapons.

Reduction in the strength of
employees of Port Trust Cal-
cutita and Dock Labour Board

833. SHRI MOHAMMED IS-
MAIL : Will the Minister of SHIP-
PING AND TRANSPORT be
pleased to state :

(a) whether  Government are
aware of the fact that the strength
of the Poit Trust Employees in
Calcutta has been reduced from
40000 to 32000 and that of Dock
Labour Board from 18000 to gooo
respectively ; and

(b) if so, action to be taken in
this regard to stop this practice ?

THE MINISTER OF SHIP-
PING AND TRANSPORT (SHRI
VEERENDRA PATIL): (a) and (b).
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The strength of employees of
Calcutta Port Trust including
Haldia decreased from about 40000
to about 35000 during the period
from 1975 to 1981, and thatof the
cmployees of the Dock Labour
Board from about 13000 to about
gooo during the same period. Even
this level of employees strength is
considered surplus considering the
level of traffic at the Port.

Providing a stoppage at
Samnapur for trains

834- SHRI NAND KISHORE
SHARMA : Will the Minister of
RAILWAYS De pleased to state :

{(a) whether the local trains
enerally do not run on time from
gamnapur station  in Balaghat
district causing considerable in-
convenience to passengers ;

(b} if so, the stops taken and
proposed to be taken to run local
traing on time ;

(¢) whether Government propose
to provide stoppage at this station
for otler trains ; and

(d) if so, the names of trains
proposed to be provided a stoppage
there ?

. THE DEPUTY MINISTER
IN THE MINISTRIES OF
RAILWAYS AND EDUCATION
AND SOCIAL "WELFARE AND
IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a)
and (b). The punctuality perfor-
mance of Gondia-Samnapur-Nain-
pur Narrow Gauge section has
not been satisfactory for the least
3 months mainly due to overaged
locos running on this section and
also shunting of 2 GBN Mixed
train at way-side stations on Nain-
pur-Gondia section. However, an
additional rake has been formed
at Gondia to ensure right time

© «start, in case of late running of
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incoming trains. Tt is  cxpected
that punctuality of trains on this
section will improve Dby this new
arrangement.

(¢) and (d). Stoppage of 1/2 (NG)
Satpura Express has been provided
at Samndpur w.e.f. 14-10-8r, this
providing stoppage of all passenger
trains running on this section at
Samnapur.

Irregular ronning of trains on
Gondia-Katangi line of
Madhya Pradesh

835. SHRI NAND KISHORE
SHARMA : Will the Minister of
RAILWAYS be pleased to state :

(a) whether it is a fact that the
trains are not running regularly on
Gondia-Katangi line in Balaghat
district of Madhya Pradesh ; and

(b) if'so, the action proposed to
be taken by the Government to
ensure proper running of the trains ?

THE DEPUTY MINISTER
IN THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN): (a) and
(b). At present 2 pairs of passen-
ger trains (viz., 1 GK/2 GK and
3 GK/4 GK) are running regul: uge
on Gondia-Katangi Narrow Gaylr
section. The punctuality perfor-
mance of these 2 pairs of trains
has averaged between 71 to 78
per cent.

Jobs for handicapped persons
and their parents

836. SHRI R. N. RAKESH :
SHRI N. E. HORO :
SHRI CHINTAMANI JENA :
Will the Minister of EDUCA-
TION AND SOCIAL WELFARE
be pleased to state:

(a) whether itisa fact that Go-
vernment have identified jobs which
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the handicapped person can
handle without loss of producti-

vity ;

(b) if so, whether Government
have made any provision or are in
a position to consider sympathe-
tically to reserve some jobs for the
parents of the minor handicapped
children so that the welfare of the
handicapped children is looked
after well for the betterment of
their lives instead of expanding
institutional services ; and

(c) ifnot, the reasons thereof ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) Yes, Sir.

(b) and (c). While there is no.

proposal to provide jobs to parents
of handicapped children, facilities
such as grant of scholarship for
pwrsuing education or undertaking
vocational/technical  training are
given to the handicapped children.
A scheme of integrated education 1is
also being impelmented to provide
facilities for education to the handi-
cappéd children in selected normsal
schools.

Problems of Students in Cegchar
District

837. SHRI SUBODH SEN: Will
the Minister of EDUCATION AND
SOCIAL WELFARE he pleased to
state:

(a) whether the attention of Gov-
ernment has been drawn to the acad-
emic problenss facing the students
of Cachar District, Assam arising
out of the so-called ‘Agitation against
foreigners’;

(b) whether Government have
received any note from the Cachar
Shiksha Sanrakshan Samiti, Silchar
in this regard;

(c) if so, the salient points raised
in the note; and

(d) the steps Government have
taken in this matter ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY  AFFAIRS (SHRI
Is\l,/pkLLIKARJUN): (a) and (b). Yes,

1T,

(¢) In a representation  dated
September 17, 1981 the Samiti has
suggested the following steps:

i) Holding the High School Leav-
ing Certificate examinations for
1982 in due time;

ii) Continuance of English as a
medium of instruction and
examinations in  Universities
and Colleges;

iii) Establishment of a Centralf
Regional University in Cachar
District; and

iv) Establishment of a Board of
Secondary Education in Cachar.

(d) The steps suggested by the
Samiti have been brought to the
notice of the Government of Assam
for consideration. There is no pro-
posal under Central Goverament’s
consideration for the establishment of
a Central Uni‘{ersity in Cachar.

Conversion of Katihar-New Jal-
paiguri Line

838. SHRI SUBODH SEN: Wwill
the Minister of RAILWAYS be
pleased to state: .

(a) whether there is any proposal
to convert the metre gauge line of
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Katihar-Borsoi-Siliguri-New Jalpai-
guri into broad gauge;

(b) if so, when and the details
thereof; and

(c) estimated cost of the project?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI
MALLIKARJUN): (a) Yes.

(b) and (¢). Conversion of Katihar-
Borsoi-Siliguri-New Jalpaiguri M.G.
section into B.G. (209.0o1 Kms.) as
a part of doubling of Kumedpur
Borsoi-New  Jalpaiguri-Raninagar
section has already been approved
and included in the Railway Budget
for 1981-82 at an estimated cost of
Rs. 40.70 crores, with an initial pro-
vision of Rs. 50 lakhs during the year.
Engineering-cum-Traffic Survey for
the proposed conversion sanctioned in
July, 1981 is in progress. The cons-
truction work will be taken in hand
after the survey is completed and pro-
ject estimate sanctioned. It s,
‘therefore, too early to indicate the
target date of completion of this
project, at this stage.

Doubling of Kumedpur-Ravinagar

Line

839. SHRI SUBODH SEN: Will
the Minister of RAILWAYS be
pleased to state:

(a) whether considering the diffi-
culties of people of North Bengal,
Government propose to consider the
demand of doubling the railway line
of Kumedpur-Borsoi-New Jalpaiguri-
Raninagar of North Frontier Railway;

(b) if so, when and the details
thereof; and

(c) if not, the reasons thereof?
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THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA--
MENTARY  AFFAIRS  (SHRI
MALLIKARJUN): (a) and (b). Con.
version of Katihar-Borsoi-Siliguri-
New Jalpaiguri M.G. section into B.G
(209.01 Kms.) as a part of doubling
of Kumedpur-Borsoi-New Jalpaiguri
Raninagar section has already been
approved and included in the Railway
Budget for 1981-82 at as estimated
cost of Rs. 42.70 crores, with an initial
provision of Rs. 50 lakhs during the
year. Engineering-cum-Traffic Sur-
vey for the propased conversion sanc-
tioned in July, 1981, is in progress.
The construction work will be taken
in hand after the survey is completed
and the project estimate sanctioned.

(c) Dore not arise,

Final Estimate of Cost for Asian
Games

840. SHRI GEORGE FERNAN-
DES: Will the Minister of EDUCA-

TION AND SOCIAL WELFARE be
pleased to state:

(a) whether Government have now
made a final estimate of the total cost
of staging the Asian Games including
the expenditure to be incurred on
various facilities; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY  AFFAIRS (SHRI
MALLIKAR]JUN): (a} and (b). The
expenditure on Asian Games as at
present approved to be incurred by
the Ministry of Education is Rs.
54.83 crores. In  addition
to this, an expenditure
of Rs. g.35 crores by Delhi Develop-
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ment Authority (on the construction
of the Indoor Stadium, Rajghat) and
Rs. 2.75 crores by New Delhi Muni-
cipal Committee on the construction
of the Swimming Pool have also been
approved at present.

The construction and other agencies
concerned have been asked to furnish
revised estimates where necessary.

" Prim: Minister’s Meeting with
U.S. President at Cancun

841. SHRI AMAR ROY
PRADHAN :
PROF. AJIT KUMAR
MEHTA :
SHRI RAM
‘ PASWAN:

VILAS

SHRI K.P. SINGH DEO:

SHRI BAL KRISHNA
WASNIK:

SHRI M. RAMGOPAI
REDDY :

SHRI G. NARSIMHA
REDDY:

SHRI VIRBHADRA
SINGH:

SHRI JANARDHANA
POOJARY:

Will the Minister of ENTERNAL
AFFAIRS be pleased to state :

(a) whether it is a fact that
Prime Minister of India had discussed
with the President of United States

. during her recent visit to Cancun
about the dangers of arming Pakistan
upsetting peace and stability in the
sub-continent by providing F-16 air«
crafts to Pakistan; and

(b) if so, the outcome thereof ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P.V.
NARASIMHA RAO): (a) and (b).

Yes, Sir. During her recent meeting
in Cancun with the US President the
Prime Minister did bring ‘to the
notice of the US President the serious
implications ofthe proposed American
military supplies to Pakistan including
the introduction of new and sophisti-
cated technology. It is hoped the
United States Government will take
note of our concerns.

Dispute over new Moore Island

812. SHRI AMAR ROY PRA-
DHAN : Will the Minister of
EXTERNAL AFFATIRS be pleased
to state :

(a) whether it is a fact that India
and Bangladesh have settled the
dispute of New Moore Island which
spouted in late 1979 and emerged as
an issue between the two countries
in March, 1980; and

(b) if so, what are the details in
this regard and if not, the reasons
therefor ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P.V.
NARASIMHA RAO): (a) and (b).
Consistent with our desire to main-
tain and promote friendly relations
with our neighbours, including
Bangladesh, we have been discussing
the issue with the Government of
Bangladesh  through diplomatic
channels.

During bilateral discussions bet-
ween the Bangladesh Foreign Minister
and myself at New Delhiin  Septem-
ber, 1981, it was decided that both
sides would hold talks at the level
of Secretaries to examine all avail-
able data and report to the Foreign
Ministers. It is expected that this
meeting will be held shortly,
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Railway Accidents during April—
October, 1981

843 DR. KRUPASINDHU

BHOI :

SHRI SAMAR MUKH-
ERJEE :

SHRI JAI NARAYAN
ROAT :

PROF. NARAIN CHAND

- PARASHAR:

SHRI SUDHIR KUMAR

GIRI :

SHRI HARIHAR SOREN:

SHRI DAYA RAM SHA-
KYA

Will the Minister of RAILWAYS
be pleased to state :

(a) the number of railway acci-
dents which took plece during Apx il-
October, 1981

{b) the number of deaths resultcd
from such accidents;

{c) the amount of compensation
paid to the victims ;

(d) whether Government have
devised any new system to avoid
train accidents ; and

(e} if so, details thercof ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAILWAYS
AND EDUCATION AND SOCIAL
WELFARE AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS ( SHRI MALLIKAR-
JUNY: (2) There were 700 train
accidentsin the categories of colllsions,
derailments, level crossing accideats
and fire in trains on the Indian
Government Railweys during the
pcgiod 1t April 1981 to 315t October,
1981,

(b 459

(c) Compensation under  the
Ind:an Railways Act, 1860 2and
Accident (Compensatlon) Rules;1950
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will be paid as awarded by the
Ad hoc Claims Commissioners/Ex-
officio Claims Commissiorers. How-
ever, ex-gratia relief has heen given
to next of kin of the dead and to the
injured.

(djand(e). Continnuous efforts are
béing made to minimis¢ incidence
of accidents. Some of the important
steps taken In the recent pest
include :(—

(i) segregation of express stream
of freight traffic, relegating
conventional 4-wheeler stock to
run on slow services and weeding
out of unservicable stock.

lii) pulling up of arrears in
maintenance of track as well as
rolling stock including attention
to bearings ol stock on express
strezm of traffic,

(ii1) introduction of flasher lights
on diesel/electric locos to prevent
further accidents when the other
line on double line section gets
blocked on accound of derailment,

(iv) introduction of breathlyser
test on erigine crew; and

(v) increasing number of ins-
pections including surprise ins-
pections of the workers engaged in
operation of trains.

Talcher-Sambalpur Rail Line

844. DR. KRUPASINDHU
BHOI : Will the Minister of RATL-
WAYS he pleased to state :

(a} whether Government have
completed the exemination of the
revised technoe-ecanomic survey teport
of the Talcher-Sambalpur rail-link;

(b) if so, the decision taken on
the proposed rail-link ; 2nd

{c) when is the construction work
of this reil link is likely to be taken
up ?



225 Writtén Answers AGRAHAYANA 5, 1903 (SAKA) Written Answers 226 -

-THE DEPUTY MINISTER - OF:.
RAILWAYS AND EDUCATION |
AND SOCIAL WELFARE AND IN
THE DEPARTMENT OF PARLIA-
MENTARY  AFFAIRS (SHRI
MALLIKARJUN):* (a) while” the
report of the reappraisal has been
received and considered, some more
investigation, due to presence of, coal
bearing area, has become necessary
and the same is in hand. ’

(b)Y and (c). A final decision in the
matter will be taken in consultation
with the Planning Commission after.
examining all factors, on receipt of
the final repoit. ~ B

K

Participation of India in Inter-
national Forums regarding -
Population Control

845. DR. . KRUPASINDHU
BHOI : Will the. Minister of
HEALTH AND FAMILY WEL-
FARE be pleased. to state :

(a) what is the outcome of deli-
berations that took place in inter-
national forums In various countries
in which India has participated in.
recent months in the matter of
population control ; and :

(b) what conclusion India has
reached in the light of the discussions
held therein to adopt new methods
for bringing the growing population
in India under control ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR): (a)
and (b). In recent months, only one
International Conference namely the
First Asian Parliamentarians Confere-
nce on Population & Development
was held at Beijing to discuss matters
1¢elating to Population control. There
was no official participation by the
Government of India in the " said
Conference. The Indian participation
mas through a delegation sponsored

2473 1L.S—8.

by the Indian Association of Parlia”
mentarians for Problems of Pepula”
tion & Development. No. report
on the deliberations of the Conferénce
has so far been received Dby the
Government of India from the said
association. The question of reaching
any conclusion on the deliberations in
this Conference does not therefore
arise at this stage. .

Survéy Regarding Sl.)}ead of
Leprosy

846. SHRI P. RAJAGOPAL
NAIDU : Will the Minister of
HEALTH AND FAMILY WEL-
FARE be pleased to state : ,

(a) ‘whethcr any survey has been
made regarding the spread of Le-
prosy in the country ; and

(b) if so, the findings and re-
commendations made in this respect ?

THE MINISTER OF STATE
INJTHE MINISTRY OF HEALTH
AND FAMILY WELFARF, (SHRI
NIHAR RANJAN LASKAR):
(a) and (b). Surveys in the endemic
and hyper-endemic arezs of the
country are regularly done as a part
of work of case detection under
Leprosy Control Programme through
Leprosy Control Units and Survey
Education and Treatment  Cen-
tres. The result of these Surveys
form the bas's for the control acti-
vities of these Units.

Setting up of NCERT Branch
at Hyderabad

847. SHRI P. RAJAGOPAL
NAIDU : Will the Minister of
EDUCATION AND  SOCIAL

WELFARE be pleased to state
(a) Whether Government are
intending to set up a branch of

N.C.E.R.T. at Hyderabad ; and

(b) if not the reasons therefor #
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THE DEPUTY MINISTER
IN THE MINISTRIES OF
RAILWAYS AND EDUCATION
AND S50CIAL WELFARE AND IN
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) 1 (2) No.

{b) There is no plan of setting
up branches of NCERT in any
State. It will be better to build
up the counterpart institutions at
the State level, -~

Ccllaborations with Andhrs Pra-
deih are established by NCERT
cither directly, or through its
regional College of Edueation
at Mysore, or more particularly
through its Field Adviser at Hy-
derabad.

Survey of Problem Villages by
World Bank in 1972

848. SHRI P. RAJAGOPAL
NAIDU : will the Minister of
HEALTH AND FAMILY WELFARE
be pleased to state :

(a) whether Government =  are
awsre that the survey of problem
villages made by warld Bank in
1972 is defective ;

(b) whether Andhra  Pradesh
Government represented . to  the
Central Government about it and
asked to permit to add some more
Villages to that list; and

(c) if so, the action taken by the
Central Government in this regard ?

THE MINISTER OF STATE

IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR)
{a) Ministry of Health and
Family Welfare is not aware of any
survey of problem villages by the
world Bank1n 1972 or later in regard
to Health and Family welfare,

(b} and (c). Do not arise.
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6. TR T T A FH FAT
7. GHARE FA4 4T qE FEA(

8. Fifeagel agrRar Al ) Sy
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ST @FaT & | AgTT, g7 ¥ ¢ fafyes
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TATATRRY WA gy B wam
At AR wfong qar g€ A, ¢
araEl 9T ggraafagds fasr frar
AT gwAT 8 )
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(3) #5 geamAl AT F@Ar X
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Jure &TAr W fagamt el
&1 gfwFm

(4) sam fedft #wte gEe-vatad.
Bl 9 g fmeay & qpisfew
gearEY A MTIr F  ATgw 9%
JUATAF  Saw, AU % § @
g wqra wAdw @At ¥ fag
arfas <@ K7

(5) st araret 9veg  arfgs
® 8 Fadr grat &1 qer faer
|y aga ey ¥ fag glavml =
[T

(6) destwars  amdt @

- 39 famr &t faware; s o

(7) warsafas/gredifecs 9€
aur  fawafaaren odesn wrEae
FeAEATd & faw amar

Outdated Notes on C.G.H.S.

852. SHRI RAJNATH SONKAR
SHASTRI : Will the Minister of
HEALTH AND FAMILY WEL-
FARE be pleased to state : ’

(a) Whether .it is .@ fact that
notes on CGHS incorporated in"the
Manual of Office Pracedure are
outdated and lack information

(b) if so, what steps have been
taken to update them;

5
1'1

(c) Whether a copy of thé same
will be laid on the Table of the
House ; and

(d) if not, the reasons thercol ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR) :
(a) The Manual of Office Pro-
gedure_does not contain notes en
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‘\GHS, However there is a  Com-
pilation of CGHS Orders & Ins-
tructions which is heing followed.

(b} tw (d) Up-to-date draft
rules on CGHS atc under prepzra-
tion ini corsultation with the Minis-
try of Law.

Facilities in Government Girls
School, R.K. Puram and
Sarojini Nagar

853. SHRI RAJNATH SONKAR
SHASTRI : .

SHRI R. L. P, VERMA :

- Will the Minister of EDUCA-
TION AND SOCIAL WELFARE
be pleased to state ;

{a) whether the fans in Govern-
ment Girls Schools, Sector I, R.K.,
Puram, and Government School No.
1, Sarojini Nagar,. New Delhi did
not work in the last summer sezson
thereby causing physical punish-
ment to the students ;

(b) if so, have these heen made
serviceable row ; and

(c) whether the lighting arrange-
ments in the cless rooms and the
drinking water facility for the child-
ren are adequate and safe ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIJL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLI-
KARJUN) (2) According fo
information received {rom the Delhi
Administration, some fans were out
of order for some time. The students
were, hhwever, seated in ther rooms
having the facility of fans to avoid
inconvenience, ’

(b) Yes, Sir.
(o Yes, Sir. .

242

Influx of refugees from
Bangladesh

854. SHRI RAJNATH SON-
KAR SHASTRI :

SHRI M. RAMGOPAL
REDDY :

SHRI BAJU BAN
RIYAN :

Will the Minister of EXTE R-
NA L. AFFAIRS be pleased to state :

(a) whether Government’s atte-
ntion have bheen drawn to the news
item captioned “‘concern at infiux”
appearing in the Indian express
of g3oth Sepetember, 181 ;-

(b) if so, the reaction of the
Government thereto, ;

(c) whether Bangladeshh Govern-
ment have been told of this exodus
and asked to check the same ; and

(d) the reasons for not checking
the influx by our border security
forces ? ‘

THE MINISTER OF EXTER-
NAL AFFAIRS §(SHRI P V.
NARASIMHA RAO) (a) Yes,
Sir.

(b) and (c) Government have
taken up ‘the matter through dip-
lomatic channels with the Govein-
ment of Bangladesh requesting an
early return of the refugees Govern-
ment have also stressed in “this
context  that adequate  assur-

‘ances should be given to the refu-

Eees so that they can return with
onour and dignity and without
fear of molestation. The Banladesh
Governmnt have inidicated their
willingness to take back the tribals

-who had _crossed over to India.

Meetings of the concermed district
officials have also been held to dis-
cuss speedy repatriation of the tribals.

__(d) .Our Border '.Security Forces
did not turn back the trihale due
to, humanitarian  ¢orddr retion..
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Arrangement for Asiam Games

855. SHRI BAL
WASNIK :

SHRI HARISH KUMAR
GANGWAR :

‘Will the Minister of EDUCATION
AND SOCIAL WELFARE be
pleased to state : -

(a) whether the work relating
to consruction and provision for
various facilities for the = 1982
Asian Games has heen going on as
‘per schedule

KRISHNA

.
3

(b) what are the original and
rtevised estimates of the stadia,
hotels, approach roads etc. and the
total expenses on the games ; and

(¢) what are the financial allo-
<cation made to far and yet ta be
made from internal and external
soyrces to meet the expenses on the
games ° '

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAILWAYS
AND EDUCATION AND SOCIAL
WELFARE AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKARJUN):
(a) Yes, Sir,

(b) Forholding the Asian Games,
1982, the expenditure as at present
appr oved to be incurred by the
Government is Rs . 54.8 3 crores.
In addition to this, the Delhi Develop-
ment Authority will ineur an ex-
pendityre of Rs. g.35 crores towards
the construction ofan Indoor Stadium
at the Rajghat Sports Complex and
the New Delhi Municipal Com-
mittee will incur an expenditure of
Rs. 2.75 crores towards the con-
struction of a Swimming Pool.

v

The construction of hotels, app-
roach roads, etc., are not bemng
financed from the Asian Games
Budget. These projects are being
undertaken under the normal plans
of the concerned authorites. Only
in some cases, the time schedules
have heen advanced so as to make

NOVEMBER 28, 1981
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the facilities available during the
Asian Games, 1982. Tlic constraction
and other agencies have heen asked
to furnish revised estimated where
neces " vy.

(c) Against  the approved ex-
penditure of Rs. 54.83 crores, an ex-
penditure of Rs. 7.06 crores had been
incurred up to 1980-81; and a
Budget provision of Rs. 31.24 crores
has been made for the year 1981-82.
His Highness the Amir of Kuwait
has given a cash grant of Rs. 12.00
crores for construction of an indoor
stadium for Asian Games in India.
No offer from any other country
has so far been received as foreign
assistance. However, some foreign
firms have agreed to gift or provide
on free Joan basis some equipment
for the conduct of the Asian
Games 1982.

News Item Captioned unauthori-

ged Testing of Patients at AIIMS

and L ‘‘3 way - Management at
AlIMS”

856. DR, A.U. AZMI:
SHRI INDRAJIT GUPTA
SHRI K. MALLANNA:

SHRI CHINTAMANI
JENA :

Will the Minister of HEALTH
AND FAMILY WELFARE be
pleased to state :

(a) whether Government’s
attention have heen drawn to the
news items captioned ¢“unauthorised
testing of patients at AIIMS”
appearing in the Indian Express
dated the 22nd September, 1981;
and L ¢‘3-Way’’ management at
AIIMS?” appearing in the Hindustan
Times dated 29 October, 1981 ; and

(b) if so, the reaction of the
Government thereto with datails
of action taken to the state
of affairs prevailing in the Institute
and set the matters right in the
overall interest of patientss ?
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THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR)

(a) Ves.

(b) The all India Institute of
Medical Sciences has reported that
the reports published in the “Indian
Express” on 22nd September, 1981
entitled ¢“Unauthorised testing of
patients at AIIMB’ and that in the
¢“The Hindustan Times” entitled
»3-way _management at AITMS
published on 2gth October, 1981 are
factually incorrect. The Institute, a
statutory, autonomous body has fur-
the reported :—

(1Y The AIIMS Hospital isa re-
ferral hospital and  affords
treatment aspe: thenature and
serigusness of the patient‘s
illness irrespective of the agency
which refers to the pa.iént.
As regards patients attended
to by the department of Nuelear
Mcc{icinc, these patients are
cither referred the In-
stitute Hospital or by general
practitioners, Patients referred
from outside agencies form an
average of about 1 9%  of
the total number of cases.
Patients are not charged any-
thing for the investigative
progedures. However, because
of shortage of X-ray films,
those who can afford are re-
requested to buy them. The
unutilised portions of
such films ave utilised for
meeting the needs of the poor
patients and not sold in the

market as reported in the press.

{2) As regards the report about
3 Way Management at the
Institute, the affairs of the
AlIMS Hospital are managed
by the Hospital Management
Board consisting of senior faculty
avid other staff members of the

Institute nominated by the
Director. While a cenior Pro-
fessor is the Chairman of the
Board, two Associate Professors
are entrusted with various res-
ponsibilities relating  to
Hospital Administration, one
of whom is 2 non-mediczl
person while the other is a
medical professional, There is
no confusion in the administ=
ration of the  Hospital,
The Hospital Management
Board, which meets every for-
night is over-all responsible for
the proper functioning and
administration of the Hospital.

Coal Shortage for Khurju
Pottery Units

857. DR. A. U. AZMI : Wil] the
Minister of RAILWAYS be pleased
to state :

(a) whether Government’s atten-
tion has been drawn to the news
item  captioned “shortages hit
Khurja pottery units’’ appearing in
the Indian Express dated 25th
September, 1981 ; and

(b) if so, reason for shortsupply
of coal wagons t¢ Khurja pottery
units and the action taken by Go-
vernment thereahout ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : {(a) Yes.

(b) Khurja  Potteries require
stcam coal from Raniganj field,
availability of which is limited.
However, supply of coal to them
is being stepped up.
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Legislation for more curbs
on Bahy Food Sale

858. DR. A.U. AZMI : Will the
Minister of EDUCATION AND
SOCIAL WELFARE Dbe pleased
to stats :

(a) whether Government’s atten-
tion has been drawn to the news
items captioned ‘‘Indian code for
more _curbs  on haby food sale”
appearing " in the Indian Express
dated g1st Octobr, 1681 ;

(b) ifso, thereaction of Govern-
ment thereto ; and

(c¢) action taken amongst others
on the following :—

(i) to bring legislation for en-
forcing the provisions of the Indian
code ;

(ii) to regulate the marketing of
substituts for breast milk and
also for feeding bottles ;

(iii) to curb advertisements and
other forms of sale promotion of
infant foods ;

(iv) to curb contact directly or
indirectly with the consumers or
their family members ;

(v) to curb financial or material
inducements  offered by manu-
facturers or distributors to health

workers or members of their
families ; and
.(vi) to  display the caption

¢‘breast milk is the best for the
baby” ? .

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) Yes, Sir.

(b) and (¢) The Working Group
constituted by Government of India

NOVEMBER 26, 1981
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to formulate a Code of Conduct
for Production and Marketing of
Baby Foods and Feeding Bottles,
has submitted its report. The
recommendations of the Working
Group are under consideration of
Government of India.

Indo-Tibetan border trade

859. SHRI KAMAL NATH :

SHRI KRISHNA KUMAR
GOYAL :

SHRI SONTOSH MOHAN
DEV :

SHRI P. NAMQYAL kS
7ill the Minister of EXTERNAIL

. AFFAIRS be pleased to state :

(a) whether China is keen to

_resume Indo-Tibetan border trade ;

(b) whether any indication to
this effect was available during the
visit of Indian Pilgrims to mount

. Kailash and Mansarover ;

(c) whether Chinese have shown

_Interest in Indian Hindustan Ma-

chine Tool watches, stoves and

clothes ;

(d) whether any formal move in
this ~ direction' has’ bcen'ma.dc by
Beijing ;

(e) whel.hcr any talks in  this
regard have been held ; and

(f) if so, the outcome thereof ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P. V.
NARASIMHA RAO) : (a) to (c)
During the pllgnmages to Kailash
and Mansarovar some  Chinese
officials responsible for adminis-
trative arrangements for the pil-
about
Indian  goods, specially those
carried by pilgrims, such” as HMT
watches, stoves etc.

-(d) and (e) No., Sir.
(f) Does not arise.

Y
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P. M.’s Visit abroad

860. SHRI ., V.DESAI : Wwill
the Minister of EXTERNAL AF-
FAIRS be pleased to state :

(a) whether it is a fact that
duting the month of September,
-1981 and October, 1981  Prirhe
Minister of India visited number of
countries apart from attending the
Commponwealth  Conference and
.Cancun summit ; '

(b) if so, whether during these
two meétings she had also met a
number of foreign heads including
U. S. President and Chinese Prime
Minister ;

- (c) if so, whether as a result of
the  discussions with various
heads of the Governments’ many
differences and  misunderstandings
existing between India and these
countries, have - been removed to
a greater extent ;

(d) ifso, is italsoafact thatthe
attitude of these countries have
considerably  changed - towards
India ;

(e) if so, to what extent ;

(f) whether it is also a fact
that Prime Minister also visited
France and Itay ;

(g) if so, whether number of
economic and political pacts were
signed with these countries ; and

(h) if so, the main features of
the same ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P. V.
NARASIMHA RAO) : (a) Yes,
Sir,

(b) Yes, Sir.

(c) to (e). During the meetings
our Prime Minister had with various

;Heads of Government, discussions
inter-alia, on matters of bilateral

intcrests  had taken place. These
bilatewal  contacts “had provided
a very welcome opportunity” for
‘wide  ranging discussions. While
the extent of the impact of these
discussions on India’s relations
.with the countrics concerned cannot
.be assessed in exact terms, there is
no doubt that these  discussions
-have resulted in a better percep-
tion by scveral foreign Hceads of
Government of the interests, prob-
lems and concerns of India as well
as of our attitudes towards impors
tant  international and regional
questtons.

{f) to (h), Yes, Sir. During the
visit to France, a Joint Declaration
regarding the international political
and economic situation was issued
and four Memornda of Understand-
ing relating to the following were
,signed :

(i) Cooperation in coal- min-
ing ;%
g

(iiy Cooperation in  the field of
Environment ;

(ii1) Creation of an Indo-French
Group on Energy ;and

(iv) Agreement bhetween  the
two countries for the creation
of'a power Testing Facility.

No specific agreement avas signed
during the visit to Italy, although
the discussions indicated avenues
for increased bilateral coopertion
which will now be followed up.

Financial Incenti ves for Produ-
ction of Multi-Axle Commer-
cial Vehicles

861. SHRI B.V. DESAI : Will
the Minister of SHIPPING AND
TRANSPORT be pleased tc state :

(a) whether his ministry has
mooted a proposal for grant of
financial incentive for production
of multi-axle commercial vehicles
with laiger haulage capacity ;
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(b) if so, whether these are
more fuel efficient than the single
or dual adle vehicles which are now
being used all over the world for
long distance traffic ;

{(¢) whether the two major manu-
facturers of commercial vehicles,
TELCO and ASHOK Leyland,
have already commenced experi-
mental production of multi-axle
vehicles ;

(d) if fo, whether they are
CXEecttd tc manuwfacture about 300
vehicles per annum ;

(e) whether his ministry is consi-
dering various other measures to
ensure that sustained demand for
these vehicles is generated and the
preference to be given to the multi-
anle vehicles operators in allotment
of national and zonal permits ; and

() if so, to what extent assistance
have been provided to them ?

THE MINISTER OF STATE.

IN THE MINISTRY OF SHIP.
PING AND TRANSPORT (SHRI
BUTA SINGH) : (a) and (b). The
Transpcrt  Development  Council
in its meeting in September, 1981
has recommended that production
and operation ¢<f multi-axle vehi-
cles be encouraged because of their
fuel-efficiency and large haulage
capacity, compared to conventional
twn axle vehicles, Various sugges-
tious such as financial and  other
incentives for enccuraging produc-
tion and operation of such vehicles
are being examined in consultation
with the concerned «epartments.

o —_ e e M mI I e
(¢) and (d). Ashok Leyland have
already  Introducerdd 2 three-axle
vehicle in the market and their
Froduction programme for the year
1gB1 is cstimated at 400. TELCO
have undertaken experimental prc-
duction of multi-axle vehicles.

{e) and (f). The suggestions to
this effect are also being considered.

NOVEMPBER 26, 1981
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Rail accidents during September

862. SHRI M.V. DESAI : Will
the Minister of RAILWAYS be
pleased tc state !

(a) whether it is a fact that
during the month of September,
there were unprecedented 1ail acci-
denits in the country ;

(b) Is it also a fact that almcst
ali the accidents of the railwa
had been due to sabotage by anti-
social elements or by foreign elements
which are very actlve ?

(c) If so, what steps have been
taken or being considered to meet
this serious threat ?

THE DEPUTY MINISTER
IN THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY  AFFAIRS (SHRI
MALLIKARJUN) : (a) No. Dur-
ing September, 1981 there were 108
train accidents against 118 during
July and 108 in August, 1981.

(b) No.

(c) Does not arise. However, as
a precauionary measure, intensive
track patrolling by railway gang
men and police has been introduced
in sabotage prone and vulnerable
sections.

Statement made by Pak Presi-
dent about line of contrel in
Kashmir

863. SHRI B.V. DESAI

SHRI KRISHNA CHAN-
DRA HALDER :

SHRI GHULAM
RASOOL KOCHAK :

SHRI ARJUN SETHI :

SHRINAWAL KISHORE
SHARMA :

SHRI BALA SAHEB
VIKHE PATIL :

Will the Minister of EXTERNAL
AfTairs be pleased to state :
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(a) whether Gavernment’s atten-
tion las been drawn tg the state-
ment made by the Pakistan Presi-
dent in which he has mare clear
that he will not allow the iine of
control In Kashmir to be turned
into a natural boundary between
India and Pakistan ; .

(b) if so, whether he has also
pointed out that India wanted t
turn the line 6f contrél rito 2 natura
boundary but Pakistan are not in
favour of it and will not allow it;

(c) if so, whether any such
proposal was conveyed to the Paki-
stann by the Indian Government ;

(d) if so, the details of the
same ; and

&) what are the steps Govern-
ment are considering to take back
the territory illegalty occupied by
Pakistan in J&K State ?

THE MINISTER OF EXTFR-
NAL  AFFAIRS (SHRI P.V.
NARASIMHA RAO): (a) and (b).
Government have seen  Press
reports to this effect.

(c) No, Sir.
(d) Does not arise.

{e) It is Gevernment’s pelicy to
settle the issue arising out of Paki-
stan’s occupation of a part of Jammu
and Kashmir peacefutly, and through
bilateral negctiations.

Persons benefited by adult edu-
cation projects and allocations
madetherefor during Sixth Plan

864. SHRI JAI NARAYAN
ROAT :  Will  the  Minister
of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) the number of persons bene-
fited by various Adult Education
Projects in the country State-wise

(b) the number of Scheduled
Clastes/Scheduled  Tribes benefited

, by these projects, State-wise ;

(¢) the expenditure incurréfl on
these projects vo far, State-wise and
year-wise ; and v

(d) the allocation of funds for:
these projects for .the Sitth Five
Year Plan period, State-wise ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOLIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-

NTARY  AFFAIRS (SHR!
MALLIKARJUNJ : (a) and (b).
Statement showing the position at
the end of June 1981 regarding the
number of beneficiaries enrolled in
the Adult Education Projects, in-
cluding the number of bereflciaries
amcng Scheduled Castes ahd Sched-
uled Tribes is attached (Annexure-
I). [Placed in Library Ses No.
LT-2956/81].

(c) Statement showing State~
wise expenditure incurred on Adult
Education during 1978-79, 1979-80
and 1980-81 is attached (Annexurc«
I1y. [Placed in Library See No.
LT-2956/81].

(d) Statement showing State-
wise outlays earmarked for Adult
Education in the Sixth Plan (198c—
85) is attached (Armexure-III).
[Placed  in  Library Ses No.

* LT-2956/81].

Test of Anti-Polimyelities
Vaccine in Netherlands Institu-
te for Public Health

865. SHRI JAI NARAYAN
ROAT: Will the Minister of
HEALTH AND FAMILY WEL-
FARE be pleased to state :

(a) whether Government have
tested with success a new antipoli-
myelities vaccine developed inr the
Netherlands Institute for - Public
Health; and
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(b) fsy, waat are the details in
this regard ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR) : (a)
and (b). Testing of the new anti-
polimyelities vaccine developed. in
Netherlands Institute for Public
Health is being undertaken by
Haffkine Bio-Pharmaceutical
Corporatien Ltd. Bombay,

Grants to Voluntar.y Organi-
sations for new Hospitals in
: Rural Areas . -

866. SHRI = JAI NARAYAN
" ROAT:

SHRI D.M. °
_GOWDA:

PUTTE

Will the Minister of HEALTH
AND FAMILY WELFARE be
pleased to state:

(a) whether it is a fact that Govern-
ment have Jaunched a  scheme
offering grants to voluntary organi-
sations to help them to set up new
hospitals and dispensaries in rural
areas; and

(b) if so, what are the details in
this regard and the allocation of fund
for this scheme (state-wise figures) ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN  LASKAR):
(a) Yes.

(b) Grants under the scheme are
given for non-recurring expenditure
such as purchase of land, construcs
tion of haspital building, purchase of
hospital equipment etc. The total
non-recurring expenditure is to be
shared by the Central Government,
State Government or Union Territory
Administration and the  grantee
Institution on a matching basis.
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A proyision of Rs. 50.00 lakhs
has heen made for the scheme during
the year 1981-82. There is no state-
wise allocation of funds. The grants
are given to voluntary crganisations
in different States/Union Territcries
on recommendations ¢f State Gavern«
ments etc. if they satisfy the conditions
governing the scheme.

GRA-ATE I AT Y A HIAT

867. st By wi wfm o
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Shifting of Western Railway H.Q .

868. SHRI CHHITTUBHALI
GAMIT: Will the Minister of
RAILWAYS be pleased to state:

(a) whether the Chief Minister
of Maharashtra has expressed his
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view absut the shifting of head-
quarters of Western Railways from
Bombay to some other place keeping
in view the over population of Bombay;

(b) whether Government intend
to shift the headquarters of the

Westein Railways to Ahmedabad or -

Baroda or Gandhinagar in Gujarat
keeping in view the views of the

M.aharashtra Chief Minsister; and "

(c) if s>, the timz by which
kheadquarters of the Western Rail--
ways will be shifted to any place in
Gujarat ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF RAILWAYS AND
‘EDUCATION AND SOCIAL

WELFARE ANDIN THE DEPART-

MENT OF PARLIAMENTARY

AFFAIRS (SHRI MALLIKAR]JUN):
£a) and (b) No.

(¢) Does not arise.

Number of Officers Serving in
Shlpping C>rporation of India

869. DR. VASANT KUMAR
PANDIT: Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state: :

(a) the number of officers, ser-
wing in Shipping Corporation of India
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as on 1 September, 1977, 1978,
1979, 1980 and 1981 and the number
of them eligible for promtions as per
the prevalent norms as on that date;_

(b) the number cf officers pro-
moted during each year of 1977,
1978, 1979, 1980 1981 and the per-
centage of this figure to total number
of officers and number of officers:
eligible for promotions; and

(c) if so, what are the reasons in
granting such large number of pro-
motions to officers on one hand, and
quite few to the class III and IV
employeeson theother,and whatsteps
the Shipping Corporation of India
management propases to take to re-
move the disparity ?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEE-
RENDRA PATIL) : (a) ana
(b). The number of officers serving in
the Shipping Corporation of India
as on 1st January 1977, 1978, 1979,
1980 and 1981, the number eligible
for promotion as per the prevalent
norms as on that date, number of
officers promoted during each years
the percentage ot this figure to total
number of officers and to the number
eligible for promotion are furnished
below:— '

1977 1978 1979 1980 1981

WNo. of officers serving in

the S.C.L . . 390 442 468 496 521
No. of officers eligible for '

promotion . . 156 141 209 255 274
No. of officers promoted 76 47 72 81 *
Percentage of promotees

to total number of offi-

cers . . . - 19.49% 16.3% 15.38‘%3 16.33% 21.3%

1y

2473 L.S=9
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I 2 3 4 5 6
Percentage of promotees
to the total number.of
officers eligible for pro-
motion . . 48.72% 33-33% 34.45% 31.76% 40.51%

Note: The reason for indicating the strength as on 1st January is that promotions
in officers’ cadre are made by the Shipping Corporation of India annually
w.e.f. Is January (and not from Ist September as in the case of' staff). The
eligibility of the officers for promotion to the nexthigher gradesis also deter-
mined with reference to the said date, i.e. Ist January and not Ist September.

(c) The promotion policy in
respect of the «cfficers and staff
cannot be identical as the two grcups
of employees perform different types
of work. The promotion of the staff
is governed by an agreement signed
in August 1992 and is followed meti-
culousfy. In the case of officers, there
are no guaranteed promotions and
all the promotions are need-based.

I.n view of the above, it is neither
possible nor expendient to strike a
balance between the two groups.

Pronotions to Officers Vis-a-Vis
G'l?ss_ll'l and IV Employees in
Shipping Corporation of India

870. DR. VASANT KUMAR
PANDIT: Will the Minister of
SHIPPING AND TRANSPORT be
pleased tostate:

(a) the total number of Clas:
IIT and IV employees working in
?lllpgmg G%rpcration of India as on
st oeptember, 1977, 1978, 1 s
1980and 1981 and thenumger of tl?xz:?n
eligible for promotions as per the
prevalent norms as on that date;

(b) the numbe: of Class 11l and IV
employees promated during the years
1977, 1978, 1979, 1%80 and 1981 and
the percentage of this figure tc total
number cfClass ITT and IV employces
and number ¢f Class IIT and IV
emplcyees eligible for promotion;
and

(c) whether the ¢Computer agree-
ment’ stipulatcs the minimum numbe~
of promotions tc be given to Class
IIT and IV employees ?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEER-
RENDRA PATIL):

(a) and (b). The tota] number of
Class III and IV employees working
in the Shipping Corporation or India
as on 1st September,1977 1978, 1979,
1980 and 1981, the number eligible
for promction as per the prevaient
norms as ¢n that datc, the number of
Class ITI and IV employees promoted. .
during these years and the percentage
of promotees to tetal number of Class _
III and IV employees and number of
Class 111 and IV employees eligible
for promotion are furnished below—:

" 1977

—

1978 1979 1980 1981

Total No. of Class 111 and
IVemployees working in

the S.C.I. 1144

1117 1093 1042 1005
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I 2 3 4 5 6
No. of Class III and IV
employees eligible for
promotions as per the
prevalent norms as on

that date. . . 869 894 880 822 864
No. of Class III and IV
employees promoted

during these years . 84 55 97 77 5

Percentage of promotees '
to total No. of Class ITI

and IV employees 7-34%
Percentage of promotees

to No. of Class I1I and

IV employees eligible

for promotion 9.67%

1

4.92%

6.29%,

8.87% 7-39% ©0.5%

11.009%, 9.37% 0.6%

(c) Yes, Sir.

Report of an Inaspection Team on
working of Kenmdrya Hindi
Sansthan

871. DR. VASANT. KUMAR
PANDIT: Will the Minister of
EDUCATION AND SOCIAL WEL-
FARE be pleased to state:

(a) whether an Inspection Team
appointed to lock into the wnrking
of the Kendriya Hindi Sansthan, has
submitted its report tc Government;

(b) if so, what are.the main high-
lights ¢f the Report and what are
its findir.gs;

(c) whether it is a fact that the
report hasenlisted seriousirregularities
in its functioning, and financial and
administrative matters of the In-
stitute;

(d) whether audit cbjections raised
on various items have been replied
and if riot, what actieni was taken;
and ' : : o

e . e

(e) what steps Government have
planned to put Kenoriva Hind?

Sansthan in proper shape and crder
in wew of the serious implications of
the findings of this CGommittee °?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAILWAYS
AND EDUCATION AND SOCIAL
WELFARE AND INTHEDEPART-
MENT OF PARLIAMENTARY

AFFAIRS :(SHRI MALLIKARJUN)i
(a) to (c?. An inspection team con-
sisting ¢f officers of the Ministry of
Education visited the Kendriya Hindi
Sansthan to inspect certain records
following complanits of adm.inist-
rative and financial irregularities.

The inspection team has submitted its

Regort tc the Chairman of the San-
sthan. and the Director has heen

requested to furnish his comments
tereon. The Report of Imspection

Team and the comments of the Direc-

tor will be placed before the Finance
Committee/Governing Council and

Mandal for deciding the further
toutse of acticn. Since the comments
of the Director on the Report are still
awaited, it will be prematurc to say
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anything in this regard. So far as
audit objections for the year 1979-80
are concerned these have béen repiied
to by the Director, Kendriya Hindi
Sansthan, Agra to Acccountant
General, U.P. Allahabad.

White Paper on Education
Policy

872. DR. VASANT KUMAR
PANDIT : Will the Minister of
EDUCATION AND SOCIAL WEL-
FARE be pleased to state:

(a) whether Government have
prepared a white paper on National
Education Policy; and

(b) if not,‘thc reasons therefor ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAILWAYS
AND EDUCATION AND SOCIAL
WELFARE AND IN THE DEPART-
MENT OF PAMLIAMENTARY
AFFAIRS (SHRI MALLIKARJUN):
(a) and (b). The National Policy on
Education. adopted in 1968, continues
tc be in forced

National Commission on Edu-
cation

 873. SHRI NARAIN CHAND
PARASHAR : Will the Minister
of EDUCATION. AND SOCIAL
WELFARE be pleased to state:

(a) whetker Government have re-
ceived the resolutions passed by the
National Convention of Teachers
organised by the Indian National
Teachers® Congress at New Delhi
on 21st and 22nd August, 1981;

(b) it so, the exact text of the
Resolutions received and whether
Government have taken any de-
cision/action on them, especially on
the demand 1or setting up of a Natio-
nal Commission on Educatjon, on a
permanent basis, covering all as-
pects® stages and sectors of education
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including training and research;
and

(c) if so, the nature of discussion/
action taken and if not, the likely
date by which a decision would be
taken?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY  AFFAIRS. (SHRI
MALLIKARJUN) : (a) Yes, Sir.

(b) and (c) The text of g resolu-
tions received is given in Annexure.
[Placed in library. See No. LT-
2957/81]. The contents of the reso-
lutions have been noted. Since these
cover a very wide field of educa-
tional reform which is a continuous
process, no firm date regarding de-
cisions can be indicated.

Proposal to extend Roll on and
Roll off Traffic to New Mangzalore
Port

874. SHRI JANARDHANA
POOJARY : Will the Minister of
SHIPPING AND TRANSPORT
be pleased to state;

(a) whether Karnataka Govern-
ment has sent a proposal to extend
roll off and roll on traffic to New
Managalore Port;

(b) if so, whether Government
has taken any decision on it;

(c) the estimated amount re-
quired to extend the traffic;

(d) the details thereof; and

(¢) if no , the reasons therefor ?

THE MINISTER OF SHIPP-
ING AND TRANSPORT (SHRI
VEERENDRA PATIL): (a) to (e)
The Governmen .of India have not
received any proposal from the Kar-
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nataka Government to extend Roll-
off and Roll-on traffic to New
‘Mangalore Port. However, Mogul
Line Limited is considering a pro-
posal to  introduce Roll-on-Roll-
off passenger-cum-cargo  service
between Bombay and Goa which
may be extended; if necessary, to
Jaffarabad in the North and Man-
galore in the South.
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Success in the Field of Lapro-
scopic Tubectomy

876. SHRI VIRDHI CHANDER
JAIN : Will the Minister of HEALTH
AND FAMILY WELFARE be
pleased to state:

(a) the success achieved so far,
during the previous and the current

year in the field of laproscopic tube~
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tomy under the family planning
programme in variqus States;

* (b) whether it is a fact that this
programme received overwhelming
approval from our Common folk;

(e) if so, the special measures be-
ing taken by the Depariment to
promote the above programme;

(d) the number of doctors given™
training in  various States of the
country in the above programme;
and '

(e) steps being taken to promete
the training programme in future ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR) :
(a) The figures of tubectomy opera-
tions, performed by different me-
thods, are not collected or main-
tained separately. As per available
information, some States have per-
formed well in laproscoplic  tubal
sterilisation.

(b) In some States, laproscopic
sterilisation is  gaining popuilarity
and in some others, other techniques
Rave more popular acceptance.

. (c) The Government consider all
safe techniques of sterilisation at
par. The Government do not pro-
mote any particular technique of
sterilisation in preference to athers.
The technique for female sterilisa-
tion depends on the skill and expe-
rience of the surgeon, available
physical facilities and environmental
<onditions.

(d) A large number of doctors in
_Government Service as well as pri-
vate practitioners have been perfor-
ming Igpmscopy. However, to en-
sure uniform standard of training,
the Government approved three
laprascopic training centres in the
country. So far, 47 teams (each
consisting of a Senior Gynaecologist,
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-Operation Theatre Nurse and
Theatre Technician) from different
States/U.Ts. have been trained in
laproscopic techniques and in pre-
-ventive maintainance of equipments
in these three centres. Besides others
are being trained locally in some
States. '

(¢) Training programme  con-
tinues through the three training
centres. States Governments have
also been  requested to identify
one training centre in their own
State to enable them to train other
gynaecologists of the State in lap-
roscopic techniques.
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MCC Cricket Team

“879. SHRI INDRAJIT GUPTA:
SHRI K. A. RAJAN :
Will the Minister of EDUCA-

TION AND SOCIAL WELFARE
be pleased to state :

(a) whether it is a fact that
WGovernment have cleared the tour

270

of MCC Team inclusive of Boycott
and Cook for playing in India ; and

(b) Iiso, whetheritis not India’s
policy to totally boycott the apar-
theid regime and its supporters in
any form ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) Yes, Sir.

(b) Permission to the MCC team
to visit India doesnot in any way
compromise India’s principled stand
against apartheid and India’s total
boycott of the racist regime in all
fields including sports.

Indian delegation’s visit to
hina

88o. SHRI H. N. NANJE
GOWDA :
SHRI M. V. CHANDRA-
SHEKARA MURTHY :
SHRI N. E. HORO :
SHRI K. MALLANNA :

SHRI KESHAORAO
PARDHI :

Will the Minister oi EXTER-
NAL AFFAIRS be plesed to
state :

(a) whether any final decision
on the date has been finalised for
the Indian Delegation’s visit for
talks on further normalisation of
relations between India and China ;

(b) if so, whether any date has
been fixed for the talks ;

(c) what is the progress made so
far for improving the relaiions bet- .
ween the two ccuntrie- ; and

(d) whether the latest “attitude
ot China has made it difficult ior
+India to improve the relations and
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has also hindered the normalisa-
tion of the relations between the
two countries ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P. V.
NARASIMHA RAQ) : (a) and (b).
In consultation with the Chinese
authorities the dates December
10-14 have been fixed for the
officials’ talks to be held in Beijing.

(c) and (d). Relations have been
improving gradually; there are
increasing contacts and exchanges.
Indian pilgrims have resumed
visits to Kailash and Mansarovar,
following the Chinese decision to
reopen the routes to the holy places.
Apart from the routine exchange
ofP delegations and sports teams ;
the visit to India in June this year
of Chinese Foreign Minister Huang
Hua and Prime Minister’s meeting
with Chinese Premier Zao Ziyang
in Cancun on OQctober =22, may
be considered significant.

Government intends to continue
its efforts to normalise relations,
and it is our hope that the Chinese
Government will reciprocate.

North-South Summit

881. SHRIMATI GEETA MU-
KHERJEE : Will the Minister of
EXTERNAL AFFAIRS be pleas-
ed to state :

(a) is it true that modification
of International Monetary Fund
and World Bank decision making
procedure by making them subject
torevision by U. N. General Assemb-
ly constifutes one of the major
demands of the Third World coun-
tries in view of the bias and weight-
ed voting capacity of U. S. and
other industrialised nations ;

(b) it is also true that President
Reagan at the very outset of Cancun
meeting stated unambiguously that
his Government would refuse to
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entertain any proposal intending
to modify International Monetary
Fund and World Bank decision mak-
ing procedure ; and

(c) if answer to (a) and (b) are
in the affirmative whether * the
Cancun meet registered any subs-
tantial gain in respect to the Third
World interests ?

THE MINISTER OF EX-
TERNAL AFFAIRS (SHRI P. V.
NARASIMHA RAO) : (a) Yes,
Sir.

(b) In his policy statement made
on the first day of the Cancun
meeting, President Reagan referred
to four essential understandings in
the context of Global Negotiations..
One of these related to respect for
the competence, = functions and
powers of the specialised agencies
and the understanding that the
decisions taken by the specialised
agencies are final.

(¢c) The gains of the Cancun
meeting are to be viewed in res-
pect of the totality of the outcome
of the discussions held there and
the consensus there on important
issues such as, Global Negotiations,
the need for increased energy
investment from both private and
official sources in developing coun-
tries, etc. The text of the summary -
by the Co-Chairman of the Can-
cun meeting has been laid on the
Table of the House in reply to
Starred Question No. 70 dated
26-11-81.

Theft in special Kalka Mail
on 4th October, 1981

882. SHRIMATI GEETA MU-
KHERJEE : Will the Minister of
RAILWAYS be pleased to state :

" (a) whether it is a fact that
luggage and personal belongings
worth over a Iakh of rupees were
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lost by theft from the passengers
travelling by special Kalka - Mail
in the first clase frem Delhi to
Howrah on 4th October, 1981 ;

(b) if so, the details thereof and
Government‘s reaction thereto ;

(c) whether itisa fact that such
thefts and organised robberies have
became a routine affairs nowadays
in Railways ;

(d) ifso, the details ; and

(e) what vigorous measures are
being taken to ensure the safety of
passengers in Railway ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) Yes.

(b) On 4-10-81, 4 passengers tra-
velling in first class Compartment of
Down Pooja Special train lodged
acomplaint at Government Railway
Police, Mughlsarai  that their
valuables  jewelleries, cash etc.
worth about Rs. 85-000 were found
stolen when the  train started
from Mirzapur. Government Rail-
way Police, Mughalsarai transfer-
red the papers to Government
Railway Policc, Mirzapur wherte a
case no. 188 dated 15-10-81 wasu
registered and the same is under
investigation.

(c) and (d). During the period
January—October, 1981, 313 cases
of robberies/dacoities in  trains
have been reported.

(e) Government Railway Police
who are responsible for safety
and security of passengers’ trave-
lling in trains and their belongings
are making efforts to control crimes
on Railways by providing escorts
in trains, surveillance over criminals,

arrecting and prosecuring them in
specific  cases. R.P.F. is assisting
lhe Government Railway Police in
this regard.

Import of Wagons

883. SHRIMATI GEETA MU-
KHERJEE : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Railway Board
has decided to import 20,000 cast
steel BOXN Wagons at the cost of

100 million dollar ;

(b) ifso, whether this import is
tied to the World Bank Loan, sought
for modernisation and improvement
of haulage in the Indian Railways ;

(c) if so, what are the considera-
tions for this change which is going
to hit domestic wagon building
industry very hard ; and

(d) whether Government are
aware that this shift in the policy
of the Railway Board is going to
very adversely affect of the West
Bengal Engineering industries which
are largely dependent on orders
for railway rolling stock ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARAMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) There is
no proposal to import any BOXN

wagons.

(b) and (c). Do not arise.
i
(d) There deing no plan to
import any wagons, the question
of any indigenous engineering units

getting adversely  affected does.
not arise. :
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Dankuni-Sheakhala Line

884. SHRI SATYASADHAN
CHAKRABORTY :
SHRI RUP CHAND PAL:
SHRIHANNANMOLLAH

Wilt the Minister of RAILWAYS
be pleased to state :

(a) whether Government have
received any communication from
the Chief Minister o' West Bengal
regarding the construction  of
Dankuni-Sheakhala Broad Gauge
line ;

(b) if so, what is the fate of the
letter and the construction of the
project ; and

(c) the details thereof ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF PAR-
LTAMENTARY AFFAIRS : (SHRI
MALLIKAR]JUN:) (a) Yes.

(b) and (c). The Chief Minister
was advised that the proposed
Dankuni-Sheakbala BG line, though
an approved work, could not be
‘taken up for construction due to
severe constraint of financial
resources. With the limited funds
available to the Railways, priority
has been given to Howrah—Amta
rail link which is now in progress.
Itis proposed tostart construction
work on Dankuni-Sheakhala BG
line only after the Howrah-Amta
BG link is completed.

Punctuality of passenger trains
on Central Railway

1885. SHRIR.K. MHALGI : Will
the Minister o1 RAILWAYS
be pleased to state :

(a) Central Railways monthly
‘record of punctuality ot  passen-
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ger trains during the last six
months ;

(b) reasons tor lack of punctuality,
ifany; and

(c) the remedial steps proposed
in near future ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MA-
LLIKARJUN) : (a) Punctuality
percentage of Passenger trains ‘Not
losing time’ on Central Railway
during the period May to October,
1981 has been as under :

Month puncteality
perientage
May, 81 - . . . 75.8
June, 81 . . . 73.2
July, 81 . . . 76 .9
Aug,. 81 . . . 8o.1
Sept., 81 . . . 82.2
Oct., 81 . 82.4

(b) Punctuality performance has
been affected adversely on account
of a alarm chain pulling, disconnec-
tion of hose-pipes, rolling stock
failures, accidents, etc.

(c) The punctuality performance
of passenger carrying trainsis being
watched closely at all levels and
concerted efforts are being made to
improve the running of trains by
attending to  various avoidable
causes, like rolling stock failures,
accidents. Staff resposible for
loss of punctuality is identified and
dealt with firmly and promptly.

Liaison is being maintained with
the concerned State Governments to
check the incidence of alarm c¢hain
pulling, disconnection of hose-
pipes and miscreant activities.
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Refusal to Japanese Television
Company to make a Film on
Yoga training centres

886. SHRIR.K. MHALGI : W il
the Minister of EXTERNAL AF-
FAIRS be pleased to state :

(a) whether the attention of the
Government has been drawn to a
report appearing in the lndia Today
(June 16—30) under the feature
‘In the Air’, about alleged refusal
giveir to a Japanese Television
Comjpany tomakea film on various
Yoga Training Centres in India ;

(b) ifso, the nature of the pro-
posal made by the Jananese com-
pany ; and .

(c) the reasonsfor which permi-
ssion was not granted toitas alleg-
edin the said publication ?

TH MINISTER OF EXTER-
NAL AFFAIRS (SHRI P. V.
NARASIMHA RAO) : (a) Yes,
Sir.

(bl The proposal was made by
a Japanese Television Company
called NAV ~ PRODUCTIONS
throwgh the Embssy of India, Tokyo
late in December. The proposed
film was to be tided “Unknown
‘World™ and its objective was to
cover the esoteric and scientific
aspects of Yoga. Permission was
refused t» make this film in consulta-
tion with the Ministry of Health
and Indian Council for Research
in Yoga and Naturopathy in Feb-
tuary 1981.

(c) The reason for not granting
p ermission  is. the Government’s
experience that such films made by
foreign TV companies’ tend to
highlight curious aspects of our
culture. Permission has been re-
fused because such films only tend
to highlights the exotic and curious
aspscts of yogic practices which
results in negative publ.city. = °
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Fly-over near Moolchand
Hospital

887. SHRI HARISH KUMAR
GANGWAR. : Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state :

(a) reasons for constructing a
fly-over near Mool Chand Hospital
when the traffic is land there had
been built recently at a great
cost by removing the round circle ;

(b) why could the requirement
ofa fly-over be not" visualised earlier
and what amount has been spent on
the construction of traffic island ;

- (c) action proposed to be taken
against the officials/authorities who
lacked foresightedness ; and

(d) if not, reasons thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING
AND TRANSPORT  (SHRI
BUTA SINGH) : (a) to (d). The
rotary round circle at Mool Ckand
crossing was already getting choked
with traffic which had gone as
high asover 10,000 passenger car
units per hour during the psak period,
As a result the signalised crossing
which has an appreciately greater.
capacity than a round-about was
constructed. Construction of
flyovers in various locations in the
Capital including the Mool
Chand crossing had been visualised
and was forming part of the im-
provement Plan of Delhi adminis-
tration. Financial constraints, how-
ever, did not permit construction
of such flyovers which have now
been accelerated keeping in view
the forthcoming Asian Games
which are likely to generate very
heavy  additional traffic.  The
question of taking action against
any official/authorities does not,
therefore, arise.
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Student-Teacher Ratio in Central
Universities

889. SHRI ZAINUL BASHER :
Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased
to state :

(a) what should be the student-
teacher ratio in the Universities as
per guideline of the University Grants
Comurnission; '

(&) the actual student-teacher ra-
tiodin different Central Universities;
an

NOVEMBER 26, 1981

(c) the action taken by Govern-
ment to improve the situation ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAILWAYS
AND EDUCATION AND SOCIAL
WELFARE AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS (SHRIMALLIKAR]JUN):
(a) and (b). According to the informa-
tion furnished by the University Grants
Commission, no guidelines have been
prescribed to determine a desirable
student-teacher ratio in the Univer-
sities by the Commission. The actual
student-teacher ratio varies from
course to course and faculty to faculty
depending upon the stage ot develop-
ment and the level ot teacking and
research activities in each University.
The overall student-teacher ratios
which obtained in the Central Uni-
versities during the academic year
1979-80 were as follows:—

Aligarh Muslim University : 13 311
-Banaras Hindu University 16:1

Delki University 1811
Hyderabad University 41
Jawaharlal Nehru University 13:1
North-Fastern Hill University 7:1
Visva-Bharati j -~ 40

(c) Does ﬂot arise.
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‘Conversion of Samastipur-
Darbahnga Line

891. SHRI  HARINATH
+ MISRA : Will the Minister of
RAILWAYS be pleased to state :

(a) the date when the inaugwa-
tion of conversion of present metre~
gauge line into broad-guage from
Samastipur to Darbhanga was per-
formed by the Minister ar Laheria-
sarai (Divisional Headquarters of
Dhabhanga);

(b) the stipulated period for the
complete execution of the project as
annouced by the Minister in consul-
tation with some of his top officials;

(¢) the allotment of funds for the
year 1981-82 and the physical target
achieved so far during the current
year and likely to be achieved by the
yearend ;

(d) the proposed allotment of
funds during the year 1982-83 with
the physical target aimed to be
achieved; and

(e) whether the present metre-
gauge line will be allowed to exist
side by side with the proposed broad-
guage line; if not, the reasons for the
same ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCTAL WELFARE AND IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLI-
KARJUN): (a) The inaugural func-
tion was performed by the Minister
of Railways at Laheriasarai on
19-4-1981.

(b) As far as is known no date for
completion of the project was announ-
ced by the Minister for Railways
during the inaugural function. The
work is, however, expected to be com-
pleted within 4 to 5 years subject to
availability of funds.

(c) A sum of Rs. 50 lakhs has
been allotted for this project during
1981-82. Tenders have been called
for construction of-offices and staff
quarters at Samastipur and miscella-
neous works in connection with store

godowns and other accommodation.

(d) Tke proposalsforallottment of
funds for 1982-83 have not yet been
finalised. They can be finalised only
after presentation of budget for
198283 in the Parliament.

(e) It has been decided to go in
for straight conversion of Samastipur
Darbhanga Line. It has also been
docided that the work on restoration
of Chhitauni-Bagaha rail link should
be progressed simultaneoucly so that
completion of the works synchronises
and the M.G. net work of N.E.
Railway does not become isolated
after conversion of Samastripur-
Darbhnaga section.

Orders for Diesel Engines with
D.L.E.C. Plant at Chittaranjan

8g2. SHRI KRISHNA CHAN-
DRA HALDER: Will the Minister
of RAILWAYS be pleased to state :

(a) whether it is a fact tht the
Railway Board is not giving orders for
manufacture of diesel engines to the
D.L.E.C., Chittarrmmjan; and

(b) if so, the reasons and circumns-
stances led the Board to take such an
action ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAILWAYS
AND EDUCATION AND SOCIAL
WELFARE AND IN THE DEPAR-
TMENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKAR-

JUN): (a) No.

(b) Doesnotarise.
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Bad Condition of National
Highways

893. SHRI KRISHNA CHAN-
DRA HALDER: Will the Minister
of SHIPPING AND TRANSPORT
be pleased to state :

(a) whether attention of the
Government has been drawn to the
bad condition of all the National

Highways particularly the G.T. Road;
and

(b) if so, steps taken in this
matter ?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING
AND TRANSPORT (SHRI BUTA
SINGH) : (a) and (b). The Govern-
ment of India are aware of the
general cordlition of all the National
Highways as it is their responsibility
to look after their development and
maintenance. The National High-
ways are being constantly improved
and maintained, within the overall
financial constraints, in a traffic-worthy
condition. An allocation of Rs. 660
crores has been approved for develop-
ment of National Highways in the
Sixth Five Year Plan.  Improvement
and maintenance works to the extent
of Rs. 100-5 crores and Rs. 40 crores
respectively are being carried out
during the current vear. Special
repairs and flood damage repairs are
sanctioned wherever stretches get

heavily damaged due to monsoons
etc: ;

Due to increase in traffic and very
haevy axle loads plying on G.T. Road,
and other National Highways, streng-
thening of stretches in a phased
manrer, ‘s already in progress as a
continuing | rocess.

NOVEMBER 28, 1981
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Law amd Order problem on
Eastern Railway

894. SHRI RASHEED  MA-
SOOD : Will the Minister of
RAILWAYS be pleased to state :

(a) whether ' attention of  the
Government has been drawn to
news item ‘Worst law and order
problem on Eastern Railway’ appear-
ing in Patriot dated 22nd October,
1981 quoting the Eastern Railway
General Manager that the law and -
order problem on the Eastern Rail-
way is the worst vis-g-vis othe1 zonal
Railways ; and

(b) if so, what steps have been °
taken by the Government to im-
prove the situation.

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS = (SHRI
MALLIKARJUN) : (a) Yes.

(b) Maintenance of law and
order as well as rﬁolicing in the
States including the railway pre-
mises, is the Ccnstitutional respon-
sibility of the State Government/
Police. Railways in their own
interest assist the State agency res-
ponsible for maintenance of law
and order particularly affecting the
railways even hy withdrawing their
men from their normal duties.

-Besides, the following measures have

been taken to improve the situation :

1. GRP strength in Bihar and ~
Uttar Pradesh States has alregdy
been augmented suitably in-
‘cluding the Eastern Railway |
portion.  Similar proposals
for a entation of the streng-
th in ugEP when received from
the State Government of West
Bengal will be examined and
concurred. :

1
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The long distance Mail/Ex-
press/Passenger  trains  are
being escorted by State Police
assisted by RPF/RPSF during
night run of such trains asfar
as practicable.

track in the
RPF/

Patrollin of

vulnerable areas by
RPSF,

Surveillance over criminals and
known bad characters.

Intormation  regarding late
departure of trains  being
frequently relayed to travel-
ling passengers through public
Address system.

Engine failures being attend-
ed to promptly by the con-
cerned railway staff at sta-
tions.

Engine crews have instructions
to resort to repeated whist-
lingin case of out of course
detention {of any such train,
toalert the escort prty.

Information is relayed to Go-
vernment Railway Police offi-
cers promptly for providing
protection to travelling pa-
ssengers.

Close liaison is maintained at
all levels with the State autho-
rities  responsible for main-
tenance of law and order in the

States including railway pre-

mises.

Beat patrolling of stations,
platforms/waiting  halls by
Government Railway Police.

Time to time massive ticket
checking and unauthorised
chain pulling drives are being
conducted with the help of
GRP and RPF. '

Black Marketing in Railway
Tickets

895. SHRI RASHEED MA-
SOOD :

SHRI NAND KISHORE
SHARMA :

Will the Minister
WAYS be pleased state :

of RAIL-

(a) whether  Government are
aware of the unabated blackmar-
keting in rail tickets and flourish-
ing of the unauthorised agencies
dealing in tickets in the capital
and other metropolitan cities ;

(b) if so, what measures have
been taken by the Government in
the past to curb blackmarketing in
rail tickets and the results ahiev-
ed ;and

(c) what steps ar contemplated
by Government to make such
illegal sale of tickets a punishable
offence with a view to making den
in its blackmarketing ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND 1IN
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKAR]JUN) : (a) No. How-
ever, some reports of anti-social
elements/ unauthorised agents cor-
nering reserved accommodation on
fictitious names and then transter-
ring the same at premium to other
needy passengers in the capitl and
other metropolitan cities of Bombay,
Calcutta and Madras have been
received.

(b) and (c). Special checks are
conduted by Vigilance and Co-
mmercial Wings of Railways along-
with QGovernment Railway Police
on reservation offices and on trains
to detect irregularities in passenge -
train reservations and also to dis-
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courage the activities of toursand
anti-social elements dealing in reserv-
ed accommodation. During the

last six months, 433 checks were
conducted in this respect by the
Railways in the metropolitan cities

of Delhi, Bombay, Calcutta and
Madras which resulted in detection
and prosecution of 573  anti-
social elements/unauthorised agents.
Door to door checks were carried
out in Calcutta area to verify the
genuinenes; of passenger~ besides
checks relating to transfer of tickets
during March-October, 1981, As

a result, over 1000 berths were
cancelled and allotted 1o wait-
listed passengers. During the same
period, in Madras area, over ‘7000
passengers were cross-checked with

reservation requisition., outofwhich

about 450 turned out to be travelling
on transferred tickets and were
dealt with as perrules. In Bombay
and Delhi also, about 1000 and 450
persons respectively were detected
likewise. In addition, the Special
Sqaad attached to the Vigllance

Directorate of the Railway Board

conducted 54 checks in reservation

area in these cities during 1981

wehereby 398 such persons were
apprehended and prosecuted.

2. Since many of the irregulari-
ties in reservation area stem from
difference  between demand and
supply, endeavours have been made
to reduce the gap between dmeand
and osupply by introducing new
trains, augmenting the loads of exist-
ing trains, extending their runs,
increasing the frequency of weekly/
biweekly trains and running holiday
specials on important routes (o
clear the rush of traffic. In addi-
“tion, several steps have been taken
'to, render better and more satis-
factory service to the travelling
public by way of streamlining the
reservation procedures and arrange-
ments like opening additional
booking windows, re-ervation coun-
ters and extending working hours of
wreservation offices.

NOVEMBER 26, 1981
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3. Persons found selling railway
tickets unauthorisedly are taken up
under Section 114 of Indian Rail-
ways Act, 18go, which provides
imprisonment for a term which
may extend to 3 months or with
fine which may extend to Rs. 250/-
or with both. Passengers are ins-
tructed/warned  through  public
address system not to purchase
tickets from unauthorised agents.
In addition, an amendment of Indian
Railways Act iz contemplated to
make procwrrement and transfer of .
reserved accommodation by unautho-
rised agents a cognizable offence and
punishable with Rs. 1,000 fine and
or imprisonment for g years.

Shortage of medicines in central
Government Health Scheme
Dispensaries

896. SHRI RASHEED MA-
SOOD : :
PROF. AJIT KUMAR
MEHTA :

Will the Minister of HEALTH
AND FAMILY WELFARE be
pleased to state :

(a) whether Government are
aware of the continuous medicines
shortage for many months in the
Central Government Health Scheme
Dispensaries in the capital and the
non-availability of even the basic
medicines and that the patients have
to buy the medicines from the mar-
ket after days wait for its supply
by the dispensaries ; and

(b) ifso, the reasons for the con-
tinuous shortage o1 medicines in
the Central Government Health
Scheme Dispensaries and the steps
that have been taken by the Go-

vernment toimprove the situation ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE
(SHRI NIHAR RANJAN LAS-
KAR) : (a) There is no conti-
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nuous shortage of medicines. How-
ever, as and when shortage of a
drug of CGHS formularly occurs
remedial measures by way of emer-
gency purchase from Super Bazar/
Procurement through Govt. Medi-
cal Store Organisation of Directo-
rate General of Health Services
is made.

(b) Patients are not asked to
purchase the medicinesexcept when
supplies are not made by Supey
Bazar.

Iragi Embassy Staffs Firing on
Iranian Demonstrators

.. 8g97. SHRI RASHEED MAS-
OO0OD : Will the Minister of EX-
TERNAL AFFAIRS be pleased to
state:?

(a) whether some Iraqis alle-
ged to be members of the Embassy
staff opened fire on Iranian demon-
strators in Delhi recently injouring
a number of persons including some
C.R.P. Jawans;

(b) if so, details thereof; and

{c) the steps taken by Govern-
ment to curb such violent activities
by the Diplomatic missions in
India ?

THE MINISTER OF EXTER-
NAL  AFFAIRS (SHRI P.V.
NARASIMHA RAO) (a) Yes,
Sir.

{(b) On September 25, 1981,
around 12 noon a group of slogan

" shouting Iranian students gathered

for demonstration near the Iraqi
Embassy in Jor Bagh. - They were
stopped by the police at a distance
of about 500 yds from the Embassy,
The demonstrators tried, unsuccess-
fully, to break the police cordon.
At about 1230 hrs a group of Iraqi
Embassy personnel in an Embassy
car arrived on the scene and fired a
few shots in the air. The Iranians
retaliated by stoning the car. The
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Iraqis then fired at the demonstrators
injuring five. In the melee which
followed, three policemen were also
injured and 5 Iraqi Embassy per-
sonnel were detained. They were
released after indentification late
in the evening.

(¢) The Government took imm-
ediate steps to draw the attention of
the Government of Iraq to its
obligations under the Vienna
Convention and informed it that the
behaviour of the concerned personnel
of the Mission was unacceptable.
The Iraqi Government was also
requested to withdraw from India
all persons involved in the
incident. The Government of Iraq
expressed regrets over the Inci-
dent and took action to transfer
the individuals involved.

The Government have also taken
steps to tighten the riles regarding
the import and possession of fire
arms by bers of diplomatic
missions_jf India.

Simo-India Bordex Talks

898. SHRI P. NAMGYAL :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whetheritisa factthat India
and China are to discuss the Sino-
Indian border issue at the Ministerial
level talks to be held in the near
future;

(b) whether the Government of
India will raise the issue of Menser
village, Aksaichin and other areas
of India which are under illegal
Chinese occupation since the late
fifties; and

(c) whether these ;issues have
been discussed in the Foreign Minister
level meeting held in  June last and
if so, what are the reaction of the

Chinese Government ?

290
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THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI Pp. V.
NARASIMHA RAO):(a) and (b)
Talks are to be held from 10—i4th
December at the level of officials

to discuss bilateral relations with
China, including the boundary
question. In these talks the total-

ity of the boundary question will
he taken up.

(c) During the visit in June of
the Chinese Foreign Minister our
position on the boundary question
was reiterated. It was made clear
that full normalisation of relations
was not possible without settling
the boundary question. During
the talks, it was recognised by the
Chinese Foreign Minister that the
boundary question is the major
problem between the two countries
and nceds to be settled early.

Utilisation of Calcutta and
Haldia Ports

899. SHRI SOMNATH CHA-
TTERJEE:

SHRI NIREN GHOSH:

Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether Government are
aware that on Tuesday 3oth Septem-
ber, 1981 in a convention, jointly
organised by eight central trade
union organisations demanded re-
placement of the present out-dated
dredging system for Calcutta Port,
modification of the agreement with
Bangaladeshsoas to ensure the supply
of minimum 40000 cusecs of head
water from Farakka Barrage to the
Bhagirathi-Hooghly river and make
use of the large unutilised capacity
of the Haldia and Calcutta port;
and

(b) if so, what action is being
taken by Government thereon, in
details ?

NOVEMBER 26, 1981
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THE MINISTER OF SHIPP-
ING AND TRANSPORT (SHRI
(VEERENDRA PATIL): (a) The
Government have received a  copy
of the Resolution passed at the said

convention of the Central Trade
Unions held at Calentta on 29
Septemmber 1981 which contains
the said demands.

(b) The points raised at the
convention have been receiving
attention of the Government and
Calcutta Port Trust. The position
in respect of the spzcific demands is
as follow :

(i) As regards the deeper draught
in the Hooghly River, efforts
to improve the draught con-
tinue to be made. Calcutta
Port Trust is drawing up a
comprehensive scheme based on
Hydraulic model and mathe-
matical model studies for
improving the navigability of
the river. A provision for
this scheme had been included
in the Sixth Five Year Plan
(1980—385).

(ii) As regards supply of water
from Farakka Barrage to
Bhagirathi-Hooghly River, all
efforts are being made to en-
sure the optimum flow of
water required for Calcutta
Port. -

(iil) As regards utilisation of the
capacity of Calcuita and
Haldia Ports, it is notable
that utilisation of the capacity
of the Ports is a continuing
exercise. In  consultation
with other Ministries and
user agencies, every effort is
made to allot to various ports
maximum bulk cargo traffic
received on account  of
Govt./Public  Sector Under-
takings. The quantum of
traffic (exclusive of POL)
handled at Calcutta and
Haldia Ports has been showing
an upward trend during 1981
as compared to the traffic
during the preceding year

1980.

“
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Collision of Ships at Bombay
due to Cyclonic Storm

goo. SHRI M. RAMGOPAL
REDDY : Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state:

(a) whether a Greek cargo ship
‘Ioniof Hilaf’ and another cargo
liner *State of Bihar’ of the Shipping
Corporation of India collided with
each other at the Bombay port on
November, 1, 1981 due to cyclonic
storm;

(b) if so, full details and cir-
cumstances of the collision;

(c) damages caused due to the
collision of ships and persons injured;
and

(d) details thereof ?

THE MINISTER OF SHIPP-
ING AND TRANSPORT (SHRI
VEERENDRA  PATIL) : (a) A
Greek ship *Ionis Xilas® and the ship
*State of Bihar’ belonging to Shipp-
ing Corporation of India came in
contact with each other on 1-1:-81
due to prevailing cyclonic storm.
"Ionis Xilas’ is a ship purchased by
Metal State Trading Coporation
Calcutta for scrapping.

(b) On gi1st October rough weat-
her was experienced in Bombay
waters due to a cyclone which was
approaching the coast of Kutch.
The danger singal was hoisted in the
port and all movements of craft
were stopped. The vessel ‘Ionis
Xilas’ dragging her anchor at about
1830 hours and finally came to rest
about 1.5 cables off the ’‘State of
Bihar’. Although it was not known at
that time, the, Ionis Xilas’ engines
were out of commission and she
was manned by a skeleton crew of
non-technical Seamen. The port
control was informed of the situa-
tion by the 2nd Officer of M.V,
*State of Bihar’ but as all movements
in the harbour were suspended the
Port Trust could not extend any
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help. In the morning of 1st Nove-
mber, *Ionis Xilas® was rolling badly
with 2 olher fenders loose and  swing-
ing. She stared dragging again and
at about 1140 hours her starboard
side came in contact with the stem
of M.V. <State or Bihar’. Presum-
ably due to entanglement of the
anchor cables of the vessels, ‘lonis
Xilas® slid off the Port side of M.V,
‘State of Bihar’ and soon came to
rest alongside her. All precautions
were taken by “M.V, State of  Bihar’
to minimise damage due to contaet
by rigging fenders etc. The two
vessels were in constant contact with
each other till the aftcrnoon of 3rd
November when at about 1400 hours
the pilots of Bombay Port Trust
with the help of tugs removed ’State
of Bihar’ to a safer anchorage.

(¢) and (d). No person was in-
jured on either of the vessels due to
the above incident. However both
ships have sustained considerable
damage above water line but are
not in any danger of sinking. Ex-
tensive structural damage has been
caused to the Motor Vessel ¢State
of Bihar’. The Survey of damage
is in progress.

WY WTHTY 9T TR % T T8 SaT S0
fefrei &t frafrer fry st

901. S T WX qH : wT W
Hell 38 Far™ FY awr Ay fe o

() @1 ag aw § 5 T QO
FAtAa ¥ axd ATHTC AT &TH AR
e W A At fafie Y Jamei ey
frats 7 weadr, 1981 8 W &
# frafwa =+ faar war @) b
Fv faar mr &; AR

(m) afs &, @ o= ¥ Tear wr
g (v 37 maT Ao fafaxt & amr w;yr
g o fufre @ da sl § o
Wa 9 ¥ I F wagm wwe faar
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Wages for Casual Labour

902, SHRI BASUDEB ACHARYA:

Will the Minister of RAILWAYS be
pleased to state: .

(2) Whether Government are
aware that thousands of casual labou-
rers have been recruited recently for
various jobs but they are not being
paid wagesin full;

(b) if so, the reasons of such recru~
itment, Zone-wise; and

(c) the total amount of wages be-
ing paid to such recruited hands;
Zone-wise, month-wise details there-
of ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAILWAYS
AND EDUCATION AND SOCIAL
WELFARE AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKARJUN):

(a) Government have received no
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report that thousands of casual labour
recruited recently are not being paid
full wages as admissible to them.

{(b) Does not arise,

(¢) Information regarding wages
patd to casual labour zone-wise and
month-wise during 1981 7 being col-
lected and will be laid on the table of
the Sabpa.

Ban on Appointwment of Casual
Labourers

903. SHRI BASUDEB ACHARYA:
Will the Minister of RAILWAYS
be pleased to state: '

(a) wh therthe Railways imposed
a ban on 8th June, 1979 on the
appointment of casual labourers
except in emergency caused by flood
or accident;

(b) if so, whether the said ban s
strictly adhered to; and

(c) if not, reasons thereof and re-
medial steps taken therefor ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN): (a) to
(c). According to snstructions issued
subsequent to the letter dated
18th June 1979 there is no ban as
such on engagement of casual labour
but it has been laid down that re-
cruitment of fresh casual labour should
be resorted to only with the prior
personal approval of the General
Manager.
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Introduction of Palace-on-
’ Wheels

974. SHRI K. MALLANNA:

SHRI BALASAHEB
VIKHE PATIL:

Will the Minister of RAILWAYS
be pleased to state:

% e

(a) whether it is @ fact that the
introduction of the trains ‘Palace on
Wheels® has suffered a setback follow-
ing its disapproval by the Indian
tourism department as it has notbeen
found upto the mark;

(b) whether it is also a fact that
the railways had already spent Rs.
67 lakhs on renovating the train and
an additional amount of Rs. 40 lakhs
were needed for completion of the
work;

(c) whether it is also a fact that
booking had already been made for
the first journey following its success
ful trial run; and

(d) if so,thedetailsin thisregard?
THE DEPUTY MINISTER IN

THE MINISTRIES OF RAILWAYS
AND EDUCATION AND SOCIAL

WELFARE AND IN  THE-,
DEPARTMENT OF PARLIA
MENTARY AFFAIRS ( SHRI
MALLIKAR]JUN ) (@) No...
In  launching this project,
the  Ministry of  Railways

have received the fullest support and
cooperation of the Department of
Tourism of the Govt. of Ind:a and its
Directorates in overseas centres.

(b) Theexpenditure on renovation
of coaches and related facilities s
estimated atabout go lakhs,

(¢) Na.

(d) Does not arise.

Demands raised by Union of
Raillwaymen

905. SHRI E. BALANANADAN:
Will the Minister of RAILWAYS

be pleased to state:

(a) whether one of the recoge
nised unions of the railwaymen have
raised certain demands in their re-
cent 55th Annual Convention and
forwarded them to Government;

(b) if so, details of the demands
and Government’s decision taken
thereon; and

(c) steps taken to meet those
demands?

THE DEPUTY MINISTER
IN THE MINISTRIES OF RAIL~-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF PAR-.
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) Yes; the
reference is apparently to the 55th
Annual Convention held by the
All India Railwaymen’s Federation
at Mathura on 14-17th September,
1981.

(b) The resolution mainly deal
with the following two demands:

(i) expeditious implementation
of their 10-point Charter of De-
mands adopted in Bikaner Conven-
tion; and

(ii) withdrawal of all existing
means of automation on the Rail-
ways and to scrap the plan for intro-
duction of further computerisatian.

(c)-The demands have  been
examined in accordance with the ex-
tant policy of the Government and
suitable reply has already been given
to the All India Railwaymen’s Fede-

ration on 24-10-1981.
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and Wharfage
Charges

Demurrage

go6. SHRI E. BALANANDAN:
Will the Minister of RAILWAYS
be pleased to state:

(a) whether Government main-
tain any company concern-wise ac-
count of demurrage and wharfage
charges received/foregone to identify
them;

(b) if so, details thereof for the
last three years; and

{c) if not, the reasons thereof?

THE DEPUTY MINISTER
IN THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS  (SHRI
MALLIKARJUN) : (a) No.

(b) Does not arise.

(c) Since thereare a large number
of stations on Indian Railways open
for goods booking and since a large
number of companies/concerns have
transactions at many of the stations,
it is neither practicable nor desirable
to maintain comnany/concern-wise ac-
count of the demurrage and wharfage
charges received/foregone.

Educational Consultancy Service

907. SHRI K. LAKKAPPA: Will
the Minister of EDUCATION
AND SOCTAL WELFARE be plea-
sed to state:

(a) whether it is propased to set
up an Educational Caasultancy Ser-
vice to provide within India, in-
creasing technical and academic
educational facilities to students
of Afro-Asian countries and assist
them in sett'ng up and staffing simi-
lar iastitutions in  their own
countries;
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(b) if so, what are its sailent
features;

(c) whether the modalities of the
scheme have been worked out and if
so, the detaiis thereof; and

(d) whether Indian students will
be able to derive any ‘benefits out of
this scheme and if so, how?

THE DEPUTY MINISTER
IN THE MINISTRIES OF
RAILWAYS AND EDUCATION
AND SOCIAL WELFARE AND
IN THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKAR]JUN): (a) and (b) An
Educational Consultancy Company
under the name of ’Educational
Consultants India Ltd.”” has been
registered and incorporated in Delhi
on June 17, 1g81. The Company
would offer educational consultancy
service to a number of agencies such
as Governments and educational
institutions of developing coun-
tries, funding organisations like the
World Bank/Asian  Development
Bank; International agencies like
the UNESCO and ESCAP as well
as to Government of India in the
context of its technical asssistance/
economic cooperation programmes.
Education in this context would
cover the entire spectrum of general
as well as professional education and
training.

(c) The Company is yet to work
out the modalities of its functioning.

(d) Since the Company will offer
consultancy service also to Indian
eduncational Institutions, the Indian
students will naturally be benefitted.

Loss of First Term of Delhi
University due to Elections etc.

go8. SHRI K. LAKKAPPA:
Will the Minister of EDUCATION
AND SOCIAL WELFARE be
pleased to state.

(a) whether First Term of aca-
demic year is lost as a result of
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ciecuons etc. in the undergraduate
colleges of Delhi University;

(b) whether there has been loss
of teaching time due to indiscipline
amongst students and lack of co-
operation between teachers and stu-
dents; and

(c) if so, what steps have been
taken by the Administration to
impart trouble free education to the
students ?

THE DEPUTY MINISTER IN

. THE MINISTRIES OF RAIL-

‘WAYS AND EDUCATION
AND SOCIAL WELFARE AND

IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
{SHRI MAILKARJUN) : (a)

According to the information fur-
nished by the Delhi  Umniversity,
students Union  election is held
annually  during the first term.
Classes are not suspended’ during
the elections. However, in the
Colleges it is possible that some
teaching periods are lost.

(b) and (¢) The University of
Delbi has a large number of post-

grauate departments, besides 6§
colleges and _instituticms affliate
to, or maintained by it. Problems

do arise in one or the other of these
units occasionally, which involve,
in some cases, disturbance in the
regular  teaching  programmes.

- Efforts are made to find solutions to

such problems as and when they

arise.
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Non-conducting of 'Annual Exa-
minations by Universities due
[to disturbances

gr2. PROF. NARAIN CHAND
PARASHAR: Will the Minister
of EDUCATION AND SOCIAL
WELFARE be pleased to state:

(a) the names of the Universities
where annual examinations could
not be held for Degree and Post-
Graduate classes on schedule on
account of disturbances on the cam-
puses in 1980-1981 and 1981-1982;

{(b) the period of closure of the
Universities in each case; and

(c) the steps taken by Govern-
ment and the U.G.C. for improving
the situation?

THE DEPUTY MINISTER
IN THE MINISTRIES OF
RAILWAYS AND EDUCATION
AND SOCIAL WELFARE AND
IN THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS) (SHRI
MALLIKARJUN) : (a) and (b).
The information about State Uni-
versities which are behind schedule
in holding the 1980-81 examinations,
and the period of closure, if any, of
such universities due to disturbances
in the campus dwing 1980-81 and
1981-82 is not maintained by Cen-
tral Government. So far as Central
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Universities are concerned, accor-
ding to available information, the
position is as follows:—

(1) The examinations in all Cen-
tral Universities due at the
end of the 1980-81 academic
session have been held as per
schedule, except in the Aligarh
Muslim University and the
Banaras Hindu University.

(i) The Aligarh Muslim Uni-
versity was closed from
g1-1-1981 to 8-3-1981, and
again from 20-5-1981 to
17-8-1981  (including  the
summer vacation); the Bana-
ras Hindu University was
closed from 1-4-1981 to
22-4-1981 ; the Hyderabad Uni-
versity from  8-2-81 to
27-2-1981; and the Jawaharlal
Nebru University from
16-11-1980 to 3-1-1981 (in-
cluding the Christmas vaca-
tion). :

(i) The 1981-82 examinations
are not yet due and the
question of any delay in
holding  these examinations
does not arise at this stage.

(c) The reasons for disturbances
in the academic programmes of
universiies are generally local
incidents. The rescheduling of the

grammes including conduct of
examinations has to be done by the
universities themselves depending
upon the extent of time lost due to
the disturbances. The 1g80-81 exa-
minations of the Aligarh Muslim
University are in progress and are
expected to be completed shortly.
The 1981 examinations in Arts,
Social Sciences and Commerce of
the Banaras Hindu  University
would commence in  December,

1981 /January, 1982.
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Contribution of India to Endow-
ment Fund of UN. University

913. SHRI CHINGWANG
KONYAK : Will the Minister of
EDUCATION AND SOCIAL
‘WELFARE be pleased w state:

(a) the amount of contribution
by India to the endowment fund of
the United Nations University; and

(b) the benefits flowing out of it
:and likely to benefit India ?

THE DEPUTY MINISTER
IN THE MINISTRIES OF
RAILWAYS AND EDUCATION
AND SOCIAL WELFARE AND
IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN): (a)
U.S. Dellar 7,50,000.

(b) While the University is a
community of international scholars
serving the whole world, its research is
strongly oriented towards the needs
of developing countries. Its three
initial programmes deal with
world hunger, human and social
develoment and the use and ma-
nagement of natural resources.
India, being one of the developing
countries is, therefore, expected to
benefit from the programmes of
the University.

Iraq agrees to the Claims for

Cost Escalation for Projects

being Implemented by Indian
Companies

914. SHRI N. E. HORO: will
the Minister of EXTERNAL
AFFAIRS Dbe pleased to state:

(a) whether it is a fact that Iraq
has agreed to consider claims for
cost escalation for projects being
implemented by Indian companies
and to provide war-risk insurance to
their workers and equipment; and

(b) if so, the details in this
regard ?
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THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P. V.
NARASIMHA RAO): (a) and
(b). At the 7th Session of the Indo-
Irag Joint Commission recently
heldin Baghdad on October 21-22,
1981, the question of compensation
to Indian contractors operating in
Irag was discussed. The Indian side
requested the Iraqiside to -consider
expeditiously the question of com-
pensation to the Indian companies
for legitimate claims of escalation of
of costs and extension of time.
The Iraqi side suggested that claims
should be filled with concerned
organisations and promised that the
subject will be considered and dis-
cussed with competent organisations
and would be solved according
to the general conditions of the
tenders and the central instructions
that will be issued in this field, in
accordance wit the request of Indian

firms.

In the agreed minutes signed by
the Ministers of the two countries,
it was noted with satisfaction that
despite the special circumstances
prevailing, the Indian companies
have maintained their presence in
Iraq and are doing their utmost to
complete the jobs entrusted to them.

With regard to the question of
war risk, the Iraqi side explained
that their government has already
issued instructions that an insurance
cover up to US $60o,000 for foreign
experts and US 830,000 to
foreign  workers frem friendly
countries will be provided free of
cost in case of injury, disability or
death on account of war. The
extent of compensation would he
determined according to the pres-
cribed norms.

Details of Indians who have been
affected on account of the war have
already been handed over to the
Iraqi side for taking up the matter
with the appropriate authorities as
early as possible.
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Alleged Discrimination  with
Medical Graduates sponsored
by Delhi University to LLRM,
Medical College, Meerut

915. SHRI CHINTAMANI
JENA : Will the Minister of EDU-
CATION AND SOCIAL WEL-
FARE be pleased to state :

(a) whether it is a fact that
some Medical Graduates from
LLRM, Medical College, Meerut,
who were sponsored by the Delhi
University in 1971 for want . of
seats in the  Medical College
in the capital, are being  discri-
minated by the Delhj University
in the Post-Graduate Screening Test
of Faculty of Medical Sciences;

(b) if so, the reasons therefor;

(c) whether these Medical Gra-
duates have represented to the
Vice-Chancellor, Delh; University
and the Education Ministry againgst
such discrimination; and

(d) if so, the action proposed to
be taken to remove the hardship thus
caused to these Delhj students ?

THE DEPUTY MINISTER
IN THE  MINISTRIES OF
RAJLWAYS AND EDUCA-
TION AND SOCIAL WELFARE
AND IN THE DEPARTMENT
OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKAR-
JUN): * (a) No, Sir.

(b) In order to meet the in-
creasing  demand for admission
to medical colleges from the stu-
dents of Delhi, it was decided jn
consultation with the Govt, of
Uttar Pradesh, that 50 students from
Delhi would  pe admitted each
vear to LLRM, Medical College
of the Meeryt University Trom
1971 till 1975,  The students so
admitted to the LLRM Medical
College are the students of the
Meerut University and therefore,
they do nnt qualify for considera-

tion as  the internal candidates
of the Delhi University.

(¢) and (d). Representations
made by these students 'suggesting
that they should be considered as
internal candidates or the purpose
of admission to Post-Graduate
courses were considered by the Uni.
versity. However, the University
did not find it feasible to accept
their demand,

Consensus at North-South
Summit to create a Fund for
Energy Developments

916. SHRI MADHAVRAO
SCINDIA: Will the Minister of
EXTERNAL  AFFAIRS be
Pleased to state:

(a) what consensus was evolyed
at the North-South Summit meet
held in Cancun in October this year
on the proposal to create a fund to
meet the energy development needs
of the Third World; and

(b) what follow up action is
being taken in the light thereof by
Government of India ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P.V.
NARASIMHA RAO): (a) and (h).
At Cancun, the participants stressed
the need for increase energy  in-
vestment in developing counties,
from both private "and  official
sources. Many participants ex-
pressed  support for expanded
energy  lending in developing
countries by the World Bank,
In this respect, the establishment
of an Energy Affiliate was advoca-
cated and no one opposed the idea.
It is proposed to continue further
discussions on this subject in the
relevant forum of the World Bank.
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Booklei- entitled ‘‘Soviet Military
Power”

g17. SHRI R. L. BHATIA: Will
the Minister of EXTERNAL
AFFAIRS be pleased to state:

' (a) whether Government’s at-
tention has been drawn to the
latest booklet entitled ¢<SOVIET
MILITARY POWER” published
recently by the Pentagon;

(b) whether this booklet has listed
India as ‘One where there is 2 major
concentration of Soviet and East
European military advisers’ ;

(c) if so, Government’s reaction
thereto?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P. V.
NARASIMHA RAO): (a) Yes, Sir.
The attention of the Government
has been drawn to the booklet
entitled ¢Soviet Military Power”
published by the US Department
of Defence.

{b) In this booklet India is erro-
neously shown as one of the coun-
tries where there is a major concen-
tration of Soviet military and civilian
advisers.

(¢) Our Embassy in Washington
took up the matter with the US
Department of State under instruc-
tions. The Department of State
conveyed its regrets orally to our
Mission for the errors in the booklet,

Shifting of Carnac Runder Goods
Depot (Bombay)

918. SHRI A. T. PATIL: Will
the Minister of RAILWAYS bé
pleased to state:

(a) whether the Railway Ad-
ministration has closed Carnac Bun-
der Goods Depot (Bombay) of Wes-
tern Railway and shifted it to Wadi
Bunder (Bombay) where Central
Railway Goods Depot is already.func-
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tioning, without making any pro-
vision for Western Railway forward-
ing and clearing operations at Wadi
Bunder;

(b) whether it is a fact that
the work of forwarding and clearing
of goods at Wadi Bunder is already
in a state of congestion, causing a lot
of delay both in forwarding and
clearing goods traffic; and

(c) if so, what arrangements and
provisions are being made and pro-
posed to be made to facilitate the
smooth and speedily movements of
goods to and from Wadi Bunder
and what is the interim arrange-
ment therefor?

" THE DEPUTY MINISTER

IN THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOGCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI
MALLIKARJUN)- (a) Not yet.

(b) No, on the other hand, the
goods shed capacity is spare.

(c¢) Does not arise.

Delbhi-Panipat double Track

919. SHRI B. D. SINGH: Will
the Minister of RAILWAYS be
pleased to state:

{a) whether it is a fact that large
number of people come to Delhi
daily from nearby Narela, Sonepat,
Panipat, etc. by trains;

{(b) whether it takes a long time
to and from Delhi due to slow-

moving trains and non-existence of
double track;

(c) if so, whether electrified double
track up to Panipat is mooted?
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THE DEPUTY MINISTER
IN THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MFNTARY AFFAIRS ( SHRI
MALLIKARJUN): (a) Yes.

(b) and (c). There is already
double line between Delhi and
Sonepat.  Electrification of  this
track is not planned at present.

Howra~-Amta Rail Line

920. SHRI NARAYAN
CHOUBEY: Will the Minister of
RAILWAYS be pleased to state:

(a) whether Government have
recently passed orders for slowing
down the activities on the Howrah-
Amta Railway;

(b) if so, the reasons thereof;

(c) whether labours engaged in
the construction work are going to
be retrenched; and

(d) if so, the number thereof?

THE DEPUTY MINISTER
IN THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCTAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI
MALLIKARJUN): (a) The South
Eastern Railway has had to slow
down the work on engineering side.

(b)y Paucity of funds.

(c¢) No retrenchment is envisaged.
For the present, the surplus labour
from the Project is béing spared for
utilisation on other works.

(d) Does not arise.

(Interruptions)**
12 hrs,

MR. SPEAKER : Nothing is going

on record.

(Interruptions)™*

MR. SPEAKER: Nothing will
go on record without my permission.
This is very bad, absolutely bad.

(Interruptions)

ot v AgE ((S¥I9R ) o
i qige, foew o Ag)d | farai
F I A-FrA T wrafw G oTH
g .

D (eilew) Opramn Sudy i)

e Sl e - ole jKapel
e 90 gl S pileS yae
[or 2 sk o KPU

werd wgEg 9T fag #X
AfsT o

ot TWitg AgT ¢ A TRArFve
Ama fear &

R e e
[ & Lo iy Edsadyadyl

WA wERAR : UIAMAZ JIwA
agl wr gHar ¥, WE AR AwA
difag

1 will consider that. Nothing has
been rejected up till now.

(Interruptions)

Mr, SPEAKER: Not allowed,
There is no question. This is nothing.

**Not Recorded.
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{7t W oanr (fgeEe)
gl vl faet fas & v ow wreda
g fafwew & s3r foiar sr & AR
AIST TRFT A SATUT FuT & | I
AT F1 ga1s SgIa g . ..

e R : H wAEE Fy
99T FCWIE |.. Ihave already
asked for facts.

off gt T AW ¢ AT TR
ol G waR gar ag feur 3

. dw : ~

WEA ARRE @A 8T Ad

8 % & '§' T am getting the facts

oft 7 TR U ;w1
#F gax foer sl &, W ) Ad)
faadl ¥

WHARRTT @I FT A
TaT ¥, .HACH FT TQAT @0 QT E |

st WY T oArE
wq & Afew Farwarg?

T 4§

oA wENE gl W1t g |

I am getting the facts.

ot e foy wwaw (saEr )

I F TedAfaw Aami N g
IRH AN ARFE F9E W @ O,
T R IR TER FATFIE) B, L.

MR. SPEAKER: No; nothing
doing. Not allowed. I have called
Shri Daulatram Saran. I cannot
take cognizance of every news item

... (wmEER) L
N dww ™ oarR (JE) ¢
FIFR T AlFnifas va gt

NOVEMBER 26, 1981

Written Answers 316

AR FI grer wad) qra FgA D FAUR
AT gATE g1 H ), T FEQ q[9r
¥ gaAATdT AN g, Tear i aTwE™
AN # AR ug TFR av foet am
F gTdl @ ...

MR. SPEAKER: Whatdo you
want to say ? What is your point
of order ?

(Interruptions)
oft et TR QA 2 UG HEER
A FAT FT IATATFT {G T HAT
qgdl &, w §  frar dar W@
g ...

(Interruptions)**

Mr. SPEAKER : Nothing is going
on record. We are daily discussing
everything.

(Interruprions)**

SHRI SATYASADHAN
CHAKRABORTY (Cacutta South):
I have given notices of an Adjour-
ment Motion and a  calling
Attention Motion regarding acute
food shortage in Tripura.

MR. SPEAKER: You gve me a
notice regarding some motion.

(Interruptl;ons)
MR. SPEAKER : Nothing.

(Interruptions)

MR. SPEAKER: I have not dis-
allowed. I have not disallowed your
motion. I have not disallowed that.
‘Whyshould youdoit ?

SHRI HARIKESH BAHADUR
(Gorakhpur) : The Government
i8 not going to provide security to
political leaders.

*3Not recorded.
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MR. SPEAKER : You axk for

security. . We will see.

SHRI HARIKESH BAHADUR:
It has come in the newspapers and
you are not taking note of it.

MR. SPEAKER : I cannot take
cognizance of every ncws item that
appears.

(Interruplions)

12.06 hrs,

PAPERS LAID ON THE
TABLE

ANNUAL REPORT OF CHITTARANJAN
NarioNAL CANGCER RESEARCH
CENTRE, CALGUTTA FOR 1979-80

WITH A STATEMENT DELAY

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND): I beg to lay
on the Table:

(1) Acopyof the Annual Report
(Hindi and English versions)
of the Chittaranjan National
Cancer Research Centre,
Calcutta, for the year 1979-80
along with Accounts and the
Audit Report thereon.

(2) A statement (Hindi and
English versions)  showing
reasons for delay in laying
the papers mentioned at (1)
above.

[Placed in Library. See No. LT-
2935/81].

ANNUAL REPORT AND REVIEWS
THEREON FOR 1g80-81 IN RESPECT OF
INDIAN INSTITUTES OF TECHNOLOGY

AT Bomsay, DELHI, KANPUR AND

MADRAS

THE | MINISTER  OF STATE IN
THE MINISTRIES OF EDUCA-
TION AND SOCIAL WELIARE
(SHRIMATT SHEILA KAUL) :
I beg to lay en the Table:

(1) (i) A copy of the Annual
Report (Hindi and

English versions) of the
Indian Institute of Tech-
nology, Bombay, for the
year 1980-81.

(ii) A copy of the Review by
the Government on the
working of the Indian
Institute of Technology,
Bombay for the vyear
1980-81.

[Placed in Library. See
No. LT-2936/81].

(2) (i) A copy of the Annual

(3)

(4)

Report  (Hindi and
English versions) of the
Indian  Institute  of
Technology, Delhi {for
the year 1980-81.

(ii) A copy of the Review by
the Government on the
working of the Indian
Insititute of Technology,
Delhi, for the ycar 1980-81.

[Placed in Library. See
No. LT-2937/81].

(i) A copy of the Annual
Report (Hindi and Englishe
versions) of the Indian
Institute of Technology,
Kanpur, for the year
1980-81-Parts I & II.

(i) A co(gy of the Review by
the Government on the
working of the Indian
Institute of Technology,
Kanpur, for the year
1980-81.3
[Placed in Library. See
No. LT-2938/81].

(i) A copy of the Annual
Report  (Hindi  and
English versions) of the
Indian Institute of Tech-
nology, Madras, for the
year 1380-81.
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(i) A copy of the Review
(Hindi and  English
versions) by the Govemn-
ment on the working of
the Indian Institute of
Technology, Madras for
the year 1980-81.

[Placed in ¥Library. See
No. LT-2939/81].

AN HON. MEMBER : You are
not doing it because the Government
is involved.

(Interruptions)

MR. SPEAKER : I don’t care.
‘Why should I care whether Govern-
ment is invalved ornot ? Why should
I care for Government ? What have
I to do with Government ?

NOTIFICATIONS UNDER CUSTOMERS
AQT, 1962.

THE DEPUTY MINISTER IN
THE MINISTRY OF FINANCE
SHRI MAGANBHAI BAROT) :
I beg to lay on the Tablc a copy
each of the following Notifications
(Hindi and English versions) under
section 159 of the Customs Act,
1962:—

(1) GSR 606 (E) published in
Gazette of India dated
the 17th November, 1981
together with an explanatory
memorandum regarding re-
vised rates of exchange
for conversion of Dutch Guil-
ders and Hong Kong Dollars
into Indian currency or oice-
versa  in  supersession  of
notification dated the 1st
October, 1981.

(2) GSR 608(E) published in
gazette of India  dated
zoth November, 1981
together with an  ex-
planatory memorandum re-
garding revised rate of ex-
change fer conversion of
Pound Sterling into Indian
currency Or vice-versa in super-
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session of notification dated
the 1st October, 1981.

[Placed in  Library.  See
No. LT-2941/81.]

Drugs AND CioSMETICS IST AMDT.
RULES 1981

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR  RANJAN LASKAR) :
I beg to lay on the Table a copy
of the Drugs and Cosmetics (First
(Amendment) Rules, 1981 (Hindi
and English versions) published in
Notification No. G.S.R. 478(E) in
Gazette of India dated the 6th August,
1981, under section 38 of the Drugs
and Cosmetics Act, 1940. [Placed
in Library. See No. LT-2040/81]

RarLwa¥s REp TARIFF (2ND & 3RD
AmpT.) RULES, 1981.

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION
AND SOCIAL WELFARE
AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKAR-
JUN) : I beg to lay on the Table a
copy each of the following Notifica-
tions (Hindi and English versions)
issued under section 47 of the Indian
Railways Act, 1980:—

(1) The Railways Red Tariff
(Second Amendment) Rules,
1981, published in Notifica-
tion No. GSR 829 in Gazette
of India dated the 5th Septem-
ber, 1981.

(2) The Railways Red Tariff
(Third Amendment) Rules
1981, published in Notifica-
tion No. GSR go4in Gazette
of India dated the grd Octo-
ber, 1981.

[Placed in Library. Sce No. L'T-2042/
81]
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MR. SPEAKER : Calling Atten-
tion. Shri P.K. Kodiyan.

it Tiw g fag (FRQarane ):

T QoS Agi IR | 7 gofrdww
WA AT F 1 W XA R A
Gl § 7g s TR 7 dar
# feafa sga womew € AR T%
afwe 7 fea & g SN | a7
T 9T AT FEEE IR AT G

g

There should be a contradiction
from Government.

MR. SPEAKER : There is no-
thing. Itis absolutely false. Nothing
«doing. Itis absolutely baseless,

ot Toiw e Ry 0 WO g
A AT W W # A W
.a'

wHIs Afed . 98 &) HEa #

g ow@H REam At g

st T e fag @ R aErER-
Tl T ag S AT @) g )

wEqW WREY . UEW ), W
wod  arfagi & @emg @) foar &y,
& 7 TR FE F, AR T {H Fow
& Sy W9 F Avwx famdw we-
FrEad) FAE F AT, A T A
qar & fs w7 |1 F-9T AT | fRT
fast—asg @ qar T W&
We are taking up the subject in
the Business Advisory Committee,

.and you are unnecessarily trying to
‘harangue me and the House.

(Interruptions)®*
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MR. SPEAKER : Nothingis go-
ing on record.

(Interruptions) **

MR. SPEAKER :Is this the way
you should behave in this House all
the time?

(Interruptions) **
ot Tl WE s (ARRAIR)

AT S 9 gy | gwaAr g qwT
g’

D (i) Opren 0edy 2]

P e odt n o Wan
-2«
wSTR  AEe

Give me in writing. 1 will find
out the facts,

: § IO Fgiamary

Wty wgE 2 OF W 98
Wl gaar @ SF T g |

s (S Sgamn 34y gyl

[-2 55 y» i (u Ju

MR. SPEAKER :1 cannot be-
lieve in news items. Please give me
the facts.

(Interruptions)*®
MR. SPEAKER : Mr. Kodiyan.
(Interruptions)**

MR. SPEAKER : You have
transgressed your limits. You are
unnecessarily  transgressing  your

Z—

*3¥Not recorded.
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limits. You are an hon. Member:
of the House. It does not behave
you.

(Interruptions) ®*

SHRI A.NEELALOHITHADA-
SAN NADAR (Trivandrum): I want
%o know if you have seen this,

MR. SPEAKER : I would like
you to give me in writing. I will
find out the facts and then talk to
you.

SHRT A. NEELALOHITHA-
DASAN NADAR : We will give in
writing.

MR. SPEAKER :

You are al-
ways weleome. - IR

W oA ()
¥ TgN Fg A, T TEATHAAS 7 FAT |

Qe A ¢ qA AAFEE
I have said so many times. You
write to me.

[

s gfam waw (feaTe ) ¢
M HEeEURE ® Rew RO

_g \

vem W@ ¢ B FEl fae
F@ | A AT E PRI A
T FAT AR )

How can you say without ascer-
training the facts? There are so many
things in the newspapers—hundreds
of jrems. ‘

Y '

(Interruptions) *¢
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MR. SPEAKER : You shauld
always try to be very calm and quite,
and follow the rules. That should be
the way of oing things. TFhis laoks
very bad. S

. Shri Kodiyar.

Aot I : . Wy -;_’
13°11 hrs.

CALLING ATTENTION TO

MATTER OF URGENT PUB- -
LIC IMPORTANCE

RISE IN PRICES OF ESSENTIAL
GOMMODITIES -

SHRI P. K. KODIYAN (Adoer) .
I call the attention of the Minister
of Civil Supplies to the following
matter of urgent public importance
and request that he may maké a
statement thereon:

“Rise in prices of essential commo-
dities.”

THE DEPUTY MINISTER IN
THE MINISTRY OF CIVIL
SUPPLIES (SHRI. BRAJAMO-
HAN MOHANTY) : Sir, Govern-
ment is concerned about the rising
trend in the prices of some of the es-
sential commodities since March,
1979. However, there has been some
moderation in  the rate of inflation
during the past few months.

The rate of. inflation _has come

[down from 22.7% in January, 1980

to 7.2% in October," 1981. " The
wholesale price index in Septems
ber, 1981 declined by 1%, over the,
preceding  month. There was a
urther fall of 0.3% in October,
1981. The prices of some essential
commodities ~like sugar, gur, edible
oils, pulses and potatoes have shown
a declining _gggi'._ _

*xNotrecorded.
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With @ view to dealing with a
difficalt situation effectively Go-
vernment took a number of measures
relating to the management of sup-
ply and demand for essential com-
modities. The policies adopted
emphasised - increase in preduction,
strengthening of the public distri-
bution System, import of essential
commodities in short supply and
appropriate monetary and fiscal
measures. The State Governments
are enforcing the provisions of the
Essential Commodities Act and
similar other - legislations to curb
the malpractices indulged in by anti-
gsocial elements. :

In the contest of 2 continuing
worldwide - inflationary trend, a de-
cline in the rate of inflation in our
country indicates the effectiveness
of the policies adopted by Govern-
ment. : oo

I assure hon’ble members that
Government attaches considerable
importance to the availability of
essential commeodities at reasenable
prices and would seek the coopera-
tion of Hon’ble members in the wask
of fair distribution and checking of
malpractices. Further measures as
and when felt necessary would be
taken by Government.

SHRI P. K. KODIYAN : The
hon. Minister has claimed in the
statement that the rate of inflation
has come down and he has given

, some figures. I do not want to enter
into an argument with the hen.
Minister with regard to the inflatio-
pary rate. But I only want to point
out that this kind of point to point
comparison of wholesale price in-
dex and then coming to a conc usion
that inflationary rate has come down
so much, is, in fact, an attempt to
cover up the reality of the situation.

12.14 Iars.
[Mz, DEPUTY SPEAKER in the Chair]
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The rate of inflation wan a'ready
high in the previous year. It came
to more than 0.2 percentin r19Bo.
I am talking about the average rate

: of increase in the inflation because
a common man purchases things
throughout the whole year. Some-
times, the price will be low and some-
times high. Therefore, in order to
get a correct picture of the infla.
tionary rate, onc has to take into
account the average rate of anpual
increase in the inflation. If you exa-
mine this on the basis of an average
rate of increase, then you will see

“that there has been an increase of
about 15 percentinthe current year
1981. This has been super-imposed,
on the average increase of 20,2 per
centregistered in 1980. Ido not deny
that there has been a decline in the
inflationary rate, but this decline
has not been substantial. Whatever
be :‘.bc superficial decline in the in-
flationary rate, these are related to
the wholesale price index. But, so
far as the common man is concerned,

. he has to buy from the retail shops in
the market, where this so-called dec-
line in the whclesale price index is
not at all reflected.

When the ruling party contested
the elections in 1980, the retail price
of essential commodities was taken
as a major issue in order to attract
the support of the voters. I have
here with me a poster, which was
then circulated by the ruling party,
which pointed out that, while the
price of onion in 1977 was Rs. 1 .50
per kg, in December 1979 it rose to
Rs. 5 per kg. The prices of various
other essential items are also mention-
ed there. But what is the position
of onion in November 1981 7 While
in 1979 ithad gone up to only Rs. 5
per kg, now it is Rs. 6 or even mote
than that. Only the other day, one
hon. Member of the other House
came to the House with a garland of
onions to register his protest.

It was stated that in Delhi the Go-
vernment had taken steps to distri~
bute onion at the rate of Rs. 2-58
per kg through the fair price shofh.
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THE MINISTER OF AGRI-
CULTURE AND RURAL RE-
CONSTRUCTICN AND IRRIGA-
TION AND CIVIL SUPPLIES
(RAO BIRENDRA SINGH) :
Rs. 1.50 per kg.

SHRI P. K. KODIYAN : But
it is not available at that price.
When my people went to the Super
Bazar to buy onion, it was not
available at all. So, we had to
purchase it from the open market,
where the price is more than Rs. 5

per kg.

I may say for the information of
the hon. Members that the price of
not only onion, but other essential
items also, have gome up considerably.
I give you below the comparison :

NOVEMBER '26, 1981

Commodity Ruling price

January Novem-
1980 ber 1981

Rs. Rs.
Rice (superior
variety) 5.75 6.75
Dhal . 4.75 6.5
Wanaspati . 9.15 14.25
Postman (refined
groundnut i)
4 ke " . 53.50 90.92

Co&kinggns + 40.00 50.55
Kerosene (perlitre)  1.54  1.82

Soap . 1.40  2.20

So, when the hon, Minister comes
with figures of the inflationary
rate coming down and even describ-
ing it as an achievement, some people

of Essential 328
Commodities (C.4.)

even claim it to be a miraculous
thing that when the entire world
is suffering on account of this infla-
tionary spiral, our country is able to
bring down the inflationary rate so
much that it has become a one-digit
figures, In other words, it has been
able to bring it down to one digit
figure. It is, of course, a miraculous
achievement according to them. But
so far as the common people in this
country are concerned, they continue
to suffer from high pricesand scarcity
of essential commodities. What 1is
your reply to this ? I think it was
during the last Session the hon.
Finance Ministersaid that even though
there has been a deciine in the
wholesale price index, it may not
immediately get reflected at the retail
level. That is a fact, it may take
some months or even 8 months to
romonths. Suppose, after 10 months
this gets reflected in the retail prices
and the retail prices are reduced.
Suppose for arguments sake we agree
that prices are reduced after 10
months. During this period of 10
months what shculd the peaple do?
Should they be eating the figures
supplied by the Minister and seeing
how the inflation is coming down
from two digits to one digit, a mira-
culous achievernent in the context ot
the world situation of high inflation ?
Sir, this is not a question of mere
political propaganda., It is a question
ofjustliving,and aright to live. And
with whatever means are available,
so far as the common man is con-
cerned, he has the right to live
at least with two square meals a
day. The Government has utterly.
failed to provide this, I should say.
Why ? Because they have dclibcratcf'y
abstained themselves from their res-
ponsibility of making available to the
people of this country the essential
commodities of life at controlled
prices, at reasonable prices, by taking
measures which would enable the
Government to have full control
over the production and distribution
of essential commodities. It is here
that the Government has failed, and
faile miserably. Though in the
Statement the hon. Minister talks
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about the public distribution system
and strengthening of that system etc.
etc., as a matter of fact I should
tell you that there is no such public
distribution system in this country.
Public distribution system does not
mean the number of fair price shops
opened. The Ministers have always
been telling us, and especially the
Finance Minister has been telling,
that the number of fair price shops
have been going on increasing. Now
the latest figure given is 2,97,000
fair price shops. First of all, these
2,97,000 fair price shops in a vast
country like ours are not enough to
take care of the entire population.
Apartfrom that, whatis the guarantee
that these fair price shops are supplied
with essential commodities even in
Delhi under the very nose of the
Ministers of Civil Supply and Agri-
culture ? When we go to the fair
price shops, many things are not
available in Delhi. There is a report
which appeared in  Yesterday’s
Times of India. It says that Delhi
Administration is considering to reduce
the quantity of items like wheat and
sugar supplied through the fair price
shops in Delhi. In the last few
months also the supply has been less
than the actual requirement in so
far as wheat and sugar are concerned.
I do not know the real position.
If in the capital city of India i.c.
Delhi we are not in a position to
obtain the essential commodities
through the fair price shops, then
what would be the sjtuation in the
country side of India in the larger part
of which there are no fair price
shops'at all ? This is an attitude of
complacency.

In the statement made by the
Minister it has been stated :

"The state Governments are
enforcing the provisions of
the Essential Commuodities
Act and similar other le-
legislations to curb the
malpractices indulged in
by anti-social elements,”

Commodities (C.A.)

Will the hon. Minister tell this House,
since this party came to power how
many anti-socialelements who indul-
ged in malpractices, who made
money out of the miseries of the
people have been proceeded against?
Howmany cases have been registered ?
How many people have been put
to jail under the Essential Commodi-
ties Act and similar legislation ?

I wish to emphasise the point
again of public distribution system.
The main defect in the public
distribution system existing to-day
is that the production of essential
commodities has been left in the hands
of the private sector. For example
the production of food grains, edible
oil and such other items is in the
private sector.

On other essential commodities
too Government have no control,
Unless the  Government come;
forward to take over the wholesale
trade in foodgrains, take over the
factories that produce soap and othes
essential commoditics or unless the
Government itself comes forward to
start industries to produce essential
items in the public sector and to
build a net work of effective public
distribution system to be supervised
by the representatives of the consu-
mers and officials together, there is
not going to be a public distribution
system at all.

In the end I would like to bring
this to the notice of the hon. Finance
Minister who is alsa here,

Now, as a result of massive
borrowing from the IMF, the
Government will have to take a
number of steps. The discussion on
that issue is coming up in the
House. So, I will not go into the
details. I want to mention one thing
here. In the Sri Lanka Parliament,
the Finance Minister of Sri Lanka
had mentioned aboui India’s Agree-
ment with the IMF. There was a
discussion in the Sri Lanka Parlia-
ment about the Agreement between
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Sri Lanka and IMF. This is the
newapaper report which I quote :

“When ex-Prime  Minister,
Mrs. Sirimavo Bandaranaike’s
son, Mr. Anura Bandaranaike of
the Opposition Freedom Farty
pointed out that according to
Indian newspapers both the Prime
Minister, Mrs. Indira Gandhi
and Finance Minister, Mr. Ven-
kataraman had said that no
conditions.derogatory to the coun-
try’s self-respect or sovercignty
had been accepted, Mr. Ronnie De
Mel, the Finance Minister of Sri
Lanka said, ““don’t talk nomsense
of what youdo not understand”
and he went on to read what, he
said, “were conditionsimposed on
India by IMF.” These, he said,
included adoption of realistic
exchange rate in order to improve
the balance of payment position,
increase in taxation, increasing
prices of public sector goods and
services, cutting down sub-
sidies, , ..”

When the Government of India is
forced to take these steps, the result
will be further taxation and further
increase in prices. Therefore, I find
a very bleak future 3o far as the
price level is concerned and so far
Z1* +1 mon man's life if con-
cerned.

In the end, I want to put some
specific questions. I want to know
whether the Government have any
proposal to strengthen the puhlic
distrtbution: <vstem and, if so, in
what manner and whether the
Government are considering to take
measures which would: enable it to
have real control over the production
of essential commodities. Another
question which he is anticipating is
about the take-over of wholesale
trade in foodgrains, etc. Lastly,
I want v know whetherin the village
areas, the rural poor, the poorest of
the powy; who are living below the
poverty line, agricultural workers,
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share-croppers, rural artisans, etc.
who are getting some sort of relief
through the “food for work” pro-
gramme, whether this programme
which was running satisfactorily in
many States, particularly, in West
Bengal will be re-started.

-

 SHRIRAOBIRENDRA SINGH:
My friend Mr. Kodiyan has raised
certain issues with which I agree.

I agree when he says that reduc-
tion in the rate of inflation point to
point does not give a real indication
about inflation being controlled
wholly.

I also agree that wholesale price
index does not prove that the com-
mon man, the consumer,. has really
benefitted from this reduction in the
wholesale price index.

But I regret that he has failed
to appreciate the fact that Govern-
ment have been able to control the
fast rising rate of inflation during the
past. It has come down steadily.
Some figures have been given by my
friend in the statement.

Hon. Members also would per-
haps be knowing that in January,
1980, the rate of inflation was 22.7%,
as already stated. It come down to
15.6% in January, 198r, only a
year after this Government had taken
over and afterwards, it has been
going down further, continuausly,
since, May, 1981. It has reached
7.2% in October, 1981, That is
a significant achievement _if the
Hon. Memhezr could only apply his
mind and appreciate our efforts.
Even in the prices of some essential
commodities like rice, coarse-
grains, pulses, edible oils, sugar,
khandsari, gur etc., there has bsen
appreciable fall in prices during the
last ten weeks.

SHRI P. K. KODIYAN : Let
us go-and see in the market.
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SINGH : I will go to the market
with you.

SHRI SUNIL MAITRA :
{Calcutta North Easst) : Where do
you buy ?

MR.DEPUTY SPEAKER : You
<oncentrate on the reply. The
Minister is replying to Shri Kodi-
yan.

SHRI RAO BIRENDRA
SINGH : The Government have
announced during last session that
an essential commodity like sugar,
which is very sensitive, would be
sold at around Rs. 6.50 per Kg.
during the festival season this year—
we have said so in advance—as
compared to over Rs. ro/- last
Diwali.

SHRI SUNIL MAITRA : The
“prices of all essential commadities
have gone up.

SHRI RAO  BIRENDRA
SINGH : Kindly support.me in my
statement that all over the country,
sugar was sold at less than Rs. 6.50
that was announced by us during
the festive season, Dussehra and

- Diwali.

There was a steep drop, a crash,
in the prices of edible oils, during
the festival season. Hon Members
know how the prices of groundnut
oil, rapeseed, mustard oil and
‘Vanaspati also, came down, We
have been able to control the price
of Vanaspati also. InrDelhi, it has
been selling ex-factory at Rs. 192/-,
the rate that is fixed and, over and
above that, there has been no difhi-
culty in people getting it at around
Rs. 210 or Rs. 209/- per tin  of
16 1/2 Kg.

SHRI SUNIL MAITRA : What
was the price in Janyary, 19807

SHRI
SINGH

RAO BIRENDRA
In January, 1980, we
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had just come to power. We have

been trying to rectify and control
the mess that you had created.

SHRI NARAYAN CHOUBEY :
(Midnapore) What was the rate ?
What was the price then ?

RAO BIRENDRA SINGH :
The hon. Member has araised the
question of the public distribution
system notbeingeffective. This large
number of fair price shops that we
have set up, to him, means nothing.
Abaut 63,000 new fair price shops

. have been opened since this Goverp-

thént tookover, in less than two years’
time. Out of these 2,98,000 shops,
nearly 2,40,000 are in rural areas ;
80 per cent of_ these fair price shops
are in rural areas and only 20 per
cent are in urban areas, only 59,000
shops. Therefore, if any one says
that the whole country is not being
looked after, it is only the cities that

- are paid attention to, it is absolutely

wrong and misleading,

Foodgrain is one essential com-
mndity which is needed by everybedy;
nobody can live, without foodgrains.
We are distributing a million tonnes
everymonth for the entire population
of the country. This is not a small
matter to be able to issue one million
tonnes of foodgraine and to distribute
them fromlday to day. Similar is
the case with several other essential
(Interruptions) You

" will go on criticising because this is

your duty.

Another essential commodity is

-edible oil. In the year 1977-78,
- the public distribution of imported

s

edible oil was only 52,000 tonnes. In
the year 1978-79—I am talking about

- the oil year, November to October—

during the Janata regime or whatever

. it was, the dissribution of imported

edible oil fcr public was 93,000 tonnes,

-and as soon as we came to power,

in the year 1979-80, upto the end of
October, 1980, after we had heen
in pawer for only ten months, the
public distribution of imported edible
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oil at a very low price of Rs. 8.30
or so per Kg. rose upto 3.5 lakh
tonnes; and in the year 1980-81, it has
risen to 4,13,000 tonnes. Itis more
than four times of what they were
distributing in this essential com-
moc ity, namely, imported edible oil,
and yet they dare say that nothing
- has been done for the consumer ;

SHRI SUNIL MAITRA : Prices

are going up.

RAO BIRENDRA SINGH
Prices are not going up. Itis being
sold at the same price at which
you were selling it.

~ SHRI SUNIL MAITRA : Your
figures show that the prices are
going up. (Interruptions).

RAO BIRENDRA SINGH :1
do not know which market you go
to. There are several markets in
Delhi. There are several prohibited
areas too.

MR.DEPUTY-SPEAKER. : Mr.
Birendra Singh, You are only a
wholesaler as far as edible oil is
concerned. The distributor is the
State Government.  (Inferruptions).

RAO BIRENDRA SINGH :
That is true. In the case of edible
oil, we have been successful in keeping
the price at a certain level. But
you have raised one very important
issue, Sir ; I am thankful to you.
We issue foodgrains from our Central
stocks at a low price. It is heavily
subsidised. The Finance Minister is
meeting a subsidy cost of anything
from Rs. 500 to Rs. 6oo crores on
distribution of foodgrains only. The
distribution cost comes to slightly
less than Rs. 400 crores. But, Sir,
1 agree that we have not yet been able
to persuade all the States not to earn
revenue out of this public distribution
system for which the Central Govern-
ment is paying such a huge subsidy.

hey are charging much more and we
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feel perhaps the State Governments
could do away with the tax that they
chargeeven on the issue of foodgrains
from FCI. depots to the retailers.
That could reduce the price to the
consumers.

Sir, everytime we talk about
raising the remunerative price offood-
grains to farmers, there is an out-
cry from some sections of the
House that the consumer will be
killed and that the farmer should
not be paid more. But, on the
otherhand, theydonotrealise that the
benefit of this huge subsidy from the
Central Government is not reaching
the consumer. Some States are
charging the consumer much more
than what they should—over and
above the issue prices of the Central
Government.. ...

SHRI VIRDHI CHANDER
JAIN (Barmer) : Which are the
States? ’

MR.DEPUTY-SPEAKER : Rao
Birendra Singh, You may furnish
some figures—at what prices you
are supplying and at what prices
the State Governments are selling.

RAO BIRENDRA SINGH :
But now we are trying to streamline
the whole system. We are trying
that the States should not earn
revenues out of this at the cost of the
consumer. This is one thing we are
seriously looking into. I am giving
serious attention to this. These are
matters about which we are really
concerned. We share the concern
of the Members that the consumer
should get essential commodities
like edible oils, foodgrains, sugar and
other thingsatareasonablerate. The
Central Government is paying huge
sums as subsidy but the need is that
whatever is available should be fairly
and equitably distributed all over the
country and for this distribution
the State Governmentsareresponsible.
We lay down the policy and we keep
an eye on what they do. We try
to take action wherever we find
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malpractices of a large order. But
we also need the support of hon.
Members from the other side of the
House. Wherever they can point
out that things can be improved, we
shall be very glad and we shall be
thankful for theirgadvice. This is
the ach evement... '

SHRI P. K. KODIYAN :1I
put a definite question on further
strengthening of the public distribu-
tion system and to have control over
the production.

RAO BIRENDRA SINGH
As has been stated, the relief will
come only through increased produc-
tion. We. are paying full attention
to it. You know in the matter of
agriculture our efforts are admired
by the entire world. Whathappened
when the Prime Minister went to
Melbourne and Cancun ? All the
countries are interested in knowing
how she was able to achieve the
breakthrough not only in feeding this
vast population but also in being
able to export substantial quantities
of foodgrains to needy countries, and
even are exporting on an average 5
lakhs tonnes ofrice annually and if the
Opposition wants to close its eyes to
what this Governmenthas achieved...

SHRI KRISHNA CHANDRA
HALDER (Durgapur) : At the
cost of the Indian people you are
exporting wheat and other things.

RAO BIRENDRA SINGH: We
are strengthening the public dis-
tribution system and we want every
nook and corner of the country to
be covered under the public dis-
tribution system. We want to
make the fullest use of all the laws
that this Parliament has passed
recently. You have helped us and
you have supported the Essential

Commodities (C.A.)

Commodities = Amendment  Bill
which we brought and which was
passed with the help of the entire
House and all sections of the House.
That was only with a view to curb
malpractices. We shall take strin-
gent action against people indulg--
ing in hoarding and black marketing
and_other things. You should
realise that the system to be made
perfect needs some time and co-
operation and help from both sides
of the House.

MR. DEPUTY-SPEAKER:
Shri R. P. Das. You put questions
only. Otherwise it will take a long
time. All the points raised by
Shri Kodiyan may be left out and
only new questions can be put by
you. You can also corner the
Minister. I seek your cooperation.

SHRI R. P. DAS (Krishnagar):
Mr. Deputy-Speaker,  Sir, the
Minister has raised many points
on a very limited question. All
these lead to a regular debate,
On such an occasion, I would like
to confine to a limited sphere.
Nevertheless; the Minister will
be replied to as and when an ap-.
propriate time arrives.

Now I shall take up the state~
ment laid on the fable of the house
in which it is said that Governe
ment is concerned about the rise in
prices of all essential commodities.
But, Sir, you will find that inspite
of its being much concerned about
the rise in prices of spiralling of
prices, the common people, the
people who live in the villages, do
not derive any benefit from such
high so;.mdti]fg words of the Govern-
ment. In the second 3 b, it
has further stated thatp?}:cgr(.'?(?vcm-
ment has been able to contain the
price or it has at least been able to
bring down the rate of inflation
from 27% to 7% in September
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1981. The Government also ¢laims
that the wholesale price has declined
* considerably as compared to the
preceding  month. But, that has
" not beén reflected in the consumer
" price. Sir, the all-India Corisumers
Price has been increasing eversince.
You will find, that when the Janata
Party came to power in March 1977,
" it was 321, but in January 1980,
it rose to gj1. There was a fifty-
points rise in the regime of the
Janata Government. But, within
‘these 21 months after coming into
wer of Cong-I Government, it
as risc it to’'456 points —the increase
being 85 points so far. So, why
should the Government say that it
Has been able to do something at
least for the common people? It
has not been able to do anything
for those who live in th¢ villages,
the wesker sections of the society.
"Government exist for the henefit
-of these people of this country.

So, Sir, the Government should
not take shelter behind the wholesale
price index figure. The decline in
rate of inflation has got nothing to

-da with the consumers price. There-
fore, Sir, the government has lost

" credibility, Sir, at the end of the
statement, the Minister further tried
to convince this House that the
Membershave to play an important
role in bringing down thé prices
of the Commodities. But ; think

" an individual Member or Members
have nothing to do with the spiral-
ling of prices which phenomenon
is beyond the control of an indi-
vidual. Now I have of course two
or three questions to put. My
first question is:

Whether the Government
would revive the food for work
programme again which played
a very significant role in pro-
viding relief to the lower strata
-of thesociety of this country?
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As you know, Sir the food for work

-programme had played an impor-

tant role during an imprecedented
flobds in West Bengal in 1g78.
There was no scarcity of foodgrains
in West Bengal in 1978. At that
time foodgrains were supplied in
enough quantities through the food-
for work programme to the flood
affected people. That helped keep
the prices at a low level. For the
time being there was no price rise
in West Bengal. Therefore, I would
like to know whether Government
would again revive the food-for-
work programme.

Secondly, Sir, we have been
told at the moment there are 2.96
lakh fair price shops all over the
country. But this number is much
below thé¢ required number. It is
noteven halfand, as such, the entire
country is not being covered. This
system has to be strengthened fur-
ther. During 1980-8r through these
fair price shops Government was
able to supply not more than 14
million tonnes of focdgrains which
was almost one-tenth of the total
consumption in the country. So,
this system as it is has not been
working very effectively and effi-
ciently. Therefore, the Government
have to supply more foodgrains an
other essential commodities through
these fair price shops all over the
country so that these can be avail-
able to all people.

Last but not the least, I would
like to stress upon the point regard-
ing internal procurement  of
essential items particularly  food-
grains which cannot be a total
success unless the whole-sale trade
in foodgrains is taken over by the
Government. When the govern-
ment are coming out with this
proposal, I would like to  know,

.with this Sir, I conclude.

RAO BIRENDRA SINGH: Sir,
I have already explained that when
we talk about difference in'the rate
of inflation between months in the’



| 241 Rige in prices

previous year and months this year
- we do not ¢laim that we have abso-
lutely checked infllation or suffi-
ciently brought down the prices.
‘We only mean to say that the rate
of inflation has been retarded. It
is not rising so fast now and that is
also a very big success in the present
day when rising prices are an in-
ternational phenomenon.

Sir,hehas mentioned about food-
for-work programme. I do not know
. what he means when Re says that
it should be revived. It was mnever
stopped. It has continued. Only
mame has been changed. We call
it now National Rural Employ-
ment Programme and now it is not
only foodgrains but there is also cash
<omponent for purchase of material
to create durable assets for the rural
community. Even this year, if I am
notwrong because Iamspeaking from
‘memory, we have provided Rs. 360
«rores for this National Rural Em-
‘ployment Programme.

But now itis on a 50:50 matching
basis between the Central Govern-
ment and the State Governments,
so that, there is no wastage and the
States feel their responsibility.

23 hrs.

Now, we have also provided that
ene K.G. of foodgrain will also
be supplied. to the worker. I  app-
reciate the point meade by thehon.
Member, who rightly pointed out
that the distribution of food under
this programme helps to check the
prices of foodgrains, makes for better
supply of this commodity in the in-
terior areas of the country and also
‘reduces the pressure on the market.
"‘With that end in view, we have also
maintained ome focdgrains  com-
ponent under this programme.

SHRIR.P. DAS: You have sup-
plied only 12,000 tonnes offoodgrains
this year to West Bengal Govern-
ment for Food-for-work programme;
their demand was 40,000 tonnes of
foadgrains.
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RAO BIRENDRA SINGH: I
am not ‘going to enter into agru-
ments. You always talk about West
Bengal. T still maintain and [ want
to point out that West Hengal
Government is the most-favoured
Government by the Central Govern-
ment in the matter of supply of
foodgrains. They get more than 3
lakh tonne offoodgrainsevery month.
We allot this to West Bengal Govern-
ment; this is more than that of any
other State in the country. And
yet, they always have a grievance !
In Food-for-work programmeal so
they are getting their share; in fact,
more than full share.

Then, the hon. Member talked
aboutthe Central Government taking
full responsibility for feeding theentire
population completely. That will
mean taking over the foodgrain trade
in the hands of the Central Govern-
ment. We have time and again
clarified this issue. We have " said
that it is not possible to completely
eliminateprivate trade in this country.
It is not possible for any Govern-
ment to take the responsibility for
feeding the entire population, for
maintaining huge stocks of foodgrains,
for feeding the whole population of
woo millions, to procure these food-
grains, to keep the stock of them,
to move them into all the interior
areas, all the destinations. And if
they were so keen about it, why did
they not press it when the Janata
Government was in power for nearly
3 years ? I don’t know. You should
have done it. Probably we would

have learnt from you. You never
talked about it when the other
Government was in power. You

kept quiet. You did notdo anything.
We have been steadily increasing the
quantity of foodgrains distributed
through the public distribution
system at subsidised rates. During
the Janata regime it used to be 10
or 11 million tonne. Now after this
Government came into power, and
particularly, to look after the
population during the drought sea-
sons, we have incrcased it to 15
million tonnes. This is 50 per cent
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more than what was being issued
by the Janata Government. Itis
ata much higher scale than whatwas
issued by the Janata Government.
Ithink I haveanswered all the points.
The system has been sucessful; it
it working satisfactorily; wherever
there is possibility of improvement,
we are trying our best to improve it
and streamlinc it, to make it more
efficient.

. AN HON. MEMBER : It is
already One O’ clock, Please
adjoun the House for lunch.

(Interrugtion)

MR.DEPUTY-SPEAKER : Order
please. I am not going to adjourn
the House ;already we have taken one
hourfor this Mr Narayant Choubey.
Plaese be brief. :

SHRI NARAYAN CHOUBEY:
Mr. Deputy Speaker, Sir, my sub-
" mission 1s this. No amount of jugglery
of words or figures or statistics will
help here. You can set aside the
basic facts that prices of essential
commodities are rising and rising.
Same price of some commodity may,
for some time, fall. But that is no
credit for you. Youhave claimed that
the price of onion has come down to
Rs. 1.50 per Kg. It s sold only in
10 centres in New Delhi. Tamstaying
in Vithalbhai Pate' House. I enquired
from the man who is selling onion
near Vithalbhai Pate] House. He
told me that the price of onion was
Rs. 3'50 per Kg. So, it is nol proper to
say that the price of onion has come
down. But are you not responsible
to bring dawn tZe prices of essential
commodities ? There is one proverb
in Bengali. '

s AT WX FF ] fmamd) ag

The crow dies due to storm, but the
credit goes to the Fakir. Sometimes
prices of some commodties comedown,
for that you cannot take the credit.
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Some time back the price of petato
had came. down, but it is not due
to your Government’s policy. It is
due to growers who have produced
more potatoes.

344

RAO BIRENDRA SINGH:
That was due to your effort.

SHRI NARAYAN CHOUBEY:

If you are so powerful, as has been

_stated, you challange these figures.

Now, in the market good rice is sold
at Rs. 6.75 per Kg. Dal is sold at
Rs.6.50 per Kg. You bring the price
of rice down. Venaspati is sold at
Rs. 14.25, edible oil is sold at Rs.
19.55 per Kg., Gas is sold at Rs.
50.75 percylinder, Soap is sold
at Rs. 2.20 per cake, Sugar
at Rs. 6.50 per Kg. Kerosene oil
is sold at Rs. 1.80 per litre. You
bring down the prices of these ess-
ential commodities, if you are so
powerful. But you are not powerful
to do that.

RAO BIRENDRA SINGH: I
am not claiming that I am powerful.

SHRI NARAYAN CHOUBEY:
The policy which you are following
has led to praice rise. During the
budget session we had wrned you
that the country will face severe
crisis and that there shall be price
rise due to your economic policies.
You did not pay heed to our advice.
The entire capitalist world is facing
inflation and you are claiming that
you have been able to control that.
But whether you controlled inflation
or not yes, you have controlied
inflation—how does it help us help
the common man in our country ?
How does it help the people in towns, °
and villages ?

One of the reasons why prices
have risen is the policy adopted by
the Government. Now, railway fares
and freight fares were raised by you
twice during this year. Price of coal
has gone up, price of petroleum pro-
ducts has gone up, prices of steel and
cement have gone up. Have you
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taken steps to bring down the prices
of these commodities ? Where will
all these lead up to ? These com-
modities are all produced in  public
sector undertakings. You say that the
I.M.F. loan will bring down therate
ofinflation. The termsand conditions
of the I.M.F, loan are detrimental
to the interests of the nation. Yousay
that the whole-sale prices have come
down. No doubt. But in the case of
retail prices you have yourself
accepted that the position is not so.
What is the use of keeping a cow
if she d»2s not give milk and
give birth to calves ? There is a
proverb in Sanskrit,

Py caar fad fa=r at ar 7
AT g

AN HON. MEMBER : They are
keeping cows for dung only.

SHRI NARAYAN CHOUBEY:
You have yourself accepted that
increased production is one of the
v/ays to bring down and control
prices. What have you got to say
in the case of sugar? Although
there is an increase in production of
sugar compared to last year, and
grices have come down in the open
market, you in the Government sector
have raised the price of sugar by Rs.
15 per quintal. Though the produc-
tion has increased, how is it that you
are yourselfraising the price ?

There is another area where you
have failed.. when the potato
growers bring their produce in the
market, the prices go down but you
do not procure potatoes; when the
onion growers demand that fair
price should be given to them, you
fall upon them, you pounce upon
them and even kill them, but you do
not give them proper remunrative
price. However, when these com.
modities reach the hands of the
traders and hoarders, the prices go
up, but you do not come heavily
on them. In such a situation, how
can you control the prices? Yoy
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hae recently failed in Punjab and
Haryana to procure rice. As about
wheat. ...

RAO BIRENDRA'SINGH: They
are doing very well; very good pro-
curement is going on.

SHRI NARAYAN CHAUBEY:
you have failed in procurement in
the last year.

RAO BIRENDRA SINGH: You
should give credit where it is due.
Punjab and Haryana are feeding
the country.

SHRI NARAYAN CHOUBEY:
They should feed the county better.

While in Haryana and Punjab,
you have not given the farmers Rs.
1.50 per quintal rise in prices, you
are importing American wheat at
the rate of Rs. 200 per quintal.
This is your policy?

There is another point. How can
the prices come down? You are
giving political support to such persons
who are responsible for rise in prices
of certain commodities.  Antulay
case is te recent case in point. - You
know, how people were compelled
to pay more in order to procure
cement. Ygu are giving political
support to such people. You will
allow such a man to be the Chief
Minister of a State. Even Mr Rajiv
Gandhi had to speak something about
that. We do not believe you when
you say that you will bring down the
prices.

From our own experience, we know
that in the rural Bengal and in such
places of West Beatal where there
is modified rationing, wheat and
other things are rare commodities,
Further, i3 Tripura not a part of
India? Or is it that since it is ruled
by the left, youregard it as ‘Paraiya’?
Why don’t you supply rice, wheat and
edible oils there? You speak of
national integration and you have
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have taken up the responsibility of
feeding the entire nation.- Tripura
is also a part of India, but you
have failed to supply these things to
that part of India.

You have stated that you are
supplying these items through fair
price and other shops on subsidy.
You have get to pay subsidy and you
are paying huge amount for that
——400 to 500 crores annually. I
would jke to know if you are going
to continue with this subsidy. I
would be glad if your answer is in the
affiirmative. One of the condi-
tions of loan from the International
Monetary Fund is that you have to
stop this subsidy. I would like to
know if you are going to continue the
subsidy so that the people can get
their rations from the fair price shops
at the controlled prices.

You have answered the question
that you are not doing to take over
the wholesule trade of food etc.
But how can you control the price
without taking over the wholesal
trade? Sugar will be in my godown
and you fix the price and we abide by
that? So, naturally there is no other
go. Ifyou want to control the prices
you have to enter the market. And
once you ventured to enter in the
Eear 1970-71, but perhaps you had

ecn given a good rebuff. But I
don’t know whether you are going
to take over the wholesale trade of
food or not, including that of sugar,
and also to spread the public distri-
bution system in a fair manner. I
don’t disagree, you have given us
many shocks. But then Sir,

T ITHAC Aty w9 qr—

—the hen gives
sound, but never lays eggs. I don’t
know youx Haryana; I don’t know
your Punjab; but you ge to Bihar,
you go to Orissa, you go to West
Bengal—In West Bengal you will
find something sometiraes, Sir, —
but you go to Bihar or you go to
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Orissa in the villges you will find
nothing. Shops are there. So,
kindly ensure that

qiff $7 FI1Q ITHAY 0T TH )

Another point I want to know Sir.
What measures are you going to
adopt to give remunerative prices o
the peasants and how do you want
to have your procurement; and how
do you implement them? Without
that you cannot do anything. And
again what are you going to do to
supply diesel, fertilisers, pesticides.
to the farmers throughout the season
at controlled prices? They suffered
a lot. They -suffered  from two
sides. .

My last question is: when ever you
speak of take-over of wholsale trade,
whenever you speak of nationalisa~
tion, lots of questions arise.

Corruption ; bureaucratic methods,
this thing and that thing comes in.
It is patural, they come there. So,
raturally wehenever there is demand
that you may take-over these things
we ask are you going to do to end
bureaucratic red-tape in h ublic
distribution system? And whether
you are able to form all-Party com-
mittees for checking up in all sectors
of distribution system? These are
my questions. '

RAO BIRENDRA SINGH: Sir,
the Hon. Member has not been
able to get over his obsession with
onions, although it was made abund-
antly clear carlier and many of the
Hon. Members who spoke, agreed
that prices of onions had come down:
In the first week of November, there.
was a sudden spurt in the price of
onions in the market. That was
on account of short supply and noth-
ing else; Becuase suddenly the stocks
which NAFED was holding in Delhi
were finithed and it took some timie
for procuring onions from other parts
of the country. But compared to’
the price of ‘onions in 1979
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December, even during this period,
the prices did not go so high. The
wholesale price index for onions
in December 1979 was 750 and at a
point when the prices of onions were
the highest in Delhi in the beginning
of this month, the wholesale price
index went up to 640. But within
a few days it came down to 488.
That is the figure for 14th November,
1981. We rushed supplies of onions
from Nasik, from Rajasthan areas,
Alwar district and other places and
we dumped Delhi market with onions.
Even now, if there is 2ny difficulty,
and if the hon. Member is not satis-
fied with the announcement of Delhi

Administration that onions will be -

sold at ten points in Delhi covering
the entire area at Re. 1" 50, I am
prepared to assure the hon. Member
than wherever he - wants, I shall
arrange to send 2 tfuck load of onions
every day at Re. 1' so—wherever he
might be having difficulty. There is
no difficulty anywhere else. He was
talking about Dslhi; and the diffi-
culties of the people in Delhi, (in<
terrupptions),  If  you want to have
truckloads in South Avenue or North
Avenue. (interruptions) That -means-
the position is comfortable. ~

Another point whlich the hon:
Member raised was about the de~
cline in prices at the retail level not
having taken place. But whole<
sale prices do affert pricesat the-re-
tail level; and there has been a dec-
line in wholesale prices of several
essential” commodities.” If the hon:
Member 15 interested I will give
some figures in respect of essential
commodities. 7

During the last ten weeks ending
7th November, wholesile price in~
dexofrice camedown by 3° 19, ;gram
by 3 2%, moong dal by 5 7%, fish
by 20% and potatoes by 1o’ 394,
And the indéx for groundaut oil
declined by 7.4% and for mustard
oil by 4’ 4. : :

ot yperHwr W S 4 WY T
o I W 8 T AX AT TUT WL
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U9 WIS ®IF & TF HC ¥ 7w fqur
DA ¥ NWHFTA T

T Aex ey @ @ @
5 Wy v @ frds ¥ wd e o

Wt Ao W ;8 Y H e
FT F 0O WS TN F fzar @) qur
g FAQ war ? ‘

T e fg 0 FH QG auT

Retail prices in the market differ
from market to market. If yougo to-
a posh market like Khan Market,
you will get things at a much higher
price. Ifyougc to Super Bazar, you
will get-at a cheaper . price. There
might he some markets, which might
be selling even cheaper than Super
Bazar. It also depends upon the
quality of goods that you buy. Onions.
ofa better quality may be higher in
price, and so is the case with dal.
Medium quality would certain be
cheaper, and inferior quality will
be much more cheap. It isvery diffi-
cult to quote any figures about re-
tail prices. That is noc possible, We
can give retail prices from market to
market, from mohalla to mohalla, shop-
to shop and patri to patri.

SHRI CHANDRAJIT YADAV:
(Azamgarh): Why does it happen
that prices differ from mwhalla to
mohalla?

RAO BIRENDRA SINGH :
It depends on various factors. Mr.
Yadav, you know this very well.
You also sell your faodgrains at a
different price. I sell them at a
different price. One shop-keeper
will sell at one price, and the other
at another., The rent of the shops
also differs. The consumers’ capa-
city to pay also differs. There are
some fashionable people like your-
self who will not compare priccs
with other shops, and will pay any
price asked for. 7
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[Rao Birendra Singh]

The hon. Member objected to a
slight increase in the price of levy
sugar, i.e. by 15 paise per Kg.

He knows very well that conversion
charges increase on account of va-
rious factors. The price of levy sugar
is still much lower than the price of
sugar in the free market. Whatever
additional price has been given to
the factories, it is on account of our
desire to have better prices paid to
the farmers, to the cane growers
by the factories. Unless we give the
factories enough margin, they would
not be able to pay farmers well.
"The production of sugar has in
creased because of the hard work
of the farmers. You will agree with
that, We have to ensure that sugar
canc cultivatior. does not go down
asitdid two or three years back on
account of the wrong policy of that
different Government which was in
power at that time,

‘We want to ensure that production
is stabilised, production of sugar
continues to increase and farmers
continue., to get remunerative
prices for their produce. We have
not discriminated against Tripura
or any other State for that matter,
If we are looking after 'West Bengal
-so well, thereis no reason why we
‘shouldnotlook after Tripura equally
well, But there might he at times
:some difficulties about movement,

We are looking after them well,

‘When we receive report from them
that their stock has declined, dimi-
nished, we always rush foodgrains
to Tripura or any other part ofthe
.country. I can assure the hon. mem-
bers that we shall see that foodgrzins

-arekeptinsupplyto Tripura, accor-
«ding to the need of the State.

The subsidy on some items for the
"benefit of consumers and producers
has to continu=. It is very diffcult
tosay now thatitwill stop orthat it
will never stop, butth <Qolicy of the
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Government has been announced
earlier. The hon. members know
very well that we want to reduce the
quantum of subsidy by and by, but
it is not po.sible at this time to say
how long it will continue, So far as
my personal opinion goes, we will
not be able to do away with subsidy
altogether in the interest of consu-
mers and producers.

Diesel, kersosene and all . essen-
tial commodities like that are essen-
tial inputs for farmers in agricul-
ture. We haveseen to itthat thereis
enough supplv in all the States and
there is no complaint. Kerosene is
being allocated by the Government
of India. Diesel is also available
easily atthe prices fixed and there
is no diffic Ity in that behalf,

ot s feog wwaw ¢ (mfAar ) ¢
IR AqLIZF, AIAAA HA S 3W
& Aem W SFST § AT FIAT ABY
) @ S miwsi F AT 9% ggar
weT gg oAt =rgar g f¥ F@r ww
Fi GCFI T HTARTE e H) FIAS
) I@ ARraF I ACH Q7 Fiwrax
3g ariE F1 ¢ 9 faw a g #
ARAT TET A wE BT 9T A AF W
3 oiErar ? 399 gug . few
qrEaT o, ;@ 39 R0 AF ;9 F)
TIFT FiRQAT R T |OQH ! 47T IA
F firg A€ g FN HR I H T
A% a%a g ! @ oX fane v
# 2w AW SAHAT FY E

et A dy ag) fafa & i o
qZATd RS AT W q, TRy F A
), qe7 fRaara ¥ 7 feedr A
#1 TTHI o g, FFE A FZ FAL AN
& 6 Y X waa @ mar @
IR FE, X P ardd AR AT #
g sg ¥ fu dheq fre@d @
¥ wiwd afl wWear § AW ARIW
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TEET wAarH arehT ad ¥ gy
A Aqart ) AT §, @i fey
WTZE X AR § | WS EOHrD
T faa R frafe=a aasarg faad)
2, aage fa araﬁamra adi g
2 fag 9 dasyiE fAfma Fsa &
fag o aga 7 AT Y

F\AFT ¥ W €F TEATIS FIFQ
M g FT oM & qrg FE WIS
gt & | WEANF qEge T AT )
farzor qorefl @ faad) & sw # &
g wR qage gd & 97
N FGT TSI & 59 FT F1S HFeT
T FAFAL & 1 AR K AT
FAT A1y e A ) Aag AT g I A
16 %9 9g 3 w=x #<T 8 &1 AH
ag fe7 fary, w6 W S, AW
gy, w@mg oA AF &F e &
ag Fg7 fasm@ FT & amr g ..
(sngatvt ) .. GE @9 WX 9T BT
21 gz F3r 16 feewm ag ¥
forar g g &9 HazEg-Aly
A faar &1 afe 16 fwaram #
g &9 fawar g, 9 & frrew
¥ fegar e 7

r arvr oy
fear g

F& 3 AT
foar

st e fag @ o
THag UF €I 9T T@ 4%g 8 W
F@& & afc A T A@ | T
arfam #¢ &, & F T 3§ fag
Farc 1w AR Arg HaT-ATEA-Aie
qr afay, 3o awg & fEd deem a3
¥® acg &1 =raw @ 2 froadt d
Ffaar Qarargs a@ M I@ I
araR wer g W &, e R
fardare =fm 3 i‘aqn -
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Wgt aF fNwdi 7 feafa &, oo
DA wrzw B A oy § ww
F AN wY @R DG T | W
TR A AT WA T 9EY, ARG
TE 200 To § AGRT & | IO W
¥ §% nen faaf # srgg, A agr 9F
FIFITA 130%08 140T0N AR |
fl# d@ ag g7 § @ A amw
AMY @ § A §A AT § YFT I
FEI & F aw W) oF fesr A v
famar difag 1 wwH-us fFa) =0 &
ferr & 939 WA § 1 FATAR
A F FATFATY, TR ) FAT
FT &, FT AT F) A ATA § ?
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q @ T ¥ AN AgE ¥
ST = gar g omm S owrde gho
Th> FNTXW@e, ATy T AW
%1 vafoma Fiafeda # Fmai ax
FE FAER TS TS AT AR TATH
g3 7 g9% WEAT g6 4 W) WAl
gy & & wroET S %zrz—wr;er rie
3 fexdlegua faezn § 9 werrAR
g2, 3T '{ﬁﬁf T FT JOFT AIFT
FE qa@ Fq 0 2gm F o
oF fedi A A% Al g, d@ gag
2GR Y I AT qF w17 § G0 @t
2, a7 91 FT 78 3T OF fired) A
faaarel & 1 feay #0890 gaid
At & o g 2, ¥fFa 49 A
HEER F AT AL ATGT &1 Wi

ey, fexfemma # go a

argy, arfe daf 1 g
g wsd) fra && | v ok
TR F1 FM BIT FT AT § AR
T4t A @i F A F ¥ F—
AT ARG A FOQRT F=¥ *
fau % warg w30 5 Frsy # any
# AT T WY, T IAFI argg #
FEE TGAT T AR TAH 7 T4,
A of: srervas w4y §, o, R Ba-
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[ smaver fag Fa@w],
AT A g s & IAE
fasr @f ? '

wiq agi 43 gu &, W W
Fgd ¢ f@ fuwmm sfac 1 gad
fefezee  wfSege wix @ a7 Fgi-aei
fararmaa A, AT W@o Gisro F) fowra
1 Ag g AT § 1 gwA, war
Aar#x wr g & wgr @ ey
i fasel =nfge, gt o=F &=, &
sl ¢ few ey # &t ey w1
Al & 1 T mIEW F ugh w1
qTEl Ig BT AVAR FE TES
gEIT 8, 1 &1 WA Fuwsy A &
grfl & W oMeF T E A@w W
7-8%o fad, il faadi & 1 @ssll
WX WX WA Fi gl F €y,
NI T F IO § NI IAIIA
gn g AfwT e W Frd-gEeg W
|99 UFT Y, 9gf §9g 98 WA
g, 987 ITF Foon fHd w17 TT /A
93dl g1 W@ W d @R H)
wi Al Sifgg 4 ). 99 I ww-
AT ARF H - F T @ @
ofe AT e ) @ g o f
Y@ Siga faalg &7 1 fagsd
FER F1 @R & 98 & §) g1 qe7
qr, AfeT afkma ¥ o9 dl @ T
To W A & FH ¥ FA WCH
TAHFE T FTWr wifge av 1 S
wT 6.50 To ¥ feendy &, Wfwa
ST ME WK Aeed ) aT ¥
2.75 %A1 3.15%0 & WF ¥ S0l
gl faal 61 | FHT TGP TR AR TT
¥ T DA W " F WIT HqHST &
fag s ey g mawd gwv wer
§ & Y FT T AT AR g

q wra:fh AT S g amar
STEAT §—RT dg T AF0 &Y SqTedy
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w61 fa v gare § fma &
T §, S AT T AW
AEIHT FT IATGA F7A §, @ 9a FT
IR NI H fawwr smr g, @ =4
®Y  FEE-OTE-SrEwwa wre fewh-
uA-8A F AEE H 10 YW F
TR FT AT /@ H adl qwr, arfw
I WU R FwEF A TE AW H
udera Fuedy &1 adr Fwa ady
T OAF | AN O™ & & AW
Y fEgu—aar a@ dv 300 W
frrea 2, ad 400 ©0¥ frrew
& oc foodly # &1 500 w0 frgew
glear 9z @ e ..

U% WA EWET : 600 T9T
frrea faw wr B

ot gt fog w9 gAnrR
UF WRA Az® Fg g g % 600
Ty feem 8 1 am Tfag, saew
N frar a1 g1 g, sgduT Jara
T oA@ 9EF W B 1 ATHIT A
wre ody Hffa amdr afige fag 3
IETeE F1 Ay dur fam aF 0 w=ar
el "R A @ A anisd w1
3 g Y, Fwat ® s O as
AW AT AP G Fi AT I 1
feediequa & @M wEwIT Hi©
faare v 7 & g & a¥g@
FEATr T areT Srige |

Ty dRw fag arTfaa
A AT FOmTE, A s ¥ =K
adi aval f7 AR faa<wr F ama #
go wafwt § argsdr € =@d
g smsfefar i 99 51 Qe
#far gr g o Fe@RE L =
fag ¥ =g fmar ar fe g8 a=s
1 agiw 9ifgg 1 nm 2 gk g
Hifa o & 2 fn 3 gufmigediaic
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AWM T AT €A AW g7 A F fag
g SATa AT

AWT AM o FY—THET 1A I
AN Ff y-Eows g fwar gr, %
T agt gr3a ¥ AW A F adi ane axtar
fe & srae gear g | Savdy 9
AT A BH FHIT, AHA HATY TQ BT
e g Tger I§, @mwitEd Ay, .

sit waoe fag S@T : e ATy
LA A |

T Arem Ty F owax Fcdan
g--fredt  wefifAsgwd & AR Ff
LA F,  IAFr faurd 747 F) A
g, fedt el & faars mawa & %
dot3E ore za@ar 5 @i 3 dar g
faar wr, ®gi wwEE g, Fdifw
THo @Yo ATEo & TIKMAY I & 1A
fraar 2, 33 fa¥ 9ad mue g
AT &7 T AATE . ..

5 dox W WA (IF) ¢ agh
3oz fazmarg o samarEee iqr
21 TH0 Fre Arde F Werdt i B
FATAST HTFHA T &F & o< I+
et 3 i w2 g H mawz ared et
2, 9A g ® & e fersmrg
g % St Szmr gart-—1¥ A
F AT 2

T AT FHE ! T%o HroATEo
A T¥F widdz T UAFET IITAT E,
A TF 4@ g ar agf savan Tz,
I1 F( aFsAAT Frfgq 1 T@ GeET
F1 gL T H AW A AYL B

ot dwa T oarA : oga fugn
fam wy & gt ¥ A& § T4
JY1H I3 AR E, AT F ag
qY  wriTrgy  Aadf v & o,
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T A few 9@ F A and-
qrEr A gY q WE  «anTey

o5t dew ow o . fag w7
FaMIT, FVATT E vyl ! qwrea &
g ? ' .

T & fag @ o am agm
fon 3 qm EE?

st o ow W o faedy
weTHTY & fEare 5% vawa faar?

wa @ fog : 7 &1 agr avw
gl a1 f& A7 gear 3 1A 4@ @
g1 owrmn F0 aedT frag agy
T drds amIg |

NEA TH W . TA & AT I
Aagt € 1

T FiE Ty Fwar wogw
I A Y AT A € foad i
arafast e Atar=mEA &1 gwrd
sarar ag ®fuwr & & Fwd a9
3 am g, WG W BET #T
w% e, fadr sag uv ety 43 sy
g fFrdtagaeawdina g ferg-
garA & gmaenAn  fgedt o dhear &
®F GC Bl T wEH gA aadl
A= 4ar R E, wrEfoq & grAaw
iy are g & | qara g o wf g
#r§ Ay T § F7 g ww, IF
OIS, WA A< AT Farg ¢ IA F
qTH ST E1 91G | QT A% T &
A F) S1F A< F AR (o
T TAEN B AT AT ¥, T W
ACE FHATCT ANTRICENTA Y 1

ft youm g wwag : F @
WA qEAr A 1 e W
a9 & fur feestt # e wte SOl
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;A ad fpararegrg 1 & A4
AglRa A ArAAT Tt & v geare
# gar Fif Afa y?

At fag : 8¢ T gd B
gh T8 fgamfmarg 3 @ g o
AT € a1 aFat g fe fasddt ¥ i
T ogra dre § frama g, i o«

-

et fra < ® g¢ wg< & qFEA
¥ offe &g @ surer fua wgr g e
qraa T ST A @ g agl
fody =g #1 &fr ad &1 =R
23 %1 ug a9 giar fa a3 § sarer
Fif AT 91 < @ #1393 NS
X A wraEaT g, & 54 D T
AT 9TAT g FAiad A 9gd A <@y
2, SA wErAdi &

SHRI HANNAN MOLLAH
{Uluberia) : The Government and
their sweet-worded Finance Minister
are trying to betool the people of
this country by supplying poison
through the sugar-coated price po-
licy. The people of our country
are suffering because of their cons-
piracy agaist' our economy. The
hon. .Minister explained the poli-
cies or tried to answer our questions,
but none of his answers is satisfac-
tory.-They have admitted that they
have failed to check the increase in
consumer prices; they have confess-
'ed that they have failed tc bring
down the prices to the level of the
Janata regime

RAO BIRENDRA SINGH : We
never agreed. . N

* SHRI HANNAN  MOLLAH:
You said you are trying to do it.

RAO BIRENDRA' SINGH: We
have been successful.

SHRI HANNAN MOLLAH :
ou are not able to bring it down
to- that lévél.® :
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RAO-- BIRENDRA SINGH :
Perhaps not to your level, the level
you wish for.

SHRI HANNAN MOLLAH :
Government always try to take
shelter under the wholesale prices.
The Minister tried fo convince us
that it is difficult to fimd out the
prices. ‘' The consumer price is pub-
lished in the labour journal after
collecting data throughout the
country. Itis prepared by the Go-
vernment. So, there is no difficulty
in gettingit. Itistrue thatthe price
is increasing day by day. Thkey are
only sugar-coating it with statc-

‘ments like this. But theyshould rea-

lise that the people will not be satis-
fied with these statements. They
know what is happening. I do not
want to deal with other things. We
know what is happening behind
them. They want to satisfy their
lords, both inside and outside the
country. That is the reason behind
this growing price rise.

In the context of this discussion,
in the context of the present state of
our economy, I want to ask some
questicns. Isit afact thatin the years
1981 to 1983, in these three years, the
Government of India has committ-
ed to IMF that additional resource
mobilisation on fertilizer will be
Rs. 800 crores. ... .

MR. DEPUTY SPEAKER:
Howwill hereply toit The Finance.
Minister has to reply to it.

SHRI HANNAN MOLLAH:...
on petroleum Rs. 340 crores, rail
ways Rs. 6,0, crores and coal Rs.
300 crores. Lethim deny it.

MR. DEPUTY SPEAKER:
He must put a question concerning
the subject.: .

SHRI HANNAN MOLLAH :
In the name of additional resource
mobilisation, have they committ-
ed themselves to the TMF. If so,
is itnota fact that such a massive so-
called additional resource mabilisa-
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tion will add fire to inflation, turn-
ing it into a conflagration. Is it not
a fact that, as a consequence, the
prices of all essential commodities
will rise at a tremendous pace. If
so, what measures do the Govern-
ment propose to take to tackle such
a potentially grave situation

RAO'BIRENDRA SINGH : Sir,
1 have explained in considerable
detail to what extent we have been
successful in checking inflation. I
d» not agree with the hon. Member
that we have not heen able to control
prices to a considerable extent. We
have done it. Even retail prices have
come down, they have declined.
And it was proved just now. There
was so much noise about onions, but
but when I offered tosend a truckload
of onions to any destination in Delhi
indicated by the non. Members,
the refused to accept onions at Rs.
1.50, and yet they are still harping
on the same thing. (Interruptions).

As regards IMF loan and its
implications, my esteemed friend,
the Finance Minister, has already
explained things in detail in both
the Houses and I do not think I can
go into those questions. But there
1s nothing specific which needs to
be replied and which the hon. Mem-
ber wanted.

1347 hrs.

Tae Lok Sabha adjourned for Lunch
8ill fifty minutes past Fourteen of the
Clock.

The Lok Sabha re-assembled after
Lunch at fifty four minules past
Fourteen of the Clock.

[MRr. Deputy SPEAKER in the

Chair).

MR. DEPUTY-SPEAKER
Shrimati Sheila Kaul may iove
Motion for Election to Committee.
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SHRI MANI RAM BAGRI :
I am on a point of order.

MR. DEPUTY-SPEAKER : Let

her move this Motion.

rmae—

ELECTION TO COMMITTEE

COUNCIL OF INDIAN INSTITUTE OF
SCIENCE, BANGALORE

THE MINISTER OF STATE
IN THE MINISTRY OF EDUCA-
TION AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL) :

I beg to move :

“That in pursuante of sub-
clause (e) of clause g(1} -of
the scheme for the Adminis-
fration and Management of
the properties and funds
of the Indian Institute of
Science, Bangalore, rcad with
regulations g.1 and 3.1.1
ofguthe Regulations o? - the
institute, the members of
this House do proceed to
elect, in such manner as
the Speaker may direct,
two members from among
themselves to serve as mem-
bers of the Council of the
Indian Institute of Science,
Bangalore, for the next term
commencing from the 1st
January, 1982.”

MR.DEPUTY-SPEAKFR : The
question is :

¢“That in pursuance of sub-
clause (e) of clause g(1) of
the scheme for the Adminis.
tration and Management of
the properties and funds of
the Indian Institute® of
Science, Bangalore, read with
regulations 3.1 and 3.1.71 of
the Regulations of the Insti-
tute, the members of this
House do proceed to clect, in
such manneras the Speaker
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may direct, two members
from among themselves to
serve as members of the
Council of the Indian Insti-
tute of Science, Bangalore, for
the next term commencing
from the 1st January, 1982.”*

The motion was adopled.

SHRI MANI RAM  BAGRI
(Hissar): On a point of Order.

MR. DEPUTY-SPEAKER : On
point of order. B

SHRI MANI RAM BAGRI :
Listen to me please.

_ vy EA TR ATedt ;. WRa F7
T xar§ S gigdAw g war @
gag  AX SNEEAT FT WA IS@T 97 |
e arga & wgr a7 f& qar sy 9%
T Fi wgl gar | W wiw
Zefifret gt Ta% «1% A gaz Ar of
¥ GIIY AWET § AT FATE NS
EFT AT & | ag ATATCHY TAN 7
g1 apfaarfrafiz @y
awTHT B IFT & 7 ¥ F4r FIT qar
Adar wrfge | &@ F AT AT F
aR LH o w7

"% MR.DEPUTY-SPEAKER : Now

Matters Under Rule 377. Shri
Chintamani Jena.

14.57 hrs,
MATTERS UNDER RULE 377

(i) RESURGENGE OF MALARIA DUE
TO INGREASED USE OF PESTICIDES
FOR GREEN REVOLUTION

SHRI CHINTAMANI JENA

(Balasore) : Sir, malaria appears

to be an unhealthy side-effect of
the “Green Revolution”, as a
resurgence of the disease is accom-
panying the introduction of heavy
pesticides use to support intensive
farming in the third world.
The amount of pesticides enter -
ing the local eco-systems has ex.
panded at an alarming rate in re
cent years and this has made the
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ajopheles mosquitos, carriers of
malaria parasities, ‘‘plasmodium”
resistant, says a report in Nature.
The “limited cases” o” resistance
mosquitos have developed from
the mild use of DDT and other
pesticides in  public health drives
to wipe out malaria, are not the

real  factors responsible for its
recrudescence, according to the
researchers, Georganne Chapin
and Robert Wassestrom. The

farmers in the third world have,
over the vear, increased the dose
of pesticides when they found
crop-pests  like the holl  weevil
affecting cotton to be more and
more resistant.

Fields in Gautemala, Nicarague
and El Salvador, which were
sprayed only eight to nine times a
scason a decade ago need to be
fumigated as many as 50 times a
present, the researchers say.

And this can be devastating be-
cause a single application of DDT
or similar pesticide has been found to
be sufficient to reduce mortality
(that is, increased resistance) among
mosquitos by 8o per cent.

To indicate how serious the
problem has become, the researchers
co-related DDT usein El Salvador
with renewed malaria transmission
and estimated tpat at current rates
each kilogram of insecticide added
to the environment will generate
105 new cases of malaria.

Once insects develop a resistance
to one compound they frequently
exhibit an immunity to wide range
of unrelated poisons as well.

The research team feels that
malaria would not have come back,
had Integrated Pest Management
(IPM) strategies been used instead
of the now common practice of
“blitzing” valuable pest prone crops
with insecticides along.

In considering these aspects of
using pesticides for success of green
revolution in our country, the cx-
perts may find out ways and means
to eradicate malaria {rem our
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~ountry as well as for the success
f green revolution side by side.
The hon. Health and Agriculture
Ministers may kindly make a state-
maent on the floor of the House of
#hei v course of action en this issue.

(3*t DISFIGURING OF JAIN IDOLS IN
[ MADHYA PRADESH

wt wat o wnn (e
IETA AT, WL TF JITA |F47
FET Z 1 TIHr ArAIART FARAH
gepfa ax Y feer g R, @l ag
g7 @z & fagn & T oo faa
saeT i1 @ 2 fo agw qfai
W g wf ar ags AhA ®
RETFAT | AT TF ag A WEAR
foes 21 AT gra YR & dar
FT#IT ME1 WRW W gar g 1 wdl
erAtg s framee sta ufaew da
MR o4a 9 ATEAT & L5AT marssr
¥ are fafea qfidi |1 @z & @
Wwa ®1 qrara dewfa #) A% TWT
=1 warq fFar @r wgr & @k 47 @
negfar g2 a farg & far 23 $Rer
A gdaw fawma & T gofa: maaa
21 Sa uwra ¥ «fafafa goas
famrs % gfees afasriedi agr e
A frsrd WY #7937 2

Yo s anicg s g
g3 fagq ¥ OB FTAFTEQ AT ARE
F uwd 747 a% TwA SAF fand
e wrdia wa W dph 9w #i§
g F& A W SN sfFaar @
fogg gera arEr FwrdaTd A AT

(ili) SuPPLY OF COPPER TO MJs.
INDO-AMERICAN  ELECTRICALS
Ltp., DURGAPUR.

SHRI KRISHNA CHANDRA
HALDAR (Durgapur) : Mr. Deputy-
Speaker, Sir, M/s. Indo-American
Electricals Ltd., Durgapur which
was lying closed for 18 months
was re-opened on Ist August,
1081, This unit wasclesed  due
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Y0 misappropriation of funds, mis-
Management and stopping of opera-
tlons by company’s bankers, and
declared lay-off effective July, 1979
and since then all operations of
the cgmpany were lying shut. The
1ndugtrial Development Bank of India
‘00k up the task of rehabilitating
and reviving the clos®l and sick
unit. The company’s board has
been reconstituted with Mr. Thapar
as Chairman of'the Bj,.rd and two
directors from Thapar group after
due approval from the Company Law
Board. The IDBI sanctioned a
term loan of RS. 131 lakhs and the
company’s bankers have converted
the old debt into term loan part of
which will be interest free and have
provided working capital for the day
to day operations of the company,
For reviving this unit, the unit was
declared a relief undertaking by the
West  Bengal  Government on
26-7-80 for a period of one year and
further extended upto 25th July,
1982.

Sir, the company is not getting
its main raw materials v7z., copper to
run the properly. It requires abous
800 tonnes of copper quarterly,
The delay in getting copper is due
to non-clearance by company
law board under MRTP Act.

Sir, the West Bengal Government
and Members of Parliament in-
cluding myself requested the Cential
Government for allotment of copper
to the unit immediately but noth-
ing has been done so far.

When this company has been
declared as relief undertaking by the
West Bengal Government upto
25th July, 1982, then non-clearance
by Company Law Board under
MRTP should not stand in the way’
of immediate quarterly allotment
of 800 tonnes of copper for the said
un t. If it isnot done immediately
the unit will be closed and employees

will be again jobless,

Under these circumstances, I
urge upon the Government to pass
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necessary instructions for immediate
release of 800 tonnes of copper to
the Indo-Amerjcan Electricals Ltd.,
Durgapur and save the worker from
starvation.

1 demand that the Minssters
concerned make a statement in the
House in this regard.

(iv) NEED TO BAN IMTORT OF
cocoNut oiL, Cocoa anp Co-
coa PowDER, NUTMUG, CLOVES
AND RUBBER.

SHRI GEORGE  JOSEPH
MUNDACKAL (Muvattupuzha) :
Mr. Deputy-Speaker,  Sir, the
import of coconut oil, cocoa and
cocoa powder, nutmug, cloves and
rubber has affected the economic con-
dition of the Kerala cultivators.
Because of the imports of these
cash crop to our country,the farmers
are struggling to sell their products
at a reasonable price. Imported
industrial coconut oilis offered for
sale in Kerala as edible oil. All
these cash cropsare long term culti-
vations. If the farmer is not given
an economical price, he will not
cultivate these crops. Hence I re-
quest the Commerce Minister to
ban the import of these crops to our
country and protect the interest of
the farmers of Kerala State.

(v) PROVISION OF ADDITIONAL
COACHES IN SUPER-FAST TRAIN

BETWEEN MADURAI  AND
MADRAS

SHRI CUMBUM N. NAT-

RAJAN  (Periyakulam) The

running of a Snper-fast train, Vaigal,
between Madurai and Madras has
come as a boon to the travelling

public of Tamilnadu.  After the
Pink City Express, thisis the se-
cond sueh train  which has been

introduced on the Indian Railways
running at a maximum__ permissible
speed of about 100 KM per our.
This train is very popular amongst
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the people of Tamilnadu and it is
understood that the occupation of
this train is almost full thraugheut
tbe year. In fact it is learnt that
there i3 demand for more seats hy
this train especially from people at
Madurai, Dindigul, Tiruchira palli,
Villupwam. TFis train is  now
running with eight bogies  and
covering the distance  between
Madurai and Madras in abhout
71/2 bours. Inview of the extreme
popularity of his train and also the
demand from the tavelling public
for furher quota it is cansidered
necessary that the present number of
bogies by this train should bé in-
creased to at least 16. I the
spced of the train cannot be
maintained with a single engine con-
sequent on-the inreased number of
bogies, the Railway Minister can
consider the question of putting on
an additional engine, so that 16
bogies can be hauled without
sacrificing the speed. Already on
the B.G. the Tamilnadu Express,
another Superfast train, is running
with twa engines.

The public of Tamilnadu are also
keen to have supérfast train similar
to Vaigai, leaving Madrasin the
carly morning an returning back to
Madras on thesameday. As  one
pair or superfast train isalready run-
ning between Madurai and Madras,
it will not be " difficult to introduce
another pair -in the opposite direc-
tion, as’ only the required numer of
coachs and engines are to be fonnd
to introduc  the new services.

In view of the high speed of the
train, there is considerable dust
getting into the train affecting the
comforts of the passengers during
the journey. It is, therefore, for
consideraticn if some of the bogies
of this train can be made air-condi-
tioned, so that the journey can be
made dust-free and comfortable.
The design of the seats may also be
altered so as to provide reclining
chairsto provide more comforts to
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these long-distance passengers. The
Minister may also think of making
arrangemens for the entertainment of
the passengers during the long
Jjowrney by providing ﬁacﬂmcs for
channel music etc. -

While I thank the Railway Mi-~
nister for all the facilities already ex-
tended to the people of Tamilnadu
in this regard, I hope and request
that the proposals made out by me
may be considered and suitable
action taken atthe arliest conveni-
ence for the benefit cf the trave-
lling public of Tamilnadu.

(vi) ALLEGED REPRESSIVE MEASURES
AGAINST AGRICULTURAL LABOU~
RERS IN PATNA DISTRICT

Mt TR wE o (92ar)
#fqq Araaddy ©F IHLATH AFEEA
F FFA F A 97 weEm frad
gﬁ-\a'em (E"\I'o YT<o Glo Q‘Ee) <
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F Atwayge, fem, ardws, gaga,
aTIF AiX FawAr TEvEl # ¥ «1¢

- Mifwar wardi ) few fy @i o £
Mfad 3 a@ wela- 3 wafow @@l
st q% & Are S5 &1 41 =@ ama
g1 dadl Faww  @wWr w1 Sl
#ema fearmr g1

|al # F FTH o1 Hage Afa
wd@ nicfaa §1 93 #r um & far
373 faraaw #agd T F  mAar
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Fwe ga wagd M adw faral
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(vil) IMMEDIATE _ CLEANING  OF

SujaN-Ganca CANAL ~ AROUND
THE Fort OF BHARATPUR

SHRI RAJESH PILCT (Bharat-
pw} : Mr. Deputy-Speaker, Sir,
under rule 347, Ibring the following
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urgent matterjto the notice of .thc
House :—

The condition of the . ~moat
(Sujan Ganga Canal) around the
famous fort, Loha Garh, of Bharat-
pur ir deteriorating miserably though
itisunder the Central Archacologi-
cal Department.

Its. bathing ghats and boundary
wall are badly damaged. This
has resulted inthe inflow of dirty
water of the city into the canal.
Some  shopkeepers  have also
deliberately arranged to expel the
dirty , water from their shops ‘to
flow intothe canal. This is deve-
loping into a serious health hazard.
The water -hyacinth that was re-
moved last yearis growing up very
fas. again. The canal-cleaning opera-
tion initiated last year hasalso not
been  properly completed. This
requires urgent attention and steps
from the Archaeological Depart-
ment.

(vii) NEED FOR EFFECTIVE ‘STEPS TO
PROVIDE IMPROVED YACILITIES
ForR PrIMErRY EDUGATION IN
UTTAR PRADFSH.

@ Ao fg  (wag)
FA1 wFa, faam 377 &% aga
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15.13 hrs.

BEEDI WORKERS WELFARE
CESS- (AMENDMENT) BILL—
(Contd.)

MR. DEPUTY-SPEAKER
The House will take up further con-
sideration of the following motion
moved by Shri P. Venkata Reddy

on the 25th November, 1981, na-
mely :—

“That the Bill to amend the Beedi
Workers Welfare Cess Act,
1976, be taken into considera-
tion.”

Mr. Venkata Reddy.
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THE DEPUTY-MINISTER IN
THEMINISTRY OF LABOUR
(SHRI P. VENKATA REDDY) :

Mr. Deputy-Speaker Sir, I am
thankful to all the hon. Members
who have participatedin the debate
for their unanimous support to the
Bill. I am also thankful to them
for their valuable suggestions for
better implementation of the welfare
measures in the country.

At the outset I have to submit to
the House that Government is aware
of the enormous problems that are
being faced by the beedi workersin
the country and, therefore, it is Go-
vernment’s endeavour to do what-
-ever 18 possible to improve their lot.

Many hon. Members wanted to
know how much cess had been col-
lected and how we had utilised it.
The Beedi -Workers Welfare Cess
Act, 1976, came into effect from
15th February, 1977; and from 1st
March, 1979, it was inoperative.
Therefore, over a period of two years
the cesshasbeen collected an amount
of Rs. 5.19 crores has been collect-
ted towards this Fund. At the
beginning, thatis, during the two
years 19%77-78 and 1978-79, much
could nothave been spent because
appointment of Advisory Committees
and formulation of schemes were
there. Therefore, upto the end of
March, 1981, only Rs.2 crores have
been spent. For this year, that is,
1981-82, the budget estimate is
about Rs. 2.13 crores. So, by the
end of March, 1982, the estimated
balance that will be left over will be
about Rs. 1.1 crores. There are
Welfare Commissioners to adminis-
ter the Fund all over the country ;
Welfare Commissioners, Deputy
Welfare Commissioners, Welfare
Administrators and other staff are
there, notonly orthis Fund but for
the other Funds also like the Iron
Ore and Manganese Workers Wel-
fare Fund, then dolomite, limestone,
mica, etc. For all these Funds,
the officers are there. My hon.
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friend, Mr. Girdhari Lal Vyas,
has suggested that there should be
staff exclusively for beedi.

But you should realise the admi-
nistrative  churges will be more.
Wherever there is a large concen-
tration of workers, there are exicu-
sively some administrators oc Assis-
tant Welfare Comissioners. There-
fore, there is no problem on that
count.

At the State level there are State
Advisory Committees. At present
there are 13 beedi-producing States .
in the country. These State Ad-
visory Committees are - tripartite
Committees of which the State La-
bour Minister will be the Chairman.
There will be Government repre-
sentatives, employers’ representatives™
and also representatives of emp-
loyees. Schemes will be formulated
and recommended by the State
Advisory Committee. At the central
level there is a Central tripartite
Advisory Committee which is co-
ordinating the functions of the State
Advisory Committees. Afterwards’)
the Government will sanction the
schemes.

So far we have concentrated on
three types of activities. One is
medical care, (2) Houwsing and
(3) Education. Under medical care
we have so far established 71 dispen-
saries, of which 21 are static, 14 are
mobile and 36 are static-cum-
mobile. Each dispensary is beibg
given Rs. 10,000 towards medicine
put for static-cum-mobile dispen-
saries we are giving Rs. 20,000 to-
wards medicine. There is a com-
plaint from, I think, hon Member
Mr. Rajan that doctors who are
being posted do not know the local
language. To overcome this prob-
lem, we are considering the possi-
biity of taking doctors on deputa-
tion from the State CGovernments
also.
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Besides these dispensaries there
are two hospitals, Oneisa ten-beded
hospital in Mysore and anotber isa
Chest clinic in West Bengal. Also
we are reserving beds in T.B. hos-
pitals for which we pay Rs. 3600
for each hed. Diet charges are also
being paid. A subsistence allow-
ance of Rs. 50 is also given. Of
course, there is ademand to increase
it to Rs. 150 and it deserves consi-
deration. Even the rail fare is
being given ta go to the hospital.
These provisions are being made
with regard to medical care.

About housing there are two
schemes. One is Build Your own
House Scheme under which—
Rs. goo is given interest-free loan
and Rs. 600 as subsidy. Hon.
Member Mr. Daga has criticised

that after all this amount is very,

small, One cannot consttuct a
house with this amount. That is
true, ...

MR. DEPUTY-SPEAKER : Mr.
Daga, heis replying to you.

SHRI MOOL CHAND DAGA
(Pali) : Iam hearing patiently.

SHRI P. VENKATA REDDY :
This is just to supplement their own
resources. That does not mean that
it will be sufficient for constructing
a house. For doing repairs tothe
existing house also this can be
utilised.

The second one is the Housing
Scheme for Economically Weaker
Sections among the Beedi workers.
The State Government have taken

this scheme on a very large
scale. It constructs the house for
weaker sections. the State Go-
vernment agencies like Housing
Boards are there. They construct
the houses, Straight way Rs.
1500 is given as subsidy. This
amount is released to State Govern-
ments. Of course there isa demand
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to increase this amount also and I
hope we will consider all these
things after making an assessment.

Under the housing scheme sa
far we have given Rs. 4.95 lakhs to
West Bengal, Rs. 15 lakhs to Madhya
Pradesh, Rs. 1.87 lakhs to Andhra
Pradesh and Rs. 2.25 lakhs to
Tamilnedu,

For education we are giving only
sciolarships for the children of the
workers whose income does not exceed
Rs, 600 per month-ranging from Rs,
10 for 5th and 6th class, Rs,
25 for 7th and 8th dlass and upto Rs.
75 for college education.

Sir, this is a2 very popular measure
and there has been a demand for
ingreasing this amount also,

We also sanction grants for
recreation centres being run by the
State Governments, We are giving
r%1‘2\.1.11:9. to the State Governments,

he hon. member, Shri Narasimha
Reddy, has suggested construction of
common halls as working-place for
the workers. This is a very good sug-
gestion becnuse so many workers are
not finding any comimon place to
sit and work. Also the hon, Member,
Shri Jagpal Singh, has suggested that
the workers who are engaged in the
collection of Tendu leaves should
also be covered by this Act. This is
also a very good suggestion and it
will be examined in consultation with

~ the Advisory Committee.

Some Members have sugygested
the application of provident fund
benefits to the bidi workers also.
On 31-5-1977 this Act was made
appliceble to bidi workers. But,
subsequently, some employers have
gone 1in appesal to the Supfeme
Court and got the stay order. We
are trying our best to get this stay
vacated so that this may be made
applicable to these workers,

Almost all Members have sug-
gested that the exemption given to
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unbranded bidis from excise duty
should be withdrawn. This was on the
plea that this was being misused
.and this also led to certain malprac-
tices. I do feel likewise and I am gne
with them personally. But, the Finance
Department has to agree. That is
why I say that we shall forward this
suggestion to the Ministry ¢f Finance
for their consideration.

SHRI MOOL CHAND DAGA:
The hon. Finance Minister is sitting
over here,

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR
(SHRIMATI RAM DULARI
SINHA) : He has alrecady heard
this. (Interruptions)’

SHRI P. VENKATA REDDY:
Then, Sir, wc have also received
complaints from several quarters
about the malpractice as a result of
which these workers suffer. I do feel
that this can be considered by the
Finance Ministry.

About the minimum wages, most
of the Members have spoken about
that and suggssted that this should
be implemented strictly. The national
minimum wage had been discussed
in several forums on séveral occasions.
But, that has not been considered
feasible, Recently, at the meeting of
the Standing Committee of the State
Labour Ministers also, they have
decided likewise. Also @ meeting of
the State Labour Ministers of some
bidi producing States was held in
September, 1981 to consider ihe pro-
blems, of disparity in fixing the
minimum wages by the State Govern-
ments, They have made some im-
portant recommendations. One is
that the state  Goverrments
should revise the minimum wages
at the latest by 1st January
1982 and it should be between Rs.
7 and 8. Also variable D.A. should
be applied and, if at all; the State
Governments find it diffcult to
implement the variable D.A. formula,
they should revise the minimum
wages oncz in a year. These
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decisions have also been taken, Ano-
ther decision taken is about the
guaranteed minimum . wage oOr
fall back wage. This has also
been recommended, that is, it will
be to the tune of fifty per cent
of the average daily income.
These three are -importart recom-
mendatjons that have been made by
the State Labour Ministers.

SHRI G.M. BANATWALLA:
(Ponnani) : That means the national
minimum wage is given a go-by since
you said that it was not feasible,
Nobody can foresee that, What you
have contemplated I think has been
given up by you altogether,

SHRI P. VENKATA REDDY :
I said at present it is not feasible.

MR. DEPUTY-SPEAKER
He mentioned that only in respect
of this particular industry.

SHRI MOOL CHAND DAGA :
About build your own houses you
made some reference. Is that
being implemented all over?

SHRI P. VENKATA REDDY :
Only receéntly we had also received
information from West Bengal
Government that 50% of the
amount meant for this purpose
has beeo spent, under ‘Bu.i.E:l your
own Housing Scheme.” We are
not satisfied with this scheme. This ,
has to be streamlined.

Then, Sir, some Members sug-
gested that the workers should be
encouraged to form cooperatives.
This is a very good suggestion.
This will remove all the difficulties
of the bidi workers. At present
middlemen and contractors are
causing so much of troubles and
in order to relieve them from the
clutches of these people, this is the
only soluion. They should be.
encouraged to form cooperatives
To ensure this, the suggestion should
come from the workers. Govern-
ment will be glad to give whatever
assistance they requue.
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SHRI P. VENKATA REDDY:
Sir, it is a State subject. Sir, the hon.
Member, Shri Balanandan referred
to Dinesh Beedi in the cooperative
sector in Kerala. I have visited this
factory. Really it should be a model
to all cooperatives. There is much
appreciation. They have got a very
good Chairman. He is a retired IAS
officer. Rs. 9. 50 is being paid for one
thousand beedis and in addition they
are providing Rs. 5,000/- as death
relief fund."The Chiarman told me
that this year bonus at the rate of
10.7 per cent is being paid wihich
works out to Rs. 75 lakhs this year.
We are thinking of making use of
the services of persons who helped
in organising Dinesh beedi workers.

Sir, I am very happy that almost
all Members have suggested that the
rate should be increased, One hon.
Member, Shri Chandrajit Yadav,
suggested that it should be minimum
one rupee. I think we have to think
over this matter as it might be burden-
some to the beedi industry. It will
be considered by the Government at
the time of notification as to how
much it could be raised.

Sir, at the end I would request the
House to kindly take up the Bill for
consideration.

SHRI G.M. BANATWALLA :
Sir, the Minister has given a very
good reply.

Mr. DEPUTY-SPEAKER: The
question is:

“That the Bill to amend the

Beedi Workers Welfare Cess Act,

1976, be taken into consideration.”

The 1otion was adopieed.
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Mr. DEPUTY-SPEAKER: Now,
the House will take up clause-by-clause
consideration. On Clauses 2 and
g three are no amendments. The
question i9 :

“That Clauses 2 and 3 stand
part of the Bill.”

The motion was adopted

Clayses 2 ana 3 were added to the
: Bill

Clause 4—( Substitution of new
Action for section 3)

SHRI SUDHIR GIRI (Contai):
I beg to move: '

“Page =2, lines 7 and 8,—

For “which shall not be Icss
than ten paise or more than fifty
paise”.

Substitute—*‘not exceeding ten
paise at the maximum” (2).

Sir, the cess is in the form of
excise duty. It is an indirect tax. All
students of economics aie fully aware
that any kind of indirect tax goes
to increase the prices. If the
cess increases then the price of
beedis will increase, The traders
in  our capitalist system  of
economy are not so honest as to
subserve the interests of the people.
The beedis are consumed by the

eople who live below the poverty
ine. So, I have brought this amend-

* ment that there should be a ceiling ¢f

ten paise only. If the cess isincreased
to fifty paise then the cost of beedis
Cousumed by common man will be
more. So, I hope, the House will
accept this amendment.

Mr. DEPUTY-SPEAKER: Mr.
Giri, while Mr. Yad?,v wants to in-
crease it to one rupee, you want to
decrease it to 10 paise.

Now, the hon. Minister to reply.
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SHRI P. VENKATA REDDY:
Except Mr. Giri, all the other hon.
Members have suggested that the rate
of the cess should be enhanced. If
it is brought to 10 paise only we
cannot do anything with regard to
to the welfare fund and wel-
fare activities of the workers and so
I hope that the hon Member would
withdra'x his amendment.

Mr. DEPUTY-SPEAKER: Are
you withdrawing it ?

SHRI SUDHIR GIRI: No, Sir.

Mr. DEPUTY-SPEAKER: All
right. I will put his amendment to
the vote of the House.

Amendment No. 2 was put and negatived

Mr. DEPUTY-SPEAKER: The
question is :

“That Clause 4 stand part
of the Bill.”

The motion was adopled.
Clause 4 was added to the Bill

Clauses 5 and 6 were added
to the Bill.

Glause 1 the emacting Formula
and the Title were added to the Bill.

THE DEPUTY MINISTER IN
THE MINISTRY OF LABOUR
(SHRI P. VENKATA REDDY):
Sir, I beg to move:

“That the Bill.be passed.”

Mr. DEPUTY-SPEAKER:
Motion moved:

“That the Bill be passed.”

Now, Third Reading. Shri Ram-
avatar Shastri. Please be brief.

Welfare Cess 382
(Amdt) BIL  °
. ®Y TwEdAr qear (9zar)
Inmm Y, 4™ faq w1 amAm
Al g, Af¥A awgA FQ FT TS
qMEt 97 X AT wearg, aife
A¥FR 9 9 3F § WA T A% |

VT T8 qga F AR I AT
fr 85 § soam@ ax @ wage
PRWHEE) N @my @AW
sarr 1 wgd ¥ g@r &t
He™ arawr ¥ an f@ar, afas
a8 g 9 Sgh Aeanral
It AEIE g, agt ma @d aaly
A Hrd WR 5y ngm qrgd
™ TR JF Har A G@ral-¥ Al
gArg wiv Om @Y AT FAX
g AT HAg FY T@T FT YR
F1 3% & 9ar AwrAr g

AT IqET SET WT AWM &) Q1T
ar WY ¥2-31 FAT A@ dr @ IAM
9z fadz € 1 z@ w&™ gAAar
23T JAN g AKX T]A @M FR P
§ SA @9 FrgE @A Asgd Q17
g v ¥ fA¥, zo am &t @k
azER #1 wAT |rfge 1 ag I
&5 4 a9gd uvg awmdas el
g dfFAa Iawiam aarg S awd
21

Sy Ay fasgr ;. andw
gaEeg ® Ay ¢ fF v @fawy
d%iE W NI gwaa Aad FW@E,
afes fausha v g an @@ ¥
i udfY far  fs d%e YT aem
T aamrar 2 f5 dzw dav cwEnesd
a8 A Jeda/fufnn 4w 97 wma
St @ A% §1 oagaggs & waer
afus fegdfdy af AH safec
Al @ TmF Immfs o e @
g8 M3 A MuAT JUM FWC 4
QEd |



383 Beedi Workers

=t T el ¢ 3ag Am
NAY AN R, 293 q79z Fadan
ghrfm rga w faar frarsmg

s e fam 0 sE
faax fFar  ammm Ak g W@
e & fawmrdia 2

ot TREAT Wt ¢ gF AR
FE W AVE d AOET sarg framr
Higar § | ®RAl #1 F@ A9gd
a7 g5 W ==t B 3o e
agd faadl &1 ww 3 fog gagd
TR UF @ a1l FIfgy W zawr o
qars wude AT Tifegw

st ongery fagr ;99
F fAraag A s gE A g

St TAEAR AWE : SwEAr
wg gamA 4 g @A &) A
A ad 5 o= 5, o9at w
oedt & gum Avgd 7 fa=d &

st TagaTS feegr ¢ F0E
Afafer ara 81 O ¥ q9d argg |

= AT wER : F O mwAr
A AW F Ja@atg | T gm

A& daarg wA F  fawe oF wia §

A &7 WEr st e 2@ g Fd
F foafayr & 5o gar a1 S99
et & fag warar 1 agl 1 T
AT FaT WA Y g7 @ qar
FA1fF ST war A 81 W fAe
¥ FNETE FAM T R FagQ
faadl =1fgg + %9 IR FT =@M
q@ F} @AT wifgd 1 a8 IE@W
¥T FEA §

fage & g3 sarar A T
£ fagr wdw #, wrem #, IR

NOVEMBER 26, 1981

Welfare Cess 384
(Amdt.) Bill

H 3 9ga F9-3F a9F € v At
AAGT FAFF F IR FWE | HAr
T F QA 2 ) AT 9« A s
& R 0T WR 7w FEi AT
A N ANgA F fadga fage &
A afl wa W H gw § A & A
F A0 Aas O AT § fAwa
A FF FI A HTTR qaT orar 6
fagre wée & gv =2 # sigt 19
T &, g & FT aQA RE T
€ fra Wi 1 osaw AT
FEUA AF AL R | "E ) F
Fga T\ § WAL EATT H  wyafeny
gy g afer i Nfet 3 gea
AT @I E 1 T AR 3T aE
W gedr Aty @ AfRC L #qW
ITFT AFT AWTW 1 IT 997 G,
e Sarar A0 1 40, 50 4T 75
93 @md | ) faan FaR aw@a ¥
759% T & | A TF IF AT ALY
&1 T AT IWX AT AfHT 77
g F7 T @19 I3 & O 1 Haa
Tz ag T g da Swad
NI E 1 I8 FFE TFR F A
=rfgd |

sfradt TwmIe fagr ¢ ag
HFARE) TER FAA § )

=t WA T ¢ SIF
o1 giasw 4ar € arfs AP Faamw
FFHE gF 1 A F) I IF TG
T AFZ 1 T AE 7, TR TFAT
) TN NIITATHIT TG
g o9® F@ @838 Frwmere 3
q, AAqifase s T, SAA A
Hyoaa a1 IA% 7@ gE R e
g &1 warw F 92 A9
Mardt 3 A fagR o Qs § 71 w7 wrad
W gmE W fEw b f
1 F gm ) 7 wgred ARk Tegd



g85  Beedi Workers

¥ F 5 FifoC M 7§ a3 A (g
& o dar A w S d T FTATT
ST |

o afg ww wA (FTEN)
SN WEIE, B e fawt ¥ wEaey
% st 39 faen< 987 F QWA @
AT § |

MR. DEPUTY-SPEAKER : The
points that have already been made
by the hon. Members need not be
repeated. .
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SHRI P.VENKATA REDDY: I do
agree with the hon, Member that smo~
king is injurious to the health. But at
the same time, I may point out that
even if there is any label wamig the
users, that is not going to help. As long
as beedi smokers and cigarette smokers
are there the industry is to be there.

MR. DEPUTY-SPEAKER : Now,
the question is :

“That the Bill be passed.”

The motion was adopted .

15°44 hrs.

NATIONAL BANK FOR
AGRICULTURE AND RURAL
DEVELOPMENT BILL

THE MINISTER OF FINANCE
(SHRI R. VENKATARAMAN}) :

I beg to move* :

¢«That the Bill to establish a
bank to be known as the Na-
tional Bank for Agriculture
and Rural Development for
providing credit for the

*Moved with the recommendation of the President.
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-y
promotion of agriculture, small-
scale industries, cottage  and

village industries,  handi-
crafis and other rural crafts
and other allied economic
activities in rural areas
with a view to promoting
integrated rural development
and securing prosperity of
rural areas,and for matters
connected therewith or in-
cidental thercto be taken
into consideration.:”

Hon. members are aware that
the National Commission on Agri-
culture had in 1976 suggested
integrating the total structure for
financing agricultural and rural de-
yelopment  {rom ground level up-
wards to the creation of an  Agri-
cultural  Development Bauk of
India as an apex organisation.
Tn January, 1977 the Governmen®
at that time had appro\{ed in prin-
ciple the idea of establfshment of
quch a Bank and desired that a
scheme should be evolved on fl}e
basis of broad parameters .Ia1d
down together with draft legisla-
tion” by the 15th March, 1977.
However, with the change of Govern-
ment the entire Proposal was re-
viewed in July, 1977 and it was
decided that even by implication,
Government should not ac.cept
in principle the need for an Agricul-
tural Development Bank. Never-
theless, the demand for setting
up a national lcv.el institution for
agricultural credit continued to
be raised time and again, In March,
1979, the Reserve Bank of India
was requested to arrenge for a
review of thethen existing arrange-
ments for agricultural credit.
The Reserve Bank of India appoin-
ted a Committec to review the
arrangements for institutional Oredit
for Agriculture and Rural Deve-
lopment. The Committee recom-
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mended the setting up of a national-
lised bank for agriculture and
rural development.  Our Govern-
ment which had already decided
in 1977 in principle to establish
such a Bank, has come forward
to set up a National Bank for
Agriculture and Rural Develop-
ment,

Hon. Members  would have
read detgiled note on various
clauses of the Bill explaining the
provisions regarding the general
setup oftheBank, its management,
resources and functions. I would
only like to draw their attention
to some of the more salient features
of the Bill.

The National Bank for Ag-
riculture and Rural Development
is being set up as a statutory cor-
poration to be owned by Govern
ment and the Reserve Bank
of India jointly. This Bank
will have orgauic links with the
Reserve Bank of India. It is our
intention that the Reserve Bank‘s
close link with rural credit shoyld
be retained and its authority ag the
Central Bank, over monetary and
icredit system should not be diluted
in any manner. The entire un-
dertaking of the Agricultural Re-
finance and Development GCorpo-
ration shall be transferred and vest
into the new Bank.

The National Bank shall
establish and maintain 2 Fund to
be known as the National Rural
Credit Fund to provide financial
assistance by way of loans an
advances. Apart from this it shall
also establish a National Rural
Credit  (Stabilization) Fund to
enable them to convert short term
loans in the event of natural calami-
ties etc.

The general direction and mana-
gement of the bank shall vest in the
Board of Directors of the Bank
which would have nominees from
Central Government, State Govern
ments, Reserve Bank of Indi
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as well as from commercial banks
and cooperative banks. The Ex-
perts in rural economies, rural de-
velopment, handicrafts, small scale
industries, or in any other matter,
the special knowledge or professiona
experience in which is considered
by the Central Government useful
to the National Bank, will also be
appointed on the Board of Directors
of the Bank,

The Bank shall provide short
‘term financial assistance for pro-
moting  agriculture and  rural
development to State Cooperative
Banks, Regional Rural Banks, or
any financial institution approved
by the Reserve Bank of India in
this behalf. Similarly, the Bank
will provide refinance to  various
banks for their -term lending ope-
rations for the purpose of agri-
culture and rural development. A
provision has also heen made for
direct lending to any institution
as may be approved by the Central
Government.

Care has been taken 1o see that
adequate resources arc made availa-
ble to the Bank for the performance
of its activities. Thus, apart from
its paid-up capital, its resowces
would include borrowings from
Central Government, Reserve Bank
and from any other. autherity or
organisation or institution approved
by Central Government. The Bank
can borrow foreign currency from
any Bank or financial institution
in India or elsewhere.

The Bill provides that the
National Bank shall establish and
mainta'’n Research and Develop-
ment Fund. This Fund will be uti-
lised for matters of importance
togricultural operations and rural
development, including the pro-
vision of training and research.

It is our intention to establish
the National Bank as the apex
organisation with respect to all
matters relating to policy, planning

Development Bill

and operational aspects in the flow
of credit for the promotion of
agriculture, small scale industries,
cottageand villageindustries, handi-
crafts and other rural crafis
and other allied economic activi-
ties in the rural areas. The new
Bank will be a single integrated
agency for meeting the credit needs
of all types of agricultural and
rural development and help in the
implementation of policies and pro-
grammes, included in the Sixth
Five Year Plan document.
I would request the hon. Members
to extend thejr full support for the
setting up of this new institution.

Sir, I now move that the Bill be
taken into consideration.

MR. DEPUTY-SPEAKER :
Motion mocved : :

¢«That the Bill 10 establish a
bankto be known asthe National
Bank for Agriculture and Rural
Developnuent  for  providing
credit for the promotion of
agriculture, small-scale  in-
dustries, cottage and village
industries, handicrafts
and other  rural  crafts
and other allied  economic
activities in  rural arcas
with a view to promotirg
integrated rural deveplopment
and securing prosperity of
rural areas, and for matters
connected  therewith or  in-
cidental  thereto, be taken
into consideration’’.

There is an amendment to the
consideration motion by  Shri
Chandrajit Yacdav. Is he moving
it ?

SHRI CHANDRAJIT YADAV:
Yes, Sir, I beg to move :

¢“That the Bill be circulated for
the purp se of eliciting opinion
therecon by the 1oth February,
1982". (1)
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MR. DEPUTY- SPEAKER
The amendment is now before the
House. Hon. Members, four hours
have been allotted to this Bill
—three hours for discussion and one
hour for clause-by-clause discussion.
I think the House agrees to that.

Mr. Zainul Abedin, your party
has been allowed fourteen minutes.

*SHRI  ZAINUL  ABEDIN
(Jangipur): : Mr. Deputy Speaker,
Sir, through the establishment
of the National Bank for Agri.
culture  and Rural Development,
the Government seek to promote
agriculture, small scale industry,
cottage and vilalge industries, handi-
crafts and other rural crafts, in short
they want to promote integrated
rural development and secure pros-
pertiy of the rural areas.

Apparently it is an honest attempt
and a good effort. During
the last three decades and more we
have seen how this Government have
brought ruination to the rural people
by adopting a poisture for their
economic development, we have seen
how they have paralysed and devasta-
ted the rural economy and how under
the grab of land reform they have
created a new class of zamindars and
thereby tried to retain and uphold
their class interests. In the background
of this when we find that the Gov-
ernment is trying to take steps for the
economic upliftment of the rural peo-

ple, then naturally a question arises

NOVEMBEE 26, 1881

for Agri. & Rural 392
Development Bill

in our mind and that is whether the
Government is once again trying to-
create a new bait for exploitation
of the rural masses and in fact that
is what is being sought to be done
through the proposed legislation which
the hon. Minister has just now in-
troduced in the House.

In this Bill the Government seck
to transfer the powers of Reserve
Bank in regard to agricultwal and
rural credit—its administrative control
over and direction towards other banks
to the new bank. But why should this
be done ? In the Statement of Objects
and Reasons the hon. Minister has said
that the move has been initiated with
a view to effecting integrated rural
development and prosperity of the
rural areas through a signle integrated
agency. But is it very difficult to
understand how the Government
can achieve their objective of in-
tegrated rural development by merely
transferring the powers of control
monitoring, superintendence and ad-
ministration from one organisation to
another organisation. The real snag
in the sphere of institutional credit
lies in the inherent weakness in the
credit structure and if we really
want to bring about any improves
ment in this sphere we have first to
attempt a restructuring of the credit.
policy and its institutional set up but-
unfortunately the present Bill hac
now there tried to remove these
shortcomings of the institutional
credit system and merely the setting
up of a new Bank will not offer to the

*The original speech delivered in Bengali.
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cultivators any new benefit by way
of advice and help, in my opinion
this new Bank will create more
difficulties and more confusionfor the
people for whom it is intended.

15.54 hrs,
{SHRI NARINATHA MISRA in the Chair]

There is another very important
question which has to be considered
in this context, Agriculture and co-
operation form a subject in the State
List and the different States in our
country have made different laws
in this sphere. Are we therefore to
believe that in the name of integrated
approach the Central Government
wants to take away all the powers of
the State Government and want to
vest it in a central agency ? Ata
time when people are clamouring for
greater power for the States and
when the highest executive authority
of our country has not been able to
ignore the necessity ¢ f conferring more
powers to the States, any attempt by
the Central Government to curtail
the powers of the State Government

‘will not be tolerated by the people.
This is indeed a very serious matter
and I am sure that Central Govern-
ment will pay adequate attention to
it.

As a result of the establishment
of the new Bank an additional

- financial burden will be imposed on
the cultivators and village artisans
for whom thisis intended. For its
economic viability, the Bank will
have to depend on the Reserve Bank
of India, the Central Government and
on open market borrowings. The

~Bank will have to sell bonds and de-

. bentures for which they have to pay
interest at high rate. This will be in-

eviiable because the Bank will hare to
collect funds for running the establish-
ment and its various Branches. Ob-
viously this enhanced rate of interest
will be recovered from the cultivators
and the village artisans. If the Govern-
ment tries to avoid this course the
only other alternative to the Central
Government would be to own
responsibility for meeting the deficit
from their own coffers. This will result

Development Bill

in the imposition of new indirect taxes,
deficit budget and will result in

inflation and rise in prices of essential

commodities. Thercfore, before we

pass this Bill the Government should

carefully consider whether the present

move is really going to promote

economic betterment of the  rural

people or not. It may be mentioned

in this connection that the rate of
interest that the Reserve Bank charges
for the loans it gives is not dependent

on the rate of interest prevalent in

the open market. The rate of interest

that the Reserve Bank charges for

agricultural loan is lower but there

are many intermedijate banking or-

ganisations which come between the

ultimate borrower and the Reserve

Bank and because of this the actual

benefit of low interest that the Reserve
Bank gives is not available to the

rural folk and there is already a lot of

frustration among these people on

this account. Creation of the propos-

ed bank will create more complica-

tions and deepen their frustration.

There is another aspect of the
matter which deserves attention.
As a result of the cration of this
Bank financial transactions between
the rural based banks the new bank
and the Reserve Bank, will get more
complicated and important schemes
for which bank loan is sought will
be delayed unnecessarily. The Depart-
ment of Economic Studies and Re-
search work will continue to remain
with the Reserve Bank of India and
over and above the RBI will have to
take -responsibility of inspection of
other banks and to perform some other
important functions. We find that
the new Bank will have to undertake
the same responsibilities and discharge
the same functions also. Under the
new dispensation a rural and a Co-
operative Bank can be opened in the
rural areas only after an application
is first made to the proposed national
bank and after it is duly recom-
mended by it, itis passcd on to the
Reserve Bank for its final decision,
As-present the procedure is rather
simple  becuase the applica-
tions go directly to the Reserve
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Bank for consideration and decision.
In addition to this the rural based
banks hereinafter will have to send
their  returns and statcments
to the Reserve Bank on the one hand
and to the National Bank on the
other. Needless to say it will entail
lot of delay and because of the dual
allegiance of these rural banks to both
of the RBI and the new bank the
quantum of work will increase and
along with that the cost too will

g0 up.

In the Statement of Objects and
Reasons the hon. Minister has said,
*The proposed bankis tohave organic
links with the Reserve Bank, It is the
intention that the Reserve Bank’s
close link with rural credit should be
retained and its authority as the
Central Bank over monetzry and
credit accretion should not be
diluted in any manner.”

The proposed Bill has made a
provision that three representatives
of the Reserve Bank will be included
in Board
Bank. I do not quite understand how
merely by giving this representation
of the Reserve Bank in the Board of
Directors of new Bank can create
the organic link between the two
jnstitutions. In fact, when we take
away the agricultural credit depart-
ment and agricultural refinacing
power from the Reserve Bank of India
and give itto the new Bankitin reality
will amount to delinking the. two
organisationsand willin no way create
the organic link which is sought to
be created through this Bill. T am
sure the delinking will not vyield
good results.

16 hrs.

With the establishment of new
Bank a great chaos and uncertainty
will grip the 4000 strong employees
of the Reserve Bank of India who are
of different cadres and working in the
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different States. Very naturally these
employees would be opting to be
the employees of the Reserve Bank
of India rather than employees
of the new Bank because they will not
feel secure in the new organisation.
Following the transfer of some depar-
tment of the RBI to the new bank a
surplus staff will be created there and
this will include 2000 promotional
posts. Since some of the departments
of the Reserve Bank will be transferred,
the promotional avenues of the re-
maining staff will be in jeopardy.
The only solution of the problem to
my mind is to create a common pool
of the staff between the RBI and the
new Bank and let us have such
provisions so that inter-institutional -
transfers and  promotions on
common seniority basis is done.
Unfortunately, the Bill has not vis-
ualised this difficulty of the employees
and they have not cared to make speci-
fic provisions for the same.

The Statement of Objects and
Reasons state :

“The Government had rcqueste& the
Reserve Bank of India in March
1979 to arrange for a review of
the institutional arrangements
for rural credit with a view to
streamlining them. In pursuance
of the above, the Reserve Bank *
had appointed a Committee -
to freview arrangements for
institutional credit for agricul-
ture and rural developmnt.”

Sir, the All India Rural Credit
Review Committee had suggested
something which is completely diffe-
rent from what the Government has .,
done. The Committee had opined
that the task of giving institutional
credit for agriculture is so colossal
that it cannot be performed by on
single organisation and therefore the
Committee had recommended that
an agricultural Credit Board should
be set up under the Reserve Bank
of India to under take this responsibi-
lity. Instead of complying with thisr]>

.

)
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commendation the Government is
going to set up the National Bank
through thijs Bill. I therefore reccrd
my strong opposition to this Bill
because the Government is rushing
through a matter which is of great
importance to the rural people and
unless the pros and cons are carefully
examined it may result in consider-
able difficulty and harassment to
the people for whom it is intended.
Therefore, I submit that the Bill
be referred to the Select Committee
and after a careful consideration of
the provisions of the Bill it would be
wise to take the next step in this
madtter.

SHRI Y. 5. MAHAJAN (Jal-
gaon) : Mr. Chairman, Sir : The
proposed National Bank for Agri-
culture and Rural Development has
-avery widescope. Itleaves out of its
purview hardly anything which is
of importance, from the point of view
of rural development and prosperity,

The Bill seeks to set up an in-
stitution for providing credit for the
promotion of agriculture, small-
scale industries, cottage and village
industries, handicrafts and other rural
crafts and other allied economic
activities in rural areas, with an initial
capital of Rs. 100 crores. And through
this, it is expected to promote in-
tegrated rural development and
prosperity of the rural areas. ‘The
word ‘agriculture’ has been defined
under Section 2 as including animal
husbandry, forestry, poultry farm-
ing, pisciculture and other allied
activities.

The National Commission on
Agriculture had suggested such an
institution, It had recommended
that all types of credit should be
met through a single integrated
agency, leading to an apex bank at
the national level,

The idea was supported by the
Sivaraman Committee which was
appointed to review arrangemens for
institutional credit for agriculture
and rural devclopment. It recom-
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mended the setting up of a new apex
bank, viz. the National Bank for
Agriculture and Rural Develop-~
ment—which can bhe called NA-
BARD, for short—as an organizational
device for providing undivided
attention, forceful direction and
pointed focus to the credit  problems
arising out of integrated rural déve-
lopment.

One important feature of the
Bill is that the Agricultural Re-
finance and Development Corpora-
tion is proposed to he dissolved and
its assets and liabilities will be
vested in the new National Bank.
Section 16 of the Bill thus avoids
the possible duplication of part of
the facilities to b. provided by the
Bank.

The provisions regarding com-
pensation are reasomable, because
the shareholders of ARDC will
be paid a sum equal to the total
paid-up capital of the Corporation,
in proportion to their contribution
to such paid up capital as on the
date fixed under sub-section (I) of
Section 16, i. . the date on which
ARDC stands dissolved.

The Bill also provides for the
transfer, from RBI to the Na-
tional Bank, of the entire assets and
liabilities of the National Agricul-
tural Credit (Long Term opera-
tions) Fund and the National
Agricultural Credit (Stabilisation)
Fund. They will form part of the
National Rural Credit (Long Term
Operations and Stabilisation) Funds
to be established and maintained
by the National Bank for Agriculture
and Rural Development.

In spite of these changes, the
proposed National Bank will be
able to maintain close organic
links with the Reserve Bank
RBI's links with rural credit will
be retained, and its authority as
the central monetary institution
with powers to regulate the amount
and deployment of credit will not
be diminished in any way. Besides,
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three Directors of the Reserve Bank
will also work as directors of the
NABARD.

The management of the Na-
tiona] Bank i.c. the general superin-
tendence, direction and management
of the affairs and business of the
Bank shall vest in a Board of Dj-
rectors coosisisting of 15 members,
including the Chairman.

The Bill says that three Directors
shall be from amongst the cfiicials
of the CQCentral Government, and
two from among the officials of
the State Governments. The
Bill does not say how they will be
selected. I helieve some method
of their selection should have been
laid down, to avoid misunder

standing between the States has]

also perhaps between the Ministries
of the Central Government.

It is possible the Finance Mi-]

nister might say : “We send
the three persons. The Ministry
ot Agriculturc may also say that
they gj:ave a right to send three
Directors on the “Board of Directors.”

As regards the functions of the
Bank, they have been laid down in
a comprehensive manner in sections
21 to 41. There are three provi-
sions which are specially important
and welcome. Two of them enaple
the Bank to provide [financial
assistance to any State Cooperative
Bank, Regional Rural Bank or
any such financial institution as
may have got into difficulties dye
to drought, famine, military opera-
tions or enemy action. There
is no provision like this in the
constitution of any of the banks.
The second provision is also ime
portant. ~ When loans by these
banks are given to the artisans,
small scale industry or those who are
engaged in handicrafts, they have
to be rescheduled owing to un-
foreseen circumstances. Then

Development Bill

NAFED will come to their help.
This assistance cannot be for less
than 18 months or more than seven
years.

The third provision which ig
important enables the Bank to
guarantee deferred payments in
connection with the purchase of
capital goods due from a coopera-
tive society .or any other person
subject to approval or guarantee by
the Reserve Bank, Government
of India or State Land Develop-
ment Bank.

The Bank seeks to provide an
integrated service through rural
credit to different section of so-
ciety, which together constitute

about 75 per cent of our population. -

This is a very big responsibility and
it is very difficult to exaggerate
its importance. Rural credit so-
cieties were the pioneers of the
cooperative movement in the country

Today, there are about g5000
primary agricultural credit
societies, 337 central cooperative

banks 26 State cooperative banks
and 102 regional rural  banks
working in 18 States.

Between them they provide
credit to the tune of about Rs.
12,000 crores as against the credit of
only Rs. 25 crores 30 years ago.
This shows the tremendous increase
in cooperative credit in the country
during the last 30 years. The rural
credit system aflects the well being
and prosperity of 75 per cent of our
people and, therefore this Bank,
because of its operation, will be the
most important force in making the
20-point  programme  succeessful.
However, in achieving these ob-
jectives, there are certain precau-
tions which the Bank has to take.
It is necessary to point out that the
National Bank will have to guard
against certain evils which have
crept intc the cooperative credit
system. The National Bank and
other institutions should divise

400
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measures to see that flow ot credit
is not restricted and that it flows
right upto the poorer sections of
our people. Secondly, the propor-
tion of overdues should be reduced.
In the case of most of the coopera-
tive societies, this proportion has
been increasing during the last
few vyears. (3) We have to see that
credit is not cornered by bigger
farmers who are likely to dominate
the cooperative movement. If these
precautions are taken, then I believe
that the setting up of this Bank is
a very progressive step and i
calculated in the best manner
possible to make for the achievement
and success ot our =20-point pro-
gramme. With these words, I
support the Bil.

SHRI CHANDRAJIT YA-
DAV (Azamgarh) : Mr. Chairman,
I welcome the introduction ot
this Bill and I think that it is is a
wise decision on the part of the
Government to decide for setting up
of thiskind a National Bank, because
more than 70 per cent of our popu-
lation is still living in the villages,
and who are those people who are
living in the villages ; they are small
farmers, artisans and  landless
labourers. This section ot our
population really speaking consti-
tutes the overwhelming majority
ot the people who are still living
below the poverty line. These are
the sections who are really living in
the villages and who are socially and
economically backward ; and they
are still the victims of social as
well as economic exploitation.

I think it has been realised late
that the Government have not
paid enough attention to the people
living in the rural areas and this
country will remain poor so long as
people living in the’ villages will
remain poor, because they consti-
tute more than two-third of our
population. Now today these are
the people who are the victims of

feudal system, they are the victims
. 4
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of the bureaucracy, they are the
victims ot the wrong approach of
the people who are respensible for
developmenta] activities because
the welfare and the progress of
these sections of our society are still
not getting priority. And I think
itis high time that the entire attitude
ot our financial institutions and
the planning should be radically
changed to treat these people, the
tarmers and the artisans on a top
priority basis.

Today it is a well-known fact
that our villages are not linked
with roads; even drinking water
tacilities are not provided in hun-
dreds and thousands of villages in
our Country.  There is no wuse
talking of electricity to every
village or school or hospital in
every possibility locality. That is
not yet happening.  And this
uneven development in our
country is responsible today for
the fact that we find after 35 years
of our freedom, that more than
50 per cent of our people are still
below the poverty line.

I think it is a sad comment on
our economy and the approach to
our development that India today
consists of the greatest number of
poor people and the greatest number
of unemployed people in the
world.

Very recently, a Parliamentary
delegation went to China. Very
often, it is said that India is not
a small country; it is a country of
680 million people and the
country’s problems are big.  China
is much bigger than India; its
population is about 100 crores.
But China has solved the basic
needs of the population, food,
clothing, housing etc. China may
be backward in the matter of
industry, technology. But China
has successfully solved the problems
of its citizens, so far as the basic
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needs are concerned, because they
gave top priority to these things,
and this is a serious lacuna—I
must not say lacuna, a  scrious
weakness—in the entire approach
and attitude of our policy makers,
and I hope now the time has come
that these weaknesses must be re-
moved at the earliest possible.
Otherwise the country will face. a
serious situation and resentment
will be growing.  Dissaticfaction is
growing. People are reacting
and it will create a very serious
situation, whether in the form of
the Assam movement, or any other
movement, but these things have
to be taken note of.

I think that this delay in the
setting up of this Bank has un-
necessarily resulted in a loss of
a very valuable period of three to
four years. I do not agree with the
view that the setting up of this
National Bank will in any way
come in the way of the farmers or
create problems for our
farmers, peasants and will in
any way conflict with the position
of the Reserve Bank of Iadia. I
think the numerous problems of
the farmers in this country and the
artisans in this country need special
attention and it is with that view
that this Bank is being established
and I have that the objective with
which the Bank is going to be es-
tablished will be achieved.

1 think the Finance Minister
has given certain salient features of
of this Bank and the National
Agricultural ~ Commission  which
really speaking became the main
basis—its  recommendations  be-
came the main basis—for setting
up this Bank. What did they say ?
They did not point out any real
solution for supplying the inputs
or services which are the main
problems, main hurdles for the
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development and progress of our
farmers. I agree that this Bank
will meet one important aspect,
so far as the credit aspect is con=
cerned. But, you come from the
village, you know, most of us come
from the villages, we know the
problems in the villages. What
is the position today? Is this Bank
going to help the position ? Is
it going to facilitate the availability
of inputs at reasonable rates to our
farmers ? What is the position
today? In spite of the fact that
the Finance Minister has succeeded
to a certain extent in arresting the
growing inflation and it has been
claimed that it has been brought
down, the benefit has not reached the
retailer. Last year, the price of urea
was Rs. 5o/~ per bag. Today it is
being sold at Rs. 125/- more than
200 per cent rise in the price of
urea. Similarly, DAP  was sold
at Rs. 105 per bag last year and
today it is being sold at R.. 18
and Rs. 190. For a 5 HP tubewell
a farmer was paying Rs. 6o/- for
electricity charges. Now it has been
increased to Rs. 85/-. Same i3 the
position in cement, steel, pesticide
and other inputs. The farmer has
to pay through his nose. The Agri-
cultural Prices Coramission have
said that inputs should be made
available to the faimers at reason-
able prices, Will the Bank do
something in this regard ? I
think, there is no such provision.
The additional activity that the
Bank will undertake is to rnake some
study in specific areas in rural
India through its expert. And
the report will be readily available
to the Central Government or
other agencies. The service part
is worst. If a tubewell goes out of
order, the peasant will not be
able to get the defect rectified
throughout the whole season. In
spite of its best intention the
Government has entirely failed to
provide the very essential services to

the farming community or the
people living in  rural areas.
You see the condition of >ur arti~
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sans, handloom weavers, power
loom weavers. It iv going from
bad to worse. The other artisans
are being victimised. I would like
to tell the Finance Minister that
simply by providing credit, you
cannot solve their problem. You
will have to make specific changes
in your industrial policy. The
monopoly houses and multina-
tional corporations are completely
destroying the cottage and small
scale industries, There is no es-

cape from them. The  small
and cottage sector  canmnot
compete with  the most
modern technology. Government
has to make some change in the
industrial  policy. The Finance

Minister will say that the Govern-
ment has already reserved some
items for the cottage and small
scale sector, But that has not im-
proved the situation.

India is & very fortunate county
in this respect. Today zll over the
world, cottage industry, handloom
industry and artisans are dying out,
There is a great demand for hand-
made goods today. India, because
of its long tradition of skill, per-
haps, from generation to genera-
tion, is having some of the best
artisans and skilled workers,

I think it is high time that we
must protect them. If necessary, the
Gcvernment should make all kind
of efforts through reservations or
by putting Certain restrictions on
the big houses, the nonapoply
houses and the multinationals, so
that these people are able to get
the real facilities.

I feel that the time has
come when the policy instru-
ment has to be changed in this
country, Because, unless
and until we decide that 70 per
cent of our population has to be
treated on a top priority basis,
there cannot be real development
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and the inbalances which have
been created during the last five
years, which are responsible for our
cities being over-populated, they
will continue. In the past, our
entire attention was devoted to
the development of big cities and
making them more modernised cities
and providing them facilities. That
should be changed.

It will not be inappropriate if
I make the demand that in the
next three Five Year Plans the
investment in the rural areas, in
the villages, should be according
to the proportion of population.
That will not only help to provide
the basic facilities and amenities
but also stop the shift of popula-
tion from the rural areas to the
city areas and make the villages
places where people can live. Then
the educated people, Government
servants and others, will not hesitate
to go to the villages and live there
if the basic facilities are provided
there.

I am not saying that you
should r.ot go in for basic industries.
You should have the industries
which are basic, But so far
as programmes like road deve-
lopment, provision of water, irri-
gation facilities, schools and
hospitals are conerned, the villages.
should get their due share. This
will provide local resources and
also a lot of avenue for their em

ployment,

I must say that the ‘banks have
done really good work after na-
tionalisation. So, their nationa-
lisation  was a right decision.
They have tried to reach the villages
and identify he weaker sections
of the society. But a Jot of hurdles
are now coming up. Cotruption.
which was not there in the banking
system, is now creeping into that
eector also. 1 was in my village
ten days back. Some 10 to I2
people belonging to the Scheduled
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Castes came to me and complained
that though they have applied
for loans from banks, for the last
-§ix months they have not been
able to get it. Each of them had
-applied for a loan of Rs. 5,000
to purchase a buffalo or some such
item. Iwrote a lettertothe Bank
Manager, asking why these poor
people are being harassed for the
last six months. This is not
something peculiar to one bank;
‘it is prevailing in almost all the
banks. There is a fixed commission.
"Unless you give that fixed commi-
ssion to the banks and other con-
cerned people, you are not able
to get such loans sanctioned. This
s a serious matter. The banks
-should help these people, because
‘it i meant for them. Most of
-these people being illiterate and
helpless, the banks should go out
‘to help them, rather than making
them victims. The Finance Mini-
‘ster should pay special attention

to this aspect and ensure that the
credit facilities reach the right
people. \

During the last two or three
years the people below the poverty
“line have been identified. The list
‘is there. Now the people should go
to help them. 1Itis not enough to
make provision for credit. Those
people should be approached and

ided to make use of these credit

acilities. That is very important.
Unless that is done, the laudable
o‘gjcct of this Bank will not be achiev-
ed.

Sir, another thing I would like
tosayisthis. AsI said earlier, now
it will be in the fitness of things
that the Finance Minister also thinks
on the lines of the National Agricul-
ture Commission as to how in
addition to credit, the inputs and
service facilities can be provided and
whether this Bank can have some
special Departments under it or some
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other agencies with which this Bank
will coordinate in respect of various
activities. Itisnot to provide credit
only. If those inputs and services
are not given, then credit will become
meaningless. Therefore, in respect
of those agencies which are responsi-
ble for providing inputs and services,
some kind of relationship should be
kept with them while appointing
the Directors and the Advisory
Council and it should be ensured that
the Bank’s representatives also are
represented there  (Inferruptions).
What I am saying is that this aspect
should also be taken into considera-
tion.

I would like to place three or
four things for the consideration of the
Finance Minister. I think there is
some fear that you are going to set
up some organisation which will have
the same peraphernelia and the
overheads of administration. I think
care should be taken in this regard
and it should be minimum and you
should dispel the fear by saying that
you are not going to set up another
agency and there are existing agen-
cles which are going to be wused.
But I would also like to draw your
attention to the fact that cooperatives
have really become the instrument of
pressures by the rich peasants, and
the new kind of class which isan ex-
ploiting clzss. In most partsof the
country the cooperative instituiiuns
are mostly in the hands of exploiting
class, the feudal class, the rich people,
and they do not allow the benefits
to go to the poor people for whom
these things are being done.  There-
fore, care should be taken tc see that
these loans and credit {acilities through
this Bank reach the poor peeple and
I think a time has come that itshould
be more democratise , the poor
pecple should be given more repre-
sentation. The election system
should be changed in a2 manner that
the weaker sections of the people
find the place on the respective
bodies so. that they can look aflter
their own interests,
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I hope that the fear that the rate
of interest will be higher in compari-
gon with other banks should also be
dispelled. If the rate of interest is
going to be higher, then the entire
objective will be lost. I hope that
this Bank will really become an im-
portant instrument for the service of
those sections for which it has been
there and there should not be over-
lapping. So the point that should
be taken into consideration is that
there should not be unnecessary
overlapping.

The Reserve Bank of India’s

employees have sent a representation. .

I am just looking into the represen-
tation of their  employees. They
have opposed the setting up of this
Bank. I do not agree with their
representation. The basic objective
is to set up the Bank. But there is
an apprehensicn that perhaps 2000
people will not get their promotions.
They say that they will be stagnated
and their promotional avenues will-
be blocked. I think this apprehen-
sion should be taken into consi-
deration. ‘

T have just noted down a few points
which I hope the Finance Minister
will take into consideration. For
example, in clause 5you have said
that the Board will be consulted for
the appointment of the Managing
Director. I donot thinkit isvery
practicable. Not the entire Board,
but the Chairman of the Reserve
Bank and the Chairman of the Natio-
nal Bank may perhaps be consulted
for that. I think that from the very
beginning there will be a Managing
Director for this Bank. Itisnot that
at a belated stage the Managing
Director will be appointed. That
will create certain  problems.
The composition of the Advisory
Council is not very clear to my
mind as to  what will be their
number, etc. I think some guide
lines will be there from the Gentral
Government. Lawyers and other age-
ncies should be properly represented
.,
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so that it is really an advisory body
and the problems are brought to the
notice of the National Bank.

Clause 19 (€) “receive gilts,
grants, donations or benefica-
tions from Government or any
other source.’

I have not been able to understand
it.

Clause 20 is about borrowings in
foreign currency. I hope “‘any other
source” will not be interpreted as
‘any foreign source’. If foreign source
and grants are permitted, it should
not be done without the permission
ofthe Reserve Bank. This maynot
be used in a manner where foreigm
agencies may interfere through this
Bank.

I bave other pointsalse. I thank
you for allowing me time. I will
not take much time of the House.
I am sure the Finance Minister while
moving this Bill for consideration it
will take into account 2]l these things.
and also will see thatsince we have
already lost three or four years we
should not lose more time and the
people in the rural areas should have
a kind of emotional attachment with
this Bank—that this is a Nationa]
Bank meant for them, mean for their-
progress and if they come to this
Bank they should not f{feel that
this is another organisation of bur-
eaucrats but they will be treated
with sympathy. This Bank should
have some understanding and a {eel-.
ing to help the people living there.

16.37 hrs.

STATEMENT Re : HIJACKING
OI' AIRINDIA'S AIRCRAFT

THE MINISTER OF STATE
IN THE MINISTRY OF TOURISM
AND CIVIL AVIATION (SHRI
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CHANDULAL CHANDRAKAR) :
Air India Boeing 707 flight No. 224
on a scheduled service from Salisbury
and Seychelles to Bombay landed al
Seychelles Airport last night (local
time). It would appear that some
persons who formed partof a group
which had landed in Seychelles a
few hours earlier by an Air Swazi
service aircraft and had taken con-
trol of the airport, forcibly occupied
the Air India aircraft and compelled
the pilot to take off for Durban in
South Africa. Subseauentinformation
received indicated that the aircraft
landed in Durban at 8.50 A.M.
IST today. Capt. Saxena, 13 other
crew members and 65 passengers
were on board besides the hijackers.
The aircraft was parked at the end
of the runway in Durban airport and
the local Civil Aviation and Secu-
rity authorities had mounted nece-
ssary security arrangements.

As a result of the intervention of
the Government of Scuth  Africa,
and as a result of tactful handling
of the situation, all the passengers on
the hijacked Air India plane could be
taken out ofthe aircraft safely and
steps are being taken to flv them to
Johanesburg in the course of the day.
It is understood that arrangements
are heing made by the South African
Government to send.them to Bombay
through the first available flight
connection. The crew of the plane
are also safe and are  Dbeing
lodged in the city of Durban until
repairs to the aricraft which sus-
tained some damage while taking off
from Seychelles are completed. The
South African authorities have arres-
ted all the hijackers. Air India have
sent necessary personnel from India
to facilitate the return of the passen-
gers to Bombay.

. The Hon, Speaker has been
kept informed of the developments
from time to time.

SHRICHANDRAJIT YADAV :

{Azamgarh) I want  to know
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about the nationality of the hij-
ackers. Were they Indians or were
they foreigners? What is the in-
formation about that? Who were
they?

SHRI CHANDULAL CHAN-
DRAKAR: Quite detailed informa-
tion is not available for three reasons.
Firstly we have no diplomatic corps
there in South Africa.....

SHRI CHANDRAJIT YADAV :
You have received all the informa~
tion except who were they !
What was their nationality ? You
did not care to know that. You did
not care to know that also.

MR. CHAIRMAN Let the
hon. Minister have his full say and
then if anything substantial remains,
you may ask.

SHRI CHANDULAL CHAND-
RAKAR : You know, since we have
no diplomatic relations, we have to
talk through some other agencies.
Instead of at Durban, the facts were
to be decided at Pretoria, the capital
of South Africa and through third
agencies. In fact, we wanted to give
the statement right in the morning
itself, but things were ge*ting delayed
and the contacts were getiing very
late and something like that, and
we thought that it should not he de-
layed further. We have asked for
many other items of information ;
but some of them are still not availa-
ble to us. That is why we have
delayed. But, instead of keeping it
pending and further delaying it till
tomorrow or so, whatever informa-
tion we have, I thought it was better
to give before the House.

SHRI CHANDRAJIT YADAV :
That is all right. But this is very
serious

SHRI BAPUSAHEB PARULE-
KAR (Ratnagiri) : One of the
inmates of the plane has been shot
at or has been killed. Isit true?
If so, may I know whether that



413 National Bank AGRAHAYANA 5, 1903 (SAKA) jor Agri.& Rural 414

person is a member of the crew or
a passenger P (Interryptions). That is
what has been reported in the tele-
printer. You have not made any
reference to that. It is a very
serious matter. At least, one person
has been killed. Who ishe? Was
he a passenger or 2 member of the
crew ? He should tell us this.

SHRI CHANDUILAL CHAN-
DRAKAR. : So far as the contacts
we have got and the agencies we
contacted are concerned, they have
not informed us that somebody has
been killed.

SHRI CHANDRAJIT YADAV:
This is rcally a very serious matter.
In this context, who are the hija-
ckers ? At least, this should have
been known to the hon. Minister.

MR. CHAIRMAN : Odi-
narily, no question are asked when
Government make a statement
on its own. But here the stitua-
tion is obviously extraordinary and
the points raised are certainly
relevent, most important. All of us
would expect the Government to be
alert and cuite serious about the
incident that has taken place, get
all the relevant information and
keep the House acquianted with
~uch information and the latest
developments.

16,43 hrs,

NATIONAL BANK FOR AGRI-
CULYURE AND RURAL
DEVELOPMENT BILL -—contd.
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AT Ay AT shwdr gfgRr e
Hoow mex ¥ wx fgar g% av
ggT S geiufegt F s ¥ omar
g1, g 9T qs /e ¥ o F
UM ST 1 1969 F AT A qF
gftetfas azw 911 1969 & UgS
fiast gyr g fawrg § @9
glar =iy ar, sEl faewr wrfgd
ar, &g 4§t faemr ar wR 1969 ¥
dIF AT F qHIE ¥ e, HEar
gfexr wigh #t  soe agEy s
7R Sy §1E waEl & fgwtey @
FW AT gUT A I a%1 &1 9a7
ardvor feaTa a3 @ = faar ST wary

¥ 1975 ¥ FATD Wl HaT
Sy $hgar e ¥ A gl wAwT
naw fagrg & f@C q& faar, fmwsr
S ATaw| s W AdY faar
34 FEEET F WA 99w H
8T @ a9 @ fawtg 3 s #
Wty w7 | ¥ QF faqeq g wewr
g g ¥ 1971 % 413 SarHiw
qat # o'ar fEur swor Av, &g 9eEr
fear sirar ar, w3 qrtg w@w 9,
fsmd arg w¥N 9 7T T a7 3
dar SFT JRI Q¥ 4, yfaw gz
&Y 4, ¢ say 4 AR gdr av
T F 4, AfFw SEE Ty SR
aff @, foa%F qrg wF™ agl 4,
q 98 F ITAM FA  FW, Il
W AY T IS W TG Y 5
W OEWT 411 20 FET FTEET 4038
AW F a1 ¥ faF anTar myr 9y,
qfrgw  wagdl, Wt Asds Aavd §,
St arfeerdr §, o afew & foma
qre IAA Ag §, WEW  HE g, I
W F FAT IR & fHT 20 g
FATT | oG H  AEGEAT 4G |
g wggw fyar st ar fa

A4
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Ffma 43 & uiE ¥ fgdar
Far @1 we aw fear, &fFa ad &
IAFT FqrET TET @ ITAN & fag,
gt |t & fag, gstmfat & fg
g9 it gr) atay @ faw @A
fag @4 §ar ar fm & arq a@m
g wama g @ SATA T &FF 9
gt & arfagnh, #fen AR 0e
ar & fag, wg sdEt & fag,
FE FAW A ag 94T agr fam
arar art senfusar ag & far sw
a% T 57 H ag gy v Bidt-
BEY FEH TR, FAR  IUN,
AN IIH, AT, SFIAT AT EATAAT
AagY €Mt "™ a® AT eTEl A
fegpre At gur, wf=t F1 e
AT FHT ALT IS T

za faw, sine wirifem w5
st ¥ S ovresdm e wi AT
fogre da0 27 gor N @ HR TA
avgeg ¥ Wy fadaw qw faar,
ga &% g F ward & outz F
ag 17 aga feAt ¥ wya
ey o far ardtor fasms & facg
T4 d¥E W U WA FEAT A
H1fgy, AWy ax T9 avg I T
dear agf 4v St Faa siEt & fag
TF # ATAWLAT F QT WX, HE
Fr J9aT ®1 WU 21 A faw @
fadaz @1 wgr wEger &) @l 63
diaar i grevy efat & faara %
fag str faama widww g4mT Imr
g, # ogw ¥ Ear g fe gmrdr
Fdm  avaTe W Ten  avany
T4 4re T4 MmAAr ¥ qrArO 7
F A0EY W1 A T FHT IR
¥ fag =feag § s 3 amdw
FI A3 TAM ¢ HATAT WEF F1
63Y daar # 3a & fwra ¥ fag
St faorrer avdww femy wav &,

Development Bill
JaEr gqwar adr sfer wie s
TAAT TN wrAfER A # gfe
3 ot ofe =@ amin 9% ewfia
gR AT @I g, ag ¥ga [
w8, @ gfee A 3y fadaw
namm am@ fFar smar =nfeg

%3 _WeET ¥ WG A UF @ A9
fadam am @RdA  aar g, g
T4 & S A T gwE A6 OAw
AT WAl gAY Ta fagawm @
qgr § fv d% & dwtea & fag
gx Si€ AT STTEH gaT adr
Ta QEeTERE A galr | @
UG TTEISEH ¥ RIGT 087 [aTY
Fr 2 B s & sTatwed d3
g & mé-avaEar & fawaw
gt Avr ag faden ¢ fa &
% nd-mavar & famew wr gar
4ga A®W B, Aoy 0y fumem
¥qa fwarat #i 9% a¢  fawaw
T4 W §, T/ AWM F7 @Y U HE
wrs Agc gemi fongs & ww #
TH . & @r Irar wrfyg
fan = arfir g3 wfsargy
®T A« g, S @F wiEt ¥ @
g, @t % fasra ¥ fas aw A
faved urdt & wwwr IAFT AAWA

g T @t ®r oA i faview

7 ¥ @r ||
16° 53 hrs.

[SHRI. K. RAJAMALLU in the Chair]

1 gavT fages ag & far sy
w0 gt &l § aw sAW &
fag ar g&v s & fao ar
el N & fag, <@ g
#x & faw fagr amr &, w9 #®
w® A% W1y fewwa ag adt & fw
AT A W e FE AW avear
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[t guraET fa)
ArEy #, 39 %) 34 FM T T IR
N-yF F oaramd Ag gl ¥
Fa @A U ATAT §, F1A AT IARL

dra B, Wzt 94 @ v-AAfad

feqar &, T4 a7 Frd@ [ ArAATQ
| AXAX Foag gl 71 AW
" gam % dw afuwrd o1
ay At Fr Itawd giAr arfge
g8 @it ) ga o 9 fagma fear
A A T FIE F ark_H wiEr
F Araardt F1 qarg T 8% v ®at
FAW Aaey, w7 AT waAFaA
&, wAf wwg FIr Ara fa=ar g,
A ag ad#r mfeare fEar mar
& fA:63g ga Wa’r FT AW AT
@al T a9g= AT

F 2@r 2 f@ za * @A
Teega & fag 2 amea¥aw Ak
g ha pEedm ¥ fam 20 g
a® #r ®o gfrar feg Ay @
srFard @1 Ag aga adr wadlw 3,
W T4 F WRWAG At F oI
we wfia @) g, ar ATHIT
qat # AT gR g awdr, IR
CHTIFEFRST T F1A F g fE Sy Jar
fag ##m & fag »w F =& # fear
| WA, 7g I W AT @E g AT
34 FM F ARG T F &
W@ | AR Fafmae §& § 67 T
g7 # @ @y fry g, Grd-fedt
gz ¥ a1 aga ws@ wrfa gE
g, AW ¥ graa # gume gav @,
AET BT I g oA g1 AfEA
M3 Ag AWM 1 AT asd @ f
Ta ¥9 ¥ 37 FM IIC SuTET AW
C ] i adary

MR, & 38 fadga swar agar
£ & wrfir et & faw o ag
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ufn <t af 2, 7g gavifer wH
gt aad fv g ¥ Fr AEX T
q w8 WM gl Wie F o &
g 1 2T W wrear faand )
ane weAr femmr mar wT IaEr
% avg § aarar war, ar ¥
% & WY gy AEF F A AW
g7 & IAF agr avedy gl
afy g7 § e a™ gar @ Al
ArqmEaar Tw o g #r g f e
Fr adeE F1 g7 W F fag, ag
qe aqantdt ) gv ¥ & fau

- BRE-BIE TN WMT W 687 giE-

B $1A 0E fFU A9 €8 3 gw
FaF Sr@d EAY F ORI I

‘aFY ¥ %] 43 F g0 q@ ave

F &19%4T ¥ aga ag dwy av
aatar arfge 1 @A @t egw o
wrt F o o faor Fnar e,
1969 & 98 amrfeEs & o
wrar F AN AT 200-200 WY
300-300 ®a¥ &7 #ta faar wpar
gr &f®a 731 Far ar f& g8 qd
i FZ W H, G N F A9
aalm # W1 ¢y wawAl @
g9 #¢ fzar anar ar Afma 1969
F ara st fraEy @ ww
frar war, ga @ @dr T avaxy gf
Ar 34 & Pl w0 fasm  gnr
T Iiga WY agr) AT 9g dF
st arEt & St &Y aee F fag
ATAT AT Wr 8, & I H @@
3 wTEr AFnEAl AN B, T ag
AT F) g FW AT B oA
aEy A mrfaw fasry &7 @y @
o =y ¥ fawagt av gRwRE 7w
ATA FY AEwHal g 1§ Ay
# e fRdea d ag svarsrgarg fa
T 47 & fau #fizq & 1 #9:
frdtaa M7 5 %8 79 aY Aatan
fataz <@t o¥ @, 30 3 aar gar
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ag @ w13 FfE’ F ag andat
g f ardl 1 wawmsand ®) &
gT ag A & A 3A N A A
agrar arfgg

LeE O SO S E G B O e
Figar 6 ogq aw ¥ ag7 ¥ QR
g §, o agr foed gw §
Fga d9as € 2w ¥ g1 a3 dAM
97 dgaqde gar g afea @it fear
gAT §, I§ H Uh qagAn W@l
Tar ¥ oMM IE TAW F O A
I e # gdf Iae gewm, oFrd
A TGAR, FG KK FRAGE
oW xATY A3 AGA fawwr g
21 fawigz, aflgy qed, StagR

2, FArRd AR afgar wifz
S ogAd § ¥ At qafaw 3 etk
g fred gu &) 39 geEw W g
ux q0 @g arg w1 w1 F g,
AAZT AT AZE 97 AW F ¥OW
d@d 4, T FAR AT F O
wgz azey i wERA 91 wFA
9o Fgw A qafsd F AT @y
€T FAT  FATE W 3 aqar fw
qafaa & & FAFAT AT FY,
g AT FT AR FHRET H Y

#oar # mgar @igafaalz aRd

g W agh F FAS A wgd =)
F BF FY, HIA A K BT FIT
age I v § wify  mgar
T i g% | & USH-ET A awrw
# 79x w0 # BT FT AT 7 )
3q FEw Far ¥ Oty gl W
Yo NZE A 4T WA A AT
o afer g9 mmw £ oSN
featd gdff gae w3w 3 ak # A,
7z g # gg w5 AR qd I
wRw wgt Fr agh ¥ W@ AW
fidza ag & B sa  smim
S ardww 41, 98 q9T HeRT
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Development Bill
ar HiX I § gataw wv faerq
gar JfEr ag fend =2 ¥ a3
s

g7 A BN giwAr # FW@T F)

| 38 # 78 ¢ = favra & wagan
&t gz frar amom ) § fed &=

F A Jg Far, & X AW Y
T FEEI g WX I@ H o@w AR
93 IR WAW H FF KT § 1 I
waw & o fred gg wF § ¢
3T WIW, 944l d7 AR
qATEus FT o&#d, ¥ agd § fred
go m & gt a7 A& wwAr
A AW FT G E WU FAT 78
g f7 5o a6 # @ TR & fac

‘faaw @rdww TIw AT WMT gW

aF F1 wyar M fama F Ao
g« fear o, 9w T ednEr
fgrar sax w@w F gdt  fgead,
A HR qEdiy Fat w® g
o W w2 ¥ o) fred fgew &
ar udEaw & oo fred fgew
¥ gArFl # T dw FT SFAT w94
s g wrfgw 3w F o;gr ot
fasre w1 vadg 2, 89 1 R
far wrq, g AT FEAr &)

il g S A wg our
AY D w7 AT ¥ A WA\ Fr
FEHR §, 99 ¥ 3o R et oy
g% & M T4 T W AAET
FATT AT £V xAfAT AT FgAw
gg 3 fF 9a @bt ox foresd =gl
M wIR g §§ FHAH @ wg
oz fag @ & fag @ o=
fear wmm, 3q ¥ 3g @€ DA, A
¥q 4% & FTT A1V EP, FET FAL
Aar s Fw owr fawrw @
arfior &daY 9T ww ¥ osxrA faar
? ag g9 @ #r wdF § B oA
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[ =it gmrFrea fam |

I AT & A F AT qg=ral
FEdl & WERAT WHr g i
#i fasm =gy A, IARR AW
Age arg F1 faww =gy 9
afFT gw % Zar fm owiEl F fawrw
F G W agy den ¥ fE A
T YT E A g oAwd) e
widi A wIwr g dr wa fewr #
wsdig  grEm Pagrg & 0 wdrgAr
TR ggE NEETH wAY g

17 hrs.

H zq faoy o¢ =ga Sk gFar
g1 TR 3T ATt F &4 ¥ @
gu ™ #iR gax warwma o sy
aiw § z@ feg omodr F@ @dl ax
TS FTAT E |

q wmdr fag A oS A
gifed weaarz wix 76T ¥ar g fA
T ug faq &g g1 F gwnmfy S
F | FaA gEE W1 g fFowe
a@ @i ¥ oawa fuar |

TS WAwT e (deyy)
areang @l S, wEd Wag
agl fF wma ow gl wr Fw 2
WR A WAF F wrLfugt
¥ & aw owRd wiEat §owy &
wiat § oy arem wrad) foew-wa,
#fe HR BE-gZ wEww guf 9%
tFAT WET &1

AaryEY ufE. gF W & STRE
F fig 3d qud wE ¥ W] w
UTATE) F 9g AT WA F W90
doge 2@t fF oo™ A= ¥ W
SR afq STy Ay 4, |1 FAST
gk JANe AT AT, A FAL, @A
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AT JAX q a0 WAl F AR
W B8 gwm que fee anr
q F WA A oA Hoage SarE
qIB § AT IMW O YAF g9
sfasst €11 @ F gl wSE ¥
dgugrstal ¥ @ A W § fag
qEq NRA F AT g @A

wAdl B qE AR HEE OH
w agi #waE & feafo @A =@
frawfa-fex =g =@ gl

fawra w® g9 Sur 1 HEHT WO

#H(X dfea Faigy w@ HgE 4 Fa)
WG| FeqAT H Al H AT TF
gra & W wd @ W@ & fF owgremr
atdi wT dfea qFET ww qgw
F AN H FRIC HEHE WIAHID
fqa wal Wl HT WA E g W)
ag WA g3 W% forar
g freg waika =g fasr a9
fagar afgur &, wa+ & faaar afzur
g, ugt av swiaw ¥4 H afgur g,
gaar 3 ¥ faaar afgur § feeg
3491 g ug {7s wreafas g0 o=
fast & I&H Y T4 wedr @
fo foa wrgar & z9 3@ H w&i
F| WAIEHAT ), IT ATLAT Ft O
aty H oug faw qur weafaw @
qX ug wrg Fewfaw ;W FWA
g fag Qary :

AT, 7A qeF W ey
3 2 9A% & vAd gar » fag
T Sl giaawd gasew ) FeA
arg, gaufm # w=mw wfz A
1A ¥ @3 ghyar W @2 gA\af
] A5 A e )

CIECICINE S I I (I |
fast %) wxgd FWG gT w9 qiREr
¥ ¥gr g fa o ¥ AN Awrawasar

a
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Hwaﬁ ™ g1 usdia gy ok
grf\or fawrg g5 fagas & =7 ¥
ag fagam 1981 & <w@r war g1
AR TFT @& FATAT § TOATHA,
Ay qrgw WX s F1 fawrg
FWE T AR SEEm g Ffew
TAF gy W0 Fg1 F dF =W
gAY M § gEl I\LwE ¥ FAW@
feg & @19 =R IgAr g fE
37 aF1 ¥ Fa1 wfsagai §
g A TA AF F)| LG FA
F1 3g fagow «wd £ AWH ww@
gi1 W % ET I H FAa g
IT /| uArd &I HgHAT
fasea gar Fwar ary

A FT H 17 318 € AW 1
EArR O # T 350 Nr4Ard
ofean &3 & fog fRyag & fRA H
FE WiEalag  gleaalt & oA
FIRr &3 & § T omAa S
¥ & wfey # ag qgar § 5 7
A srdara feg wa &, ars afz
few wg & dF I4%T Iata 2-3 ata
F are AT [IW AMFR TAAT
cwadr gar g f& a9 qzard ®
a%Ta 9TdT g, FAT agd@IT @
fa@grar ggar & 7 atd QR
sfgar 9@ &7 & ©f g8 W e

BB ITAGT IAF FU A Al 2

FW &l o o FT AGAFAA
ntar § AW FET dF ardl &
AGATAL AT F1 TA AFAN A
Ay 5§ grET FEETG F
= 2 ¥ fav fagax faar s
2, wfsa 9o : A wFad AT AR
TN & Qg 9 okg A AT
231 21 ww 2} awa Tar st
gar & fs ag &19 AR agh g
ar gq 14 ¥ fag Tad w@r g
agh war ¥

Development Bill
¥ 4-5 17 %, a8 7 @Y
ge za faa =xv var swor @, @fas
7 @arg 5 og faq Faa swafas
gf B WY TEWY 9gr §1 w0 AY
weraf faa v & 21, ag w.-
F9T TeF mE agh & af &

s gu oAtal H 2wy ¥ &
afe d3 & N3 faar & o faewr
FOAW A1 gt faafgaw wmo
F1 R A2 93 AgF A 7T &FY
g1 gTa au3 @ iy g ammia
AAE g mmar g, o W a@ns
@1 gt & wAF) wsa v faar
srat §, Blz-eid s@nwy ¥ arr aar
A & 717 mm avgaig % faawd
AT A%ATATEY 2170 9qT &7 ArT
g

RIFA3T, A @wa  FfSargal F)
gL FW & fau ug fam agh oe
amar aar ¥, AfFa za fim 7 3G
W ¥a wfzargd #1 ¢v FEF  F
Fifw agl #r af &1 wF ot oar
anat & fx fom ware & geard
wfgsrd gaai #r gdicerfaa @
2 ovgd F wAr A med
F 3T T WY EAT, ArgEr eg
fam & 95 39 9T FEWY o} B
F 3%a A aam@r agr g —

1 MW wma ®  arfes fxor-
Faral 1 3wfa ®wat

2 3WEI ¥ ¥U ] A Ziw
Fify afEars 1 ¢T Fvare

= oo faest ay 3I=mfa &
fav =% % o3 ¥ g Daar
oiv feores ngest % auew ¥
ady faary F fac etdem 29-a
g’ml‘l
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[ eToFTa @FT ATEE]

I qr Ted dgn afeal g
o 87 ¥ WarEaw ¥ AT A §
fag 7 wigT 8 ff ¥ e R
g ar agh

79 foml ¥ ¥R 44 ¥ FuIH W
fewqor & fomr qar & ——ave 14—
wF gfafafgwwes gt wiv 9ed
wH |FgdR sfwg & Az &0
g &1 fam d soF fagwas #@iv
¥ @ = W, fag @ &
a7 ogfe, sfve wwea, sgsifvar
qT qEr nd-eaEdn, A, IIGA
w1 geafedi agr Ay arfho fredi
#1 fags wm &) /

ag za A famr w@v @)

Ayt f& =mdr gAa wE T
T Fg f5 To ¥ ag agl. anmr wier
2 f5 3a1 3g ®w @ A Swd &
wEY &1 sl TR ogAr Av

ThET A RS AT SATOA FIF AT

fadgr. % % a0 a3y wmar =afzs
gan

%MFT A g4 a9 & &
ara afe #1 safez vt saw &
Ar gAr g @ 94 g wT SA
My gewl fasar s g g
faadr #fsamdi- gt & #9397 am
¥ ark ¥ #h W@ dore
FIN F AR A, FA A I AA
I3t gt @1 g IR A
WA AG gl § swElE WA ag
grar g ¥ wrafam {3
FT d FM T E T IR QA
7d @Fedr fAtar wa gar W@
W R OTHF TR OFAW Az W
g fs #gm sm wawwfege s
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g 45 3T 3@ FW@ § wHaW H
e gfadf ax 93 T Fm FW
g s A g8 B agl gar
d, Fm FmSY WA QA & W
FE S AT I gRT § SEE
gR Wra A FT uEY 190 AT
™| A Ak ¥ fam T ag af
¥ Ju Fr Faf FF B IO Agi
F af § W7 g agl asmEr w@Ar
g 5 et & 3m @9 ¥ d @1
nredr Ardd, wwdfene Ay #
5 U FH FH T 9§ WA A

ar i § S TR os¥m o€d

Fa¥ &, 9A 9% mYar qEX aw?
FW & 7 @fm gt

g ¥ U AW ala fagr
21 ug 3 oA @ R werfrw dw
fead 4% &1 wh #wn gart ag
A0 wmw §ag A & A fod
g2 79% SEw § ®a @ wr @
fa SaF ©F AR W0 A AT W
W &? 7 A w wie fFar
AT =rfgm #4fs ag i frar
2 5 oag fod 45 F 9w &
' # W
fad &3 & =w §)

A% ams  sfafafees & fawg
# aar fear ar A wger § f%
oz whfifua &wa o & Far
=ifg

nsata 9 ¥ FA=IE Y am
#gT AT F1 USA ¥ IRy AqAN
#1 atla wgr A 1 @R qw
AYF e § L usA § @A g
g g 1T § geAT argar
g & fFa ffa wodt @ = faar
AT ? wYa ¥ Am fag wrgq?
IAF AR F1 FrESfar F4r g ?

FATI 3 LI 5 4

Ty 4
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T @ W 3n fam § awhar
AT WY AT

a fam ¥ & WK am &
arf‘gq qr1 Am & aT @y Ian
gg atat AP ¥ 1 Tt amm dar
fFar amar &1 .fewie #% awré
F W FrH @l wRar § 9% A @
FAT amm am@Ee- § f@BF ad
ar @) amm o S|IET dare &7
far amr o' ag fas A amr
g1 F5ET amm WY F97 2 nama
aga wagnt g Wmt g1 fam ¥ sm
arfm A WY sFEar A sigg
@t & @5 # za wa = gfaer
@A Aifg AR [Ffww Fe
gifge fo TEAEy & feafh s
Hdar a @i 9rg ) w1w g A &1
I F AT AF TE FT Iy 97
da X &1 oo wifww s+ wifgg
arfs 3w €9 Foaaryds a9 af
A TH A% I OAFAT - Y0 OO

%A WAl F 4w H FEAT F
fs fag A= oy dfee T@e =i
ngAT ATy an¥ F gFHT T 5 W@
afes ateafasar & wqz ¥ af ok
I WA ¥ SeEE@ F oSt 1
foms | w™@ ® & @ wWwm A
gu & FT Ffww #E )

ot waw Wi oyt ( fefewr ):

7 fradd@fr &t oy gfo W@
grayor faara 4% Tedum am & fag
qurE AT IE@ATE | T fam *
arsgn ¥ gw  Wrea ® arfaw wifem
ary & fag o dwfeqa go & oaF
fau ag fAfma s Jag & ara g
TR WA & IF FT TE a8l § AyEr
®Y AT @Y Y | AN AT /A AT
THT g W8 T4 §ag F AEAW § @A
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AT WIHAET T T A gRrAl ¥
gqr zam A w1 ]| AT | €
e gA FM ¥ arady fag T s |
RIAT  [RANC T2TA FT @ E

aigt & faswra A DNaar g Iw
¥ wura gt ARy gfeer an ¥
WA ¥ 9Arg @ gaF wgEr 99 F =W
¥ 1975-76 4 S ArRT S A
farmra fcrmmrmsrra: FAF AR Y
T W F ARAT  HIANT aF (A
# Fifwn AYaf 4 I0 &7 & A
R ArfrE Aze wgATy @1 A fer
war  faawr ®ot o frdy arfaw
dgerr A ®E wwe Ayl faady v
Ta¥ arz std 4wl gg aedor feara

Fr ave R avere F1 e e

agar yur| dg A A @ ATG Glrf‘gt
fram 2zm 3 faarm NN TRAT
AT &7 AT T ¥ ayem 4 amd
¥ ate @AY Ay Arsard FH Ay A
ar & swff | Sty Ak Ao o
SmrH, €l Mo, o o (faar
arfor feara afwsar )gie @k
£ Yo WU WX TrgdA F FAar
M AP AT (AT F AR F IFY
Ardt & a8 anma ¥ § ¥a fedaw
& afer oF ol wgrmdl %€ oY
ar @ 2o v afe st andhr
fama &' & am & A o< U@ odam
@St F w9 H ok AR geur arfaa

Y |

am sy 2 & g et
qYT FeqEq ¥ wAwA § &Y ArmAar
¥ awwre ¥ s &feaw
9% AMAT A qiE A 48 FrAd
nrgTEY & Wy adEy &Y @ &
Ay v &, Ay wifwa a ¥

A @Y, gfaa g ar i A %

g, 3am wsdmIa dE ¥ aiem
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[+fi ware wrg i)

3 Iz ;e Mo 3o fawra MAAT
¥ mrafa afeqsr ¥ & anrg fadx
aa ® AW € F IR
gafaq &< ® W7 aig A gdr &
fagra ® awa fave aam & fag
S Fefm AXFT FT qiRaTd § AR
Q% ETAAT ¥ AN FIA X T 5 & FIRN
qze faardy | AWY 1981 ® ST SA-
a1 g$ 338 arfaa ar g f+ A
WY 76 ®rady nrardY W 9z nowa
2 A Egra ¥ w@ar § afe ag $g1 917
f5 ag weara gfw Hrz gy fawra
d% Uo¥ al F AW F geura & fag
g 29 3aF fag azera arfaa gl
ar w18 afawdifra agf @m0 F4f
wgf 76 Wawa @M F fasra 0
FyITT 368 T3 gE E AR AT ¥aaw
a7 % ®fera am & «rar ar wgr 8
ar ¥R faam y wg@rTaFragrAm e |
#7if% 309 Agr qF sEawez AT A
gr wifam azz faqedt | @2t Araar
% mgraar g 3 ga ardo e
WA F RER § F™ 1500 FI0
To HFarA HIT agMar § aid F
gmrea ud A9, #9F, arfesin Aq
812 FIR wan warfos &3 ey
wT &34 Qanry wAfeq s73 gy
G . F) ITQET FUAT ATGA & 4
ar afe 1500% FUT aATed Wk
afsa®) ¥ araan ¥ Far =gy & @
draar g fs ardy =gor fead) arere
H  IAF 9= LT ? g
G 4T & 1500 T G0 & AAZMA
& fag aaww 3,000 FTT To FY
nraveFaT g1 afk ga ww Avaar
¥ WET A T ATT FAT HIgd
& nranaw iw gy a5 T alg
Y qiat & fgarg A9am w5y
mfas  Aze ¥ i wwa fAsiwar @
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q& wes T w@ favara g 5 ag
dF My ST H AEA gMTHIT TR
at F &l A1 AR fagw e @ &
20 A FEFA A Award § faF
sy gfear widr ¥ 7a 3@ & wifea
=T Ifwa 3% & Sl F g aarg §
HT g 3% AR fAvT aqtar aigh
g AT IAET  ATEFT FAT IAET §
3a% UF @Ay AgeAqu 39 ag 9@
atfaa g arar 1

Sgl A €59 IR, agHriear
=1 wieA favear @1 qar@ g ag |a
suafssai &3 ¥ agdw AT T §
qa@sE  giit  HIT AT &TEY A U@
LA QHATA STA iﬂ'ﬂ agren o
agFIfzar mreaiaa &1 g A femr
fasrn

sgt a® =@ I-fafgzi =
fafrat 7o fadas & =of€ af §,
IAF AT ¥ W § B =aTageF gamE
AYAT T A AT AGATE |

wadia  fam dar S F [wearfaa
a1 f 3a%) 100 37T ®o 1 7T
#wfaza ¥ wruw @A gy § aft
Ta dF F YA wra-EmT @Y A WY
ZAST ATS-TF19 BT S & AT 28
VR H7ATA 5 100 7% ol 7
ufm gad fagaga s 9 1 gl
500 FVT TAY T AT W&a™ AW
FA FL FE I Al Fgr g, I9H
At & aIAr Sifge v 3@ i A
500 FOT To Far wifge, avy ga
AT A% A Wrg FT aFY § A
IR FT 9%y § f& & 2 dimar 54
W & AT 1985 aF Q0 gidy; vaH
%A 3 AR FQT ©F WA IFT 3
qEEH | T FYSY &) S9HeH
T QLG
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~ W@gt  a® T AaEsk
afegg & wea # an B, fad o=

- g a@mEwT ghwg F W3A A1 am
T 4§ B, F FFEH oIy ArErR
faw aarg M afzs ga ARSI
yftgg wrsa €T 9T HIT VT &Y
§ gz & faar wav o @ aAw
i & ag w@ar § f& ag samr
sqragrfeaw ®wiw ggat feg gty o
iR aaRsk ofag ¥ Tom
s whafafa gy § M TaAw
afasrdr N g & aAwar  sgt
F oA FASrd ga% EFE F
g WIR WiE HANT g WY AT T
Uiz gi, aa &g 47T H419 AT
sarer feewa g awdr § AT S
Fisargat gAY amd o1 AWoAY
fagr &t d sarf € & arAror
ga & dw =mw & fag  sHA
qENT AT § AT qdra qrAT
AF ¥ ar “cdmpa wafmim d%
# Jaar gfaamit F arg siedy awna
# 3aF mu F wdfa adl feady
faadr sy faadr sfgg ¥
gard g f& age gEr wAEEIT
qfveg A fedr €av 9T aAgaar
TCEYG FO AT AMAT HT F Uy
Fr earAra whafafadid arg  dza+
FET FT YATAIT A FIA H AD
ghlt aWiy ga satagrfxs ga =od
va @l & ag dxt fawa avd
§ A TAF FFTM 9T Aymar
argre 9T favia @7 aad &)

wRafeay o afgwrfal &
I H TP q1d FATT ATATE wTEd]
¥ wgr & =g o wmrEgifew §)
ga o mfasrd "< FASEA qrHor
At & @ar =weY § 9a%i g4
A i@ § @ gAar sifgg
gark fmfaa IGawT ow St wiAt

Development Bill
A foesrr ara W & are A adi-
f& =edr 9& whHa = QrEsrd
FT J9gNr U FTAEAT H A
FT 1y &, <& Far arfgar &y
od gmie dFIH @A ¥ IR
grafagar & wra 97 A T

=rfgw |

B # A gt F R #
gatd AT wrgar g | faa avg @
IAE & asdmym 4F 4T [a
7% su-wfee #r fafar 3@ &,
Fg MO FTAEA Ot 9% qur Y
F¥ Ara 9T &7 WAd dare feg
gT AA 9T FrgEE g ¥ Ay
g &t 7 Andfee fRfar ¥ am
8 Ay ST &, ANT FEY A WY
¢ gfawr g ofv ud arm
dF F mregn § A7 wig arai F)
g & f& ;a¥ ngd, moF wrgA nedl
FqrAa  ar 9% fiwd W@ #%
¥4 dar Y HIEAITT & 474
A § WrRngdr arawadar @ oyfa
FIW OE T I& F B WIFIA
fag awar &1 o *Fu-%fee fafse
gA FAT( YR T F AWEAR Far
i% ¥ mada W &™T FIA FL,
IHF HEIWM ¥ INAH KA W% )
ag wga eyl am g
agar am arfadl F mrEfeAw uA
aremsar #1 9fa w7 AT

m7a ¥ 7 ag Tgar wiger fw
T d% fadom a1 i FEw § fa
ate ¥ gfw v faama g1, wra #7
fasta gi s il E aardr
THid ag Wi A F1 MrwAGTar
w =W g3 IW AT fady,
ga # ¢afr ara uw® wre wEdr R
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[ sy «wrg wwi]

Fr ata ® &t s9a #r 9qfa am
drf # o srEy @ ofE EE A,
g F&r T qWE F 79 A @A
g, 98 W"A@ar & WY g=aA¥ A7 gH
FATH FAT T [ §H I TATA
FTAT g f& ntg & A S Jar

srey & ur wfw & S9a T FaATr |

amedr gy & wg I8 feurfae
F TR AR H W@ faa § ag ua
ufr wegh faafo & #7141 A o 3m
ATy e AP F® AT I8 ard
fasr

a7 H amw S ana faar,
3q ¥ fag ¥ aga gm=w Far g
wre fa " S 1 oarard g fa
7g o TAdr mgeaqel F1MAr ¥4 W
#am ay Ar @ §)

SHRI T. R. SHAMANNA
(Bangalore South) : Mr. Chair-
man, Sir, this isa very important
Bill and since it relates t¢ *he vp-
liftment of % lakh villages and
more than 45 crores of people of
this country, none of us will have a
voice to say that this is against
the interest of the peaple. Of course,
we welcome this Bill but at the
same time I have to caution the
Government in certain  respects,
Forty-five years back when the Re-
servée  Bank was started, its main
object was to finance agriculture
thrcugh its agricultwal credit de-
partment and assistance to several
banks for the same purpese. Now,
in many states we have got three
institutions, namely the cooperative
apex banks, the cooperative land
development banks and industrial
coaperative bavks, Though these
banks or agencies are there, yet
this National Bank for Agriculture
and Riural Development is going
te be started; It is an experiment
which is going to be conducted.
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The Governmert has nationalised
20 banks, the Imperial Bank of
India was alsp made State Bank
of India znd nationalised. Those °
banks are well established and finan-
cially sound, and it would not have
been difficult to entrust the acti-
vitics being entrusted to the new
proposed bank to those banks, but
however, the Government has
thought it prudent to start a new
bank mainly for agriculture and
rural deyelopment. .

In the first instance, it is very
necessary that care should be taken
to see that this bank dowes not
suffer for want of finance. It would
require a huge amount. When
the Reserve Bank was started, it
had a paid-up capital of five
crores only ; this bark has a pajd-
up capital of one hundred crores,
though this one hundred core is
equivalent to. five crores of that
time, The Reserve Bank has enough
funds of the Governmert and
reserves on behalf of the nationalised
and other banks and it would not
be difficult for it to provide suffi-
cient funds for this new bank.
This bank has to be started afresh
and care must be taken tq sce thatit
starts on sound foundation and
works well. . '

- The bank will certainly help
to serve the needs of the rural
population. Iir this conrect’on, with
out going into the details, the first
thing that I would like to say is
that there should be equitable dis-
tribution of funds on the basis
of the needs. Nextly, the bank
should not be exploited by’ the
vested interests. Those who have
got power get all the benefits and
the persons who are really in need
of help, remain deprived of  the
benefits, Regulations have, there-
fore, to be framed to see that per-
sons wlio are actually in need of it
are given assistance. ' :
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Further, there is one important
factor which should be kept in
mind. The rate of interest to be
charged by this bank should be as
low as possible. If the rate of
interest is exorbitant, it will be
difficult for the pecople to make
full use of it and the reconstruction
of the villages or upliftment of the
people will not be possible to the
desired cxtent, Thercfore, all care
should be taken to see that minimum
rate of interest is chrged, so
that the needy people may be
benefited. If the lending rate is
140115%,,it would be very dificult
for ihe rural population to get any
benefit out of it. I, therefore, strongly
urge upon the Finance Minister
to see that the rate of interest is
not abnormal,

Further, it is very necessary that
this institution, as also the Reserve
Bank, Central Government and the
State Governments as also the
nationalised banks should work
in a coordinated manner. Scvcral
funds are there for rural reconstrnc-
tion, for example, Khadi and village
Industries fund and <0 many others.
It would be better if all these [unds
arc channelised through this bank
only. If different agencies are there
for the same work, obviously the
work will not be done in the desired
meanner,

A great risk has been taken,
and a challenge has been taken by
the Government and, therefore, I
would urge upon the Finance Minister
to see that all carc is taken
for the fopndation to be laid on sound
footing, so that the bank functiens
smoothly. While framing rules and
regulations, care must be taken to
see that the bank is well established.
And when this bank comes into
being, the Department of Rural

Development Bill

Reconstruction of the Reserve Bank,
Khadi and Village Industries fund,
and all other funds for rural recons-
truction and upliftment should be
transferred to  this  institution.
Therefore, care must be taken to
see that the Bank works well.

Then T would request the Finance
Minister to take carc that proper
interim arrangement is made for the
intermediate period when the in-
terests arc transferred {rom other
Banks to this Bank because several
institutions have been merged in

~this institution to see that the Bank
Bank works well. This interim arran-
gement should be made, by taking
assistance of the State Bank of India
for the Reserve Bank of India.
When the Reserve Bank of India
was established, for 15 years Im-
perial Bank worked as its agent.

Another important thing that is
to be brought to your kind notice
is that the sucless of a bank, es-
pecially in the rural areas, willdepend
on the recoverics made in a regulated
and proper manner. A bad exa-
mple has alrcady bcen set where
persons who borrow from the Bank
generally have been found saying it
18 not Banks’ money 3 it is my own
money. Mata Indira Gandhi has
given this, Why shold I return ?
If recoveries are not made, the bank®
will not be able to do good to the
people.

Another thing is that the Reserve
Bank employees have conpaiined that
their promotion propspects  and
powers will be lost. I don’t think it
1s a valid objeItion. I am.quite sure
the Reserve Bank has got resourles
and enough work to do. Therefore,
I do not think there will be any
seripus difficulty. But still I say if
there is any gemiune apprehension
then their interests must certainly
be properly safeguarded. ’

* 8ir, Mr. Venkiraraman has been
a very successful and illustriogs
Minister in Tamil Nadu and he hag
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dine quite a g5 job here. I am
sure if he takes it seriousty, he will
able to ses that the bank is well
establihad. It is absiolutely necessary
that its foundation is laid properly
g7 that w2 may all be haopy to see
that rural rz-construction takes place.
Even after Independence, our Pural
reconstruction and other slogans are
ouly on paper. We want to see that
the real benefit is given to the rural
pesple and that they do not remain
merely slozan or a mere plan. I
am sure, the Finance Minister with
his rich expzreience will be able to
find out ways and m=ans of seeing
that this institution develops very
well for the health of the country.

St gxard fag (adTdr) @ awr-
awrifa wdiea, faa war g ST
usgm B A g fagra dw
faga®, 1981 aga # faare & fag
wegl Moar mar &, Iasr awda
®A ¥ fAag @sr gar g

ga 23¥ 2 f® gardr aTER @
fagy asaAra-Ta axt @@ Afa
F a3z F T Ara A& ¥ IAR
gl Rad w7 fam w@ @ & der-
Fe 1 @3t Fr g ;0 aVaw §,
33§ fasra gar g =@t Paotal #r
S 9T WAL A3 9, I3 U AY
qfcada gar &1 gArwr Rwa gl
¥ g2 # wifa a<r <@ & A
nfat § pfE F ITA0N Wi FEAvALY
F1 39q g awr g fan & fararai
F WA aTERr g

Ffea ow ara A fame w9 @
FZAT ARAT E—-%8 F @ F AR
gr v ® % qgq W wd FQ
@ & o #fw @ famta dar v
R, fealt 51 ad famd @ %,
garare 41 agy ¥, HfEa.afe g4
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za ) wgud # Arg G oGar e
fa foarl 3 &= & wem 3 oy
wor faar &, #g IAF @ar § gIr
gar 8, IFr nzETr Aagt g oar
e ag I g f5 %A wr aga
wrag gar ¥, dar41T agr g, Afwa
faardt #r ardy graa A F& =@z
agl g1 91ar &1 c4r graa # uq
gars § & zn I3 &1 wawgar
g F AR S WU IA dF7 F FIT
fearai #1 fgur sy, g% 99 ®
9@ ug @AT =gy f& &7 =or
at & fwardt w0 fear war 2,
F IaFr merWr Fu Agt F 9y
g gar ®ia ar fqare Wt sugaTa
3T A7 IaF Yy ¥ § fam &
FRT 3 AIT KT FI HAAW S
ana 97 afl #T 9w § 1 AR I
WA A ASRAT 7 g ¥ fHRarr
F AWa HT @I Aram G
g Bl

ga ag «1 2@q § fa gvam
¥ aern ¥ faorAl &0 S moER,
ara, nq e & w0 # fear smr
2 93 1 wma fwarsl & am
grdt ¥ fag st war g1 ag 9
g 5 27 avg ¥ WU I9T 3y A
SEMA a7 F ATHT 9T ARATLIE
7T fear war g, &fHq za aFargss
a1 arw fwara & a8 g @ 8
TAFT @A { ATr FOTAZ § fagmrwr
feara afmfaa &, adarger @8 &
agfa ¥ @g 9t avg & ofvfea ag
¥, wa we1m ¥ faaay danare
gift =dge, waF FT SgEwm &
®7ar AMRQ, &rdl 1 |z v § A
Em frar ama--33 sa Tl Y
W Sed A g & Q@ derame
agt g ar @y & 1 e feafa
St &4 wa ¥ faar @, 9z e ¥
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arg @33t g1 srmn, faad  fearm
agd I AT H w@ar ar Q@
2 s § ™ oadmAt & fao
g wyd fasere agf g, afes o
agt ax Afawd & 43 gfv fmare
afgstdr &, am-T4x §, afafq Jaw
g, ¥ = IaF faw fummme )
T4 AR FT WY ag w g fA F
diq farq & IT-919 3T B avg
Fr S 2 Arfe @y A, &9,
FAIFWT A0 gy atF d | we
aF | EARM B AF AT ATAT AFY
& f& garer fgara 33 T A7
RemT  wAfRT Agl  F¢ urar g
fa 34 za gl ¥ gedm ar
Ay ATA A g0 A% F 1 3 faen g
gral 7@y & @ 9 As emfan €9
Ar el g A< g3 e ¥ A g
S A A FE WTT WT FAET
agt Tmy A gar & fam www
# Qg ARr A6 A BT IFT 30-30
ars A =or 7fan g @ § A<
IV WA A Bt W o®, 9T
SHC & g4 A7 & Areew # Feana
S Mia B XEY AR, EW &
afaa g are wg dar A @ fa
I FT HARAN A HC 4T HIX
fer 39w AR Ama®  AAm
g w1l sa¥ an ¥ ¥ 55 gAW
AT |FAT

TOH GATE q Ug g 4 A9 T
g @y & A ag fAzlEw ¥ @
& TFows AHA@ § 50 WA mA™
dar a1 FMFW HAC g gL )
qrdl wHEQ g 99 @i 9X gfw
g d% & qi¥ Aafgsrd § Aw w9
grgg fraal 1 fegg s § @
fagg o T ¥ 50 #A HATS
qar giar FfEg ) AT 3T WA
qgr g gar § @ fea w0 owmw
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F MATT FE & g mad adA
Ao § 3 agfl § 1 T gw
ag & ’r“a_'a fag a#1¢ & o =S &0
wera, fafeew, @i miifsa, Az
#ifs a7 4% 3 g1 gARw  fwar
AT & wdE YR & 9T gW AT
AvE T wmawm & v oww omwe §
50 WA TR gAT Arfgm, @ 3w
wasr & Ay & fawEr @ owmw
frar mmar g S dd aw & fam
¥ fgur amr & @ 9w w9
FT oawr & faur e arfa e
SgaT mAR @a ¥ qar o @ A
frata T3aT & 79 W@ 1 RFT w4
F oWl g oSTwwT @ fRate sy
F wraud d w7 g7 T Sy FEaT
F oafesw g, a7 w1 39F)
faRmT 1 57 &Yy aded ¥ W gEe
dx wrd F0, @ Y fEgmEl
F Wl BUEr R MR FHIT TW A
H wrYAT g W BAT  agl
frur w4r § A Fwar g v feare
fRe & wo-Rs g AT

ZAY I S8 B ureyw  agr
o s fwea #ar #@w gea-war
3 Bl B2 yaur § waw fag
st WO g4 F osyardar g1 awafya
TAAT gH wial § ug famar & A
gv ug 2|y & fw fam s &% &
T 9YEIT qE FIAN Ag wY
qraT Wi gar fowem ) afl & siwor
St g S fofea @ g g
§ IqET BRET. I A AR OF
o wQa fram swET @€ SeEM
T oFW & ww ET Afga w@ar
21 zay 3w wAfgw,  wfex
wiif gfe & o R @ e
2L AR F MW Y g TAAT TR
Arar § & oag wad frd 8 ad
famr ¥ ¥ AT .@ar & W
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[ wwa<i Fag]

F ¥ waqr HFA-goA At
Fograr g1 ady feafa % ww
gaT ag a1 5 seww F fag
@128l &g s/ amy &F  fag,
fares =a1 otz & fAT 33Fr TR
d% @ wrewm ¥ &9 fgar s@r g,
@ e woag Wl dgAr =R
fr & a0 AT E, IEF IAF)
IqHEY  FUAT AT §Oa AT
ITF WEATTR AT MIE FAT ATIER
Fifs ©F F AT BT g1 IWI-
gg7 ®qTfYa fRar Qrar &, @8 39
10—20 gaR wW@ar Ia A
oA wrat g1 gaw  fag fEam
TYA HATR ) F¥ F 9HT IF F19
¥ awrggr) "HA difqu sgEr #1E
-gafwga adi faaar, s=x Arer
ag famar, faas s 9%
IMT F AT NIwwa A gar
o FB WiEFma gAr |l @ IqH
Ard dg wTg 9T WIFT Agl faw,
A gy fram fer ¥ fauw &
aFart g1 vaw A ®mO faar @,
gaw W g e o =g
IaFH wAEE Af w9 )
@ ¥ IgW Swd g@) @) FFar
g zafag F =g fm 2 g1
Il F I@ R/

T el ¥ @ AR ) gAT
few & <%l @rar g AR gz @
faa @rgr mar & sawr  F awdw
@ A HEY A g gAy
frat —a fAug =mw N gar
T g1

sl waert frest wewe (Wfigrd )
awmfa of, fagia & ¥ § zga
qady FRAT § 1 9T IW F FAt A
TS YTHLOT gzr 97 IAFT GNGT FL
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gy 37 a1 N A FP wEC TR
F i & z9H  FA0 a0 a@reAa
& e @ gt § 1 fax arfagt &
ax & A% srwaE a oAf g
wg aifad gg §

el fead &% ¥ wawfat 3
waar #iw qF {gor f& @ ga3rw
stz £ odmfa =% @ g #R
AT ATT FARIE AT IATCIE Fir |
37 W A FwEArEar w9 @
3 3z faen ¥ are i gi an
amda fag wdl S sq9ET w414
Y gy @ wAAfEl § fafa ae
W gETw TR

ored St oAt dF F Iad
FR F AF gar F & T ImFd
F A4 F W AAR pATRFL
wA F ) AT dF O WREFA WS-
IR FT AGERTFA T F1 A gar
T ow ¥ g3 F fag ww uw
g W A feew ® IR
a &97 9§ F ¥ 9s¥ §) ag ¥q
g wmar g froadi 5 & wvw g
# 97 qar § @ & A ad@ gar
amy wd &1 wre ow wfedia
frgra € AT FT & A¥ 9T AL
® TOar g9 F7 T A 34 @iwg A
T § &I w1 fERrw ) 9a wez-
AT F gL & &1 frar #Aro a4y
FIA IS AT @ § 48 Fargyw ?
qqAT AACF A ZY §H ;@ A
gerg  difag)

q WOF UF IO WT F |
AR wxa 5 & Aidigrd #
Adta arw dF @ Suedw 3
ag a1 & fr 47 sfewr Wiy
1 TO qWASC § A A fRR wR
N Fo @AFar g1 ag gfhms N
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Wi gy wg quewar)  F@r @
waafais @it § f1§ gaad =@
A AL F | WT SAFT R AT
FEH @7 W B 3IW AR O gwA
agi T eata  fremw & wifww
g oag # Suedd 3 wEafal |
fuffawrzn fwar 21 zos  @ad
X FW@ g

F AT ag wHmY & B F@i
*omw W A G g wha Ay
F QAT FA G W P FTA O
g Hg gwWedT gF g1 aver Jg )
A7 aF WO wfegar 5@ =
aF aF yE FWEA A Ag )
R waEt w1 frgm gRks § o9k
37 F orw R adf & @ g wmw
FFYL FAT FO0 ! ATTRGFEQT TT AT
g 5 s 3 gawlas # uft.
q47 ATAT WY | AAH FIAT AZ
wifge f& &8 amw sFar &1
ggR g1 WA AR FHA FFT
e ot F mw @ ) §g
T wT gwa ) fEdr fram @)
w2 fFm s FfEe sq fram
F FER FT W AE fuer @) ag
WO KA FFTCAT L CF  FHAR AT
Wt ¥ W gg S@T FATar §

2R FW AFT FEAT FH F@I

FfRT QWHT FATAT FAT WE arar
F gy FeRdws B F8 FTAr ¢
gl 9 WO wqAT RY 49T IN
FHAT? WIS FAAT T, WIOAT |
e AT w1 ogay frerE FE A
famm & w1 A7 w 7 ag awen
3R A T I A gw Ad g

fead &% ¥ mwodt ager
% wgr g 7 ushiuww @7 F ane
5 gror W Fmor fauw qU F owmor
2R frat ) ar nslr fraral )
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aga @ faew § 1wt & &1
afeafs, @2 @i ¢ 3 @ wfawar
=W X AQ L FAT Il wr wAr
fear  zar = Fafwas 8%
¥ war, ag ¥R anl F Aw R fac
agt mar gagd fag fr o Wi
sraeaT T g1 PRaTr st
mE FWE AT OTFAT JAI FUT AL
ag gad F FH AT

T WA AW a5y g fam
WM AT WO 9T 13-14 Sfawa
zra faar, aar &, fag & =or
TR # T At FoFeArs Qe
g1 3\ wwear @) g@ frar @

T gFIT A T AF B ad-
TifiEt ok usiggg a5 F F4-
it 3 andl H waurer Al
gid =gy, arfs ¥ A e w9e
¥ T FX aw | wEAfE #)
gfaaat & afafafeat o A7 9 ad
i Fifg )

T gRT OE Wy 7 oM dw
giFa A1 W § I 7 feamar o
qaT ghm, ©E A9%T A faFrE @
fae £ 3eRNw Grar wrg, 3FH WY
mvE g g @R &at ¥
g wiw &) 7gf @sar srar Tz

-

™ AT ¥ 5 weg [y dfu
W@ M g w7 fFoAd ¥ wEr
1985 oF IEIW &AFt F W F
Al 1600 FAT FTAT /A FT
graEaT g1 g ufm o g
Fa oA @ wedi 1 D TF 1600
FO¢ F1 @7 g 5 W@ wI
F wfwr aga #w §, zEF @
AR ITEg 1
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[+ Faar frg wgae]

TEATEadi A # U=wrRd @y
F IEIM g, IT AT 9T A
Tgdl A WHl T ), TW TER W
sFear w oW wfgy Ad @
T AR FT AW gATE wW A Agl
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NOVEMBEE 26, 1981

for Agri. & Rural 448
Development Bill

* SHRI XAVIER ARAKAL
(Ernakulam) Sir, none of the
opposition members have accused
the hon. Finance Minister by stating
that this Bills is also dictated by
IMF. On the other hand, unani-
mously this House has acclaimed and
praisedd the Finance Minister and
%hﬁ Government for bringing this
111,

India is a rural country and [
am happv tosee that both the Finance
Minister and the Agriculture Mini-
ster are present here at this moment.
After nationalisation of banks, al
far as credit is concerned, this Bill
is a milestone for many reasons, which
I shall deal with later.

You may recall that in 1976 a
Working group was set up. In 1977
adecision was taken to extend the
credit facilities to the rural areas.
Therefore, it is but natural that in
the yecar 1979 the Reserve Bank of
India should enquire inte the in-
stitutional arrangements for rural
credit and consider the creation of
the Agricultural Development Bank,

This is a prelude to this mile-
stone of uplifting the village economy
as far as the rural credit system is
concerned. At thesame tim~, we may
recall that the Congress Party,
wedded to the rural uplilt, evolved
the 20-Point Programme. All those
programmes were aimed at the up-
lift of the rural areas. Schemes like
SFVA, Drought Prone Area Pro-
gramme, Command Area Develop-
ment Programme, Integrated Rural
Development  Programme, Khadi
and Village Industries Programme
and so on were evolved, and more
and more funds were allotted and
manpower was given to these areas,
As a result of these endeavours of
the Government,we have come to a
stage where proper institutionalised
centralised credit facilities can be
channelised to these areas. I wish
thelate Dr. John Mathaiis here now,
because he advocated the same
thing in his early days.
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If you look into the Budget
Speech of the hon. Finance Minister
for 1981, you will notice that be has
made two attempts to tackle two
important aspects of our eco-
nomy. One is the establishment of
the Export and Import Bank, which
is not a small achievement. Now
he has come up with this Bill to
create this. Bank for agricultural

sector. In para 47 of the same’

budget speech he has very clearly

- enunciated the philosophy, the con-
cept and programme of this Govern-
ment. He says

“Agriculture has a preponderant
role In our economy and its
development sets the pace for the
economy as a whole.”

MR. CHAIRMAN : . He may
continue his speech tomorrow.

18 hrs.
MESSAGE FROM RAJYA SABHA

SECRETARY : Sir, T have to
report the following message received
from the Secretary General of Rajya
Sabha:—

”In accordance with the provi-
sions of rule 111 of the Rules
of Procedure and Conduct of
Business in the Rajya Sabha, I
am diretted to enclose a copy of
the Sugar Undertakings (Taking
Over of Management) Amend-
ment Bill, 1981, which has heen
passed by the Rajya Sabha at its
sitting held on the 26th Novem-
ber, 1981.”

SUGAR UNDERTAKINGS
(TAKING OVER OF MANAGE-
MENT) AMENDMENT  BILL

(As PASSED BY RAJva SABHA)

SECRETARY : Sir, I lay on the
Table of the House the Sugar
Undertakings (Taking Over  of
Management) Amendment Bill, 1081,
as passed by Rajya Sabba,

18.0x hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on November 27,
1981/ Ag-akapana 6, 1903 (Saka).
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